
International Registration designating India 

Trade Marks Journal No: 1887 ,   04/02/2019           Class 1 
 

 

2735295    21/08/2013

[International Registration No. : 1200507]
SUSTAINABLE AGRO SOLUTIONS, S.A.

Ctra. Nacional 240 Km 110 E-25100 ALMACELLES (LLEIDA) Spain

Address for service in India/Agents address:
REMFRY & SAGAR

REMFRY HOUSE, MILLENNIUM PLAZA, SECTOR 27, GURGAON - 122 002, NCR, INDIA.

Proposed to be Used

IR DIVISION
Chemical and agrochemical products for use in agriculture, horticulture, fruit culture, floriculture, particularly foliar 
fertilizers, root fertilizers, biostimulators, improvement agents for soils and/or waters improved by means of plant 
protective agents, including the ones based on biological raw materials.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6739



Trade Marks Journal No: 1887 ,   04/02/2019           Class 1 
 

 

Priority claimed from 16/05/2017; Application No. : 30 2017 012 223 ;Germany 

3747719    02/11/2017

[International Registration No. : 1386757]
MERCK KGAA

Frankfurter Str. 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used

IR DIVISION
Chemicals used in pharmaceutical and cosmetic industry.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6740



Trade Marks Journal No: 1887 ,   04/02/2019           Class 1 
 

 

Priority claimed from 19/07/2018; Application No. : 724379 ;Switzerland 

4053167    27/11/2018

[International Registration No. : 1442685]
Clariant AG

Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used

IR DIVISION
Active chemical ingredients and chemical products used in industry; active botanical ingredients and plant extracts for 
use in industry.

6741



Trade Marks Journal No: 1887 ,   04/02/2019           Class 2 
 

 

4055771    20/11/2018

[International Registration No. : 1444364]
The Transocean Marine Paint Association

Huygensstraat 3 NL-2652 XK Berkel en Rodenrijs Netherlands

Proposed to be Used

IR DIVISION
Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; mordants; raw natural resins; 
anti-fouling paints; the aforesaid goods also to apply as coating on various subsoils such as metal, concrete and wood, 
among other things for use on ships, constructions of steel, on-and-offshore installations and containers; metals in foil 
and powder form for painters, decorators, printers and artists.

6742



Trade Marks Journal No: 1887 ,   04/02/2019           Class 2 
 

Priority claimed from 24/07/2018; Application No. : 2018-094502 ;Japan 

4066326    05/09/2018
[International Registration No. : 1444837]
KANSAI PAINT CO., LTD.

33-1, Kanzaki-cho, Amagasaki-shi Hyogo 661-8555 Japan

Proposed to be Used
IR DIVISION
Cl.2;Paints; varnishes; lacquers; pigments; thinners for paints.

6743



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

3584479    14/04/2017

[International Registration No. : 1351914]
INNOVATIVE COSMETIC CONCEPTS, LLC

61 Kuller Road Clifton NJ 07011 United States of America

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES

74/F, VENUS WORLI SEA FACE MUMBAI 400018

Proposed to be Used

IR DIVISION
Nail polish strips which adhere to fingernails and toe nails.

6744



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

Priority claimed from 22/01/2018; Application No. : 87764639 ;United States of America 

3940163    20/07/2018
[International Registration No. : 1421731]
PHYSICIANS CARE ALLIANCE, LLC

6210 East Thomas Road Scottsdale AZ 85251 US

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin care preparations.

6745



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

Priority claimed from 31/10/2018; Application No. : 88176411 ;United States of America 

4049509    28/11/2018

[International Registration No. : 1442118]
Too Faced Cosmetics, LLC

18231 McDurmott West Irvine CA 92614 United States of America

Proposed to be Used

IR DIVISION
Cosmetics; cosmetic preparations for skin care; non-medicated skin care preparations.

6746



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

4055816    21/11/2018

[International Registration No. : 1443894]
Love Sun Body LLC

50 Cummings Circle West Orange NJ 07052 United States of America

Proposed to be Used

IR DIVISION
Sunscreen creams; sunscreen preparations; cosmetic sunscreen preparations; waterproof sunscreen.

6747



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

Priority claimed from 29/06/2018; Application No. : 4465578 ;France 

4058187    22/11/2018

[International Registration No. : 1443570]
LABORATOIRE DE DERMO-COSMETIQUE ANIMALE

3 rue Pierre-Gilles de Gennes Espace Entreprises ZA Le Causse F-81100 Castres France

Proposed to be Used

IR DIVISION
Soaps for personal use, soaps for toiletry of animals; perfumery; cosmetics, essential oils for cosmetic purposes, non-
medical and non-pharmaceutical lotions for the hair and skin of animals, shampoos, namely, shampoos for pets, 
toothpastes, creams, namely, antibacterial creams for animals, non-medical creams for hydrating the skin of animals, non-
medical repair creams for the skin of animals, wound-healing creams for the skin of animals, cosmetic sun creams for the 
skin of animals; cosmetic oils, massage oils, dry oils for cosmetic purposes.

6748



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

Priority claimed from 29/06/2018; Application No. : 4465577 ;France 

4059043    22/11/2018

[International Registration No. : 1443766]
LABORATOIRE DE DERMO-COSMETIQUE ANIMALE

3 rue Pierre-Gilles de Gennes, Espace Entreprises, ZA Le Causse F-81100 CASTRES France

Proposed to be Used

IR DIVISION
Soaps for washing of animals namely cleaning the ears of animals; non-medical and non-pharmaceutical lotions for animal 
skin and ear canals.

6749



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

Priority claimed from 21/09/2018; Application No. : 4020180132995 ;Republic of Korea 

4063987    15/10/2018

[International Registration No. : 1445028]
LG HOUSEHOLD & HEALTH CARE LTD.

58, Saemunan-ro, Jongno-gu Seoul Republic of Korea

Proposed to be Used

IR DIVISION
Aromatics for household purposes; functional cosmetics; pre-moistened cleansing tissues; non-medicated mouth 
washes; non-medicated body care preparations; non-medicated pet shampoo; shampoos; toiletry preparations; cleaning 
preparations; fabric softeners for laundry use; laundry preparations; bleaching preparations for laundry use; cosmetics for 
animals; essential oils; soaps for personal use; detergents, other than for use in manufacturing operations and for medical 
purposes; dentifrices; hair care preparations; beauty masks; cosmetics.

6750



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

4064737    26/10/2018

[International Registration No. : 1444796]
MODNSKIN, Inc.

Saengsankwan 2203, Chungnam Techno Park, 136, Jiksan-ro, Cheonan-si Chungcheongnam-do, 31035 Republic of Korea

Proposed to be Used

IR DIVISION
Exfoliant cosmetics; functional cosmetics being skin care preparations; anti-aging cosmetic preparations; eye make-up; 
cosmetics for scalp; lip gloss; lipsticks; massage oils and lotions; mascara; nail polish; make-up; cosmetic preparations 
for the hair and scalp; hair coloring and hair decolorant preparations; cosmetic preparations for the hair; cosmetic 
preparations for bath and shower; cosmetic preparations for body care; sun block cosmetics; lotions for cellulite 
reduction; cosmetic preparations for skin care; aftershave preparations; make-up powder (cosmetics); permanent waving 
and curling preparations; perfume; cosmetics.

6751



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

Priority claimed from 21/09/2018; Application No. : 4020180132994 ;Republic of Korea 

4064741    15/10/2018

[International Registration No. : 1445029]
LG HOUSEHOLD & HEALTH CARE LTD.

58, Saemunan-ro, Jongno-gu Seoul Republic of Korea

Proposed to be Used

IR DIVISION
Aromatics for household purposes; functional cosmetics; pre-moistened cleansing tissues; non-medicated mouth 
washes; non-medicated body care preparations; non-medicated pet shampoo; shampoos; toiletry preparations; cleaning 
preparations; fabric softeners for laundry use; laundry preparations; bleaching preparations for laundry use; cosmetics for 
animals; essential oils; soaps for personal use; detergents, other than for use in manufacturing operations and for medical 
purposes; dentifrices; hair care preparations; beauty masks; cosmetics.

6752



Trade Marks Journal No: 1887 ,   04/02/2019           Class 3 
 

 

Priority claimed from 08/02/2018; Application No. : 4020180018468 ;Republic of Korea 

4067640    07/08/2018

[International Registration No. : 1446140]
INISTPHARM CO. LTD.

1429, Rosedeil Officetel, 280, Gwangpyeong-ro, Gangnamgu Seoul 06367 Republic of Korea

Proposed to be Used

IR DIVISION
Cosmetics; facial packs; face and body lotions; hand cream; make-up removing preparations; lipsticks; nail polish; 
mascara; eye liner; concealers; moisturizers (cosmetics); baby lotions; shower foam; sunscreen preparations; tints for the 
hair; hair essences; perfume; soaps for personal use; lip balm.

6753



Trade Marks Journal No: 1887 ,   04/02/2019           Class 4 
 

 

3709180    03/10/2017

[International Registration No. : 1213459]
LPC S.A. CORPORATION OF PROCESSING & TRADING OF LUBRICANTS & PETROLEUM PRODUCTS

124 Megaridos Avenue GR-193 00 Aspropyrgos Attica Greece

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used

IR DIVISION
Industrial mineral and grease oil; means of greasing for industrial use; lubricants, mineral oil; fuel; lighting substances.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6754



Trade Marks Journal No: 1887 ,   04/02/2019           Class 4 
 

 

4057861    15/11/2018

[International Registration No. : 1443615]
JINAN LIAN REN YI HUA TRADING CO., LTD.

EAST SIDE OF ZONGSI ROAD, JINAN CHEMICAL INDUSTRIAL PARK, KANGXIN VILLAGE, SANGZIDIAN TOWN, 
TIANQIAO DISTRICT, JINAN CITY 250014 SHANDONG PROVINCE China

Proposed to be Used

IR DIVISION
Cutting fluids; motor oil; cutting oil; bone oil for industrial purposes; lubricating grease; gear oil.

6755



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

3672309    08/06/2017

[International Registration No. : 1372442]
TAUNS LABORATORIES, INC.

761-1, Kamishima, Izunokuni-shi Shizuoka-ken 410-2325 Japan

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used

IR DIVISION
Diagnostic reagents for medical purposes; diagnostic preparations for medical purposes.

6756



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

3770287    14/12/2017

[International Registration No. : 1391264]
BORYUNG HOLDINGS CO., LTD.

136 Changgyeonggung-ro, Jongno-gu Seoul Republic of Korea

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in urology; pharmaceutical agents affecting digestive organs; cardiovascular 
treatment preparations; pharmaceutical preparations for the treatment of cardiovascular disease; pharmaceuticals for 
human purposes; veterinary preparations; pharmaceutical preparations acting on the central nervous system; 
pharmaceutical preparations for treating respiratory diseases; fabric deodorizers; medical and surgical plasters.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6757



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 29/06/2017; Application No. : UK00003240385 ;United Kingdom 

3784838    21/12/2017

[International Registration No. : 1393210]
DAVIS SCHOTTLANDER & DAVIS LIMITED

Fifth Avenue, Letchworth Garden City Herts SG6 2WD United Kingdom

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN

B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used

IR DIVISION
Dental preparations and substances; dental ceramics; dental ceramic materials; ceramics for the construction of dentures; 
ceramics for use in the reconstruction of dentures; dental composites; dental composite materials; composite materials 
for dental and dental technical purposes.

6758



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

3805169    09/01/2018

[International Registration No. : 1395596]
MEGA DISPOSABLES S.A.

148 Dekelias GR-136 78 Aharnes Greece

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used

IR DIVISION
Incontinence diapers; pants, absorbent, for incontinents; sanitary pads; sanitary pants; sanitary tampons; sanitary 
napkins and panty liners; sanitary towels.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6759



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 24/07/2017; Application No. : 2017-98160 ;Japan 

3806720    21/11/2017

[International Registration No. : 1395790]
H&J INC.

Miyazono 7-1-2, Hatsukaichi-shi Hiroshima 738-0035 JP

Address for service in India/Attorney address:
OBHAN & ASSOCIATES

N 94 Second Floor Panchshila Park New Delhi 110017 India 

Proposed to be Used

IR DIVISION
Dietary and nutritional supplements; dietary supplements for animals; vitamin preparations; vitamins for animals; 
pharmaceuticals; medicines for veterinary purposes; dietetic foods adapted for medical purposes; dietetic beverages 
adapted for medical purposes; food for babies; powdered milk for babies.

6760



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 08/01/2018; Application No. : 017665522 ;European Union 

3815513    10/01/2018

[International Registration No. : 1397950]
MEGA DISPOSABLES S.A.

148 Dekelias GR-136 78 Aharnes Greece

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used

IR DIVISION
Babies" diapers; disposable baby diapers; disposable babies" diapers of paper or cellulose; disposable babies" diaper-
pants; babies" diaper-pants of paper or cellulose (disposable).

6761



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

3840880    14/12/2017

[International Registration No. : 1402132]
LEC, INC.

3-15-1, Nihonbashihamacho, Chuo-ku 103-0007 Tokyo Japan

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used

IR DIVISION
Pharmaceutical preparations; reagent paper for medical purposes; oiled paper for medical purposes; drug delivery agents 
in the form of edible wafers for wrapping powdered pharmaceuticals; gauze for dressings; empty capsules for 
pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation tampons; 
sanitary napkins; sanitary panties; absorbent wadding; adhesive plasters; bandages for dressings; antiseptic liquid 
bandages; breast-nursing pads; cotton swabs for medical use; diapers; diaper covers; fly catching paper; mothproof 
paper; dietary supplements for humans; beverages for babies; food for babies; room deodorants; toilet deodorants; 
deodorants for automobiles; deodorants for refrigerators; shoe deodorizers; deodorants for household purposes; 
deodorants for kitchen use; deodorants for clothing; deodorants for diapers; deodorants for mold; cigarette deodorizers.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6762



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 20/07/2017; Application No. : UK00003244936 ;United Kingdom 

3888462    21/06/2018

[International Registration No. : 1379682]
T.J. SMITH & NEPHEW LIMITED

P.O. Box 81, 101 Hessle Road Kingston-Upon-Hull, HU3 2BN United Kingdom

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used

IR DIVISION
Fabric layers for use in wound dressings.

6763



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

4055513    21/11/2018

[International Registration No. : 1444206]
Obshchestvo s ogranichennoy otvetstvennostyu "Kvadrat-S"

Irtyshskij 2-j pr-d, 4B, korp. 5, RU-107143 Moscow Russian Federation

Proposed to be Used

IR DIVISION
Antiseptics; dietetic substances adapted for medical use; sea water for medicinal bathing; mineral waters for medical 
purposes; dietary fiber; mud for baths; medicinal mud; mineral food supplements; nutritional supplements; albumin 
dietary supplements; yeast dietary supplements; alginate dietary supplements; glucose dietary supplements; casein 
dietary supplements; lecithin dietary supplements; linseed oil dietary supplements; propolis dietary supplements; protein 
dietary supplements; protein supplements for animals; royal jelly dietary supplements; pollen dietary supplements; wheat 
germ dietary supplements; linseed dietary supplements; enzyme dietary supplements; yeast for pharmaceutical purposes; 
cod liver oil; capsules for medicines; cachets for pharmaceutical purposes; adhesive plasters; lotions for pharmaceutical 
purposes; liniments; ointments for pharmaceutical purposes; drugs for medical purposes; medicines for human purposes; 
medicinal drinks; antibacterial soap; disinfectant soap; medicated soap; dietetic beverages adapted for medical purposes; 
medicinal infusions; tinctures for medical purposes; balsamic preparations for medical purposes; corn remedies; 
pharmaceutical preparations for skin care; pharmaceutical preparations; chemico-pharmaceutical preparations; chemical 
preparations for medical purposes; syrups for pharmaceutical purposes; greases for medical purposes; antibacterial 
handwashes; medicated shampoos; herbal extracts for medical purposes; plant extracts for pharmaceutical purposes; 
elixirs [pharmaceutical preparations].

6764



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 29/05/2018; Application No. : 305789 ;Israel 

4055703    07/11/2018

[International Registration No. : 1442457]
GRANALIX BIO TECHNOLOGIES LTD

56 Peretz Bernstein 96920 Jerusalem Israel

Proposed to be Used

IR DIVISION
Dietary supplements for humans.

6765



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 29/05/2018; Application No. : 305788 ;Israel 

4055705    07/11/2018

[International Registration No. : 1442489]
GRANALIX BIO TECHNOLOGIES LTD

56 Peretz Bernstein 96920 Jerusalem Israel

Proposed to be Used

IR DIVISION
Dietary supplements for humans.

6766



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

4055724    23/11/2018

[International Registration No. : 1442446]
SK BIOPHARMACEUTICALS CO., LTD.

221, Pangyoyeok-ro, Bundang-gu, Seongnam-si Gyeonggi-do Republic of Korea

Proposed to be Used

IR DIVISION
Medicines for human purposes and veterinary preparations; dietetic foods adapted for medical purposes; dietetic food 
adapted for veterinary use; dietetic substances adapted for medical use; dietetic substances adapted for veterinary use; 
sanitary preparations for medical purposes; biological preparations for medical purposes; biochemical preparations for 
medical purposes; chemicals for pharmaceutical use; preparations of trace elements for human and animal use; ferments 
for pharmaceutical purposes; biotechnological preparations for medical purposes; blood solvent; chemical preparations 
for medicinal purposes; chemical preparations for medical or veterinary purposes; chemical preparations for sanitary use; 
immunomodulators; vitamin preparations; vaccines; dietary supplements; therapeutic drugs and agents; chemico-
pharmaceutical preparations; bacteriological preparations for medical and veterinary use.

6767



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 16/05/2018; Application No. : 87924251 ;United States of America 

4056839    14/11/2018

[International Registration No. : 1444463]
Vertex Pharmaceuticals Incorporated

50 Northern Avenue Boston MA 02210 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of cystic fibrosis.

6768



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 20/06/2018; Application No. : 2018/01367 ;Ireland 

4060056    09/11/2018

[International Registration No. : 1442018]
Gilead Sciences Ireland UC

IDA Business and Technology Park, Carrigtohill Co. Cork Ireland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

6769



Trade Marks Journal No: 1887 ,   04/02/2019           Class 5 
 

 

Priority claimed from 24/04/2018; Application No. : 1921976 ;Australia 

4063400    22/10/2018

[International Registration No. : 1444748]
Flavour Creations Pty Ltd

26-32 Murdoch Circuit Acacia Ridge QLD 4110 Australia

Proposed to be Used

IR DIVISION
Mouth sprays, including mouth sprays used in treating xerostomia or dry mouth; preparations for use in the mouth, other 
than dentifrices, including mouth strips that dissolve in the mouth; preparations for freshening, or the care of, the mouth; 
mouth rinses or washes; mouth (breath) fresheners; all the foregoing being for medical use; preparations for use in the 
treatment of disorders of the mouth; pharmaceutical and veterinary preparations.

6770



Trade Marks Journal No: 1887 ,   04/02/2019           Class 6 
 

 

4060464    20/11/2018

[International Registration No. : 1442020]
HEYCO PRODUCTS CORP.

5190 Old Easton Road Danboro PA 18916 United States of America

Proposed to be Used

IR DIVISION
Metal clips for electrical wires and electrical cables.

6771



Trade Marks Journal No: 1887 ,   04/02/2019           Class 7 
 

 

3809131    19/12/2017

[International Registration No. : 1397436]
OBSHCHESTVO S OGRANICHENNOY OTVETSTVENNOSTYU "KOMBAINOVY ZAVOD "ROSTSELMASH"

Menzhinskogo str., 2 RU-344029 Rostov-on Don Russian Federation

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used

IR DIVISION
Shaft couplings [machines]; acetylene cleaning apparatus; converters for steelworks; adhesive tape dispensers 
[machines]; aerating pumps for aquaria; aerocondensers; agitators; agricultural machines; agricultural elevators; filters 
for cleaning cooling air, for engines; air condensers; apparatus for drawing up beer under pressure; sizing machines; 
steamrollers; carburetter feeders; igniting devices for internal combustion engines; alternators; valves [parts of 
machines]; axles for machines; crank shafts; transmission shafts, other than for land vehicles; lifts, other than ski-lifts; 
elevators [lifts]; mixing machines; self-oiling bearings; ploughs; aeroplane engines; whitewashing machines; grease rings 
[parts of machines]; piston segments; dynamo brushes; road sweeping machines, self-propelled; saw benches [parts of 
machines]; belts for conveyors; belt conveyors; churns; drums [parts of machines]; housings [parts of machines]; stands 
for machines; mills [machines]; threshing machines; beating machines; concrete mixers [machines]; butter machines; 
bicycle dynamos; connecting rods for machines, motors and engines; ball-bearings; bitumen making machines; 
harvesting machines; sheaf-binding machines; bobbins for weaving looms; woodworking machines; apparatus for 
aerating beverages; hosiery looms; binding apparatus for hay; mud catchers and collectors [machines]; glow plugs for 
diesel engines; threading machines; rinsing machines; bottle filling machines; bottle washing machines; brewing 
machines; tambours for embroidery machines; brushes [parts of machines]; bulldozers; shovels, mechanical; mortising 
machines; capstans; automatic grapnels for marine purposes; belts for machines; cowlings [parts of machines]; type-
setting machines [printing]; injectors for engines; carburetters; card clothing [parts of carding machines]; knives [parts of 
machines]; boxes for matrices [printing]; cinder sifters [machines]; cream/milk separators; spin driers [not heated]; 
lubricators [parts of machines]; centrifugal machines; centrifugal mills; centrifugal pumps; grain husking machines; 
milling machines; bearing brackets for machines; hangers [parts of machines]; carbon brushes [electricity]; coal-cutting 
machines; hoists; loading ramps; carriages for knitting machines; lathes [machine tools]; pulleys; ploughshares; fittings 
for engine boilers; wine presses; cigarette machines for industrial purposes; bending machines; shears, electric; scissors, 
electric; chisels for machines; clack valves [parts of machines]; filter presses; scale collectors for machine boilers; pedal 
drives for sewing machines; type-setting machines [photocomposition]; compressors [machines]; turbocompressors; 
steam condensers [parts of machines]; condensing installations; pulleys [parts of machines]; joints [parts of engines]; 
cord making machines; typecasting machines; clippers [machines]; cutters [machines]; current generators; drilling heads 
[parts of machines]; dynamo belts; elevator belts; stitching machines; air cushion devices for moving loads; bearings 
[parts of machines]; knives, electric; rack and pinion jacks; sifting installations; jacks [machines]; leather-working 
machines; cylinder heads for engines; cultivators [machines]; cylinders for machines; printing cylinders; rolling mill 
cylinders; separators; sorting machines for industry; hoppers [mechanical discharging]; cutting machines; de-aerators for 
feedwater; turf removing ploughs; degreasers [machines]; starters for motors and engines; lace making machines; 
steam/oil separators; disintegrators; pressure reducers [parts of machines]; reeling apparatus, mechanical; leather paring 
machines; drainage machines; trimming machines; dynamos; sewage pulverizers; apparatus for aerating water; machines 
for the production of mineral water; water heaters [parts of machines]; fleshing machines; die-cutting and tapping 
machines; stalk separators [machines]; grain separators; ejectors; generators of electricity; elevating apparatus; swaging 
machines; clutches, other than for land vehicles; inking apparatus for printing machines; feeders [parts of machines]; 
wrapping machines; moving staircases [escalators]; pumps [parts of machines, engines or motors]; stamping machines; 
die-stamping machines; labellers [machines]; metal drawing machines; excavators; extractors for mines; tedding 
machines; sieves [machines or parts of machines]; knives for mowing machines; blades [parts of machines]; spinning 
machines; spinning wheels; filtering machines; finishing machines; chucks [parts of machines]; fodder presses; foundry 
machines; pistons for cylinders; stuffing boxes [parts of machines]; blowing machines for the compression, exhaustion 
and transport of gases; lawnmowers [machines]; tarring machines; blowing machines or fans for the compression, 
sucking and carrying of grain; blowing machines for the compression, sucking and carrying of grain; fans for the 
compression, sucking and carrying of grain; grease boxes [parts of machines]; lubricating pumps; embossing machines; 
engraving machines; notchers [machine tools]; guides for machines; chaff cutters; meat choppers [machines]; gears for 
weaving looms; harrows; pulverisers [machines]; hydraulic turbines; printing machines for use on sheet metal; printing 
plates; printing machines; printing presses; printing rollers for machines; dairy machines; chaff cutter blades; loom 

6772



shafts; blade sharpening [stropping] machines; saw blades [parts of machines]; blade holders [parts of machines]; rolling 
mills; thermic lances [machines]; cranks [parts of machines]; dishwashers; washing apparatus; washing machines 
[laundry]; washing installations for vehicles; coin-operated washing machines; lifting apparatus; wringing machines for 
laundry; smoothing presses; driving motors, other than for land vehicles; steam engines; machine tools; igniting 
magnetos; handling apparatus for loading and unloading; paper feeders [printing]; hammers [parts of machines]; power 
hammers; pneumatic hammers; tilt hammers; derricks; propulsion mechanisms, other than for land vehicles; 
transmissions, other than for land vehicles; regulators [parts of machines]; tobacco processing machines; crushers for 
kitchen use, electric; pump diaphragms; metalworking machines; looms; spinning frames; millstones; grinding machines; 
mine borers; ore treating machines; flour mill machines; mixers [machines]; reapers; reapers and binders; reapers and 
threshers; truck lifts; jet engines, other than for land vehicles; anti-pollution devices for motors and engines; pistons for 
engines; speed governors for machines, engines and motors; molds [parts of machines]; mills for household purposes, 
other than hand-operated; molding machines; freewheels, other than for land vehicles; shuttles [parts of machines]; 
machines and apparatus for cleaning, electric; suction machines for industrial purposes; hemming machines; hand-held 
tools, other than hand-operated; tools [parts of machines]; holding devices for machine tools; can openers, electric; bread 
cutting machines; journal boxes [parts of machines]; bearings for transmission shafts; papermaking machines; calenders; 
paper machines; packing machines; kneading machines; machines for making pasta; painting machines; spray guns for 
paint; drilling machines; electric hand drills; stone-working machines; pistons [parts of machines or engines]; typographic 
presses; pneumatic transporters; punches for punching machines; punching machines; pepper mills, other than hand-
operated; machines and apparatus for polishing [electric]; pumps [machines]; air pumps [garage installations]; pumps for 
heating installations; vacuum pumps [machines]; roller bridges; adhesive bands for pulleys; beverage preparation 
machines, electromechanical; presses [machines for industrial purposes]; pressure regulators [parts of machines]; 
pressure valves [parts of machines]; puddling machines; steam traps; planing machines; rail-laying machines; rakes for 
raking machines; raking machines; friezing machines; trueing machines; bookbinding apparatus and machines for 
industrial purposes; ironing machines; darning machines; springs [parts of machines]; curtain drawing devices, 
electrically operated; riveting machines; taps [parts of machines, engines or motors]; rotary printing presses; machine 
wheelwork; machine wheels; machine flywheels; roller bearings; ball rings for bearings; road making machines; saws 
[machines]; mineworking machines; belts for motors and engines; weeding machines; satinizing machines; sausage 
making machines; sealing machines for industrial purposes; sowers [machines]; welding machines, electric; bellows 
[parts of machines]; forge bellows; lasts for shoes [parts of machines]; filling machines; stators [parts of machines]; 
stereotype machines; machines for the production of sugar; superheaters; superchargers; tables for machines; aprons 
[parts of machines]; dyeing machines; carding machines; slide rests [parts of machines]; journals [parts of machines]; 
milking machines; teat cups [suction cups] for milking machines; transmissions for machines; pneumatic tube conveyors; 
conveyors [machines]; braiding machines; winches; knitting machines; turbines, other than for land vehicles; reels, 
mechanical, for flexible hoses; tympans [parts of printing presses]; typographic machines; winnowers; engines for air 
cushion vehicles; fans for motors and engines; glass-working machines; railroad constructing machines; vulcanisation 
apparatus; couplings, other than for land vehicles; aeronautical engines; sharpening machines; agricultural implements, 
other than hand-operated; grindstones [parts of machines]; beer pumps; compressed air engines; compressed air 
machines; compressed air pumps; sparking plugs for internal combustion engines; shock absorber plungers [parts of 
machines]; anti-friction bearings for machines; diggers [machines]; air suction machines; fuel economisers for motors and 
engines; engines for boats; motors for boats; beaters, electric; rams [machines]; brake linings, other than for vehicles; 
brake shoes, other than for vehicles; brake segments, other than for vehicles; reels [parts of machines]; gear boxes, other 
than for land vehicles; bottle stoppering machines; bottle capping machines; bottle sealing machines; brushes, electrically 
operated [parts of machines]; garbage [waste] disposals; coffee grinders, other than hand-operated; flues for engine 
boilers; earth moving machines; waste compacting machines; shredders [machines] for industrial use; potters" wheels; 
handling machines, automatic [manipulators]; robots [machines]; food preparation machines, electromechanical; 
cartridges for filtering machines; driving chains, other than for land vehicles; torque converters, other than for land 
vehicles; transmission chains, other than for land vehicles; drill chucks [parts of machines]; steam engine boilers; feeding 
apparatus for engine boilers; hair clipping machines for animals; motors, other than for land vehicles; control cables for 
machines, engines or motors; control mechanisms for machines, engines or motors; matrices for use in printing; 
compressors for refrigerators; water separators; sewing machines; fan belts for motors and engines; incubators for eggs; 
gears, other than for land vehicles; blenders, electric, for household purposes; kitchen machines, electric; cylinders for 
motors and engines; reduction gears, other than for land vehicles; dividing machines; drilling bits [parts of machines]; 
heat exchangers [parts of machines]; exhausts for motors and engines; motors, electric, other than for land vehicles; 
cranes [lifting and hoisting apparatus]; peeling machines; grating machines for vegetables; compressed air guns for the 
extrusion of mastics; filters [parts of machines or engines]; ditchers [ploughs]; whisks, electric, for household purposes; 
fruit presses, electric, for household purposes; hydraulic engines and motors; drilling rigs, floating or non-floating; fuel 
conversion apparatus for internal combustion engines; radiators [cooling] for motors and engines; boiler tubes [parts of 
machines]; hydraulic controls for machines, motors and engines; pneumatic controls for machines, motors and engines; 
crankcases for machines, motors and engines; food processors, electric; glue guns, electric; guns [tools using 
explosives]; net hauling machines [fishing]; universal joints [Cardan joints]; rotary steam presses, portable, for fabrics; 
machines and apparatus for carpet shampooing, electric; catalytic converters; central vacuum cleaning installations; chain 
saws; cleaning appliances utilizing steam; cutting blow pipes, gas-operated; dust exhausting installations for cleaning 
purposes; dust removing installations for cleaning purposes; electric hammers; electromechanical machines for chemical 
industry; elevator chains [parts of machines]; emergency power generators; expansion tanks [parts of machines]; 
glaziers" diamonds [parts of machines]; high pressure washers; machines for the textile industry; exhaust manifold for 
engines; oil refining machines; packaging machines; parquet wax-polishers, electric; shoe polishers, electric; snow 
ploughs; welding apparatus, gas-operated; soldering blow pipes, gas-operated; soldering irons, gas-operated; vacuum 
cleaner attachments for disseminating perfumes and disinfectants; vacuum cleaner hoses; vacuum cleaners; vibrators 
[machines] for industrial use; machines and apparatus for wax-polishing, electric; racket stringing machines; bicycle 
assembling machines; motorized cultivators; air brushes for applying colour; door openers, hydraulic; kick starters for 
motorcycles; mechanized livestock feeders; moving pavements [sidewalks]; mufflers for motors and engines; door 
openers, pneumatic; vacuum cleaner bags; gas-operated blow torches; wind turbines; brake pads, other than for vehicles; 
electrodes for welding machines; electric welding apparatus; soldering apparatus, electric; soldering irons, electric; 
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electric arc welding apparatus; electric arc cutting apparatus; soldering lamps; basket presses; blowing machines; 
electroplating machines; galvanizing machines; vending machines; door closers, electric; door openers, electric; elevator 
operating apparatus; electrical apparatus for sealing plastics [packaging]; fuel dispensing pumps for service stations; self-
regulating fuel pumps; machines for processing plastics; window openers, electric; window closers, electric; window 
openers, hydraulic; window closers, hydraulic; window openers, pneumatic; window closers, pneumatic; door closers, 
hydraulic; door closers, pneumatic; kitchen grinders, electric; pneumatic jacks; 3D printers; sifting machines; engine 
mounts, other than for land vehicles; nail pullers, electric; brushes for vacuum cleaners; ski edge sharpening tools, 
electric; crushing machines; rammers [machines].

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 7 
 

 

Priority claimed from 15/05/2018; Application No. : 302018000017133 ;Italy 

3947916    25/05/2018

[International Registration No. : 1423298]
SAVIO MACCHINE TESSILI S.P.A.

Via Udine, 105 I-33170 PORDENONE Italy

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used

IR DIVISION
Rotor spinning machine.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 7 
 

 

4028683    04/09/2018

[International Registration No. : 1438772]
CNPS PETRO EQUIPMENT CO., LTD.

No.312, Building 20, Ecological Valley, No.38, Huanghe Road, Dongying Development District, Dongying City Shandong Province China

Proposed to be Used

IR DIVISION
Mine borers; drilling machines; compressors [machines].
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 7 
 

 

Priority claimed from 17/09/2018; Application No. : 722491 ;Switzerland 

4058903    08/11/2018

[International Registration No. : 1443764]
SSM Schärer Schweiter Mettler AG

Neugasse 10 CH-8810 Horgen Switzerland

Proposed to be Used

IR DIVISION
Textile machines, namely winding machines, yarn laying aggregate machines; components and constituents as well as 
accessories and devices for said machines, included in this class.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 7 
 

 

Priority claimed from 29/03/2018; Application No. : 30 2018 103 646 ;Germany 

4065925    26/09/2018

[International Registration No. : 1444654]
WIKUS-Sägenfabrik Wilhelm H. Kullmann GmbH & Co. KG

Melsunger Straße 30 34286 Spangenberg Germany

Proposed to be Used

IR DIVISION
Saw blades; saw bands; circular saw blades; jig saw blades [all aforementioned goods as parts of machines]; machine 
saw blades; machine saw bands; machine circular saw blades; machine jig saw blades.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 7 
 

 

4066310    02/07/2018

[International Registration No. : 1445024]
Intradin (Shanghai) Machinery Co., Ltd.

No.118 Duhui Road, Minhang District Shanghai China

Proposed to be Used

IR DIVISION
Pneumatic transporters; valves [parts of machines]; vacuum pumps [machines]; lubricating pumps; pumps [parts of 
machines, engines or motors]; reels, mechanical, for flexible hoses; washing apparatus; self-closing fuel nozzles; 
lubricating device; hydraulic handiwork tool.

6779



Trade Marks Journal No: 1887 ,   04/02/2019           Class 7 
 

 

4066324    05/10/2018

[International Registration No. : 1444621]
Fujian Province Benjia Automation Technology Co., Ltd.

D1-002, The First Phase of Jinjiang Shoes Textile City, No. 888, Jinxin North Road, Yangdai Village, Chendai Town, Jinjiang City, 
Quanzhou City 362000 Fujian Province China

Proposed to be Used

IR DIVISION
Leather paring machines; leather finishing machines; embossing machines; sewing machines; ironing machines, for 
leather industry; tanning machines, for leather industry; stitching machines; shoes repair machines; overlock machines; 
industrial sewing machine tables.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

Priority claimed from 18/09/2013; Application No. : 2013-072755 ;Japan 

2837415    14/03/2014
[International Registration No. : 1211657]
GRAPHTEC CORPORATION

503-10, Shinano-cho, Totsuka-ku, Yokohama-shi Kanagawa 244-8503 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Electric or magnetic meters and testers; recorders for measurement; digital recorders for electric or magnetic meters and 
testers; data processing equipments; data processing equipments for measurement; multipoint recorders for electric or 
magnetic meters and testers; measuring or testing machines, instruments and their parts; data loggers for measurement 
or testing; data loggers for data processing; data loggers for electric or magnetic measurement and testing.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

Priority claimed from 07/07/2017; Application No. : 87519430 ;United States of America 

3784187    03/01/2018
[International Registration No. : 1393161]
THERMO FISHER SCIENTIFIC INC.

168 Third Avenue Waltham MA 02451 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Laboratory equipment, namely, rotors for use in centrifuges.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

Priority claimed from 04/05/2016; Application No. : 1768753 ;Australia 

3871369    25/05/2018
[International Registration No. : 1304852]
CYGNETT PTY LTD

L1, 664 Lorimer St PORT MELBOURNE VIC 3207 Australia

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Amplifiers; antennas; apparatus for recording images; apparatus for recording sound; apparatus for recording video; 
audio cables; audio speakers; batteries; battery cables; battery chargers; cases adapted for electronic equipment; cases 
adapted for mobile phones; casings for electronic devices; computer hardware; computer software; digital amplifiers; 
digital audio players; disc players; earphones; electric or electronic display screens; electrical cables; electronic devices 
for data processing; electronic devices for information processing; global positioning apparatus; liquid crystal displays; 
loudspeakers; memory cards; mobile phones; mp3 players; personal digital assistants; portable computers; power supply 
devices for battery chargers; radio transmitters; radio tuners; radios; readers for memory cards; remote controls; secure 
digital cards; televisions; video players; wireless transmitters; alarms and warning equipment; audio and visual 
equipment; camera apparatus; climate sensors; energy saving devices; temperature controlling apparatus; remote 
monitoring apparatus; television monitoring apparatus; keyless locks; wireless communication apparatus; camera 
controllers; intercoms; automatic closers (electric) for blinds, being shade and drape controllers; magnetic sensors; light 
controlling devices; portable communication devices; lighting systems; security systems; motion activated cameras; 
tablets and other wireless devices; information carriers and storage devices; stands for portable communication devices; 
surveillance apparatus; video monitoring technology.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

Priority claimed from 01/11/2017; Application No. : 87667706 ;United States of America 

3880634    30/04/2018
[International Registration No. : 1410884]
LIFE TECHNOLOGIES CORPORATION

5781 Van Allen Way Carlsbad CA 92008 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Semiconductor chip with integrated sensors for nucleic acid sequencing.
THE MARK TO BE USED AS WHOLE.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

Priority claimed from 07/12/2017; Application No. : 87711794 ;United States of America 

3882303    05/04/2018
[International Registration No. : 1411401]
Source Photonics, Inc.

8521 Fallbrook Ave., Suite 200 West Hills CA 91304 US

Source Photonics Santa Clara, LLC

8521 Fallbrock Ave., Suite 200 West Hills CA 91304 US

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Electronic and optical communications instruments and components, namely, semiconductors, optical transmitters, 
receivers, transceivers; computer networking hardware; computer hardware for telecommunications; computer software 
for operating optoelectronic devices; computer software for operating computer networking hardware; computer software 
for providing broadband data access.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

Priority claimed from 16/10/2017; Application No. : 87646904 ;United States of America 

3897187    14/04/2018
[International Registration No. : 1413781]
MESH NETWORK LAB INC.

300 Broadway San Francisco CA 94108 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Downloadable computer software, namely, software for use in developing, configuring, operating and using private overlay 
networks; computer software for developing, configuring, operating and using distributed computing systems and 
networks; computer software for enhancing the security of computer systems and networks; computer software for 
encryption; computer software for providing access to the Internet; computer software for downloading data files, audio 
files, video files and image files from the Internet; computer software for collecting, editing, organizing, modifying, 
bookmarking, transmitting, storing, and sharing of audio, video, or other multimedia files, software, digital files, electronic 
broadcasts, and data; computer software for electronic data storage and data storage rental services, namely, software 
that coordinates the rental of electronic and cloud data storage by tracking, reporting, managing, allocating, reserving, 
preserving, and deploying electronic data resources and by backing up, synchronizing, and sharing data between 
computers and electronic devices.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

Priority claimed from 14/11/2017; Application No. : 87684613 ;United States of America 

3902439    14/05/2018
[International Registration No. : 1414466]
PROCESS METRIX

6622 Owens Drive Pleasanton CA 94588-3334 United States of America

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Software for the measurement, calculation and display of refractory lining thickness in vessels used to process molten 
metal.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

3903718    09/04/2018
[International Registration No. : 1414584]
GOWIN SEMICONDUCTOR CORPORATION

North 2 - 101, East Coast Hotel, No. 38 Xiao Huangpu Road, Outer-Ring Road, Xiao Huangpu Neighbourhood Committee, Ronggui 
Street Office, Shunde, Foshan Guangdong China

Address for service in India/Attorney address:
ADASTRA IP PVT LTD

B2-1050, Spaze iTech Park, Sohna Road, 122002 Gurgaon Delhi NCR, India

Proposed to be Used
IR DIVISION
Semi-conductors; integrated circuits; conductors, electric; electronic chip; semiconductor apparatus; chips [integrated 
circuits].
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

Priority claimed from 14/11/2017; Application No. : 87683964 ;United States of America 

3903831    14/05/2018
[International Registration No. : 1414248]
15FIVE, INC.

3053 Fillmore Street, 279 San Francisco CA 94123 United States of America

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Software for human resources management.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

3929016    09/04/2018
[International Registration No. : 1418731]
GOWIN SEMICONDUCTOR CORPORATION

North 2 - 101, East Coast Hotel, No. 38 Xiao Huangpu Road, Outer-Ring Road, Xiao Huangpu Neighbourhood Committee, Ronggui 
Street Office, Shunde, Foshan Guangdong China

Address for service in India/Attorney address:
ADASTRA IP PVT LTD

B2-1050, Spaze iTech Park, Sohna Road, 122002 Gurgaon Delhi NCR, India

Proposed to be Used
IR DIVISION
Semi-conductors; printed circuits; integrated circuits; electronic chip; chips [integrated circuits]; wafers for integrated 
circuits; printed circuit boards.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

Priority claimed from 16/11/2017; Application No. : VA 2017 02611 ;Denmark 

3939144    16/05/2018
[International Registration No. : 1421605]
DALI A/S

Dali Allé 1 DK-9610 Nørager Denmark

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Used Since :06/06/2006

IR DIVISION
Loudspeakers and accessories, namely loudspeaker drive units, loudspeaker enclosures, subwoofers, mounting brackets 
and spikes, all included in this class; apparatus for wireless transmission of acoustic information, including wireless 
indoor and outdoor speakers, amplifiers for wireless communication; loudspeakers with built-in amplifiers; loudspeaker 
and signal cables; magnet systems for loudspeaker units; apps and software for sound reproduction.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

3955938    24/08/2018
[International Registration No. : 1394421]
JAGUAR LAND ROVER LIMITED

Abbey Road, Whitley Coventry, Warwickshire CV3 4LF United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Computer hardware; on-board computers for vehicles; computers for autonomous-driving; on board electronic systems 
for providing driving and parking assistance; on board electronic systems for automatic braking; on board electronic 
systems to assisting in maintaining or changing lanes when driving; cruise control systems for vehicles; vehicle speed 
control apparatus; computer software; automotive computer software and hardware; computer software for use in relation 
to vehicles; telemetry devices for motor vehicle and engine applications; electric control panels; electronic control 
apparatus, instruments and displays; sensors; integrated electronic safety systems for vehicles; safety and driving 
assistant systems; lasers for use in relation to vehicles; lidar apparatus for vehicles; radar apparatus for vehicles; cameras 
for vehicles; onboard cameras; action cameras; parking sensors and rear-view cameras for vehicles; automotive 
measuring instruments; electronic apparatus for collecting measurements and receiving data; computer software, mobile 
applications and wireless transmission and receiving equipment for use in connection with autonomous and hands-free 
driving, automobile safety features and warning or alarm functions, accident prevention and traffic alerts; driving control 
unit for vehicles; computerised driver assistance systems for motor vehicles; charging stations for charging electric 
vehicles; apparatus and cables for use in charging electric vehicles; batteries for vehicles; electric accumulators, voltage 
regulators, aerials, electric batteries and mountings; anti-theft warning devices; alarm sensors; gauges; electronic or 
computer instrument panels and clusters; odometers; speedometers; tachometers; temperature sensors; voltmeters; 
ammeters; testing apparatus; proximity meters; electric circuit breakers; commutators; electric condensers; electric 
connections; electric cables; electric fuses; electric fuse boxes; electric control apparatus and instruments for motor 
vehicles and engines; electrical sensors; fire extinguishing apparatus; printed electrical circuits; electric relays; electric 
switches; electric wiring harnesses; apparatus for recording, transmission or reproduction of sound and images; remote 
controls for motors; remote control apparatus for starting vehicles; emergency warning lights; electronic emergency 
notification system; computer interface apparatus forming part of a vehicle; display panels for vehicles; electronic driver 
display systems for vehicles; audio, audiovisual or telecommunications equipment; radio apparatus; in-car audiovisual 
entertainment systems; sound reproducing equipment; televisions; radios; CD players; loud speakers; headphones; 
personal digital assistants; tablet computers; multimedia devices; MP3 or MP4 players; mobile hard drives; universal serial 
bus drives; cases and holders for mobile phones, smartphones, computers, personal digital assistants, laptops, notebook 
computers; chargers for mobile phones, smartphones, laptop and tablet computers; telephones; mobile telephones; 
mobile phone and tablet computer headsets and accessories; straps for telephone handsets; screensavers for phones and 
tablets; car telephone installations; recording media; highway emergency warning equipment; thermometers; compasses; 
calculators; electronic instructional and teaching apparatus and instruments; electrical and scientific apparatus for use in 
the repair and servicing of vehicles; magnets; tape measures; eyewear, glasses, sunglasses, driving glasses, skiing 
goggles; cases for eyeglasses, sunglasses or skiing goggles; drivers helmets; racing driver protective clothing; 
apparatus, gloves and clothing, all for use in protection against accident or injury; global positioning system (GPS); 
navigational systems, comprising electronic transmitters, receivers, circuitry, microprocessors, cellular telephone and 
computer software all for use in navigation and all integrated into a motor vehicle; downloadable electronic maps; wireless 
transmission and receiving equipment; interactive multimedia software; wireless controllers to remotely monitor and 
control the function and status of other electrical, electronic, signalling systems and mechanical devices for use in 
connection with vehicles and engines for vehicles; communications apparatus to transmit and receive communications via 
vehicles; computer hardware and software for tracking driver behaviour; sensors, computers and wireless transceivers to 
provide connectivity within the vehicle, between vehicles, with cell phones, and with data centers; computer hardware, 
software and apparatus to provide tactile, audible and visual interfaces to interact with occupants of the vehicle; wireless 
transmission and receiving equipment for use in connection with remote computers for use in automobiles for tracking, 
monitoring and diagnosing maintenance for vehicles and for providing information to drivers; computer application 
software for use by drivers and passengers of vehicles for accessing, viewing, and interacting with and downloading 
information and entertainment content; downloadable software and on-board computer software that provides users with 
remote and in-vehicle access to motor vehicle functions and functions relating to driver safety, convenience, 
communication, entertainment, and navigation; diagnostic apparatus consisting of sensors for use in testing vehicle 
function and in diagnosing vehicle electrical and mechanical problems; software and software applications to allow users 
to track and locate stolen vehicles, charge electronics, and store and synchronize collected personalized user and vehicle 
information; electronic interface modules for wired and wireless interface of mobile phones and electronic media players 
with an automotive electrical system; computer systems for automated vehicle control; downloadable mobile applications; 
downloadable electronic publications; electronic publications; electronic periodic publications; application software for 
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use in or in relation to vehicles; computer games, computer games software; databases, data sets, data files and software 
relating to 3D printing; databases, data sets, data files and software relating to design and manufacture of vehicles and 
parts and accessories therefor; databases, data sets, data files and software relating to design and manufacture of replica 
or model vehicles and parts and accessories therefor; computer-aided design (CAD) software and data files; downloadable 
image files; electronic databases containing image files; databases, data sets, data files and software relating to car 
sharing schemes; databases, data sets, data files and software relating to vehicle driver behaviour; simulators for 
simulating the operation of land vehicles; virtual models of vehicles or vehicle interiors; virtual reality software and 
hardware; augmented reality software and hardware; parts and fittings for any of the aforesaid goods.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

4007337    10/08/2018
[International Registration No. : 1434003]
ZHAOJIAO LI

Rm 2D, Building 10, Xiangyu Central Garden, No. 66, Nongyuan Road, Futian District, Shenzhen Guangdong China

Address for service in India/Attorney address:
CIP LEGIT

8/306 DHARAMPURA BAHADURGARH 124507 HARYANA INDIA

Proposed to be Used
IR DIVISION
Spectacle cases / eyeglass cases; spectacle frames / eyeglass frames; spectacles / eyeglasses; contact lenses; 
sunglasses; pince-nez; spectacle lenses / eyeglass lenses; spectacle cords / eyeglass cords.

6794



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

Priority claimed from 08/05/2018; Application No. : 721985 ;Switzerland 

4010819    03/10/2018
[International Registration No. : 1435528]
RINCO HOLDING AG

Industriestrasse 4 CH-8590 Romanshorn Switzerland

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Laboratory apparatus, including sonication tubes.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

4051852    12/11/2018
[International Registration No. : 1422444]
UNICOR HIGHTECH CO., LTD

72B 4L, 62, Euncheong-ro, Namdong-gu Incheon Republic of Korea

Proposed to be Used
IR DIVISION
Mechanical locks [electric, metal]; digital electric lock; digital electric locks for doors; radio operated door lock controls; 
mechanical locks [electric, non-metallic]; electronic lock for lockers; electric locks for vehicles; electronic door locks; 
locks [electric] with alarms; combination locks (metal -) [electric]; metal locks [electric]; mechanical dialling locks 
[electric]; combination locks (non-metallic -) [electric]; safety locking devices [electric]; operators for electric lock; 
releasable locking devices [electric]; electronic keys; locks, electric; electronic key fobs being remote control apparatus; 
electric door lock incorporating cameras; electric lock incorporating cameras.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

Priority claimed from 09/07/2018; Application No. : VA 2018 01531 ;Denmark 

4055780    19/11/2018
[International Registration No. : 1443688]
Ellab A/S

Trollesmindealle 25 DK-3400 Hillerød Denmark

Proposed to be Used
IR DIVISION
Software.

6797



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

4055782    21/11/2018
[International Registration No. : 1444374]
Simple Design Ltd.

Vistra Corporate Services Centre Wickhams Cay II, Road Town Tortola VG1110

Proposed to be Used
IR DIVISION
Downloadable mobile applications for tracking burned calories, walking distance and time; downloadable mobile 
applications for counting your steps with built-in sensor but no gps tracking; downloadable mobile applications for 
providing walk training and plan; downloadable mobile applications for losing weight; downloadable mobile applications 
for counting user's steps.

6798



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

4055800    31/10/2018
[International Registration No. : 1442821]
SHENZHEN DAHETAO TIMES TECHNOLOGY CO., LTD.

1003, Block B, Jindimingyuan, No.2 Dongchang Rd, Dongxiao, Luohu District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Smartphones; cellular phones; telephone apparatus; radios; navigational instruments; mobile phones; Global Positioning 
System [GPS] apparatus.

6799



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

Priority claimed from 17/11/2018; Application No. : 88198078 ;United States of America 

4055821    21/11/2018
[International Registration No. : 1443931]
Simple Design Ltd.

Vistra Corporate Services Centre, Wickhams Cay II, Road Town VG1110

Proposed to be Used
IR DIVISION
Downloadable mobile applications for browsing videos with the built-in browser; downloadable mobile applications for 
playing videos offline with the built-in player; downloadable mobile applications for downloading videos from website; 
downloadable mobile applications for downloading all formats items; downloadable mobile applications for saving 
downloaded files in a password-protected folder; downloadable mobile applications for downloading videos in the 
background; downloadable mobile applications for managing download.

6800



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

Priority claimed from 17/05/2018; Application No. : 75009 ;Jamaica 

4055853    15/11/2018
[International Registration No. : 1444017]
APPLE INC.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer software enabling users to create, save, and launch sequences of commands and logic within and between 
other computer software applications and computer software functionality; computer software for personal information 
management.

6801



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

Priority claimed from 24/05/2018; Application No. : 75051 ;Jamaica 

4055949    21/11/2018
[International Registration No. : 1443926]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer game software.

6802



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

Priority claimed from 01/06/2018; Application No. : 87944955 ;United States of America 

4055970    20/11/2018
[International Registration No. : 1444486]
Oracle International Corporation

500 Oracle Parkway Redwood Shores CA 94065 United States of America

Proposed to be Used
IR DIVISION
Downloadable software in the nature of software compilers and virtual machines for providing peak performance, 
interoperability, embeddability, tooling, and multi-language support to other software applications, and for running 
executable program code.

6803



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

4060085    03/09/2018
[International Registration No. : 1443740]
Toshiba Tec Kabushiki Kaisha (Toshiba Tec Corporation)

1-11-1, Osaki, Shinagawa-ku Tokyo 141-8562 Japan

Proposed to be Used
IR DIVISION
Network printers; printers for use with computers; photocopying machines; facsimile machines; laser printers; scanners 
[data processing equipment]; printers having functions of photocopier, facsimile and scanner; label printers for use with 
computers; bar code printers; thermal printers; radio-frequency identification [RFID] readers; radio-frequency 
identification [RFID] tags; labels with integrated RFID chips; print heads for ink-jet printers; computer software; computer 
programs; cash registers; point-of-sale [POS] terminals; digital signs; computer peripheral devices; toner cartridges, 
unfilled, for photocopiers; toner cartridges, unfilled, for printers.

6804



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

4063437    31/10/2018
[International Registration No. : 1444971]
Beijing Calorie Information Technology Co., Ltd.

Room 501, Building 10-2, No. 94 Dongsi Shitiao, Dongcheng District Beijing China

Proposed to be Used
IR DIVISION
Smartwatches; data processing apparatus; mobile phone software applications, downloadable; pedometers; body fat 
scales for household use; wearable activity trackers; portable media players; protective helmets for sports; goggles for 
sports; batteries, electric.

6805



Trade Marks Journal No: 1887 ,   04/02/2019           Class 9 
 

 

Priority claimed from 08/05/2018; Application No. : 74958 ;Jamaica 

4066037    29/10/2018
[International Registration No. : 1444736]
Intel Corporation

2200 Mission College Boulevard Santa Clara CA 95052 United States of America

Proposed to be Used
IR DIVISION
Computer software; computer vision software for acquiring, processing, analyzing and understanding digital images and 
extracting visual data; computer software development kits; computer software development kits for computer vision, 
machine learning, deep learning, artificial intelligence, natural language processing, learning algorithms, and data 
analysis; computer hardware; computer hardware for use in machine vision, machine learning, deep learning, artificial 
intelligence, natural language processing, learning algorithms and data analysis; integrated circuits; semiconductors; 
microprocessors; computer chipsets; graphics processor units (GPUs); computer graphic chipsets.

6806



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

 

Priority claimed from 07/06/2016; Application No. : 56925/2016 ;Switzerland 

3457337    05/10/2016
[International Registration No. : 1312317]
SIS MEDICAL AG

Hungerbüelstrasse 12a CH-8500 Frauenfeld CH

Address for service in India/Attorney address:
SHARAD VADEHRA

KAN AND KRISHME, Attorneys at Law, KNK House, A-11, Shubham Enclave, Paschim Vihar, New Delhi-110063, INDIA

Proposed to be Used
IR DIVISION
Surgical and medical apparatus; surgical apparatus for interventional surgery, namely, components for the surgical 
treatment of organs which are accessible via body vessels; catheters; artificial surgical implants.

6807



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

Priority claimed from 21/11/2017; Application No. : 87693381 ;United States of America 

3810430    03/01/2018
[International Registration No. : 1396816]
THE NECK HAMMOCK, INC.

830 Hill Street, Unit E Santa Monica CA 90405 United States of America

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Physical therapy and cervical traction device for reducing neck pain, headaches, posture improvement.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6808



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

 

Priority claimed from 07/11/2017; Application No. : 299786 ;Israel 
3888425    23/04/2018
[International Registration No. : 1412306]
ALPHA-BIO TEC. Ltd.

4 Hatnufa Street, Kyriat Aryeh 49510 Petach Tikva IL

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Artificial limbs, dental implants; prosthetic components, namely abutments, secondary parts, tertiary parts; dental 
prostheses and their parts; endoprostheses for human, dental and veterinary purposes; surgical instruments for dental 
use.

6809



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

3995302    11/09/2018
[International Registration No. : 1431249]
Inogen, Inc.

326 Bollay Drive Goleta CA 93117 United States of America

Proposed to be Used
IR DIVISION
Oxygen concentrators for use by patients suffering from COPD and other lung disorders.

6810



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

Priority claimed from 08/06/2018; Application No. : 3.722.914 ;Spain 

4055990    16/11/2018
[International Registration No. : 1443719]
BIOTECHNOLOGY INSTITUTE, S.L.

San Antonio, 15-5° E-01005 VITORIA (Álava) Spain

Proposed to be Used
IR DIVISION
Dental implants as well as parts and fittings thereof; dental crowns and dental bridges; orthopedic articles, namely, 
artificial teeth; artificial prostheses; artificial transepithelial components of dental prostheses placed at gum level and 
intended to act as an interface between the implant and the prosthesis.

6811



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

4060469    26/11/2018
[International Registration No. : 1442071]
TAICANG KANGHUI TECHNOLOGY DEVELOPMENT CO., LTD.

GUIZHUANG, SHAXI TOWN, TAICANG CITY, SUZHOU CITY 215421 JIANGSU PROVINCE China

Proposed to be Used
IR DIVISION
Nursing appliances; massage apparatus; medical apparatus and instruments; obstetric apparatus; physical exercise 
apparatus for medical purposes; testing apparatus for medical purposes; furniture especially made for medical purposes; 
beds specially made for medical purposes; hot air therapeutic apparatus; tips for crutches for invalids.

6812



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

Priority claimed from 07/05/2018; Application No. : 017896195 ;European Union 

4063436    01/11/2018
[International Registration No. : 1444683]
Tytex A/S

Industrivej 21 DK-7430 Ikast Denmark

Proposed to be Used
IR DIVISION
Orthopedic articles, orthopedic belts, orthopaedic braces, mastectomy brassieres, orthotic footwear, orthopedic joint 
implants, orthopedic soles, orthopedic support bandages, orthopaedic support tubes and support trousers, padding for 
orthopedic casts, plaster bandages for orthopedic purposes, templates for orthopedic purposes, orthopaedic orthoses in 
the form of hip protectors, elastic stockings for surgical purposes and elastic support stockings for medical purposes; 
ostomy bags; clothing for protection of stoma for medical use; medical clothing; urine bags; urinary drainage bags; 
urethral dilators; implantable urethral stents.

6813



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

 

4066065    16/10/2018
[International Registration No. : 1444824]
WETTRUST KOREA Co., Ltd.

(Geumgok-dong, Kolon Theprau APT) 312, 27 Jeongjail-ro, Bundang-gu, Seongnam-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Lavage apparatus; liquid medicine syringes; urethral syringes; uterine syringes; vaginal irrigators for medical use; vaginal 
syringes; receptacles for applying medicines; contraceptive diaphragms; inhalers.

6814



Trade Marks Journal No: 1887 ,   04/02/2019           Class 10 
 

 

Priority claimed from 20/07/2018; Application No. : 723390 ;Switzerland 

4066328    02/11/2018
[International Registration No. : 1444938]
Stebler.net GmbH

Heimentalstr. 53 CH-5430 Wettingen Switzerland

Proposed to be Used
IR DIVISION
Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic articles; 
suture material; therapeutic and assistance devices designed for people with disabilities; massage apparatus; apparatus, 
devices and articles for child care; apparatus, devices and articles for sexual activities; urinals (bottles); urinary 
assistance devices; urinary apparatus for medical use; urological apparatus and instruments; urine collectors; urinary 
tubes.

6815



 
Trade Marks Journal No: 1887 ,   04/02/2019           Class 11 
 

4065869    02/07/2018
[International Registration No. : 1445007]
GUANGDONG JUHAO LIGHTING ELECTRICAL CO. LTD.

Yongxing Industrial, Henglan Town, Zhongshan 528400 Guangdong China

Proposed to be Used
IR DIVISION
Extractor hoods for kitchens; lamps; electric hair dryers; cooking utensils, electric; heating apparatus, electric; cooling 
appliances and installations; disinfectant apparatus; bath heater.

6816



Trade Marks Journal No: 1887 ,   04/02/2019           Class 11 
 

4066149    23/11/2018
[International Registration No. : 1444797]
Shandong Tongchuang Composite Material Co., Ltd.

Luquan Tun Development Zone, Wucheng County, Dezhou City Shandong Province China

Proposed to be Used
IR DIVISION
Filters for air conditioning; air cooling apparatus; ventilation hoods; air reheaters; ventilation [air-conditioning] 
installations and apparatus; fans [parts of air-conditioning installations]; air purifying apparatus and machines; expansion 
tanks for central heating installations; central heating radiators; water-pipes for sanitary installations.

6817



Trade Marks Journal No: 1887 ,   04/02/2019           Class 12 
 

Priority claimed from 19/02/2018; Application No. : 4430044 ;France 

3960669    14/06/2018
[International Registration No. : 1424763]
Z NAUTIC

2 chemin de la Val Priout F-31450 AYGUESVIVES France

Address for service in India/Agents address:
SEN - OBEROI.

A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Apparatus for locomotion by sea; boats; water jet boats; motorboats; inflatable boats; folding boats; ships" hulls; fenders 
for ships; steering gear for ships; drone; drones with cameras; structural parts for boats; watercraft; operating 
mechanisms and rudders for boats; rafts; plastic gasoline tanks for vehicles; vehicle gasoline tanks; seats for water 
vehicles; vessels [boats and ships]; motor water vehicles; underwater vehicles; submersible vehicles.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6818



Trade Marks Journal No: 1887 ,   04/02/2019           Class 12 
 

4057854    15/11/2018
[International Registration No. : 1443326]
SHANDONG HUASHENG RUBBER CO., LTD.

DAOZHUANG TOWN GOVERNMENT STATION, GUANGRAO COUNTY, DONGYING CITY 257336 SHANDONG PROVINCE 
China

Proposed to be Used
IR DIVISION
Automobile tires; tires for vehicle wheels.

6819



Trade Marks Journal No: 1887 ,   04/02/2019           Class 12 
 

 

4063419    27/09/2018
[International Registration No. : 1444689]
UNIVANCE CORPORATION

2418, Washizu, Kosai-shi Shizuoka 431-0494 Japan

Proposed to be Used
IR DIVISION
Vessels and their parts and fittings, other than air cushion vehicles; air cushion vehicles; aircraft and their parts and 
fittings; railway rolling stock and their parts and fittings; automobiles and their parts and fittings; two-wheeled motor 
vehicles, bicycles and their parts and fittings; baby carriage [prams]; rickshaws; sleighs and sleds [vehicles]; trolleys 
[mobile carts]; carts; horse drawn carriages; carts [riyakah]; adhesive rubber patches for repairing tubes or tires.

6820



 
Trade Marks Journal No: 1887 ,   04/02/2019           Class 16 
 

4049783    05/10/2018
[International Registration No. : 1441793]
SHENZHEN PUTY TECHNOLOGY CO., LTD.

Rm 925, East Block, Huanan Electric Power Bld. No2050, Shennan Middle Road, Futian, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Duplicators; typewriters, electric or non-electric; inking ribbons; inking ribbons for computer printers; spools for inking 
ribbons; typewriter ribbons; undry-glue paper; paper; paper ribbons; printing sets, portable [office requisites].

6821



Trade Marks Journal No: 1887 ,   04/02/2019           Class 16 
 

4066321    30/10/2018
[International Registration No. : 1444843]
ABALIOGLU TEKNOLOJI SANAYI VE TICARET ANONIM SIRKETI

Sümer Mah. Çal. Cad. No:116 Denizli Turkey

Proposed to be Used
IR DIVISION
Paper and cardboard, printed matter, bookbinding material, photographs, stationery and office requisites, except furniture, 
adhesives for stationery or household purposes, artists' and drawing materials, paintbrushes, instructional and teaching 
materials, plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks.

6822



Trade Marks Journal No: 1887 ,   04/02/2019           Class 17 
 

 

Priority claimed from 31/10/2018; Application No. : 310390 ;Israel 
4055984    07/11/2018
[International Registration No. : 1443438]
TOSAF COMPOUNDS LTD.

Industrial Zone Tnuvot P.O 52 Kfar Yona Israel

Proposed to be Used
IR DIVISION
Artificial resins (semi-finished products); synthetic resins (semi-finished products); plastic substances, semi-processed; 
plastic film other than for wrapping; plastic tubes; plastic boards; plastic bars; plastic strips.

6823



 
Trade Marks Journal No: 1887 ,   04/02/2019           Class 18 
 

Priority claimed from 20/06/2018; Application No. : 4463094 ;France 

4055456    20/11/2018
[International Registration No. : 1442914]
HERMES INTERNATIONAL

24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Handbags, rucksacks, traveling bags, pocket wallets, purses, card cases (wallets), key cases (leatherware), traveling sets 
(empty), pouches intended to hold toiletry products (empty), clutch bags (evening handbags).

6824



Trade Marks Journal No: 1887 ,   04/02/2019           Class 18 
 

Priority claimed from 18/06/2018; Application No. : 4462287 ;France 

4057847    20/11/2018
[International Registration No. : 1443545]
HERMES INTERNATIONAL

24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Handbags, rucksacks, traveling bags, pocket wallets, purses, card cases (wallets), key cases (leatherware), traveling sets 
(empty), pouches intended to hold toiletry products (empty), clutch bags (evening handbags).

6825



Trade Marks Journal No: 1887 ,   04/02/2019           Class 18 
 

 

4060774    15/11/2018
[International Registration No. : 1442966]
SHENZHEN MOONWK CULTURE TECHNOLOGY CO., LTD

ROOM 303, BLOCK C3, OCT-LOFT, NANSHAN DISTRICT, SHENZHEN 518000 GUANGDONG China

Proposed to be Used
IR DIVISION
Animal skins; backpacks; pocket wallets; bags for campers; haversacks; leather laces; umbrellas; mountaineering sticks; 
leather leashes.

6826



 
Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

 

Priority claimed from 17/07/2017; Application No. : 302017000080682 ;Italy 

3826688    30/11/2017
[International Registration No. : 1399897]
MARAZZI GROUP S.R.L.

Viale Regina Pacis, 39 I-41049 SASSUOLO (MO) Italy

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 091,WEST 
BENGAL,INDIA

Proposed to be Used
IR DIVISION
Building materials, not of metal to the exclusion of windows, roller shutters, jalousies and related equipment; coverings 
and claddings for floors and walls; ceramic tiles.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6827



Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

 

4055518    19/11/2018
[International Registration No. : 1444400]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete structural beams, 
quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, hardwood flooring, 
laminate flooring, marble flooring, mosaic flooring.

6828



Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

 

4055746    19/11/2018
[International Registration No. : 1444224]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete structural beams, 
quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, hardwood flooring, 
laminate flooring, marble flooring, mosaic flooring.

6829



Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

4055751    19/11/2018
[International Registration No. : 1444298]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete structural beams, 
quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, hardwood flooring, 
laminate flooring, marble flooring, mosaic flooring.

6830



Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

4055762    19/11/2018
[International Registration No. : 1444343]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete structural beams, 
quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, hardwood flooring, 
laminate flooring, marble flooring, mosaic flooring.

6831



Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

 

4055971    19/11/2018
[International Registration No. : 1444333]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete structural beams, 
quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, hardwood flooring, 
laminate flooring, marble flooring, mosaic flooring.

6832



Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

4055979    19/11/2018
[International Registration No. : 1444528]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete structural beams, 
quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, hardwood flooring, 
laminate flooring, marble flooring, mosaic flooring.

6833



Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

 

4057796    19/11/2018
[International Registration No. : 1444442]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete structural beams, 
quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, hardwood flooring, 
laminate flooring, marble flooring, mosaic flooring.

6834



Trade Marks Journal No: 1887 ,   04/02/2019           Class 19 
 

 

4065871    19/11/2018
[International Registration No. : 1444596]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete structural beams, 
quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, hardwood flooring, 
laminate flooring, marble flooring, mosaic flooring.

6835



Trade Marks Journal No: 1887 ,   04/02/2019           Class 21 
 

Priority claimed from 16/10/2018; Application No. : 4020180141615 ;Republic of Korea 

4063408    31/10/2018
[International Registration No. : 1445047]
TREENLINK, INC.

2223, Creation Hall, 193, Munji-ro, Yuseong-gu Daejeon 34051 Republic of Korea

Proposed to be Used
IR DIVISION
Indoor terrariums for panax ginseng culture for domestic purposes; sprout growing containers for household purposes; 
hydroponic growing containers for household purposes; plant growth containers for domestic purposes; electric 
vegetable cultivation apparatus for household purposes; flower and plant cultivation trays; syringes for watering flowers 
and plants; flower-pot covers, not of paper; nozzles for watering hose; indoor terrariums for plant cultivation; greenhouse 
syringes; pots for raising seedlings; garden syringes; flower pots; saucers for flower pots; trays for flower pots; flower pot 
holders; indoor plant cultivation apparatus with LED lights; indoor plant cultivation apparatus; hydroponic plant cultivation 
apparatus for indoor use.

6836



 
Trade Marks Journal No: 1887 ,   04/02/2019           Class 22 
 

4055552    27/11/2018
[International Registration No. : 1443416]
Beaulieu Fibres International Terni S.r.l.

Piazzale Donegani, 4 I-05100 Terni Italy

Proposed to be Used
IR DIVISION
Fibers for textile use; raw fibrous textile materials.

6837



Trade Marks Journal No: 1887 ,   04/02/2019           Class 25 
 

Priority claimed from 07/11/2017; Application No. : 87675140 ;United States of America 

3903755    08/03/2018
[International Registration No. : 1414621]
THE BASU GROUP, INC.

162, 2227 US Highway One North Brunswick NJ 08902 United States of America

Address for service in India/Attorney address:
ROYZZ & CO.

2A/ 54,kalpataru estate JV Link Road, Andheri East 400093, Mumbai

Proposed to be Used
IR DIVISION
Rain boots, flip-flops, shoes, sandals, slide shoes, Mary Jane shoes, lace-up shoes, thongs, driving shoes, loafers, mules, 
clogs, wedges, boots, ballerina flats, espadrilles; footwear.

6838



Trade Marks Journal No: 1887 ,   04/02/2019           Class 25 
 

Priority claimed from 22/10/2018; Application No. : 88164726 ;United States of America 

4049591    28/11/2018
[International Registration No. : 1441949]
Skechers U.S.A., Inc. II

228 Manhattan Beach Blvd. Manhattan Beach CA 90266 United States of America

Proposed to be Used
IR DIVISION
Footwear.

6839



Trade Marks Journal No: 1887 ,   04/02/2019           Class 25 
 

Priority claimed from 14/11/2018; Application No. : 88194565 ;United States of America 

4049719    28/11/2018
[International Registration No. : 1442000]
Skechers U.S.A., Inc. II

228 Manhattan Beach Blvd. Manhattan Beach CA 90266 United States of America

Proposed to be Used
IR DIVISION
Footwear.

6840



Trade Marks Journal No: 1887 ,   04/02/2019           Class 25 
 

Priority claimed from 14/11/2018; Application No. : 88194562 ;United States of America 

4049786    28/11/2018
[International Registration No. : 1441941]
Skechers U.S.A., Inc. II

228 Manhattan Beach Blvd. Manhattan Beach CA 90266 United States of America

Proposed to be Used
IR DIVISION
Footwear.

6841



Trade Marks Journal No: 1887 ,   04/02/2019           Class 29 
 

4064739    08/11/2018
[International Registration No. : 1445025]
JatroSolutions GmbH

Echterdinger Str. 30 70599 Stuttgart Germany

Proposed to be Used
IR DIVISION
Edible oils; edible oils for use in cooking foodstuffs; nut oils; vegetable oils for food; candied nuts; dried nuts; edible 
nuts; mixtures of fruit and nuts; nut and seed-based snack bars; nuts being cooked; nuts, prepared; preserved nuts; 
processed nuts; roasted nuts; salted nuts; seasoned nuts; shelled nuts; snack mixes consisting of dehydrated fruit and 
processed nuts; spiced nuts; flavoured oils; flavored nuts; prepared vegetable products; vegetarian sausages; fruit-based 
snack food; nut-based food bars; nut-based snack foods; organic nut and seed-based snack bars; snack foods based on 
nuts.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 33 
 

Priority claimed from 13/09/2018; Application No. : 4482397 ;France 

4049774    12/10/2018
[International Registration No. : 1441824]
DOMAINE DU CHATEAU DE LA CHAIZE

La Chaize F-69460 Odenas France

Proposed to be Used
IR DIVISION
Wines with appellation of origin; wine with protected appellation of origin from the winery called "Château de La Chaize".
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 33 
 

 

4055964    23/11/2018
[International Registration No. : 1443919]
Micro Intellectual Company LLC

217 W. Division Street Pilot Point TX 76258 United States of America

Proposed to be Used
IR DIVISION
Distilled spirits.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 35 
 

Priority claimed from 01/09/2017; Application No. : 2017/01932 ;Ireland 

3804650    16/11/2017
[International Registration No. : 1394812]
HEALTHY PLACE TO WORK INTERNATIONAL LIMITED

College House, 71/73 Rock Road, Blackrock Co Dublin Ireland

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Business organisation and management consulting services; business research services; business organisation and 
management consulting services associated with the assessment of organisational cultural change; advisory services in 
human resource management consulting; business organisation and management consulting services associated with 
the assessment of workplace attributes and guidance for organisational cultural change; business organisation and 
management consulting services associated with the perception and recognition of an organisation as an employer; 
business organisation and management consulting services associated with organisational brand values; business 
organisation and management consulting services associated with human resource standards.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 35 
 

 

Priority claimed from 21/06/2017; Application No. : 016896425 ;European Union 

3880507    21/12/2017
[International Registration No. : 1410962]
STRING FURNITURE AB

Limhamnsvägen 110 SE-216 13 Limhamn Sweden

Address for service in India/Attorney address:
HIMANSHU SHARMA

S & H Partners of the address Flat No.1, Hutchins park Apartment, No.64, Hutchins Road, 2nd cross, Bangalore – 560084

Proposed to be Used
IR DIVISION
Retail services, including retail store or on-line retail store services, in relation to furniture, furnishing, lamps, electric 
lighting fixtures, decorative goods and works of art made of glass, porcelain and earthenware, vases, textile product, 
mats, wallpaper; organisation of exhibitions for commercial purposes.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 35 
 

 

Priority claimed from 19/01/2018; Application No. : 87762996 ;United States of America 

3946700    18/07/2018
[International Registration No. : 1423192]
THERMO FISHER SCIENTIFIC INC.

168 Third Avenue Waltham MA 02451 United States of America

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Administration of a customer membership program for enabling participants to receive product samples and discounts 
on goods and services in the fields of scientific research, biotechnology, medicine, and health.

6847



Trade Marks Journal No: 1887 ,   04/02/2019           Class 35 
 

Priority claimed from 23/05/2018; Application No. : UK00003312885 ;United Kingdom 

4055827    23/11/2018
[International Registration No. : 1443889]
OXFORD NANOPORE TECHNOLOGIES LIMITED

Gosling Building, Edmund Halley Road, Oxford Science Park OXFORD OX4 4DQ United Kingdom

Proposed to be Used
IR DIVISION
Analysis and evaluation of marketing, business and commercial data; provision of reports relating to the aforesaid; 
business services; retail services connected with the sale of software; retail services connected with the sale of computer 
operating software; retail services connected with the sale of data analysis products and services and data streaming 
products and services; retail services connected with the sale of electronic sensing and measuring equipment, apparatus 
and instruments; retail services connected with the sale of sequencing equipment, apparatus and instruments; retail 
services connected with the sale of data processing equipment, apparatus and instruments; retail services connected 
with the sale of scientific equipment, apparatus and instruments; retail services connected with the sale of surgical, 
medical and veterinary equipment, apparatus and instruments; retail services connected with the sale of reagents, buffer 
solutions, solvents, surfactants, oils and other media for scientific, medical or veterinary purposes; retail services 
connected with the sale of chemicals and enzymes; retail services connected with the sale of chemicals and enzymes for 
scientific, medical or veterinary purposes; retail services connected with the sale of deoxyribonucleic acid, single 
stranded and double stranded deoxyribonucleic acid, ribonucleic acid, peptide nucleic acids, locked nucleic acids, 
nucleic acids, oligonucleotides, oligosaccharides, proteins and peptides; retail services connected with the sale of goods 
for use in a laboratory, namely, electronic apparatus for automating the extracting and preparation of test samples; 
information, advisory and consultancy services relating to the aforesaid.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 35 
 

Priority claimed from 28/08/2018; Application No. : 1951499 ;Australia 

4056026    14/11/2018
[International Registration No. : 1444453]
Savage Interactive Pty Ltd

1A Alanah Ct OLD BEACH TAS 7017 Australia

Proposed to be Used
IR DIVISION
Retail services, wholesale services and online retail services and online wholesale services; online marketplaces; 
compilation of information into databases; business networking; advertising and marketing services; compilation of 
artistic works onto list of information and online for viewing by others; information, advisory and consulting services in 
relation to the aforementioned.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 35 
 

 

4057808    15/11/2018
[International Registration No. : 1442886]
SHENZHEN MOONWK CULTURE TECHNOLOGY CO., LTD

ROOM 303, BLOCK C3, OCT-LOFT, NANSHAN DISTRICT, SHENZHEN 518000 GUANGDONG China

Proposed to be Used
IR DIVISION
Outdoor advertising; advertising; on-line advertising on a computer network; presentation of goods on communication 
media, for retail purposes; design of advertising materials; organization of exhibitions for commercial or advertising 
purposes; organization of fashion shows for promotional purposes; import-export agency services.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 35 
 

4063438    26/11/2018
[International Registration No. : 1444772]
Patrick Wesolowski

5 Rue des Sablons F-75016 Paris France

Proposed to be Used
IR DIVISION
Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); 
arranging subscriptions to telecommunication services for others; presentation of goods on all communication media, for 
retail purposes; business management and organization consultancy; accounting; document reproduction; employment 
agency services; business management for freelance service providers; computerized file management service; web site 
traffic optimization; organization of exhibitions for commercial or advertising purposes; online advertising on a computer 
network; rental of advertising time on all communication media; publication of advertising texts; rental of advertising 
space; dissemination of advertisements; advice regarding communication (advertising); public relations; advice 
regarding communication (public relations); company audits (commercial analyses); commercial intermediation services.

6851



Trade Marks Journal No: 1887 ,   04/02/2019           Class 35 
 

Priority claimed from 05/07/2018; Application No. : 4020180092112 ;Republic of Korea 

4063910    18/10/2018
[International Registration No. : 1444968]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Sales promotion through the provision of coupons; administrative services relating to customs clearance; procurement of 
tickets; sales promotion for others; publicity agency services; promoting the sale of goods and services of others 
through promotional events; price comparison services; providing information about products via telecommunication 
networks for advertising and sales purposes; advertising and promotion services and information services relating 
thereto; advertising and promotional services; rental of advertisement space and advertising material; administrative 
processing of purchase orders; procurement of downloadable coupons; promoting the goods and services of others by 
distributing advertising materials through a variety of methods; provision of product sales information and commercial 
information; business intermediary services for the sale and purchase of goods and services; promoting the goods and 
services of others; ordering services for goods delivery; administrative processing of goods delivery services; cost 
assessment services of goods; mediation of contracts for purchase and sale of products; goods import-export agencies; 
providing of product information including cost and shop information; commercial information and advice for consumers; 
auctioneering provided on the internet; business administration in the field of transport and delivery; procurement of 
printed coupons; comprehensive shopping mall by internet; promoting the goods and services of others through 
advertisements on internet web sites; sales promotion via internet; business intermediary services relating to mail order 
by telecommunications; compilation of information into computer databases; administration of incentive award programs 
to promote the sale of the goods and services of others; coupon advertisement services.

6852



Trade Marks Journal No: 1887 ,   04/02/2019           Class 36 
 

4049710    27/11/2018
[International Registration No. : 1402792]
iPayLinks Financial Information Service (Shanghai) Co., Ltd.

Rm162, Building 2, No. 880 Xingnan Road, Pudong New District Shanghai China

Proposed to be Used
IR DIVISION
Insurance information; fund investments; art appraisal; apartment house management; real estate agencies; guarantees; 
fiduciary; brokerage; charitable fund raising; lending against security.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 36 
 

Priority claimed from 27/09/2018; Application No. : 40201819396U ;Singapore 

4058906    07/11/2018
[International Registration No. : 1443800]
Regent Foreign Exchange Limited

Office 61, 2 Lansdowne Row, London United Kingdom

Proposed to be Used
IR DIVISION
Banking services; bank account services; bank account information services; bank account information services 
provided over the Internet and telephone; bill payment services; charge card services; consumer credit services; 
corporate finance services; credit card and debit card services; currency exchange services; current account services; 
deposit account services; direct debit services; domestic remittance services; electronic banking services; electronic 
money transfer; electronic funds transfer; electronic funds transfer by telecommunications; electronic payment services; 
electronic wallet payment services; financial and monetary transaction services; financial clearing house service; 
financial information services; financial services; financial services provided by electronic means; financial services 
provided over the Internet and telephone; financing and loan services; funds transfer services; inter-account funds 
transfer services; issuance of credit cards and debit cards; internet banking services; monetary transaction services; 
money transfer services; online banking services; online bill payment services; payment administration services; 
payment processing services; payment risk management; payment tracking services; personal finance services; 
processing of electronic payments; provision of online currency exchange calculators; savings account services; 
telephone banking services; multi-currency current account services.

6854



Trade Marks Journal No: 1887 ,   04/02/2019           Class 37 
 

Priority claimed from 14/03/2018; Application No. : 87833681 ;United States of America 

4064745    13/09/2018
[International Registration No. : 1444990]
Park Place Technologies, LLC

5910 Landerbrook Drive Mayfield Heights OH 44124 United States of America

Proposed to be Used
IR DIVISION
Post-warranty maintenance on storage servers and network equipment; installation of servers and network equipment; 
information technology asset disposition services, namely, refurbishing of servers and network equipment.

6855



 
Trade Marks Journal No: 1887 ,   04/02/2019           Class 42 
 

3861025    24/12/2017
[International Registration No. : 1406000]
MKA RESEARCH & DEVELOPMENT B.V.

Keizersgracht 126 NL-1015 CW Amsterdam

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Architecture and engineering in building construction in relation to real estate projects; architect"s services; design of 
buildings and apartments; design services for furniture; platform as a service (paas) that enables internet users to create, 
upload, bookmark, view, annotate, and share data and information; providing online non-downloadable software for 
uploading, posting, showing, displaying, tagging, sharing and transmitting messages, comments, photos, pictures, 
images, text, information and other user-generated content; technical consultancy and information in the field of 
technology in relation to using products and systems for climate control in buildings and homes; providing information 
and advisory services relating to environmental protection; construction planning, including within the framework of 
project development; urban planning.
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6856



Trade Marks Journal No: 1887 ,   04/02/2019           Class 42 
 

Priority claimed from 28/05/2018; Application No. : 87938504 ;United States of America 

4066108    16/11/2018
[International Registration No. : 1444770]
PDFfiller, Inc.

Suite 301, 1371 Beacon Street Brookline MA 02446 United States of America

Proposed to be Used
IR DIVISION
Software-as-a-service (SaaS) for use in allowing the user to edit electronic documents; software-as-a-service (SaaS) for 
use in converting electronic documents into other file formats; software-as-a-service (SaaS) for use in managing facsimile 
systems; software-as-a-service (SaaS) for use in managing the electronic storage of documents; software-as-a-service 
(SaaS) for use in allowing the electronic signing of documents; software-as-a-service (SaaS) for use in searching, 
indexing, and accessing form documents; providing online non-downloadable software for use in allowing the user to edit 
electronic documents; providing online non-downloadable software for use in converting electronic documents into other 
file formats; providing online non-downloadable software for use in managing facsimile systems; providing online non-
downloadable software for use in managing the electronic storage of documents; providing online non-downloadable 
software for use in allowing the electronic signing of documents; providing online non-downloadable software for use in 
searching, indexing, and accessing form documents.

6857



Trade Marks Journal No: 1887 ,   04/02/2019           Class 43 
 

Priority claimed from 06/06/2017; Application No. : 87477081 ;United States of America 

3756308    04/12/2017
[International Registration No. : 1389076]
ACK WAKAYA HOLDINGS LLC

1675 S. State St., Ste B Dover DE 19901 United States of America

Address for service in India/Attorney address:
SHARAD VADEHRA

KAN AND KRISHME Attorneys at Law, B-483, KNK House, Meera Bagh, Paschim Vihar, New Delhi-110063, India

Proposed to be Used
IR DIVISION
Resort services namely, spa and wellness, lodging, food, bar, scuba diving, fishing, snorkeling, paddle boarding, and sea 
kayaking.

6858



Trade Marks Journal No: 1887 ,   04/02/2019           Class 43 
 

Priority claimed from 06/11/2018; Application No. : VA 2018 02374 ;Denmark 

4055839    06/11/2018
[International Registration No. : 1443429]
ISS World Services A/S

Buddingevej 197 DK-2860 Søborg Denmark

Proposed to be Used
IR DIVISION
Services for providing food and drink; contract food services; restaurant services; self-service restaurants; catering 
services; café services; canteen services.

6859



Trade Marks Journal No: 1887 ,   04/02/2019           Class 43 
 

Priority claimed from 06/11/2018; Application No. : VA 2018 02373 ;Denmark 

4057820    06/11/2018
[International Registration No. : 1443562]
ISS World Services A/S

Buddingevej 197 DK-2860 Søborg Denmark

Proposed to be Used
IR DIVISION
Services for providing food and drink; contract food services; restaurant services; self-service restaurants; catering 
services; café services; canteen services.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 44 
 

3856993    14/03/2018
[International Registration No. : 1405850]
LIONS CLUB INTERNATIONAL FOUNDATION

300 W. 22nd Street Oak Brook, IL 60523 United States of America

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Charitable services, namely, providing vision screenings, eye examinations and donated eyeglasses to those in need; 
providing information in the field of vision care and eye health.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

Priority claimed from 09/01/2013; Application No. : 011474814 ;European Union 

2706304    09/07/2013
[International Registration No. : 1190369]
VALEO SERVICE

70 rue Pleyel F-93200 Saint Denis France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Machine tools; motors and engines; transmission couplings and belts; transmissions; couplers; torque converters; 
clutches; fly wheels; damper wheels; retarders and brakes of all kinds, command and control devices and parts thereof, 
especially mechanical, hydraulic, pneumatic, electrical, electrostatic, electromagnetic; alternators; starter motors; 
dynamos; igniting devices for internal combustion engines; spark plugs; glow plugs for diesel engines; friction linings 
and antifriction linings; shoes, shoe plates, blocks, washers, sectors, disks, belts, bearing rings, rollers, made of or 
coated with friction or anti-friction bodies; carbon brushes, particularly for alternators, electric motors or dynamos; fans 
for motors and engines; hydraulic actuators of clutch controls; electric motors other than for land vehicles; hydraulic or 
pneumatic control devices for apparatus for heating, refrigeration, aeration, ventilation, conditioning, air-conditioning, 
defogging for vehicles; turbines other than for land vehicles; hydraulic or pneumatic controls for hydraulic clutches; 
hydraulic or pneumatic control units for engines; transmissions; clutches; clutch mechanisms; friction disks; clutch 
release bearings; hydraulic clutch controls; electric clutch controls; electronically controlled actuators; hydraulic 
actuators of clutch controls; couplers; electric generators; alternators; aeronautical engines; compressed air engines; 
filters for cleaning cooling air, for motors and engines; fuel, oil filters; shock absorber pistons (parts of machines); anti-
pollution devices for motors and engines; vacuum cleaners; vacuum cleaner attachments for disseminating perfumes and 
disinfectants; gearboxes other than for land vehicles; fuel economizers for motors and engines; cartridges for filtering 
machines; clack valves [parts of machines]; control cables for machines, engines or motors; control mechanisms for 
machines, engines or motors; hydraulic controls for machines, motors and engines; pneumatic controls for machines, 
motors and engines; fuel conversion apparatus for internal combustion engines; fan belts for motors and engines; belts 

6862



for motors and engines; jacks; cylinder heads for engines; cylinders for motors and engines; pistons for cylinders; 
starters for motors and engines; water separators; heat exchangers (parts of machines); exhausts for motors and 
engines; injectors for motor and engines; joints (parts of engines); washing apparatus; washing installations for vehicles; 
lifting apparatus; machine wheels; pistons (parts of machines or engines); air pumps (garage installations); pressure 
valves (parts of machines); propulsion mechanisms other than for land vehicles; radiators [cooling] for motors and 
engines; valves (parts of machines); heat exchangers (parts of machines); turbocompressors; fans for motors and 
engines; brake shoes, plates and segments for brakes, brake disks, electric door closers, turbines; automatic apparatus 
operated by the introduction of a coin or a token, gasoline pumps for service stations.

Cl.9;Scientific, nautical, surveying, photographic apparatus and instruments, cinematographic, optical, weighing, 
measuring, signaling, for indication of position, detection, checking (supervision), life-saving (rescue), security and 
teaching; apparatus, instruments, electric and electronic equipment and apparatus for vehicles, namely controls for 
windscreen wipers, headlights, heating and air conditioning, seat adjustment, window regulators, sunroofs, radio and 
navigation, cruise control; integrated systems of car radios, navigation and air-conditioning management; circuit 
breakers; battery cut-off switches (at rest and in the event of collision); electronic management of batteries; utility trays, 
optical, electric and electronic wiring systems, including in pre-assembled form particularly for vehicles and all 
components for transmission by multiplexing, coupling or other means, of signals (sounds, images, data) or information 
on vehicles; apparatus and instruments for conducting, switching, transforming, storing, regulating or controlling carrier 
currents; systems for the wireless connection of electronic devices; traditional semi-conductor fuse boxes, electric 
interconnection housings; anti-pinching systems for window regulators and sunroofs; on-board communication networks 
for vehicles, especially multiplexed and particularly apparatus and instruments for mobile phones known as hands-free 
kits with a microphone, cordless or other headphones; cameras; microphones; earphones; connectors; clips; connection 
pieces; interface links; electric, electronic or optical equipment, on board vehicles, including land vehicles, for steering, 
signaling, controlling, for information, safety as well as processing of information and signals (sounds, images, data) 
related thereto; liquid level sensors; oil level sensors; temperature sensors; rain sensors; dirt sensors; pressure sensors; 
position, angle, torque and rotary speed sensors; presence detectors; motion and motion analysis detectors; devices for 
adjusting headlight beams; signaling systems with light-emitting diodes, including high-power diodes; directional lighting 
systems; lighting systems for reducing glare from other drivers; control modules for electric motors; electric or electronic 
regulators for alternators; apparatus for electronic power regulation (current inverters and current variators); chopper 
circuits (current converters); supercapacitors; current rectifiers; diode bridges; electrical or electronic variators; electric 
accumulators; electric relays and commutators; printed circuits; electronic components; diodes and semiconductors; 
rectifiers, especially diode bridges, Peltier-effect modules, radiators and exchangers for diodes and modules; electronic 
ignition modules; on-board and ground diagnostic calculators; on-board diagnostic systems and remote query diagnostic 
systems; systems for downloading software and updating software; systems for communication between vehicles and 
road infrastructure; electromagnetic relays; measuring sensors; ignition coils; ignition switches; ignition distributors; 
wiring harnesses; ignition harnesses; suppression capacitors; electric and/or electronic clutch controls; electric or 
electronic gearbox controls; electric locks; electric steering wheel locks; remote control systems; electronic key fobs; 
transponders; alarms, especially with ultrasound sensors; switches, electric; electric switches; control panels; dashboard 
instruments, namely revolution counters; speedometers; multifunction display screens; liquid crystal displays; on-board 
computers for vehicles; navigation assistance devices comprising compact disk players or other digital data media, liquid 
crystal display screens, microphones, keyboards, loudspeakers and headphones; on-board and ground diagnostic 
calculators; electric switches; electric control levers; parking assistance and automated parking systems, namely radar 
parking apparatus, vehicle reversing sensors, anti-collision and anti-impact sensors for vehicles, electronic devices, 
LIDAR, video cameras, infrared sensors, sonars, anti-collision and anti-impact radars for vehicles, transmitters, 
ultrasound receivers; obstacle detection devices; systems for communication between motor vehicles and fixed stations; 
electronic cards; housings for electronic circuits; electrical connectors; rotating contacts; switches below steering 
wheels; flashing-light units; electronic power supply devices for discharge lamps; data media, especially magnetic or 
optical media; talking machines, cash registers, calculating machines; fire extinguishers, protection devices for personal 
use against accidents; air analysis apparatus; printed circuits; integrated circuits; fiber-optic cables; coaxial cables; 
starter cables for motors; electronic engine heat regulating apparatus; electronic control of valves, pumps, ventilation 
fans; speed checking apparatus for vehicles, speed governors; optical data media; magnetic data media; transmitting 
sets (telecommunication); transmitters of electronic signals; time recording apparatus; distance recording apparatus; 
sound recording apparatus; kilometer recorders for vehicles; gasoline gauges; fuses; printers for use with computers; 
fire alarms; slope indicators; electric loss indicators; pressure indicator plugs for valves; temperature indicators; speed 
indicators; data processing apparatus; readers (data processing equipment); bar code readers; optical character readers; 
software (recorded programs); distance measuring apparatus; modems; monitors (hardware); monitors (computer 
programs); satellite navigation apparatus; navigation apparatus for vehicles (on-board computers); computers; computer 
peripherals; warning triangles for vehicles; transmitters of electronic signals; simulators for the steering and control of 
vehicles; electronic notice boards; taximeters; portable telephones; decelerometers; apparatus for checking the efficiency
of vehicle braking devices; electric cards; devices for regulating headlight beams; variators for lighting intensity, 
especially as a function of braking for brake lights; control modules for electric motors; systems for detecting, 
processing, signaling and following stationary and moving objects around a vehicle; assistance systems for parking, 
reversing and blind spot detection; pre-collision detection and collision avoidance systems; automatic braking systems; 
light variation sensors; automatic and remote locking and unlocking systems for vehicle apertures; automatic and remote 
starting for vehicle systems; keyless access and starting systems for vehicles; automatic opening and closing systems 
for vehicle doors, trunks, hoods and roofs; systems for the remote control of vehicle heating or air conditioning by means 
of a fob, or in combination with another device such as a telephone, pocket computer, electronic agenda; systems for 
recovering specific vehicle data on a fob; control screens; software; flat screens; compact disk players, including for 
video compact disks; digital compact disks, including video compact disks and other data media; multimedia equipment 
for the information and entertainment of passengers of a vehicle; equipment for communication via Internet link or similar 
equipment and for data display inside a vehicle; reception antennas, transmission antennas for sound, images and data; 
head-up display screens; lateral trajectory monitoring systems; video sensors; road-marking detection apparatus; 
apparatus and instruments for processing video images; vehicle remote control instrument and system; lane change 
assistance and blind spot monitoring system; electronic management system for lighting and signaling and cameras; 
condensers (capacitors); electromagnets, especially for carrying purposes.

Cl.11;Lighting installations, headlights for vehicles; glass panes for headlamps; vehicle headlights; ceiling lights; 
headlight inclination correctors; lamps; devices for regulating headlight beams; headlamp washers; vehicle signaling 
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lights; signaling lights indicators; installations for heating, steam generating, cooking, refrigerating, drying, ventilating, 
water supply and sanitary purposes; air ozonizers; position indicators for valves and faucets, and parts thereof; hot air 
ovens; conditioners; air conditioners; convectors; heat exchangers; radiators, finned pipes, boilers; central heating 
equipment; urban heating facilities; heating, refrigerating, airing, ventilating, air conditioning and defogging apparatus for 
vehicles, command or control parts and units thereof; control panels for such apparatus; heat exchangers; ventilator fans 
for air-conditioning; heat accumulators; air-purifying apparatus and machines; air deodorizing apparatus; filters for air 
conditioning; air filtering installations; light bulbs; light bulbs for directional signals for vehicles; electric light bulbs; 
demisting heating apparatus for vehicles; anti-dazzle devices for vehicles (lamp fittings); heating apparatus for defrosting 
windows of vehicles; radiator caps; solar collectors (heating); heat regenerators; air conditioners for vehicles; fuel 
economizers; air conditioners for vehicles; defrosters for vehicles; light bulbs for directional signals for vehicles; liquid 
coolers (installations); level regulating valves for tanks; pressurized water tanks; valves for regulating level in tanks; 
evaporators; electric radiators; storage devices for heat or cold.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; motors and engines; electric motors for vehicles; 
transmissions; clutches; clutch mechanisms; friction disks; clutch release bearings; clutch torsion dampers; fly wheels; 
fly-wheels with torsional damper; hydraulic clutch controls; electric clutch controls; electronic, hydraulic actuators for 
clutch controls; couplers; torque converters for vehicles, their command or control parts and devices; belt speed drives; 
speed humps; brakes and braking installations for vehicles, their command and control parts and devices; apparatus for 
checking the efficiency of vehicle braking devices; hydrodynamic retarders and brakes and eddy current (Foucault 
current) retarders and brakes for vehicles as well as component parts thereof, spare parts for mechanical, hydraulic, 
pneumatic, electrical or electronic connecting, fastening, commanding, controlling; safety belts for vehicle passengers; 
accessories for vehicle equipment or decoration, namely doors, hoods, bumpers, steering wheels, window panes, 
windshields, hoods for vehicles, silencers, gearboxes, axles, wheels, wheel rims, tires, inner tubes, spikes for tires, hub 
caps, balance weights for wheels, air pumps, automobile chains, seats, seat covers, child safety seats, headrests for 
seats, trailer connections, luggage carriers, ski luggage racks; headlight inclination correctors; electric and/or electronic 
power steering devices; electronic power suspension; electromechanical actuators, especially for locking doors, 
adjusting the position of seats, rear-view mirrors and the direction of headlights, for controlling sunroofs and window 
openers; brake linings; steering wheel locks; actuators for locks; car horns; windshield wipers and components thereof 
such as windshield wiper blades, connectors and fastening systems for windshield wiper blades, windshield wiper arms, 
deflectors; windshield wiper movement transmission assemblies; windshield wiper support plates; electric motors; motor 
reducers; windshield washers; windshield washer bottles; lockless petrol tank caps; air intake control valves on a 
radiator; brake cylinders for hydraulic clutch control; master cylinders for brakes or clutches; vehicle door handles; air 
intake control valves on a radiator; reversing alarms for vehicles; gearboxes for land vehicles, hydraulic circuits for 
vehicles; upholstery for vehicle; brake shoes, brake pads and shoes, brake discs; robotic gearboxes; equipment for 
eliminating pollutant gases by photocatalysis; windshields comprising a screen for viewing data and images; rearview 
mirrors with video camera, with display, with signal lights; cigar lighters for automobiles; headlamp wipers.

Cl.16;Printed matter other than magazines, newspapers other than magazines and periodicals other than magazines; 
books other than magazines; advertising documents; prospectuses, catalogs; paper; packing cardboard; boxes of 
cardboard, paper or plastic bags, small bags, wrappings, pouches for packaging purposes; bookbinding material; 
stationery; adhesive materials (for stationery); painting and coating equipment; albums; architects" models; cards; 
geographical maps; filtering materials (paper); instructional and teaching material; plastic wrapping.

Cl.17;Gutta-percha; natural rubber; balata and substitute materials, packing, stopping and insulating materials; 
asbestos, mica; insulating coatings for use in building and industry; flexible pipes, not of metal; friction facings for 
clutches; plastics in extruded form for use in manufacture; tubes, sheets, plates of plastic; extruded plastics in the form 
of rods and profiles for use in manufacturing; plastics in extruded form for use in manufacture; sealing material, 
particularly pastes and mastics; friction lining materials, partly processed; compressed air pipe fittings, not of metal; 
rubber stoppers; insulators for cables; compositions for preventing the radiation of heat; insulators for electric mains; 
fiberglass for insulation; filtering materials (semi-processed foams or plastics); brake lining materials, partly processed; 
waterproof packings; soundproofing materials, connecting hose for vehicle radiators.
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Priority claimed from 03/12/2013; Application No. : 13 4 051 876 ;France 

2860464    18/04/2014
[International Registration No. : 1217350]
NEOPOST SA

42-46 Avenue Aristide Briand F-92220 BAGNEUX FR

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Computer-assisted mail franking services, mail franking services via the Internet, services for the selection and 
processing of private and company addresses by means of computer networks, assistance and consulting services in the 
field of mail management, assistance and consulting services for business management in the field of logistics, transport, 
and transport of merchandise, parcels and mail; document reproduction services; drawing up statistics; assistance to 
companies in optimizing parcel and mail dispatch rates and in the management of their spending, these services can be 
provided online; computerized file management; compilation of information into computer databases, these services can 
be provided online; assistance to companies in managing their dispatch services for letters or parcels, these services can 
be provided online; providing personnel for others for performing mail processing operations.

Cl.36;Financial services, financial account management services for remote franking of letters and parcels; postal 
credit recharging services; services for processing transfers and cost deductions of franking letters and parcels; leasing, 
rental with promise of sale of all equipment, machines, apparatus and devices in connection with the processing, 
transport and delivery of mail, of all plants, all workshops, offices and premises; portfolio management of shares and 
securities and operations relating thereto, management of all buildings.

Cl.38;Telecommunication services, telecommunication services via computer networks, services providing access to 
computer telecommunication networks, communication services via computers grouped on a global communication 
network (the Internet) or to a private or restricted access network (intranet type), services providing means of access to a 
server for services in the fields of processing, logistics and transport of merchandise, parcels and mail.

Cl.39;Rental without commitment to sell of all equipment.

Cl.42;Design and development of computer software, software maintenance, research and expertise services in the 
field of mail and parcel processing techniques, consulting and assistance services for the installation, maintenance and 
updating of systems (software) for the electronic processing of data for tracking, monitoring and locating parcels, mail 
and pallets during their processing, transport and delivery, consulting services for the installation of systems (software) 
for the electronic processing of data for tracking and locating packages, mail and pallets during their transport and 
delivery; services for the conversion of computer programs and data; services for the conversion of data and documents 
from physical to electronic media.
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Priority claimed from 24/10/2014; Application No. : UK00003078642 ;United Kingdom 

3325393    24/04/2015
[International Registration No. : 1289289]
DELICIOUS LTD

Sassoon House, Shirley Street Nassau

Address for service in India/Attorney address:
PROSENJIT MONDAL

Tower B1, Flat 802 – Jaypee Klassic, Sector 134, Gautam Buddha Nagar (Noida), Uttar Pradesh, PIN – 201301, India 

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, perfume, hair lotions, soaps, essential oils.

Cl.9;Computer software; application software for smartphones and tablets; CD"s, DVD"s, apparatus for the 
transmission of sound or images; computer and smartphone hardware and accessories namely covers, keyboards, 
stands and screen savers.

Cl.14;Jewellery, costume jewellery, precious stones; key rings; badges of precious metals; clocks and watches.

Cl.16;Books containing paper dolls; printed publications; newsletters; posters; cards; stickers; badges of paper; 
calendars; stationery; labels; certificates; teaching materials; promotional material namely paper and cardboard.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; soft toys; balloons; playing cards; dress up dolls; sporting articles.

Cl.36;Charitable fund raising namely, charitable collections, management and monitoring of charitable funds; trustee 
services.

Cl.38;Chatroom services; communication on social media platforms for social networking.

Cl.41;Education relating to children; gaming services; entertainment; sporting and cultural activities.
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Priority claimed from 07/10/2016; Application No. : 015901713 ;European Union 

3530632    24/10/2016
[International Registration No. : 1331290]
L'OREAL

14, rue Royale F-75008 Paris France

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Cosmetics; make-up preparations.

Cl.35;Retail store services relating to cosmetics, makeup, nail polish, cosmetic bags, cosmetic cases, cosmetic 
sponges, make-up brush holders, and make-up brushes.
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Priority claimed from 15/08/2016; Application No. : 87139041 ;United States of America 

3537651    30/11/2016
[International Registration No. : 1335410]
SIERRA CLUB

2101 Webster Street, 13th Floor Oakland CA 94612 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.36;Providing project grants for environmental projects; providing grants for environmental education and advocacy 
projects; financial services, namely, raising funds for others in the field of environmental projects; issuing credit cards.

Cl.41;Production and distribution of videos in the fields of environmental protection, conservation of natural resources, 
and recreational activities; production and distribution of audio recordings featuring information in the fields of 
environmental protection, conservation of natural resources, and recreational activities; providing information, news and 
commentary in the field of recreation and leisure activities; educational services, namely, conducting programs and field 
trips in the fields of environmental protection, conservation of natural resources, and recreational activities; organizing, 
arranging, and conducting for recreational and educational purposes, backpacking, cycling, canoeing, kayaking, rafting, 
sailing, skiing and hiking tours and events.
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Priority claimed from 19/08/2016; Application No. : 4294009 ;France 

3554103    24/01/2017
[International Registration No. : 1343942]
L'OREAL

14 rue Royale F-75008 PARIS FR

Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.

52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.21;Electric brushes (excluding parts of machines); sonic oscillating brushes and applicators for skin care.
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3563029    07/11/2016
[International Registration No. : 1345878]
CONG TY CO PHAN GIONG BO SUA MOC CHAU

Km194, Thi tran Nong truong Moc Chau, Huyen Moc Chau Tinh Son la Viet Nam

Address for service in India/Agents address:
ANAND AND ANAND

FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Milk; dairy products; yogurt; whey; cheese; yogurt in liquid form.

Cl.35;Advertisement; exportation and importation; wholesale and retails services of milk and dairy products.
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Priority claimed from 02/03/2017; Application No. : 16422255 ;European Union 

3621321    11/07/2017
[International Registration No. : 1362475]
BIOSEARCH, S.A.

Camino de Purchil, nº 66 E-18004 GRANADA ES

Address for service in India/Attorney address:
ROYZZ & CO.

2A/ 54,kalpataru estate JV Link Road, Andheri East 400093, Mumbai

Proposed to be Used
IR DIVISION
Cl.1;Probiotic bacteriological cultures for the food industry; lactic cultures for the food industry; probiotic bacterial 
cultures to be added to foodstuffs and beverages; chemical products for preserving foods.

Cl.5;Dietetic food and substances for medical or veterinary use; probiotic supplements; probiotic nutritional 
supplements for medical, pharmaceutical, veterinary or hygienic use; food for babies; food supplements for humans or 
animals.
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Priority claimed from 28/09/2016; Application No. : UK00003188293 ;United Kingdom 

3652680    28/03/2017
[International Registration No. : 1368619]
DELICIOUS LTD

Sassoon House, Shirley Street Nassau

Address for service in India/Attorney address:
PROSENJIT MONDAL

Tower B1, Flat 802 – Jaypee Klassic, Sector 134, Gautam Buddha Nagar (Noida), Uttar Pradesh, PIN – 201301, India 

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.

Cl.33;Alcoholic beverages [except beers].

Cl.39;Transport; packaging and storage of goods; travel arrangement; information and advisory services relating to the 
aforesaid; information and advisory services relating to the aforesaid services provided on-line from a computer database 
or the internet; information and advisory services in relation to the aforesaid services provided over a 
telecommunications network.

Cl.45;Licensing of intellectual property; management and exploitation of copyright and industrial property rights by 
licensing for others; legal services; security services for the protection of property and individuals; advisory and 
consultancy services regarding legislation and policy changes; political lobbying services; advisory and consultancy 
services on issues of government and political policy; policy change initiatives; protection and exploitation of copyright 
relating to films, television, theatre and to music; personal introduction services; personal networking services; 
information and advisory services relating to the aforesaid; information and advisory services relating to the aforesaid 
services provided on-line from a computer database or the Internet; information and advisory services in relation to the 
aforesaid services provided over a telecommunications network.
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Priority claimed from 28/07/2017; Application No. : 87547048 ;United States of America 

3708457    01/08/2017
[International Registration No. : 1379338]
AMERICAN SOCIETY OF HEMATOLOGY, INC.

2021 L Street, NW, Suite 900 Washington DC 20036 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of journals, magazines, and newsletters in the field of medicine 
and hematology; downloadable mobile application featuring journals, magazines, and newsletters in the field of medicine 
and hematology; electronic downloadable publications in the nature of journals, magazines, and newsletters in the field of 
medicine and hematology; downloadable podcasts in the field of medicine and hematology.

Cl.16;Publications in the nature of journals, magazines, and newsletters in the field of medicine and hematology.

Cl.35;Public advocacy to promote awareness of the interests of scientists and clinicians working in the field of 
hematology; promoting public awareness services in the field of research, clinical care, education, training, and advocacy 
interests of hematologists provided by an association and membership; promoting collaboration within the scientific, 
research and medical communities to achieve advances in the field of hematology research; promoting the exchange of 
information and resources within medical communities to achieve advances in the field of training and clinical care 
related to blood diseases; administration and management of research grants; promoting the exchange of information 
and resources within the scientific research and medical communities to achieve advances in the field of hematology.

Cl.36;Financial services, namely, funding research awards and grants in the field of hematology; charitable fundraising 
to support research, clinical care, education, training, and advocacy in the field of hematology; charitable fundraising 
services in the field of hematology.

Cl.41;Educational services, namely, conducting seminars, non-downloadable webinars, meetings and lectures in the 
field of hematology; educational services, namely, current practice tools, clinical support, teaching cases, and continuing 
medical education (CME); educational services, namely, providing incentives to hematologists to demonstrate excellence 
in the field of hematology through the issuance of awards; providing via website resources, namely, non-downloadable 
webinars and publications in the nature of articles, images, and videos in the field of hematology; providing recognition 
and incentives by the way of awards to demonstrate excellence in the field of hematology; charitable services dedicated 
to curing blood diseases through support of educational research, career development courses, and quality care and 
education programs in the field of hematology.

Cl.42;Providing an online e Learning platform consisting of current practice tools, clinical support, self-assessment 
tests, in the field of hematology; developing clinical guidelines, namely, development of medical and scientific research 
guidelines for clinical laboratory and healthcare testing in the field of hematology.

Cl.44;Health care services, namely, providing via database in the field of hematology concerning blood-related disease 
patients and therapies and featuring inputting and collection of data and information all for treatment and diagnostic 
purposes; providing via an on-line computer database featuring information regarding health containing a registry of 
patients and patient medical information for, among other purposes, research and publication.
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Priority claimed from 01/09/2016; Application No. : AM 52380/2016 ;Austria 

3713605    28/02/2017
[International Registration No. : 1380215]
STARLINGER & CO GESELLSCHAFT M.B.H.

Sonnenuhrgasse 4 A-1060 Wien Austria

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines for manufacturing and dispensing packing material, plastic flat films, flat foil tapes of plastic; extrusion 
machines for the production of flat film tapes made of plastic, band stretching machines, bobbin winding machines, 
circular looms, circular automatic looms for the production of circular fabrics of flat foil tapes of plastics; coating 
machines for plastic fabrics, non-wovens and films, perforating machines for plastic fabrics, non-wovens and films, 
printing machines, manufacturing machines for cutting into lengths, folding, sewing up and welding plastic fabrics and 
films, machines for the production of bags, machines for the production of plastic fabric bags; bagging machines, 
namely, machines for filling, weighing and sealing bags; machines for processing synthetic materials and plastic scraps, 
recycling machines for synthetic materials; machines for crushing plastic scraps, machines for granulating plastic melts, 
machines for filtering plastic melts; machines for the heat treatment of synthetic materials, machines and plant 
installations for the solid-state polycondensation of synthetic materials; intrusion moulding machines.

Cl.16;Packaging material made of plastic, unless included in other classes; films, bags and sacks made of plastic for 
packaging purposes; reusable packaging bags with or without a closed upper end made of synthetic plastic fabrics 
comprised of flat foil tapes of plastic, optionally coated with plastic films; pinch bottom bags for packaging made of 
synthetic plastic fabrics comprised of flat foil tapes of plastic, optionally further coated with plastic films; packaging bags 
made of plastic fabric (not included in other classes).

Cl.22;Bags made of a plastic fabric for the transport and storage of bulk goods; bags made of non-woven plastic for the 
transport and storage of bulk goods.
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3713633    19/10/2016
[International Registration No. : 1380366]
Australasian Conference Association Limited 

148 Fox Valley Rd WAHROONGA NSW 2076 AU

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.29;Preserved, dried, frozen, processed and cooked fruits and vegetables; jellies, jams; compotes; eggs; milk and 
milk products; edible oils and fats; meat, fish, poultry and game; meat extracts; meat substitutes; fish substitutes; poultry 
substitutes; game substitutes; meat extract substitutes; food spreads; fruit spreads; peanut butter; nut butters; nut 
cheese; soy based spreads and dips; nut and seed spreads; prepared nuts; nut meat; nut extracts; roasted nuts; 
flavoured nuts; nut based foods containing cereal; nut products; dairy products; milk; milk based beverages; milk 
products; milk-based food preparations with added vitamins and minerals; rice milk; yoghurt; yoghurt spread; whey; 
dairy substitutes; milk substitutes; soy based beverages including soy milk; tofu; products made from tofu; preserved 
soy beans and products made from preserved soy beans; eggs and egg products; tomato juice for cooking; tomato 
puree; juice for cooking; soup, bouillon, stock and broth and preparations for the foregoing; vegetable protein for cooking
for human consumption; textured vegetable protein; formed textured vegetable protein for use as a meat substitute; soy-
based snack foods; prepared meals consisting primarily of meat substitutes or vegetables; prepared meals consisting 
primarily of meat, fish, poultry or fruit; vegetable burgers and hamburgers, meat only, not sandwiches; products made 
from potatoes; edible oils; edible fats; crystallised fruits; snacks prepared from fruit, potatoes, vegetables, cheeses 
and/or meat; cooked, dried, frozen or preserved meals prepared from meat, fish, poultry, games, fruits and vegetables; 
vegetable extracts for culinary purposes; food consisting predominantly of vegetables or fruits; mixtures comprised 
primarily of dried fruits, prepared nuts, seeds, milk products, yoghurt, dairy substitutes in any combination of the 
foregoing; preserved lentils; preparations made from lentils; croquettes; vegetarian meals consisting predominantly of 
vegetables or fruit; snack foods made from fruit or vegetables; malted nut powder; prepared foodstuffs consisting of or 
made substantially of legumes.

Cl.30;Breakfast cereal; cereal preparations; cereal products; grain and grain products; coffee; tea; cocoa; artificial 
coffee; coffee substitutes; artificial tea; chocolate-based beverages; cocoa-based beverages; coffee-based beverages; 
flour and preparations made from cereals; bread; breadcrumbs; pastry; confectionery; yeast; yeast products; yeast 
extracts; yeast spreads; baking-powder; salt; mustard; vinegar; sauces (condiments); spices; ice; processed cereals; 
flour; foods consisting predominantly of cereals; biscuits; cookies; crackers; cakes; preparations for making cakes; 
honey; sugar; treacle; golden syrup; cornflakes; cereal-based energy bars and snack foods; rice-based energy bars and 
snack foods; frozen yoghurt; ice cream; oat flakes; peanut confectionery; rice and rice products; rice cakes; soy flour and 
sauce; soy-based ice cream substitute; fruit confectionery; corn snacks; cereal based snacks; cereal extracts; cereal-
based beverages; custard; ices; gravy; malt extract for food; seasonings other than essential oils; flavourings other than 
essential oils; flavourings for beverages other than essential oils; condiments; puddings; cereal based foods containing 
nuts; malted wheat extract; farinaceous foods; farinaceous food pastes; preserved herbs; soy bean paste; soy flour; 
pasta; ravioli; lasagne; noodles; semolina; sago; tapioca; sweeteners; salad dressings; cheeseburgers based on meat 
substitutes; pies containing fish substitutes; pies containing poultry substitutes; pies containing game substitutes; pies; 
pizzas; burgers and hamburgers sandwiches; prepared meals in the form of pizzas; prepared meals consisting 
predominantly of rice, pasta or noodles; vegetarian meals consisting predominantly of rice, pasta or noodles; cereal-
based snack foods; almond paste; bean meal; sausage binding materials; starch for food; vanilla and vanilla substitutes; 
cereal-based food preparations with added vitamins and minerals in this class; fruit sauces; sauces.
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3716470    06/06/2017
[International Registration No. : 1381746]
DELICIOUS LTD

Sassoon House, Shirley Street Nassau

Address for service in India/Attorney address:
PROSENJIT MONDAL

Tower B1, Flat 802 – Jaypee Klassic, Sector 134, Gautam Buddha Nagar (Noida), Uttar Pradesh, PIN – 201301, India 

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, perfume, hair lotions, soaps, essential oils.

Cl.9;Computer software; application software for smartphones and tablets; CD"s, DVD"s, apparatus for the 
transmission of sound or images; computer and smartphone hardware and accessories namely covers, keyboards, 
stands and screen savers.

Cl.14;Jewellery, costume jewellery, precious stones; key rings; clocks and watches.

Cl.16;Paperdolls in book form; printed publications; newsletters; posters; cards; calendars; stationery; certificates; 
teaching materials; promotional material namely paper and cardboard.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; soft toys; balloons; playing cards; dress up dolls; sporting articles.

Cl.36;Charitable fund raising namely, charitable collections, management and monitoring of charitable funds; trustee 
services.

Cl.38;Chatroom services; communication on social media platforms for social networking.

Cl.41;Education relating to children; gaming services; entertainment; sporting and cultural activities.
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3717095    26/07/2017
[International Registration No. : 1382096]
LYKKE AG

Postfach 111 CH-8907 Wettswil am Albis Switzerland

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Software, files and downloadable, non-downloadable, interactive applications, and networks for computers, 
portable multifunction computers, personal electronic organizers, electronic readers, tablet computers, personal audio 
players, personal electronic entertainment devices and mobile telephones; software for or relating to finance, financial 
services, monetary services, banking and banking services, secure deposits, fiduciary deposits, on-line security, 
exchanging operations, brokerage, intermediation services, transactions, insurance, evaluation, appraisals, risk 
management and assessment, investments, exchange, trading, conversion of assets, transfers; software relating to 
currencies, assets and raw materials; accounting software; magnetic data carriers, audio CDs; compact discs, DVDs and 
other media containing digital information, including recordings; software, files and downloadable, non-downloadable, 
interactive and network applications for computers, portable multifunction computers, personal electronic organizers, 
electronic readers, tablet computers, personal audio players, personal electronic entertainment devices; recording 
apparatus for companies; educational and commercial downloadable digital media; electronic publications, downloadable 
electronic publications; computers; multimedia recordings and publications; podcasts.

Cl.36;Financial services; financial affairs; monetary affairs; monetary services; financial intermediation services; 
financial services, namely intermediation services for exchange operations; brokerage services, namely intermediation 
services for exchange operations; currency and asset conversion services; brokerage; financial evaluation services; 
valuation services of financial transactions; financial risk assessment; investment risk assessment; banking services, 
investment banking services, international banking services, electronic banking services, on-line banking services, 
private banking services; distribution, commerce, brokerage, appraisal, evaluation, pricing, exchange, transfer, 
management, analysis and currency transactions, securities, assets and raw materials; investment services; credit 
services; asset management and purchase-sale; financial insurance services, securities, assets, currencies and raw 
materials; safe deposit services; safe deposit box services; storage deposit of valuables; issuing, exchanging, trading of 
coupons, electronic and digital coupons, electronic and digital tokens, vouchers, electronic and digital vouchers; 
management of financial portfolios of portfolios of assets and raw materials; the aforesaid services, including but not 
limited to services in connection with precious metals and digital currencies; providing of information, advice and 
assistance services relating to the aforesaid services; providing of services via websites.

Cl.42;Data security services; encryption, decryption and authentication of information, messages, data and digital 
information; storage and secure storage of electronic information, messages, data and digital information; software as a 
service [SaaS]; providing platform services; hosting of platforms on the Internet; design of an e-commerce platform on 
the Internet; programming of software for e-trade platforms; hosting of e-commerce platforms; providing software as a 
service for or relating to finance, banking, safety deposits, brokerage, intermediation services, insurance, evaluation, 
appraisals, risk management and assessment, investments, exchange, trade and transfers; providing software as a 
service concerning currency, assets, raw materials and securities; the aforementioned services, including but not limited 
to services in connection with banking and financial information and information concerning precious metals and digital 
currencies; information services, advice and support services relating to all the aforementioned services.
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Priority claimed from 13/01/2017; Application No. : 536634 ;Czech Republic 

3723651    15/06/2017
[International Registration No. : 1382587]
Janicek PICKS, s.r.o.

Horská 180 CZ-560 02 Ceská Trebová CZ

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.15;Picks, namely plectrums.

Cl.25;T-shirts; headwear, namely caps; caps with peaks.
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3724470    30/08/2017
[International Registration No. : 1383845]
RALF EBKEMEIER

Elberfelder Str. 43 58095 Hagen Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; earrings; rings [jewellery]; wristwatches; amulets [jewellery]; bracelets [jewellery]; atomic clocks; 
jewelry of yellow amber; brooches [jewellery]; chronographs [watches]; chronometers; boxes of precious metal; electric 
clocks and watches; figurines [statuettes] of precious metal; jewelry cases of precious metal, clock cases of precious 
metal and watch cases of precious metal; chains [jewellery]; tie clips; tie pins; works of art of precious metal; lockets 
[jewellery]; pearls [jewellery]; key rings [split rings with trinket or decorative fob]; jewel cases; ornamental pins; shoe 
jewellery; solar clocks; sundials; stopwatches; paste jewellery; pocket watches; watch bands; cases for clocks and 
watches; cases for watches [presentation]; watch chains.

Cl.18;Rucksacks; school knapsacks; shopping bags; pocket wallets; bags for campers; handbags; game bags [hunting 
accessories]; sling bags for carrying infants; brief bags; attaché cases; purses; suitcases; vanity cases, not fitted; toiletry 
bags; travelling trunks.

Cl.25;Tee-shirts; clothing, namely outerclothing; belts [clothing]; gloves [clothing]; shirt blouses; shirts; jackets 
[clothing]; headgear; neckties; coats; caps [headwear]; outerclothing; combinations [clothing]; neck scarves [mufflers]; 
turbans; underwear; hosiery.
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Priority claimed from 09/06/2017; Application No. : 703731 ;Switzerland 

3725374    30/10/2017
[International Registration No. : 1383502]
FRETZ MEN AG

Hallwilerweg 4 CH-5615 Fahrwangen Switzerland

Address for service in India/Attorney address:
RNA IP ATTORNEYS

VATIKA TOWERS, 10TH FLOOR BLOCK-B, SECTOR-54 GURGAON - 122002 NATIONAL CAPITAL REGION HARYANA, 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; handbags, briefcases, traveling bags, multi-purpose bags, rucksacks, trunks 
and suitcases.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 25/01/2017; Application No. : 1822046 ;Australia 

3727111    18/07/2017
[International Registration No. : 1383408]
CARE PARK PTY LTD

L1, 530 Lonsdale Street MELBOURNE VIC 3000 Australia

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business management services in the field of transport, packaging and storage of goods, and also in relation to 
providing car parking services and facilities.

Cl.39;Warehousing and storage of goods; provision of car parks and the rental of parking places; provision of 
information on-line or by other means related to transport, packaging and storage; car parking (valet) services; vehicle 
parking services; security storage services (transport); transport security services (the guarded transport of goods or 
passengers); advisory, consultancy and information services in relation to the foregoing.
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Priority claimed from 05/06/2017; Application No. : 87475451 ;United States of America 

3739471    30/11/2017
[International Registration No. : 1385385]
SIENNA BIOPHARMACEUTICALS, INC.

30699 Russell Ranch Road, Suite 140 Westlake Village CA 91362 United States of America

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.10;Massage apparatus; medical devices for use in treating or diagnosing acne or excess hair growth; medical 
instruments for use in enhancing laser therapy; medical instruments for use in dermatological procedures; medical 
ultrasound apparatus.

Cl.44;Dermatology services; medical services, namely, providing localized heating to facilitate laser therapy for treating 
medical conditions; non-invasive cosmetic medical procedures.
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Priority claimed from 13/07/2017; Application No. : UK00003243496 ;United Kingdom 

3740580    11/01/2018
[International Registration No. : 1368433]
ASYMPTOTE LIMITED

Sovereign House, Chivers Way Histon Cambridge CB24 9BZ United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Freezing apparatus for scientific research and laboratory purposes.

Cl.10;Freezing apparatus for medical purposes.
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Priority claimed from 13/07/2017; Application No. : UK00003243521 ;United Kingdom 

3742652    11/01/2018
[International Registration No. : 1363007]
ASYMPTOTE LIMITED

Sovereign House, Chivers Way Histon Cambridge CB24 9BZ United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Thawing apparatus for scientific research and laboratory purposes.

Cl.10;Thawing apparatus for medical purposes.

6884



Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

Priority claimed from 31/07/2017; Application No. : 87549325 ;United States of America 

3748760    04/12/2017
[International Registration No. : 1387445]
RED X HOLDINGS, LLC

6100 Neil Road, Suite 500 Reno, NV 89511 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.35;Market analysis; concept development services for corporate clients; business consultation and management; 
and business consultation and management regarding launching of new products.

Cl.41;Educational services, namely, seminars and training in the fields of statistical engineering, statistical analysis, 
and problem solving, as applied to manufacturing quality control, productivity improvement, defect prevention, product 
reliability evaluation, product development, product liability improvement and liability prevention, and methods for 
improving product and process control and research productivity.

Cl.42;Engineering; product development; product development consultation; product research; product testing; 
product failure analysis services; product quality testing; product development and engineering services for others; 
quality assurance consultation services in the fields of statistical engineering, statistical analysis, and problem solving, 
as applied to manufacturing quality control, productivity improvement, defect prevention, product reliability evaluation, 
product development, product liability improvement and liability prevention, and methods for improving product and 
process control and research productivity; statistical engineering services, namely, consulting services in the field of 
technical problem solving and quality assurance for industry and other organizations; and product development 
consultations, namely, consulting management in the fields of statistical engineering, statistical analysis, and problem 
solving, as applied to manufacturing quality control, productivity improvement, defect prevention, product reliability 
evaluation, product development, product liability improvement and liability prevention, and methods for improving 
product and process control and research productivity.
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Priority claimed from 28/03/2017; Application No. : 87388465 ;United States of America 

3748828    27/09/2017
[International Registration No. : 1387162]
CAMPUS CRUSADE FOR CHRIST, INC.

100 Lake Hart Drive-3500 ATTN: General Counsel's Office - IP Team Orlando FL 32832 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Sound recordings, audio recordings, audio visual recordings, pre-recorded CDs, DVDs, downloadable digital files, 
pre-recorded digital optical disks, motion picture films and short films, all featuring stories, documentaries, dramatic 
entertainment, religious and biblical entertainment, live action and animation; downloadable electronic publications, 
namely, articles, brochures, newsletters, books, study guides, leader guides, and posters, featuring and related to 
spiritual, cultural, and religious issues and values, Bible stories, ethics, evangelism, achieving personal spiritual growth, 
and missionary training; computer application software for mobile phones, portable media players, handheld computers, 
computers and tablet computers, namely, software for enabling end users to access downloadable MP3 files, MP3 
recordings, podcasts, video recordings, audio recording, motion picture films, film clips, and short films contained in a 
digital library; cases for mobile phones; protective carrying cases specially adapted for tablet computers and mobile 
phones.

Cl.41;Entertainment services, namely, audio recording and production, dubbing services and distribution of motion 
pictures featuring stories, documentaries, dramatic entertainment, religious and biblical entertainment, live action and 
animation; providing blogs and non-downloadable publications via a website in the nature of articles, brochures featuring 
and dealing with spiritual, cultural, and religious issues and values, Bible stories, ethics, evangelism, and achieving 
personal spiritual growth; providing electronic media in the nature of online non-downloadable video recordings, audio 
recordings, sound clips, and multimedia content in the nature of photographs, images, and text, and user generated 
content in the nature of blog posts, audiovisual and video clips distributed on-line via virtual communities and social 
networking sites all featuring and dealing with spiritual, cultural, and religious issues and values, Bible stories, ethics, 
evangelism, achieving personal spiritual growth, and missionary training; planning and arranging the showing of films 
featuring stories, documentaries, dramatic entertainment, religious and biblical entertainment, live action and animation.

Cl.45;Evangelistic and ministerial services, namely, evangelistic outreach through the exhibition, streaming and 
distribution of biblically-based and evangelistic motion pictures, films, media, animations, stories and audio recordings; 
providing evangelistic outreach featuring mission trips and film exhibition teams, providing ministry programs with other 
international ministries and organizations, featuring evangelistic outreach and faith-based community service via short-
term evangelistic mission trips; providing evangelistic and ministerial information on and dealing with spiritual, cultural, 
and religious issues and values, Bible stories, ethics, evangelism, and achieving personal spiritual growth via an 
inspirational website; online social networking services.
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3750625    27/07/2017
[International Registration No. : 1387282]
EMERALD PUBLISHING LIMITED

Howard House, Wagon Lane Bingley,West Yorkshire BD16 1WA United Kingdom

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications; electronic publications recorded on computer media; downloadable publications; data 
recorded electronically; electronic databases; training guides in electronic format; compact discs; CD-roms; DVDs; 
podcasts; downloadable webcasts; educational software; educational programs; computer game software; computer 
game programs; interactive multi media computer game programs; computer games; computer games downloaded via 
the Internet; computer games for business and educational simulations; computer games for playing games.

Cl.16;Printed publications; books; journals; periodicals; magazines; newsletters; printed case studies; printed serials; 
printed matter; posters; educational publications; educational supplies.

Cl.41;Book publishing; publishing of journals, periodicals, magazines, newsletters, case studies, serials and short form 
content; desk top publishing; electronic text publishing services; publishing; publishing services; electronic publishing 
services; publishing of educational matter and material; providing electronic publications; providing on-line electronic 
publications; educational information provided on-line from a computer database or the Internet; publication of material 
which can be accessed from databases or from the Internet; publication of material on magnetic or optical data media; 
editing or recording of sounds and images; production of audio and audio-visual recordings including on compact disc, 
CD-rom, DVD, video, podcast and webcast; production of educational sound and video recordings; production of sound 
and image recordings on sound and image carriers; organisation, arranging and conducting of exhibitions, conferences, 
seminars, conventions, expositions, workshops and events, including for educational or research purposes; provision 
and dissemination of information relating to all of the aforesaid services including materials relating to exhibitions, 
conferences, seminars, conventions, expositions, workshops and events; provision and dissemination of information, 
assistance and advice for exhibition and conference attendants, visitors and exhibitors, including all such information 
and advice provided electronically, including on a website; publication of materials all relating to exhibitions, 
conferences, seminars, conventions, expositions, workshops and events, including for educational or research purposes; 
design of educational courses; development of educational materials; publication of educational materials; provision of 
education; education and training services; organisation of quizzes, games and competitions; organisation and provision 
of educational games; provision of online computer games; electronic library services for the supply of electronic 
information, including archive information, in the form of electronic texts, audio and/or visual information and data, 
games and amusements; library services related to data stored and retrieved by electronic means; provision of education 
online from a computer database or via the internet.
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3750628    31/07/2017
[International Registration No. : 1387110]
MOLECULAR HEALTH GMBH

Kurfürsten-Anlage 21 69115 Heidelberg Germany

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Downloadable computer databases containing information in the fields of medicine, health care, genomics, 
bioinformatics, pharmaceuticals, life sciences and/or biotechnology; downloadable computer databases containing 
medical and/ or health information or records about or relating to humans; downloadable computer software for 
accessing, organizing, indexing, ranking, integrating, linking, referencing, synthesizing, interpreting and analyzing 
information from databases in the fields of medicine, health care, genomics, pharmaceuticals, life sciences and/or 
biotechnology; downloadable computer software for accessing databases containing medical and/or health information 
or records about or relating to humans, including biomedical databases containing information about clinical, genomic, 
molecular, scientific and/or patient specific data, in particular information that clinicians and researchers enable to 
interpret complex molecular and genomic patient information; computer databases and computer software and 
algorithms for storing and sorting biomedical information, in particular links to external reference databases, in particular 
for the alignment and/or integration of biomedical information, updating and expanding global reference data sources 
across diverse medical disciplines and/or for allowing the immediate access to biomedical information; computer 
databases containing biomedical information in form of human genome sequences, information about indication and/or 
classifications of diseases, biomarkers, information about the molecular mechanism of action of drugs, their targets, 
metabolizing enzymes, information about scientific publications from diverse areas of biomedicine drug-to-drug 
interactions and/or the status of drug development; downloadable computer software and algorithms for authorizing or 
providing access to any of these biomedical databases, in particular application software, interface software, software 
drives, data communication software, interactive computer software; computer software and software components for 
serving domain-specific user demands; downloadable mobile applications for mobile devices, such as e.g. smart phones 
and/or tablet computers, for accessing, organizing, synthesizing, indexing, ranking, integrating, linking, referencing, 
interpreting and analyzing information from databases in the fields of medicine, health care, genomics, bioinformatics, 
pharmaceuticals, life sciences and/or biotechnology and/or databases containing medical and/or health information or 
records about or relating to humans.

Cl.36;Payment administration and financial management of reimbursement payments of medical and health care 
diagnostic and/or treatment support programs to employees and family members and/or domestic partners of employees 
as an employee benefit.

Cl.38;Providing access to searchable databases containing medical, pharmaceutical, biological, clinical and genomic 
information and/or medical and/or health information or records, molecular test results and/or patient specific data about 
or relating to humans for scientific research purposes; providing access to computer software and/or algorithms for use 
by physicians, clinicians and other healthcare professionals, laboratory personnel, consultants, scientists and other 
researchers for medical diagnostic and/or treatment and/or drug safety research and/or drug or pharmaceuticals or other 
treatment discovery, research and/ or development; providing access to software and/or algorithms for retrieval, 
integration, correlation, analysis and/ or interpretation of genomic, sequencing and/or molecular data, diseases, 
biomarkers, drug protocols, drug interactions, clinical profiles, and/or medical and/or health information, records or data, 
and/or patient specific data, molecular test results, data from clinical studies, and/or scientific research for medical 
diagnostic and/or treatment research and/or drug or pharmaceuticals or other treatment discovery, research and/or 
development purposes; providing access to computer software and/or algorithms for use by physicians, clinicians and 
other healthcare professionals, laboratory personnel, consultants, scientists and other researchers for medical diagnostic 
and/or treatment purposes; providing access to software and/or algorithms for retrieval, integration, correlation, analysis 
and/or interpretation of genomic, sequencing and/or molecular data, diseases, biomarkers, drug protocols, drug 
interactions, clinical profiles, and/or medical and/or health information, records or data, and/or patient specific data, 
molecular test results, data from clinical studies, and/or scientific research for medical diagnostic and/ or treatment 
purposes; providing access to databases containing medical, pharmaceutical, biological, clinical, molecular, sequencing 
and genomic information, disease information, biomarker information and/or medical or health information or records 
about or relating to humans and/or patient specific data, molecular test results, and/or scientific research for medical 
diagnostic and/or treatment purposes.
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Cl.42;Technological consulting and research services in the fields of health care, medicine, life sciences, 
biotechnology, pharmaceuticals, bioinformatics, genomics and/or pharmaceuticals and pharmaceutical safety for 
scientific research purposes; technological consulting and research services for the retrieval, integration, correlation, 
analysis and/or interpretation of genomic data, sequencing data, and/or molecular data, disease, biomarkers, drug 
protocols, drug interactions, clinical profiles, medical and/or health information, records or data, specific data, molecular 
test results, and/or data from clinical studies; scientific research for medical diagnostic and/or treatment research and/or 
drug or pharmaceuticals or other treatment discovery, research and/or development purposes; designing and/or 
developing and/or hosting of searchable databases containing medical, pharmaceutical, biological, clinical and genomic 
information and/or medical and/or health information or records, molecular test results and/or patient specific data about 
or relating to humans for scientific research purposes; designing and/or developing and/or providing temporary use of 
on-line non-downloadable computer software and/or algorithms for use by physicians, clinicians and other healthcare 
professionals, laboratory personnel, consultants, scientists and other researchers for medical diagnostic and/or 
treatment and/or drug safety research and/or drug or pharmaceuticals or other treatment discovery, research and/or 
development; designing and/or developing and/or providing temporary use of on-line non-downloadable software and/or 
algorithms for retrieval, integration, correlation, analysis and/ or interpretation of genomic, sequencing and/or molecular 
data, diseases, biomarkers, drug protocols, drug interactions, clinical profiles, medical and/or health information, records 
or data, patient specific data, molecular test results, data from clinical studies; scientific research for medical diagnostic 
and/ or treatment research and/or drug or pharmaceuticals or other treatment discovery, research and/or development 
purposes; research or consulting services featuring software under a software as a service (SaaS) model for enabling the 
retrieval, integration, correlation, analysis and/or interpretation of genomic data, sequencing data and molecular data, 
disease information, biomarker information, drug protocols, drug interactions, clinical profiles, and/or patient specific 
data, molecular test results, data from clinical studies; scientific research and/or providing health and/or medical research 
information for medical, diagnostic and/or treatment and/or drug safety research and/or drug or pharmaceuticals or other 
treatment discovery, research and/ or development purposes; online provision of non-downloadable web-based 
applications for mobile devices, such as e.g. smart phones and tablets, and web applications accessible through the 
Internet in the fields of medicine, health care, genomics, bioinformatics, pharmaceuticals and pharmaceutical safety, life 
sciences and biotechnology; data automation and collection services using proprietary software to evaluate, analyze and 
collect service data for scientific research purposes in the fields of genomics, health care, pharmaceuticals, life sciences, 
bioinformatics, biotechnology and medicine; research services for the retrieval, integration, correlation, analysis and/or 
interpretation of genomic, sequencing and/or molecular data, diseases, biomarkers, drug protocols, drug interactions, 
clinical profiles, and/or medical and/or health information, records or data, and/or patient specific data, molecular test 
results, data from clinical studies, and/or scientific research for medical diagnostic and/ or treatment purposes; providing 
temporary use of on-line non-downloadable computer software and/or algorithms for use by physicians, clinicians and 
other healthcare professionals, laboratory personnel, consultants, scientists and other researchers for medical diagnostic 
and/ or treatment purposes; providing temporary use of on-line non-downloadable software and/or algorithms for 
retrieval, integration, correlation, analysis and/ or interpretation of genomic data, sequencing data and/or molecular data, 
diseases, biomarkers, drug protocols, drug interactions, clinical profiles, and/or medical and/or health information, 
records or data, and/or patient specific data, molecular test results, data from clinical studies, and/or scientific research 
for medical diagnostic and/or treatment purposes; providing research information in the fields of life sciences, 
biotechnology, bioinformatics; research services to employers in the field of offering medical and health care diagnostic 
and/or treatment support programs to employees and family members and/or domestic partners of employees as an 
employee benefit.

Cl.44;Medical consulting services for the retrieval, integration, correlation, analysis and/or interpretation of genomic, 
sequencing and/or molecular data, diseases, biomarkers, drug protocols, drug interactions, clinical profiles, and/or 
medical and/or health information, records or data, and/or patient specific data, molecular test results, data from clinical 
studies, and/or scientific research for medical diagnostic and/or treatment purposes; providing medical information from 
computer databases containing medical, pharmaceutical, biological, clinical, molecular, sequencing and genomic 
information, disease information, biomarker information and/or medical or health information or records about or relating 
to humans and/or patient specific data, molecular test results, and/or scientific research for medical diagnostic and/or 
treatment purposes; medical consulting services in the fields of health, medical care, biotechnology, bioinformatics, life 
sciences, pharmaceuticals and medicine; providing information in the fields of health, healthcare, pharmaceuticals and 
pharmaceutical safety, genetic testing for medical purposes; medical consulting services with respect to the treatment 
and diagnosis of individuals; providing pharmaceutical information, including information about drug safety and/or drug 
compatibility in relation to therapy and the treatment of individuals; medical consulting services in the fields of 
diagnostics and patient treatment and treatment protocols; medical consulting services to employers in the field of 
offering medical and health care diagnostic and/or treatment support programs to employees and family members and/or 
domestic partners of employees as an employee benefit.
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Priority claimed from 02/06/2017; Application No. : 1849365 ;Australia 

3751146    30/11/2017
[International Registration No. : 1388179]
COCHLEAR LIMITED

1 University Avenue MACQUARIE UNIVERSITY NSW 2109 Australia

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES.

A-2, FIRST FLOOR, NEETI BAGH, NEW DELHI-110049 

Proposed to be Used
IR DIVISION
Cl.35;Business management services; business administration services; business assistance services; business 
accounts management; preparation of business reports; data management; office management services (for others); 
billing services; health insurance administration; administration of health insurance claims; marketing services; 
advertising services; medical referrals; business administration of patient reimbursement programs; business 
management of reimbursement programs for others; all of the aforesaid services being provided online, electronically or 
by other means.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer and technology services, including 
computer and technology services for securing patient medical data, patient personal and financial information, hearing 
aid data and prosthetic hearing device data; software as a service (saas) for medical data capture, storage, processing, 
and transmission; software as a service (saas), including software as a service (saas) for practice management, clinics 
and managing clinical data; software as a service (saas) for fitting, programming, controlling, testing, monitoring and 
managing hearing aids, prosthetic hearing devices and associated speech processors; software as a service (saas) for 
use in the diagnosis, treatment or amelioration of hearing deficiencies; software as a service (saas) for patient financing, 
patient credit card processing, patient communications, patient claims processing, patient call sourcing, patient 
calendaring and patient document processing; data storage (other than physical storage); computerised data storage 
services.
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3754413    30/11/2017
[International Registration No. : 1388354]
ADAM HALL GMBH

Adam-Hall-Straße 1, 61267 F-61267 Neu-Anspach FR

Address for service in India/Attorney address:
KAN AND KRISHME

12, 1ST MAIN ROAD, SEETHAMMAL COLONY EXTN, TEYNAMPET, CHENNAI-600018, INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores; cable bridges; junctions and fasteners 
for cable bridges; cable clips; the aforesaid goods of metal.

Cl.9;Parts and fittings for audio apparatus; signal cables for IT, AV and telecommunication; audio adaptors; power 
distributors [electrical]; power wires; speakers [audio equipment]; signal processors for audio speakers; racks for 
loudspeakers; speaker mounting brackets; data transmission cables; sockets, plugs and other contacts [electric 
connections]; converters, electric; power regulating apparatus.

Cl.35;Wholesale services in relation to lighting; wholesale services in relation to information technology equipment; 
wholesale services in relation to audio-visual equipment; advertising; business management; business administration; 
office functions.
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Priority claimed from 17/05/2017; Application No. : 87452689 ;United States of America 

3755641    13/10/2017
[International Registration No. : 1389316]
STEALTHPATH INC.

10700 PARKRIDGE BOULEVARD, SUITE 301 RESTON VA 20191 United States of America

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for cybersecurity to identify and protect against security threats; computer anti-
virus software; anti-spyware software; computer software and computer hardware for detection, blocking, and facilitating 
removal and remediation of computer viruses, rootkits, bootkits, backdoors, zero-day attacks, data exfiltration, phishing, 
bots, time bombs, worms, cyber-attacks, malicious attacks, and advanced persistent threats; computer software for 
preventing malicious attacks on, and unauthorized activities and intrusions in, computers, computer systems, software 
applications, digital devices; computer software and hardware providing secure networks over virtual computer systems 
and virtual computer environments; computer firmware and computer software for enhancing industrial automation and 
for assessing and identifying vulnerabilities and cyber security threats and risks in control system infrastructure, 
computer control systems, and devices, and for testing the effectiveness of cyber security applications, devices, and 
systems to achieve optimal network security, all in the field of cyber security vulnerability testing and prevention.

Cl.37;Installation of computer hardware in the nature of installing and repairing cyber security hardware and hardware 
platforms all in the field of cyber security; maintenance and repair of computer hardware.

Cl.41;Training in the use and operation of computer software, hardware, computer networks and platforms all in the 
field of cyber security.

Cl.42;Design and development of computer hardware and software; computer software consulting; developing 
customized software for others; computer services, namely, designing and implementing cyber security and privacy 
requirements and protocols in information technology systems for others; information technology consulting services; 
maintenance of computer software relating to computer security and prevention of computer risks; planning, design and 
implementation of computer technologies for others; updating of computer software relating to computer security and 
prevention of computer risks; software as a service (SAAS) services featuring software for use in detecting, reporting, 
analyzing and eliminating cyber incidents, namely, malware, unauthorized software and network attacks; software as a 
service (SAAS) services featuring software for use in identification, acquisition, storage, encryption, management, 
manipulation, analysis and reporting of security breach events of computer and computer network data, metadata, data 
files, and information; software as a service (SAAS) services featuring software for use in secure cross-enterprise data 
collaboration, workflow auditing and reporting, data management and sharing, identity management, access control, and 
data backup and recovery in the field of cyber security; computer consultation in the field of computer security; computer 
security consultancy in the field of scanning and penetration testing of computers and networks to assess information 
security vulnerability; scientific and technological services, namely, research and design in the field of cyber security 
systems; computer security consulting services in the field of cyber security; platform as a service (PAAS) featuring 
computer software platforms used for monitoring industrial network security in the field of cyber security; consulting 
services in the field of testing and assessing networked devices for cyber security vulnerabilities and risks; computer 
consultation in the field of cyber security, namely, providing approvals that minimum security levels have been achieved 
in the field of cyber security vulnerability testing of networked devices; technical support services, namely, installation, 
administration, and troubleshooting of computer software in the field of cyber security; technical support services, 
namely, troubleshooting of computer hardware.
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Priority claimed from 16/12/2016; Application No. : 016177065 ;European Union 

3756260    13/06/2017
[International Registration No. : 1389538]
MIRRIAD ADVERTISING PLC

6th Floor, One London Wall London EC2Y 5EB GB

Address for service in India/Attorney address:
R PARTHASARTHY

B 6/10, Safdarjung Enclave, New Delhi - 110029

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, cinematographic, optical apparatus and instruments, all for use in producing advertising 
material; apparatus for recording, transmission or reproduction of sound or images, all for use in producing advertising 
material; recording discs; data processing equipment and computers; computer software; computer software containing 
information databases for preparing client list and advertising material; downloadable computer software and CD-ROMS; 
computer software for analysing brand demographic and geographical targets, budgets and other media planning criteria; 
electronic publications; apparatus and instrument for storing and/or reproduction of information, data, signals, images 
and/or sounds.

Cl.35;Advertising, marketing and publicity services; business intermediary services relating to advertising space; 
direct marketing services; market surveys, analysis and research; sponsorship search; financial sponsorship search; 
sponsorship search consultancy services; promotion of goods and services through sponsorship; media planning; media 
buying; event marketing; business management of advertising material; providing commercial information and business 
news, including, brand and advertising agency information, news on branding and advertising, and brand advertising 
planning data; online branding and advertising information services, namely, providing directory of information relating to
opportunities for advertising spaces via website; database marketing; preparing and placing of advertisements; 
consultancy services relating to advertising, publicity and marketing; rental of advertising space; placing advertisements 
for others; planning and buying advertising space and negotiating contracts for advertising space; online services for 
management of media content for advertising; advertising services relating to insertion of advertising into electronic 
content; advertising services relating to utilisation of advertising space; evaluation of advertising space for digitally 
embedding imaging; dissemination of advertising material; electronic advertising; custom editing of advertising 
materials.

Cl.36;Brokerage services in the field of embedding images into advertising space in finished video content.

Cl.38;Telecommunication services; computer aided transmission of messages and images relating to advertising or 
marketing content; telecommunication services to facilitate electronic editing; telecommunication services to facilitate 
embedding of advertising material; provision of on-line forums.

Cl.40;Custom assembling of advertising materials.

Cl.41;Entertainment; electronic publications (non-downloadable) including via a computer database or the Internet; 
publishing services; education, training and seminar services; publishing; production and editing of radio and television 
programmes; digital enhancement or alteration of video and/or photographs.

Cl.42;Design and development of computer hardware and software; web hosting of portal for advertisers and users; 
web hosting of website and network space; hosting of interactive systems for designing; technological services to 
facilitate modification of media content; technological services to facilitate inserting of images into films, photographs of 
other existing images.
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3760650    02/08/2017
[International Registration No. : 1388772]
MOLECULAR HEALTH GMBH

Kurfürsten-Anlage 21 69115 Heidelberg Germany

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer databases containing information in the fields of medicine, health care, genomics, 
bioinformatics, pharmaceuticals, life sciences and/or biotechnology; downloadable computer databases containing 
medical and/ or health information or records about or relating to humans; downloadable computer software for 
accessing, organizing, indexing, ranking, integrating, linking, referencing, synthesizing, interpreting and analyzing 
information from databases in the fields of medicine, health care, genomics, pharmaceuticals, life sciences and/or 
biotechnology and/or databases containing medical and/or health information or records about or relating to humans; 
downloadable mobile applications for mobile devices, such as e.g. smart phones and/or tablet computers, for accessing, 
organizing, synthesizing, indexing, ranking, integrating, linking, referencing, interpreting and analyzing information from 
databases in the fields of medicine, health care, genomics, bioinformatics, pharmaceuticals, life sciences and/or 
biotechnology and/or databases containing medical and/or health information or records about or relating to humans; 
downloadable software for generating reports of the results of the data analysis and interpretation relating to a patient"s 
genome or the data generated from molecular tests based on the analysis of genomes, in particular through the 
application of next generation sequencing (NGS) methods.

Cl.38;Providing access to searchable databases containing medical, pharmaceutical, biological, clinical and genomic 
information and/or medical and/or health information or records, molecular test results and/or patient specific data about 
or relating to humans for scientific research purposes; providing access to computer software and/or algorithms for use 
by physicians, clinicians and other healthcare professionals, laboratory personnel, consultants, scientists and other 
researchers for medical diagnostic and/or treatment and/or drug safety research and/or drug or pharmaceuticals or other 
treatment discovery, research and/ or development; providing access to software and/or algorithms for retrieval, 
integration, correlation, analysis and/ or interpretation of genomic data, sequencing data and/or molecular data, diseases, 
biomarkers, drug protocols, drug interactions, clinical profiles, medical and/or health information, records or data, patient 
specific data, molecular test results, and/or data from clinical studies; providing access to computer software and/or 
algorithms for use by physicians, clinicians and other healthcare professionals, laboratory personnel, consultants, 
scientists and other researchers for medical diagnostic and/or treatment purposes; providing access to software and/or 
algorithms for retrieval, integration, correlation, analysis and/or interpretation of genomic, sequencing and/or molecular 
data, diseases, biomarkers, drug protocols, drug interactions, clinical profiles, and/or medical and/or health information, 
records or data, and/or patient specific data, molecular test results, data from clinical studies, and/or scientific research 
for medical diagnostic and/ or treatment purposes; providing access to databases containing medical, pharmaceutical, 
biological, clinical, molecular, sequencing and genomic information, disease information, biomarker information and/or 
medical or health information or records about or relating to humans and/or patient specific data, molecular test results, 
and/or scientific research for medical diagnostic and/or treatment purposes.

Cl.42;Technological consulting and research services in the fields of health care, medicine, life sciences, 
biotechnology, pharmaceuticals, bioinformatics, genomics and/or pharmaceuticals and pharmaceutical safety for 
scientific research purposes; technological consulting and research services for the retrieval, integration, correlation, 
analysis and/or interpretation of genomic data, sequencing data, and/or molecular data, disease, biomarkers, drug 
protocols, drug interactions, clinical profiles, medical and/or health information, records or data, patient specific data, 
molecular test results, and/or data from clinical studies; scientific research for medical diagnostic and/or treatment 
research and/or drug or pharmaceuticals or other treatment discovery, research and/or development purposes; designing 
and/or developing and/or hosting of searchable databases containing medical, pharmaceutical, biological, clinical and 
genomic information and/or medical and/or health information or records, molecular test results and/or patient specific 
data about or relating to humans for scientific research purposes; designing and/or developing and/or providing 
temporary use of on-line non-downloadable computer software and/or algorithms for use by physicians, clinicians and 
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other healthcare professionals, laboratory personnel, consultants, scientists and other researchers for medical diagnostic 
and/or treatment and/or drug safety research and/or drug or pharmaceuticals or other treatment discovery, research and/ 
or development; designing and/or developing and/or providing temporary use of on-line non-downloadable software 
and/or algorithms for retrieval, integration, correlation, analysis and/or interpretation of genomic data, sequencing data 
and/or molecular data, diseases, biomarkers, drug protocols, drug interactions, clinical profiles, medical and/or health 
information, records or data, patient specific data, molecular test results, and/or data from clinical studies; scientific 
research for medical diagnostic and/or treatment research and/or drug or pharmaceuticals or other treatment discovery, 
research and/or development purposes; research or consulting services featuring software under a software as a service 
(SaaS) model for enabling the retrieval, integration, correlation, analysis and/or interpretation of genomic, sequencing and 
molecular data, disease information, biomarker information, drug protocols, drug interactions, clinical profiles, patient 
specific data, molecular test results, and/or data from clinical studies; scientific research and/or providing health and/or 
medical research information for medical, diagnostic and/or treatment and/or drug safety research and/or drug or 
pharmaceuticals or other treatment discovery, research and/or development purposes; online provision of non-
downloadable web-based applications for mobile devices, such as e.g. smart phones and tablets, and web applications 
accessible through the Internet in the fields of medicine, health care, genomics, bioinformatics, pharmaceuticals and 
pharmaceutical safety, life sciences and biotechnology; data automation and collection services using proprietary 
software to evaluate, analyze and collect service data for scientific research purposes in the fields of genomics, health 
care, pharmaceuticals, life sciences, bioinformatics, biotechnology and medicine; providing results in the fields of the 
technical data analysis and interpretation relating to a patient"s genome or the data generated from molecular tests based 
on the analysis of genomes, in particular through the application of next generation sequencing (NGS) methods, 
including, e.g. in the form of a report; research services for the retrieval, integration, correlation, analysis and/or 
interpretation of genomic, sequencing and/or molecular data, diseases, biomarkers, drug protocols, drug interactions, 
clinical profiles, and/or medical and/or health information, records or data, and/or patient specific data, molecular test 
results, data from clinical studies, and/or scientific research for medical diagnostic and/or treatment purposes; providing 
temporary use of on-line non-downloadable computer software and/or algorithms for use by physicians, clinicians and 
other healthcare professionals, laboratory personnel, consultants, scientists and other researchers for medical diagnostic 
and/or treatment purposes; providing temporary use of on-line non-downloadable software and/or algorithms for retrieval, 
integration, correlation, analysis and/or interpretation of genomic, sequencing and/or molecular data, diseases, 
biomarkers, drug protocols, drug interactions, clinical profiles, and/or medical and/or health information, records or data, 
and/or patient specific data, molecular test results, data from clinical studies, and/or scientific research for medical 
diagnostic and/ or treatment purposes; providing research information in the fields of life sciences, biotechnology, 
bioinformatics.

Cl.44;Medical consulting services for the retrieval, integration, correlation, analysis and/or interpretation of genomic, 
sequencing and/or molecular data, diseases, biomarkers, drug protocols, drug interactions, clinical profiles, and/or 
medical and/or health information, records or data, and/or patient specific data, molecular test results, data from clinical 
studies, and/or scientific research for medical diagnostic and/or treatment purposes; providing medical information from 
computer databases containing medical, pharmaceutical, biological, clinical, molecular, sequencing and genomic 
information, disease information, biomarker information and/or medical or health information or records about or relating 
to humans and/or patient specific data, molecular test results, and/or scientific research for medical diagnostic and/or 
treatment purposes; medical consulting services in the fields of health, medical care, biotechnology, bioinformatics, life 
sciences, pharmaceuticals and medicine; providing information in the fields of health, healthcare, pharmaceuticals and 
pharmaceutical safety, genetic testing for medical purposes; medical consulting services with respect to the treatment 
and diagnosis of individuals; providing pharmaceutical information, including information about drug safety and/or drug 
compatibility in relation to therapy and the treatment of individuals; medical consulting services in the fields of 
diagnostics and patient treatment and treatment protocols; providing medical information and results relating to a 
patient"s genome or the data generated from molecular tests based on the analysis of genomes, in particular through the 
application of next generation sequencing (NGS) methods, including, e.g. in the form of a report, to physicians, clinicians 
and other healthcare professionals, laboratory personnel, consultants, scientists and other researchers for medical 
diagnostic and/ or treatment purposes.
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3763928    24/11/2017
[International Registration No. : 1389753]
DP BEVERAGES

PO Box 309GT, Ugland House, South Church Street, George Town, Grand Cayman

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.30;Tea; tea-extracts; fruit, herbal, botanical and grain teas; iced tea; tea-based beverages; preparations for making 
the aforementioned beverages; coffee, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made 
from cereals, bread, pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces 
(condiments); spices; ice.

Cl.32;Beers; non-alcoholic beverages; mineral and aerated waters; water with fruit flavorings; fruit drinks and fruit 
juices; carbonated drinks; energy and isotonic drinks; non-alcoholic beverages flavored with tea; syrups and other 
preparations for making beverages.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

3764293    16/10/2017
[International Registration No. : 1390712]
SHELL BRANDS INTERNATIONAL AG

Baarermatte CH-6340 Baar Switzerland

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, seafood, poultry and game; preparations mainly made from meat, fish, seafood, poultry and/or game; 
meat and vegetable extracts; preserved, dried and cooked fruit and vegetables; gelatin; jellies; jams; canned food; eggs, 
milk and dairy products; edible oils and fats; salads based on fruit and vegetables; prepared salads; preserves in vinegar 
(pickles); soups; fillings for sandwiches; spreads; preparations for sandwiches; snacks based on fruit and vegetables; 
hamburgers made with meat and vegetables; prepared dishes and snacks; prepared meals; prepared curry dishes (with or
without rice); sausages; hot dog sausages; kebabs; French fries; potato chips; food consisting wholly or mainly of 
potatoes; desserts, mainly consisting of fruit, dried fruit, cooked and frozen fruit, nuts, jellies, gelatine, jams, eggs or 
powdered eggs, milk or dairy products, edible oils and fats, dairy products, milk substitutes, yogurt.

Cl.30;Coffee; coffee-based beverages containing milk; coffee-based beverages; coffee flavorings; tea; tea-based 
beverages; cocoa; sugar; rice; tapioca; sago; artificial coffee; flour and preparations made from cereals; bread; 
baguettes; bread and buns; sandwiches; hot and cold sandwiches; hot and cold filled baguettes; hot and cold stuffed 
bread and buns; stuffed bread; toasted sandwiches; toasted stuffed bread; hamburger buns (sandwiches); bread and 
buns with hamburgers; sausage sandwiches; bread and buns with sausages; pizzas; pasta; pita bread with kebabs; 
pasta; cakes and pastries; fresh crusted pâtés; pasties; sausage rolls; pastry; pastries made with puff pastry; croissants; 
cakes; bread rolls; Viennese pastries; donuts; scones; biscuits, cookies; muffins; biscuits made with oat flakes; tartlets; 
desserts; puddings; confectionery products, excluding packaged chocolate bars; chocolate, excluding packaged 
chocolate bars; edible ices; ice cream sandwiches; deep-frozen confectionery products; ice cream; honey; golden syrup; 
yeast; baking powder; salt; mustard; vinegars; sauces; spices; ice for refreshment; salad dressing; hamburgers 
(sandwiches).

Cl.31;Fresh fruit and vegetables; nuts; seeds.

Cl.32;Beers; mineral waters; soda water; carbonated water; non-alcoholic beverages; fruit drinks and fruit juices; 
syrups and other preparations for making beverages.

Cl.35;Retail services for food and beverages in service stations and vehicle service stations; retail services for food 
and beverages via shops of consumer goods; advertising and sales promotion relating to food and beverages.

Cl.43;Services for providing food and drink; take-away food services; fast food restaurant services; restaurant 
services; self-service restaurant services; coffee shop services; serving of food and beverages (waiter service) in 
cafeterias; canteen services; restaurant services; preparation of food and beverages; preparation of food and beverages; 
providing information about food, beverages and catering services; catering services provided online via a computer 
database or via the Internet; information about food, beverages and catering services provided via a computer database 
or the Internet.
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Priority claimed from 05/06/2017; Application No. : 016801532 ;European Union 

3770411    23/11/2017
[International Registration No. : 1391703]
OTIS ELEVATOR COMPANY

One Carrier Place Farmington Connecticut 06032 US

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.7;Conveyors (machines); elevators; moving walkways; moving platforms (machines); escalators; lifts; hoists; moving
stairways; electric motors (not for land vehicles); electric generators; parts and fittings for all the aforesaid goods.

Cl.9;Electrical and electronic operating and control apparatus and instruments; computers; micro-computers; computer 
monitors; all for use in the operation, control or servicing of conveyors (machines), elevators, moving walkways, moving 
platforms (machines), escalators, lifts, hoists, moving stairways; parts and fittings for all the aforesaid goods.

Cl.37;Installation, servicing, maintenance, repair, retrofitting and renovation services, all relating to ventilation 
apparatus and equipment, conveyors (machines), elevators, moving walkways, moving platforms (machines), escalators, 
lifts, hoists and moving stairways and parts thereof; installation, servicing, maintenance, repair, retrofitting and 
renovation of electronic equipment for use in connection with ventilation apparatus and equipment, conveyors 
(machines), elevators, moving walkways, moving platforms (machines), escalators, lifts, hoists and moving stairways; 
information, advice and consultancy in respect of all of the aforesaid services.

Cl.42;Technical research and design of conveyors (machines), elevators, moving walkways, moving platforms 
(machines), escalators, lifts, hoists and moving stairways; monitoring and inspection of conveyors (machines), elevators, 
moving walkways, moving platforms (machines), escalators, lifts, hoists and moving stairways; technological 
consultancy relating to diagnosing performance problems in conveyors (machines), elevators, moving walkways, moving 
platforms (machines), escalators, lifts, hoists and moving stairways utilizing electronic equipment; information, advice 
and consultancy in respect of all of the aforesaid services.
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3771478    07/11/2017
[International Registration No. : 1391608]
FROSTY BOY IP PTY LTD

1 Dixon St YATALA QLD 4207 Australia

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN

B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Aerated beverages (predominantly of milk); beverages consisting principally of milk; beverages having a milk 
base; beverages made from milk; beverages made from yoghurt; creamers for beverages; dairy based beverages and 
powders; fruit flavoured beverages having a milk base; malted milk beverages (milk predominating); non-alcoholic milk 
beverages (milk predominating); preparations for making beverages (milk based); preparations for making milk 
beverages; preparations for use in creaming beverages (dairy based); whiteners (dairy) for beverages; yoghurt 
beverages; non-dairy and non-milk whiteners for beverages.

Cl.30;Aerated beverages (with coffee, cocoa or chocolate base); beverages consisting principally of chocolate, cocoa, 
or coffee; beverages made from cereals, chocolate, or cocoa; beverages made of tea; beverages with a chocolate, cocoa, 
coffee, or tea base; chocolate beverages, including chocolate beverages with milk; chocolate essences and chocolate 
extracts for the preparation of beverages; chocolate flavoured beverages; chocolate syrups for the preparation of 
chocolate based beverages; chocolate-based beverages; cocoa beverages, including cocoa beverages with milk; cocoa 
for use in making beverages; cocoa based beverages; coffee beverages, including coffee beverages with milk; coffee-
based beverages; extracts of cocoa or coffee for use as flavours in beverages; ice beverages with a chocolate, cocoa, or 
coffee base; iced coffee (coffee based beverages); powdered preparations containing cocoa for use in making beverages; 
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powdered sugar for preparing isotonic beverages; preparations containing chocolate for making into beverages; 
preparations for making beverages (chocolate, cocoa, coffee, or tea based); preparations for use in creaming beverages 
(glucose syrup based); preparations of malted barley for use in making beverages; tea-based beverages.
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Priority claimed from 08/08/2017; Application No. : 30 2017 019 774 ;Germany 

3773575    17/11/2017
[International Registration No. : 1391430]
MERCK KGAA

Frankfurter Str. 250 64293 Darmstadt Germany

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, signaling and checking (supervision) apparatus and instruments; computer software; 
computer search engine software; mobile medical apps and web applications (software) to support patients with chronic 
diseases; software platform consisting of mobile medical apps; electronic publications.

Cl.38;Telecommunication services; providing access to platforms and portals on the internet; electronic 
communication by means of chatrooms, chat lines and internet forums; providing user access to search engines.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; providing Internet search engines; search engine 
design services.

Cl.44;Medical services; hygienic and beauty care for human beings; medical consulting and care services; health 
advice and information services.
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Priority claimed from 21/06/2017; Application No. : 710987 ;Switzerland 

3783714    20/12/2017
[International Registration No. : 1393790]
TECPHARMA LICENSING AG

Brunnmattstrasse 6 CH-3401 Burgdorf Switzerland

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.5;Blood glucose test strips and appropriate accessories thereof, included in this class.

Cl.9;Electronic media for the transmission, storage and digital processing of medical data and values provided by 
medical instruments and apparatus; software and databases, namely computer hardware and/or software for displaying 
and analyzing values provided by medical apparatus and instruments; software and data banks, namely, computer 
hardware and/or software for managing patient data; remote controls for medical instruments and apparatus.

Cl.10;Medical apparatus for diagnostic purposes in the treatment of diabetes; medical apparatus for measuring and 
displaying body fluid measurements in the treatment of diabetes, especially blood glucose, and accessories thereof 
included in this class; blood glucose meters and accessories thereof included in this class; lancets, lancing devices and 
accessories thereof included in this class; apparatus for measuring, signaling and monitoring for diagnostic and medical 
purposes.
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Priority claimed from 18/11/2015; Application No. : 30 2015 107 995 ;Germany 

3784064    04/05/2016
[International Registration No. : 1393222]
NETZSCH PUMPEN & SYSTEME GMBH

Gebrüder-Netzsch-Straße 19 95100 Selb Germany

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP

74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
IR DIVISION
The mark to used as one.

Cl.7;Pumps; engines (except for engines for land vehicles); couplings and devices for force transmission (except for 
those for land vehicles); displacement pumps and parts thereof; centrifugal pumps and parts thereof; multi screw pumps; 
rotary piston pumps; oil pumps; rotary pumps; control mechanisms for pumps; valves; pipes, as parts of machines; 
displacement machines and parts thereof; hauling machines and parts thereof

Cl.9;A software program, namely, interactive software development tools and run time environments for creating and 
developing software applications for access to data and systems in the fields of companies, business, education, 
information using Internet and other network technologies.

Cl.35;Publicity; business management; business administration; office work; procurement services for others 
(purchasing goods and services for other businesses); retail services, retail services via global computer networks; 
classified advertising services; provision of business information; retail sale services; computer-supported online 
ordering in relation to general goods and general consumer goods; sales promotion for third parties; information services 
in business matters; distribution of publicity via an electronic online communications network for third parties; providing 
a searchable online advertising guide featuring the goods and services of other online vendors on the Internet; provision 
of a searchable online publicity advisory guide with goods and services of other online sellers; database management; 
compilation and provision of online directories containing telephone numbers, business addresses, e-mail addresses, 
homepage addresses, addresses and telephone numbers of persons, places and organisations; running of retail 
businesses, retail sales via department stores, retail sales via online stores, retail sales via online businesses; provision 
of business information via a global computer network or via a searchable database; distribution of publicity for third 
parties via an electronic online communications network; providing a searchable online advertising guide featuring the 
goods and services of other online vendors on the Internet; database management services; online business directories 
featuring telephone numbers, business addresses, e-mail addresses, website addresses, addresses and telephone 
numbers of persons, places and organisations; retail sale services, distribution of publicity via an electronic online 
communications network for third parties.

Cl.38;Telecommunications; providing multiple user access to a global computer network; electronic transmission of 
data and documents with private and business information via computer terminals; Internet communication services; 
electronic communications services; communications services; interactive telecommunication services; transmission of 
information, including web pages, computer programs and any other data; communications via computer terminals; e-
mail services; transmission of messages; provision of access to an interactive database with a travel planner with 
automatic updating; transmission of greeting cards online; provision of user access to an interactive database with a 
travel planner with automatic updating.
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Priority claimed from 21/06/2017; Application No. : 710988 ;Switzerland 

3784252    20/12/2017
[International Registration No. : 1393571]
TECPHARMA LICENSING AG

Brunnmattstrasse 6 CH-3401 Burgdorf Switzerland

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.5;Blood glucose test strips and appropriate accessories thereof, included in this class.

Cl.9;Electronic media for the transmission, storage and digital processing of medical data and values provided by 
medical instruments and apparatus; software and databases, namely computer hardware and/or software for displaying 
and analyzing values provided by medical apparatus and instruments; software and data banks, namely, computer 
hardware and/or software for managing patient data; remote controls for medical instruments and apparatus.

Cl.10;Medical apparatus for diagnostic purposes in the treatment of diabetes; medical apparatus for measuring and 
displaying body fluid measurements in the treatment of diabetes, especially blood glucose, and accessories thereof 
included in this class; blood glucose meters and accessories thereof included in this class; lancets, lancing devices and 
accessories thereof included in this class; apparatus for measuring, signaling and monitoring for diagnostic and medical 
purposes.
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3784304    01/12/2017
[International Registration No. : 1393486]
MC-BAUCHEMIE MÜLLER GMBH & CO. KG CHEMISCHE FABRIKEN

Steinberg 5 45133 Essen Germany

Address for service in India/Attorney address:
SUDESHNA BANERJEE

K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular products for the building sector; plasticisers, in particular for the 
plasticising of mortar and concrete; additives for mortar and concrete; hardening agents; chemical blocking agents, 
namely for capillary negative blocking of mortar and concrete; chemical anti-freeze preparations for building purposes; 
waterproofing chemicals; preservatives for masonry, concrete, render, screed, stones, tiles and roofing tiles (except 
paints and oils); building cavity fillers; adhesive and sealing compounds for road building, roofing purposes, buildings 
and pipes; fillers for building; all the aforesaid goods except liquid reaction plastics for impregnating and sealing 
concrete floors, adhesives for industrial purposes and plastic compounds for repairing and coating concrete floors.

Cl.17;Sealing materials for building; sealant compounds for joints; chemical compositions for repairing leaks; 
compounds for sealing tiles; tile protection preparations; all the aforesaid goods except liquid reaction plastics for 
impregnating and sealing concrete floors, adhesives for industrial purposes and plastic compounds for repairing and 
coating concrete floors.

Cl.19;Building materials (non-metallic); fillers for walls and floors; mineral and dispersion-bonded plasters, in particular 
plasters in paste form; coatings (building materials); cement coatings; mortar; concrete; all the aforesaid goods except 
liquid reaction plastics for impregnating and sealing concrete floors, adhesives for industrial purposes and plastic 
compounds for repairing and coating concrete floors; aggregates for cement, gypsum, lime, mortar and concrete; cast 
screed and liquid screed; tile grouting preparations.
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Priority claimed from 18/03/2013; Application No. : 2656749 ;United Kingdom 

3793353    06/02/2018
[International Registration No. : 1181464]
NECTAR GROUP LTD.

1 Ashton Gate Ashton Road Harold Hill, Romford, Essex RM3 8UF United Kingdom

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN

B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); machine tools for handling equipment, mobile bagging machines, static bagging machines, bagging machines; 
mobile bagging machines, static bagging machines, bagging machines; handling equipment; grabs; pneumatic 
dischargers; parts and fittings for the aforesaid goods.

Cl.39;Transportation by road, rail and by water; storage; freight forwarding; unloading and packaging services; 
handling services relating to freight; delivery of bagged cargoes to receiving transport; bagging, lightening and bulk 
handling; information and advisory services relating to the aforesaid; operation and technical management services 
relating to the aforesaid.
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Priority claimed from 18/03/2013; Application No. : 2656752 ;United Kingdom 

3793363    06/02/2018
[International Registration No. : 1182004]
NECTAR GROUP LTD.

1 Ashton Gate Ashton Road Harold Hill, Romford, Essex RM3 8UF United Kingdom

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN

B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
Cl.7;Mobile bagging machines, static bagging machines and machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); bagging machines; handling 
equipment; grabs; pneumatic dischargers; parts and fittings for the aforesaid goods.

Cl.39;Transportation by road, rail and by water; storage; freight forwarding; unloading and packaging services; 
handling services relating to freight; delivery of bagged cargoes to receiving transport; bagging, lightening and bulk 
handling; information and advisory services relating to the aforesaid; operation and technical management services 
relating to the aforesaid.
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Priority claimed from 18/03/2013; Application No. : 2656751 ;United Kingdom 

3793383    06/02/2018
[International Registration No. : 1184070]
NECTAR GROUP LTD.

1 Ashton Gate Ashton Road Harold Hill, Romford, Essex RM3 8UF United Kingdom

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN

B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
Cl.7;Mobile bagging machines, static bagging machines and machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); bagging machines; handling 
equipment; grabs; pneumatic dischargers; parts and fittings for the aforesaid goods.

Cl.35;Business and promotional services relating to bulk terminal management and bulk handling of material such 
services to include the provision of quayside loading or discharging equipment; bulk cargo business management 
services to include the loading, discharge, storage or distribution of cargo; retail services connected with the sale of 
mobile bagging machines, bagging machines, static bagging machines; information, advisory and consultancy services 
relating to all the aforesaid services.

Cl.37;Leasing and rental of machines; installation, repair and maintenance of packaging warehouses and silos; 
information and advisory services relating thereto.

Cl.39;Transportation by road, rail and by water; storage; freight forwarding; unloading and packaging services; 
handling services relating to freight; delivery of bagged cargoes to receiving transport; bagging, lightening and bulk 
handling; information and advisory services relating to the aforesaid; operation and technical management services 
relating to the aforesaid.
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Priority claimed from 31/08/2017; Application No. : 017163651 ;European Union 

3806979    09/02/2018
[International Registration No. : 1396002]
CENTOGENE AG

Am Strande 7 18055 Rostock DE

Address for service in India/Attorney address:
SHARAD VADEHRA

KAN AND KRISHME Attorneys at Law, B-483, KNK House, Meera Bagh, Paschim Vihar, New Delhi-110063, India

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; diagnostic preparations; chemical preparations for analyses in 
laboratories, for medical or veterinary purposes; biological preparations for medical purposes; cultures of 
microorganisms for medical or veterinary use.

Cl.9;Scientific, surveying, weighing, measuring and checking (supervision) apparatus and instruments; apparatus and 
instruments for scientific research in laboratories; compact discs, DVDs and other digital recording media; computers; 
computer software.

Cl.35;Collating and systematic ordering of data in a computer database; computerized file management.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; scientific research for medical purposes; providing of information in the fields of pharmacology; design and 
development of computer hardware and software; medical laboratory services.

Cl.44;Medical services, in particular medical analysis in connection with the treatment of individuals; providing of 
information in the fields of medicine and veterinary medicine; health centers; medical clinics; therapy services.
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Priority claimed from 17/05/2017; Application No. : UK00003231760 ;United Kingdom 

3807667    17/11/2017
[International Registration No. : 1395895]
MACTAGGART, SCOTT & COMPANY LIMITED

PO Box 1, Hunter Avenue Loanhead Midlothian EH20 9SP United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

515 - B, PLATINUM TOWER, 5TH FLOOR, SOHNA ROAD, SECTOR - 47, GURGAON - 122002, NATIONAL CAPITAL REGION, 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Winches; winch motors; power winches; winching machines; electrically powered winches; winches incorporating 
a brake or lock; winches incorporating absolute angle encoder, rotary encoder or shaft encoder; hydraulically driven 
winches; hydraulically driven winches for marine use; hydraulic controls for motors; process control units [mechanical]; 
process control units [hydraulic]; mechanical systems control instruments; control cables and mechanisms for machines,
engines or motors; hydraulic controls for machines, motors or engines; tensioners [machines]; tensioning heads and 
tensioning pieces being parts of machines; handling machines; moving and handling equipment; handling machines, 
automatic [manipulators]; winches and winch systems for use in relation to manoeuvring, handling and securing of 
aircraft and unmanned aerial vehicles.

Cl.12;Apparatus for manoeuvring, handling and securing of aircraft and unmanned aerial vehicles; apparatus adapted 
for manoeuvring, handling and securing of aircraft and unmanned aerial vehicles on decks of ships; handling apparatus 
adapted for manoeuvring, handling and securing of aircraft and unmanned aerial vehicles on decks of ships.
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Priority claimed from 04/05/2016; Application No. : 87025099 ;United States of America 

3807840    03/11/2016
[International Registration No. : 1395737]
SENSEONICS, INCORPORATED

20451 Seneca Meadows Parkway Germantown MD 20876 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones, handheld computers, desktop computers, laptop computers, 
namely, software for recording, analyzing, reporting, managing and accessing patient glucose levels and patient health 
and medical information; computer application software for mobile phones, handheld computers, desktop computers, 
laptop computers, namely, software for third parties to access patient glucose levels and patient health and medical 
information; downloadable cloud computer software for third parties to access patient glucose levels and patient health 
and medical information; downloadable cloud computer software recording, analyzing, reporting, managing and 
accessing patient glucose levels and patient health and medical information; computer software for use with glucose 
sensors namely, software for recording, analyzing, reporting and managing patient glucose levels; computer software for 
recording, analyzing, reporting and managing patient health and medical information; downloadable software in the 
nature of a desktop or mobile application for use in the electronic transmission of patient health and medical information; 
downloadable computer software for use in the electronic transmission of patient glucose levels, related glucose level 
data and patient health and medical information; computer software for recording, analyzing, reporting and managing 
patient health and medical information.

Cl.42;Cloud computing featuring computer application software for mobile phones, handheld computers, desktop 
computers, laptop computers, namely, software for recording, analyzing, reporting and managing patient glucose levels; 
provision of non-downloadable computer software for recording, analyzing, reporting and managing patient health and 
medical information; cloud computing featuring computer application software; cloud computing featuring computer 
application software for third parties to access patient glucose levels and patient health and medical information; cloud 
computing featuring computer application software for recording, analyzing, reporting and managing patient glucose 
levels and patient health and medical information; software as a service (SaaS) services featuring software for mobile 
phones, handheld computers, desktop computers, laptop computers, namely, software for mobile phones, handheld 
computers, desktop computers, laptop computers, namely, software for third parties to access patient glucose levels and 
patient health and medical information; software as a service (SaaS) services featuring software for mobile phones, 
handheld computers, desktop computers, laptop computers, namely, software for recording, analyzing, reporting and 
managing patient glucose levels, related glucose level data and patient health and medical information; software as a 
service (SaaS) services featuring software for recording, analyzing, reporting and managing patient health and medical 
information.
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3815953    22/03/2018
[International Registration No. : 1364133]
APSTRA, INC.

333 Middlefield Road, Suite 200 Menlo Park CA 94025 US

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Software for automation of operation of a compute infrastructure; software for automation of operation of a 
networking infrastructure; software for automation of operation of a storage infrastructure; software for visibility into the 
operation of a compute infrastructure; software for visibility into the operation of a networking infrastructure; software for 
visibility into the operation of a storage infrastructure; software for operation of a compute infrastructure; software for 
operation of a networking infrastructure; software for operation of a storage infrastructure; software for management and 
control of a compute infrastructure; software for management and control of a networking infrastructure; software for 
management and control of a storage infrastructure; software for management, control and operation of a compute, 
networking and storage applications; networking, compute and storage infrastructure hardware.

Cl.42;Providing on-line non-downloadable software for automation of operation of a compute infrastructure; providing 
on-line non-downloadable software for automation of operation of a networking infrastructure; providing on-line non-
downloadable software for automation of operation of a storage infrastructure; providing on-line non-downloadable 
software for visibility into the operation of a compute infrastructure; providing on-line non-downloadable software for 
visibility into the operation of a networking infrastructure; providing on-line non-downloadable software for visibility into 
the operation of a storage infrastructure; providing on-line non-downloadable software for operation of a compute 
infrastructure; providing on-line non-downloadable software for operation of a networking infrastructure; providing on-
line non-downloadable software for operation of a storage infrastructure; providing on-line non-downloadable software 
for management and control of a compute infrastructure, applications and services; providing on-line non-downloadable 
software for management and control of a networking infrastructure, applications and services; providing on-line non-
downloadable software for management and control of a storage infrastructure, applications and services.
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3815959    22/03/2018
[International Registration No. : 1376375]
APSTRA, INC.

333 Middlefield Road, Suite 200 Menlo Park CA 94025 US

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Software for automation of operation of a compute infrastructure; software for visibility into the operation of a 
compute infrastructure.

Cl.42;Providing on-line non-downloadable software for automation of operation of a compute infrastructure; providing 
on-line non-downloadable software for visibility into the operation of a compute infrastructure.
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3815998    17/01/2018
[International Registration No. : 1397839]
VICTORINOX AG

Schmiedgasse 57 CH-6438 Ibach Switzerland

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Soaps, perfumery, essential oils, cosmetics; all the aforesaid goods being of Swiss origin.

Cl.8;Cutlery, knives (hand tools), multi-function knives, pocket knives, folding knives; hand-operated hand tools and 
implements; pliers, saws, screwdrivers, awls, chisels, hex wrenches, drills (hand tools), fish scalers, files, nail files, nail 
clippers, tweezers, scissors, knife sharpeners, spatulas, strippers; can openers; multi-function knives and multi-function 
hand tools and implements (hand-operated); multi-function knives and multi-function hand tools and implements (hand-
operated), including blades for knives and/or pliers and/or saws and/or screwdrivers and/or awls and/or chisels and/or 
hex key wrenches and/or drills (hand tools) and/or fish scalers and/or fish hook removers and/or files and/or nail files 
and/or nail clippers and/or tweezers and/or scissors and/or knife blade sharpening instruments and/or spatulas and/or 
wire strippers and/or needles and/or can openers and/or bottle openers and/or corkscrews and/or toothpicks and/or multi-
purpose hooks and/or cigar cutters and/or ball-point pens and/or magnifying glasses (optic) and/or gauges for measuring 
and/or thermometers (not for medical use) and/or barometers and/or altimeters and/or compasses and/or MP3 players 
and/or USB Flash Drives and/or LED lamps; forks and spoons; blade sharpening instruments; knife covers, sheaths for 
knives and hand-operated tools and implements; all the aforesaid goods being of Swiss origin.
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Cl.14;Timepieces and chronometric instruments; all the aforesaid goods being of Swiss origin.

Cl.18;Trunks and suitcases; bags, wallets, attache cases, beach bags, bags for campers, shopping bags, handbags, 
travel bags, school bags, backpacks; umbrellas, parasols and walking sticks; all the aforesaid goods being of Swiss 
origin.

Cl.30;Chocolate, chocolate beverages with milk and chocolate-based beverages; all the aforesaid goods being of Swiss 
origin.
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3821518    23/01/2018
[International Registration No. : 1398828]
DERMATOLOGIC COSMETIC LABORATORIES, LTD.

20 Commerce Street East Haven CT 06511 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated herbal cosmetic preparations for body care, namely, skin creams, skin cleansers, skin exfoliants, 
skin lotions, sunscreens, anti-aging and anti-wrinkle creams, skin care products, namely, non-medicated anti-aging and 
anti-wrinkle skin serums, wrinkle resistant creams, wrinkle removing skin care preparations, age retardant gels, age 
retardant lotions, non-medicated skin creams, namely, age retardant creams, age spot reducing creams, skin toners, 
creams for age spots and for skin lightening, vanishing creams, personal deodorants, antiperspirants, perfumes, 
colognes, essential oils for personal use, anti-cellulite gel, body oils, beauty gels, hand and body lotions and creams, 
non-medicated foot cream, namely, heel balms, lip balms, nail care preparations, namely, nail and cuticle moisturizers, 
bath oils, foam baths, body scrubs, shower gels, baby oils, skin moisturizer, namely, non-medicated face and body balms, 
moisturizing and cleansing creams and face and body lotions, non-medicated acne treatment preparations, namely, acne 
control creams featuring salicylic acid; hand soaps, face soaps, body soaps, cosmetics, make-up removers, shampoos, 
hair lotions and conditioners, shaving foams, after-shave creams and lotions, sun care lotions and gels, facial and body 
masks, gels for softening and firming the skin, cosmetic preparations for skin renewal, cosmetic preparations against 
sunburn, sun-block preparations, sunscreen preparations.

Cl.5;Acne treatment preparations; anti-itch creams; medicated skin care preparations, namely, medicated anti-pruritic 
lotions; medicated bath preparations, namely, medicated tar bath oil; dandruff hair and body shampoos; dermatologicals; 
depuratives for the face and body; medicated shampoos; medicated skin care preparations; medicated hair care 
preparations; medicated sun care preparations; medicated skin care preparations, namely, pharmaceutical skin lotions 
and creams.
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3835410    22/01/2018
[International Registration No. : 1401097]
RIX CORPORATION

15-15, 1-chome, Sanno, Hakata-ku, Fukuoka-shi 812-8672 Fukuoka-ken Japan

Address for service in India/Attorney address:
SHARAD VADEHRA

KAN AND KRISHME, Attorneys at Law, KNK House, A-11, Shubham Enclave, Paschim Vihar, New Delhi-110063, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metal junctions for pipes; metal flanges.

Cl.7;Rotary joints being parts of machines; swivel joints being parts of machines; fluid couplings being parts of 
machines; shaft couplings as parts of machines.
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Priority claimed from 21/11/2017; Application No. : 4406456 ;France 

3838231    04/12/2017
[International Registration No. : 1402433]
KASTE & CO

90 Avenue de la Lanterne, L'Orée de la Lanterne, Bâtiment Les Lentisques F-06200 Nice France

Address for service in India/Attorney address:
DODD & CO.

113, UDAY PARK NEW DELHI- 110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Cosmetic and herbal cosmetic products for men, namely cosmetic products for skin care, cosmetic creams, lotions 
for cosmetic use, beauty masks, peeling and exfoliating gels for skin care, nail care products; shaving products; non-
medicated after-shave lotions; beard and mustache wax; beard and mustache soap; beard and mustache dyes; beard and 
mustache stones (astringents); cosmetic kits; tissues impregnated with cosmetic lotions; cosmetic and herbal cosmetic 
preparations for baths; men"s toiletries, namely soaps, cakes of toilet soap, perfumed shower gels, shampoos, hair 
conditioners and hair masks; hair lotions; hair sprays and gels; fragrance and perfumery products for men; deodorants 
[perfumery]; oils for perfumes and scents; essential oils; breath freshening sprays; dentifrices; mouthwashes, not for 
medical use; dental bleaching gels; massage gels other than for medical use; sunscreen preparations and after-sun 
cosmetic products; make-up products for men; depilatory wax.

Cl.35;Preparation and conducting of promotional and marketing events; advertising and promotional services; 
distribution of leaflets, brochures, printed matter and samples; organization of exhibitions or trade fairs for commercial or 
promotional purposes; management of customer computer files; presentation of goods on communication media, in the 
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framework of retail sale thereof; retail sale, wholesale, on-line and mail order sale services for cosmetic and herbal 
cosmetic skin products for men, namely cosmetic products for skin care, cosmetic creams, lotions for cosmetic use, 
beauty masks, peeling and exfoliating gels for skin care, nail care products, shaving products, non-medicated after-shave 
lotions, beard and mustache wax, beard and mustache soap, beard and mustache dyes, beard and mustache stones 
[astringents], cosmetic kits, tissues impregnated with cosmetic lotions, cosmetic and herbal cosmetic preparations for 
baths, men"s toiletries, namely soaps, cakes of toilet soap, perfumed shower gels, shampoos, hair conditioners and hair 
masks, hair lotions, hair sprays and gels, odorants and perfumery products for men, deodorants [perfumery], oils for 
perfumes and scents, essential oils, breath-freshening sprays, dentifrices, mouthwashes not for medical use, dental 
bleaching gels, massage gels other than for medical use, sunscreen preparations and after-sun cosmetic products, make-
up products for men, depilatory wax.
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Priority claimed from 28/07/2017; Application No. : 87547776 ;United States of America 

3839627    25/01/2018
[International Registration No. : 1402633]
GOOGLE LLC

1600 AMPHITHEATRE PARKWAY MOUNTAIN VIEW CA 94043 United States of America

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software and mobile application software for accessing and connecting to online services for searching 
for, tracking and communicating with job candidates, for customizing job search parameters and processes, for posting 
job listings, for scheduling employment interviews, for preparing, collating and organizing reports on job candidates, for 
sharing recruiting information among multiple users, and for synchronizing job recruiting data with email and calendaring 
software.

Cl.42;Software as a service (SAAS) services featuring software for employment recruiting, namely, for searching for, 
tracking and communicating with job candidates, for customizing job search parameters and processes, for posting job 
listings, for scheduling employment interviews, for preparing, collating and organizing reports on job candidates, for 
sharing recruiting information among multiple users, and for synchronizing job recruiting data with email and calendaring 
software.
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Priority claimed from 20/07/2017; Application No. : 296567 ;Israel 
3839792    14/12/2017
[International Registration No. : 1402376]
RAMOT AT TEL-AVIV UNIVERSITY LTD.

Tel-Aviv University, Tel Aviv-Yafo IL

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP

A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.1;Reagents for medical, biological and industrial research.

Cl.5;Reagents for medical diagnostic testing.
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Priority claimed from 08/05/2017; Application No. : 2017/01003 ;Ireland 

3841690    06/11/2017
[International Registration No. : 1402503]
ERNIEAPP LTD.

88 Harcourt Street Dublin 2, D02 DK18 IE

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.9;Photographic apparatus; cinematographic apparatus; optical devices, enhancers and correctors; weighing 
machines; measuring apparatus; signalling apparatus; checking [supervision] apparatus and instruments; teaching 
apparatus; apparatus and instruments for conducting electricity; apparatus and instruments for switching electricity; 
apparatus and instruments for transforming electricity; apparatus and instruments for accumulating electricity; apparatus 
and instruments for regulating electricity; apparatus and instruments for controlling electricity; apparatus for recording of 
sound; apparatus for recording of images; apparatus for transmission of sound; apparatus for transmission of images; 
apparatus for reproduction of sound; apparatus for reproduction of images; digital recording media; mechanisms for 
coin-operated apparatus; cash registers; calculating machines; data processing equipment; computers; computer 
software; advertisement blocking software; audio- and video- receivers; audiovisual teaching apparatus; cell phones; 
compact disc players; compact discs [audio-video]; compact discs [read-only memory]; computer game software; 
computer hardware; computer operating programs, recorded; computer peripheral devices; computer software 
applications, downloadable; computer software, recorded; cordless telephones; covers for personal digital assistants 
[PDAs]; covers for smartphones; covers for tablet computers; data storage devices; detectors; digital photo frames; 
digital signs; digital user interfaces of electronic devices; disk drives for computers; downloadable image files; 
downloadable music files; downloadable ring tones for mobile phones; DVD players; electronic book readers; electronic 
interactive whiteboards; electronic notice boards; electronic pens [visual display units]; electronic pocket translators; 
electronic publications, downloadable; electronic sheet music, downloadable; electronic tags for goods; encoded 
identification bracelets, magnetic; encoded key cards; encoded magnetic cards; eyeglasses; global positioning system 
[GPS] apparatus; hands-free kits for telephones; headphones; holograms; humanoid robots with artificial intelligence; 
integrated circuit cards [smart cards]; interactive touch screen terminals; intercommunication apparatus; interfaces for 
computers; computer programs for using the Internet and world wide web; juke boxes for computers; juke boxes, 
musical; laptop computers; loudspeakers; magnetic data media; memory cards for video game machines; 
microprocessors; mobile telephones; modems; monitors [computer hardware]; monitors [computer programs]; mouse 
[computer peripheral]; mouse pads; navigation apparatus for vehicles [on-board computers]; notebook computers; 
optical data media; optical discs; personal stereos; point of sale apparatus; portable media players; printers for use with 
computers; projection apparatus; projection screens; readers [data processing equipment]; record players; remote 
control apparatus; security tokens [encryption devices]; smart cards [integrated circuit cards]; smartphones; 
smartwatches; tablet computers; telephone apparatus; television apparatus; USB flash drives; vehicle radios; video 
screens; video telephones; virtual reality headsets; wireless computer peripheral devices; wireless electronic devices; 
wireless network equipment.

Cl.28;Games; toys; playthings; gymnastic and sporting articles; video game apparatus; amusement machines, 
automatic and coin-operated; apparatus for games; appliances for gymnastics; arcade video game machines; bags 
especially designed for skis and surfboards; ball pitching machines; balls for games; bats for games; batting gloves 
[accessories for games]; billiard balls; bingo cards; board games; body-training apparatus; bodyboards; bowling 
apparatus and machinery; building blocks [toys]; building games; camouflage screens [sports articles]; caps for pistols 
[toys]; checkerboards; checkers [games]; chess games; chessboards; chips for gambling; coin-operated billiard tables; 
confetti; conjuring apparatus; controllers for game consoles; controllers for toys; cosaques [toy fireworks]; counters 
[discs] for games; dominoes; draughtboards; draughts [games]; drones [toys]; electronic board games; electronic 
targets; electronic toys; flying discs [toys]; foosball tables; gaming machines for gambling; gloves for games; hunting 
game calls; jigsaw puzzles; joysticks for video games; machines for physical exercises; mah-jong; marbles for games; 
mobiles [toys]; novelties for parties, dances [party favors, favours]; ornaments for Christmas trees, except illumination 
articles and confectionery; pachinkos; paddleboards; paper party hats; paragliders; parlour games; percussion caps 
[toys]; piñatas; play balloons; playing balls; playing cards; plush toys; plush toys with attached comfort blanket; poles for 
pole vaulting; portable games with liquid crystal displays; practical jokes [novelties]; protective films adapted for screens 
for portable games; protective paddings [parts of sports suits]; punching bags; puppets; remote-controlled toy vehicles; 
ring games; scratch cards for playing lottery games; skittles [games]; slot machines [gaming machines]; snow globes; 
snowboards; snowshoes; soap bubbles [toys]; sole coverings for skis; spinning tops [toys]; spring boards [sports 
articles]; starting blocks for sports; stationary exercise bicycles; strings for rackets; stuffed toys; surf skis; surfboard 
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leashes; surfboards; toy air pistols; toy figures; toy models; toy robots; toy vehicles; toys for pets; tricycles for infants 
[toys]; twirling batons; video game machines; water wings; waterskis.

Cl.35;Advertising; business management; business administration; office functions; administration of consumer 
loyalty programs; administration of frequent flyer programs; administrative processing of purchase orders; advertising 
agency services; advertising in journals; advertising in newspapers; advertising in retail stores; advertising by mail order; 
advertising in blogs; advertising on fairs and exhibitions; advertising on Internet search engines; advertising in online 
stores; advertising on payment devices; advertising on paper; advertising on social media platforms; advertising on 
vouchers; advertising on the web; advertising on the web by banners; advertising on the chassis of electronic devices; 
advertising on the digital user interface of electronic devices; advisory services for business management; arranging 
subscriptions to telecommunication services for others; auctioneering; bill-posting; book-keeping; business appraisals; 
business auditing; business efficiency expert services; business information; business inquiries; business 
investigations; business management and organization consultancy; business management assistance; business 
management consultancy; business management of reimbursement programmes for others; business research; 
commercial administration of the licensing of the goods and services of others; commercial information agency services; 
commercial information and advice for consumers [consumer advice shop]; commercial intermediation services; 
commercial or industrial management assistance; compilation of information into computer databases; compilation of 
statistics; price comparison and rating services of services provided by others; compiling indexes of information for 
commercial or advertising purposes; computerized file management; consultancy regarding advertising communications 
strategy; consultancy regarding public relations communications strategy; cost price analysis; data search in computer 
files for others; design of advertising materials; digital advertising; digital advertising on electronic displays; digital 
advertising by video clips; direct mail advertising; dissemination of advertising matter; distribution of samples; document 
reproductions; economic forecasting; invoicing; layout services for advertising purposes; market studies; marketing; 
marketing research; modelling for advertising or sales promotion; negotiation and conclusion of commercial transactions 
for third parties; negotiation of business contracts for others; on-line advertising on a computer network; opinion polling; 
organization of exhibitions for commercial or advertising purposes; organization of fashion shows for promotional 
purposes; organization of trade fairs for commercial or advertising purposes; outdoor advertising; outsourced 
administrative management for companies; outsourcing services [business assistance]; pay per click advertising; pay per
view advertising; presentation of goods on communication media, for retail purposes; price comparison services; 
procurement services for others [purchasing goods and services for other businesses]; production of advertising films; 
production of teleshopping programmes; professional business consultancy; providing business information via a web 
site; provision of an on-line marketplace for buyers and sellers of goods and services; provision of commercial and 
business contact information; public relations; publication of publicity texts; publicity; publicity agency services; 
publicity material rental; radio advertising; registration of written communications and data; rental of advertising space; 
rental of advertising time on communication media; rental of billboards [advertising boards]; sales promotion for others; 
scriptwriting for advertising purposes; search engine optimisation for sales promotion; business networking; 
sponsorship search; systemization of information into computer databases; telemarketing services; television 
advertising; updating of advertising material; web indexing for commercial or advertising purposes; web site traffic 
optimisation; word processing; writing of publicity texts.

Cl.36;Insurance; financial affairs; monetary affairs; banking; brokerage [financial]; capital investment; charitable fund 
raising; clearing-houses, financial; clearing, financial; financial services relating to consolidation of monies; deposits of 
valuables; digital payment services; digital voucher and coupons issuing services; digital wallet [payment services]; 
electronic funds transfer; exchanging money; financial analysis; financial consultancy; financial evaluation [insurance, 
banking, real estate]; financial information; financial management; financial management of reimbursement payments for 
others; financial reporting; financial sponsorship; financing services; managing a digital identity to identify a user in 
computer-based financial transactions; investment of funds; issuance of credit cards; issuance of debit cards; issuance 
of tokens of value; issuance of travelers" checks; micropayment services; mobile banking; online banking; organization 
of collections; payment services; mobile payment services; peer to peer payment services; processing of credit card 
payments; processing of debit card payments; provident fund services; providing financial information via a web site; 
providing rebates at participating establishments of others through use of a membership card; safe deposit services; 
savings bank services; settlement [account, financial]; stock brokerage services; tokenization of transactions; voucher 
and coupon redemption services.

Cl.41;Education; providing of training; entertainment; cinema presentations; coaching [training]; electronic desktop 
publishing; entertainer services; entertainment information; entertainment services; film production, other than 
advertising films; instruction services; on-line publication of electronic books and journals; organization of competitions 
[education or entertainment]; organization of lotteries; organization of shows [impresario services]; organization of sports
competitions; party planning [entertainment]; production of music; production of radio and television programmes; 
production of shows; providing films, not downloadable, via video-on-demand transmission services; providing on-line 
electronic publications, not downloadable; providing on-line music, not downloadable; providing on-line videos, not 
downloadable; providing recreation facilities; providing television programmes, not downloadable, via video-on-demand 
transmission services; providing television programs, not downloadable, via video-on-demand transmission services; 
publication of books; publication of texts, other than publicity texts; radio entertainment; recording studio services; 
recreation information; teaching; television entertainment; theatre productions; ticket agency services [entertainment].

Cl.42;Scientific and technological services; scientific research services; technological research; technological 
consultancy; industrial analysis services; industrial research; industrial design; industrial process development; research 
services; design of computer hardwares; design of computer software; development of computer hardware; development 
of computer software; calibration [measuring]; cloud computing; cloud seeding; computer programming; computer 
security consultancy; computer software consultancy; computer software design; computer system analysis; computer 
system design; computer technology consultancy; computer virus protection services; conversion of data or documents 
from physical to electronic media; creating and designing website-based indexes of information for others [information 
technology services]; creating and maintaining web sites for others; digital signature services, namely, recording the 
consent of a user by creating a digital signature; data encryption services; data security consultancy; duplication of 
computer programs; electronic data storage; electronic monitoring of credit card activity to detect fraud via the Internet; 
electronic monitoring of personally identifying information to detect identity theft via the internet; engineering; research 
and design services relating to geolocation services; graphic arts design; hosting computer sites [web sites]; information 
technology [IT] consultancy; installation of computer software; Internet security consultancy; maintenance of computer 
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software; monitoring of computer systems by remote access; monitoring of computer systems for detecting unauthorized 
access or data breach; monitoring of computer systems to detect breakdowns; off-site data backup; outsource service 
providers in the field of information technology; providing information on computer technology and programming via a 
web site; providing search engines for the Internet; recovery of computer data; rental of computer software; rental of web 
servers; research and development of new products for others; server hosting; software as a service [SaaS]; styling 
[industrial design]; surveying; telecommunications technology consultancy; updating of computer software; computer 
security consultancy in relating to user authenticating services; web site design consultancy.

Cl.45;Legal services; security services for the physical protection of tangible property and individuals; personal and 
social services rendered by others to meet the needs of individuals; arbitration services; legal services in the field of 
forensic data services; licensing of computer software [legal services]; licensing of intellectual property; on-line social 
networking services; tracking of stolen property; personal and social services regarding individual needs, namely, on-line 
tracking of data; personal and social services regarding individual needs, namely, on-line tracking of personal identifiers 
stored by third parties; personal and social services regarding individual needs, namely, on-line tracking of privacy data 
retrieved by third parties; personal and social services regarding individual needs, namely, on-line tracking of stolen 
privacy data; personal and social services regarding individual needs, namely, security services for protecting privacy 
data; legal services in relating to on-line services for providing evidence of a user"s consent to an agreement.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

Priority claimed from 04/08/2017; Application No. : 87555955 ;United States of America 

3841695    01/02/2018
[International Registration No. : 1401512]
INTERNATIONAL TENNIS HALL OF FAME INCORPORATED

194 Bellevue Avenue Newport RI 02840 United States of America

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP

A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.18;Tote bags; handbags, hobo bags; wallets.

Cl.21;Beverageware; water bottles sold empty.

Cl.24;Towels.

Cl.25;Clothing, namely, baseball caps and hats, neckties, polo shirts, shorts, skirts, skorts, sun visors being headwear, 
sweaters, sweatshirts, t-shirts, tank tops, warm-up suits, athletic jackets, hooded sweatshirts, sweat jackets.

Cl.35;Retail store services, featuring tennis related books and videos, tote bags, handbags, hobo bags, wallets, 
umbrellas, beverageware, water bottles, towels, clothing, namely, baseball caps and hats, neckties, polo shirts, shorts, 
skirts, skorts, sun visors being headwear, sweaters, sweatshirts, t-shirts, tank tops, warm-up suits, athletic jackets, 
hooded sweatshirts, sweat jackets, sports equipment, namely, tennis balls, and jewelry; online retail store services, 
featuring tennis related books and videos, tote bags, handbags, hobo bags, wallets, umbrellas, beverageware, water 
bottles, towels, clothing, namely, baseball caps and hats, neckties, polo shirts, shorts, skirts, skorts, sun visors being 
headwear, sweaters, sweatshirts, t-shirts, tank tops, warm-up suits, athletic jackets, hooded sweatshirts, sweat jackets, 
sports equipment, namely, tennis balls, and jewelry.

Cl.41;Educational and entertainment services, namely, operation of a tennis museum, organizing and conducting 
awards programs to celebrate and record the achievements of individual tennis players, and organizing and conducting 
tennis tournaments and classes and clinics for teaching tennis; on-line journals, namely, blogs featuring tennis.
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Priority claimed from 02/06/2017; Application No. : 1849364 ;Australia 

3842061    30/11/2017
[International Registration No. : 1400736]
COCHLEAR LIMITED

1 University Avenue MACQUARIE UNIVERSITY NSW 2109 Australia

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP

A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.35;BUSINESS ASSISTANCE SERVICES; BUSINESS ACCOUNTS MANAGEMENT; PREPARATION OF BUSINESS 
REPORTS; DATA MANAGEMENT SERVICES; OFFICE MANAGEMENT SERVICES (FOR OTHERS); BILLING SERVICES; 
HEALTH INSURANCE ADMINISTRATION; ADMINISTRATION OF HEALTH INSURANCE CLAIMS; MARKETING SERVICES; 
MEDICAL REFERRALS ALL OF THE FOREGOING FOR AUDIOLOGISTS AND HEARING CARE PROFESSIONALS; ALL OF 
THE AFORESAID SERVICES BEING PROVIDED ONLINE, ELECTRONICALLY OR BY OTHER MEANS.

Cl.42;SCIENTIFIC AND TECHNOLOGICAL SERVICES AND RESEARCH AND DESIGN RELATING THERETO FOR 
AUDIOLOGISTS, CLINICIANS AND PERSONS WITH IMPAIRED HEARING; INDUSTRIAL ANALYSIS AND RESEARCH 
SERVICES; DESIGN AND DEVELOPMENT OF COMPUTER HARDWARE AND SOFTWARE FOR AUDIOLOGISTS, 
CLINICIANS AND PERSONS WITH IMPAIRED HEARING; COMPUTER AND TECHNOLOGY SERVICES, INCLUDING 
COMPUTER AND TECHNOLOGY SERVICES FOR SECURING PATIENT MEDICAL DATA, PATIENT PERSONAL 
INFORMATION, HEARING AID DATA AND PROSTHETIC HEARING DEVICE DATA; SOFTWARE AS A SERVICE (SAAS) FOR
MEDICAL DATA CAPTURE, STORAGE, PROCESSING, AND TRANSMISSION; SOFTWARE AS A SERVICE (SAAS), 
INCLUDING SOFTWARE AS A SERVICE (SAAS) FOR PRACTICE MANAGEMENT, CLINICS AND MANAGING CLINICAL 
DATA; SOFTWARE AS A SERVICE (SAAS) FOR FITTING, PROGRAMMING, CONTROLLING, TESTING, MONITORING AND 
MANAGING HEARING AIDS, PROSTHETIC HEARING DEVICES AND ASSOCIATED SPEECH PROCESSORS; SOFTWARE 
AS A SERVICE (SAAS) FOR USE IN THE DIAGNOSIS, TREATMENT OR AMELIORATION OF HEARING DEFICIENCIES; 
SOFTWARE AS A SERVICE (SAAS) FOR, PATIENT COMMUNICATIONS, PATIENT CLAIMS PROCESSING, PATIENT CALL 
SOURCING, PATIENT CALENDARING AND PATIENT DOCUMENT PROCESSING; DATA STORAGE (OTHER THAN 
PHYSICAL STORAGE); COMPUTERISED DATA STORAGE SERVICES FOR AUDIOLOGISTS AND HEARING CARE 
PROFESSIONALS.

Cl.44;AUDIOLOGIST SERVICES, INCLUDING HEARING AID FITTING SERVICES AND PROSTHETIC HEARING DEVICE 
FITTING SERVICES; SPEECH AND HEARING THERAPY; MEDICAL SERVICES FOR THE TREATMENT AND AID OF THE 
HEARING IMPAIRED; AUDITORY HABILITATION AND REHABILITATION SERVICES; MEDICAL COUNSELLING; 
OPTOMETRY SERVICES; SPEECH AND LANGUAGE THERAPY SERVICES; SURGICAL TREATMENT AND DIAGNOSTIC 
SERVICES; PROVIDING MEDICAL AND DEVICE INFORMATION EXCLUDING SERVICES RELATED TO MEDICAL 
ANALYSIS.
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Priority claimed from 02/11/2017; Application No. : UK00003267893 ;United Kingdom 

3842713    02/11/2017
[International Registration No. : 1403030]
THE CHANCELLOR, MASTERS AND SCHOLARS OF THE UNIVERSITY OF CAMBRIDGE

The Old Schools Cambridge CB2 1TN United Kingdom

Address for service in India/Attorney address:
SUDESHNA BANERJEE

K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording apparatus; sound 
reproduction apparatus; USB flash drives; CD-ROMs; magnetic data media; magnetic tapes; magnetic disks; optical 
discs; optical data media; videotapes; computer software; downloadable computer software; computer software, 
recorded; software for mobile phones, tablets and portable computers; downloadable software for mobile devices; 
educational software; application software; computer programmes for interactive games or quizzes; computer software 
for communicating with users of hand-held computers; computer software in the field of electronic publishing; 
downloadable books; downloadable booklets; downloadable pamphlets; downloadable image files; downloadable text 
files; downloadable video files; downloadable exam papers; downloadable quizzes; downloadable assessment criteria; 
downloadable educational materials; downloadable periodical publications; downloadable journals; downloadable 
dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational worksheets; 
downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; electronic publications, 
downloadable; printed publications in electronically readable form; printed publications in optically recorded form; 
databases; podcasts; talking books; downloadable publications; downloadable educational materials including exam 
papers, course materials and lecture notes; mouse pads; sleeves for laptops; sleeves for tablet computers; sleeves for 
portable computers; cases for mobile phones, tablets or portable computers; computer software for the provision of 
training, education, examination and assessment including software for operation over computer networks and by remote 
computer access; magnetic, optical and other disks, magnetic tape and other media for electronically recording data or 
software carrying computer data or computer software for the provision of training, education, examination and 
assessment; 3D spectacles; animated cartoons; audiovisual teaching apparatus; bags adapted for laptops; bar code 
readers; battery chargers; calculating machines; cases for smartphones; cell phone straps; chargers for electric 
batteries; chemistry apparatus and instruments; cinematographic film, exposed; clothing especially made for 
laboratories; compact discs [audio-video]; compact discs [read-only memory]; computer memory devices; computer 
programmes [programs], recorded; computer keyboards; computer operating programs, recorded; computer peripheral 
devices; computer software, recorded; computer programs [downloadable software]; computer game software; computer 
software applications, downloadable; computer hardware; computers; covers for smartphones; covers for personal 
digital assistants [PDAs]; covers for tablet computers; decorative magnets; digital photo frames; digital signs; 
downloadable ring tones for mobile phones; downloadable music files; egg timers [sandglasses] / hourglasses; electronic
pens [visual display units]; electronic agendas; electronic pocket translators; electronic notice boards; electronic book 
readers; electronic interactive whiteboards; electronic sheet music, downloadable; encoded key cards; epidiascopes; 
films, exposed; flashing lights [luminous signals] / blinkers [signalling lights]; floppy disks; frames for photographic 
transparencies; hands-free kits for telephones; headphones; identity cards, magnetic; interactive touch screen terminals; 
interfaces for computers; joysticks for use with computers, other than for video games; juke boxes for computers; laptop 
computers; lasers, not for medical purposes; light-emitting electronic pointers; loudspeakers; magnetic tape units for 
computers; magnets; mathematical instruments; measures; measuring instruments; memory cards for video game 
machines; metronomes; microphones; microprocessors; microscopes; mobile telephones / cell phones / cellular phones; 
modems; monitors [computer hardware]; monitors [computer programs]; mouse [computer peripheral]; neon signs; 
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notebook computers; pedometers; apparatus and instruments for physics; pipettes; Pitot tubes; portable media players; 
precision measuring apparatus; precision balances; pressure measuring apparatus; printed circuits; printed circuit 
boards; printers for use with computers; prisms [optics]; processors [central processing units] / central processing units 
[processors]; projection screens; projection apparatus; protective helmets; protective masks; protective helmets for 
sports; protective films adapted for computer screens; protective films adapted for smartphones; protractors [measuring 
instruments]; quantity indicators; radios; readers [data processing equipment]; reflecting discs for wear, for the 
prevention of traffic accidents; reflective safety vests; resuscitation mannequins [teaching apparatus]; rulers [measuring 
instruments]; rules [measuring instruments]; scales; scales with body mass analysers / scales with body mass analyzers; 
scanners [data processing equipment]; selfie sticks [hand-held monopods]; shoes for protection against accidents, 
irradiation and fire; sighting telescopes for firearms / telescopic sights for firearms; mechanical signs; signs, luminous; 
slide projectors / transparency projection apparatus; slide-rules; smart rings; smartglasses; smartphones; smartwatches; 
spectacle cases / eyeglass cases; spirit levels; square rulers for measuring; squares for measuring; personal stereos; t-
squares for measuring; tablet computers; tape recorders; teaching apparatus; teleprompters; test tubes; material testing 
instruments and machines; thermometers, not for medical purposes; time recording apparatus; time clocks [time 
recording devices]; video recorders; video cassettes; video game cartridges; video screens; video telephones; virtual 
reality headsets; wearable activity trackers; weighing apparatus and instruments; weights; wrist rests for use with 
computers; x-ray films, exposed; x-ray photographs, other than for medical purposes; parts and fittings for all the 
aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers" type; 
printing blocks; arithmetical tables; atlases; biological samples for use in microscopy [teaching materials]; booklets; 
bookmarkers; books; calendars; cards; charts; comic books; diagrams; printed forms; geographical maps; handwriting 
specimens for copying; histological sections for teaching purposes; magazines [periodicals]; manuals; handbooks; 
newsletters; newspapers; pamphlets; periodicals; pictures; postcards; posters; printed publications; prospectuses; 
school supplies [stationery]; song books; stickers; teaching materials [except apparatus]; terrestrial globes; exercise 
books; bibles; printed awards; printed certificates; reference books; dictionaries; directories; reports; journals; exam 
papers; lecture notes; worksheets; quizzes; educational assessment criteria; flashcards; vocabulary lists; documents; 
forms; brochures; instructional and teaching materials relating to the training, testing, examination and assessment of 
candidates for educational achievement, and to the provision of training, testing, examination and assessment services, 
including computer assisted, computer mediated services and on-line services and to the provision of distance learning 
programmes; albums / scrapbooks; announcement cards [stationery]; bags [envelopes, pouches] of paper or plastics, for 
packaging; banners of paper; boxes of paper or cardboard; cardboard; catalogues; clipboards; coasters of paper; 
copying paper [stationery]; covers [stationery] / wrappers [stationery]; desk mats; document files [stationery]; document 
holders [stationery]; drawing pads; drawing boards; drawing materials; drawing instruments; drawing sets; drawing pens;
drawing rulers; embroidery designs [patterns]; engraving plates; engravings; envelope sealing machines for offices; 
envelopes [stationery]; erasing products; etchings; fabrics for bookbinding; files [office requisites]; flyers; folders for 
papers / jackets for papers; folders [stationery]; forms, printed; fountain pens; franking machines for office use / postage 
meters for office use; graphic prints; graphic reproductions; graphic representations; greeting cards; gummed tape 
[stationery]; index cards [stationery]; indexes; labels of paper or cardboard; ledgers [books]; lithographic works of art; 
loose-leaf binders; manuals [handbooks] / handbooks [manuals]; marking pens [stationery]; mats for beer glasses; 
mimeograph apparatus and machines; note books; pads [stationery]; paint boxes [articles for use in school]; paper for 
recording machines; paper sheets [stationery]; paper clasps; luminous paper; paper tapes and cards for the recordal of 
computer programmes; paper for radiograms; paper ribbons; paper-clips; paperweights; parchment paper; passport 
holders; pen clips; pen cases / boxes for pens; pen wipers; pencil holders; pencil lead holders; pencil sharpeners, electric 
or non-electric; pencils; penholders; pens [office requisites]; photographs [printed]; placards of paper or cardboard; 
place mats of paper; plastic film for wrapping; plastic cling film, extensible, for palletization; portraits; printed timetables; 
printed coupons; printed sheet music; printers" blankets, not of textile; printers" reglets; printing type; printing sets, 
portable [office requisites]; prints [engravings]; rubber erasers; scrapers [erasers] for offices; sealing stamps; sealing 
wax; sealing machines for offices; sealing compounds for stationery purposes; seals [stamps]; self-adhesive tapes for 
stationery or household purposes; shields [paper seals]; signboards of paper or cardboard; stamp pads; stamp stands; 
stamps [seals]; stands for pens and pencils; stencils [stationery]; stencils; stickers [stationery]; table linen of paper; table 
napkins of paper; table runners of paper; tablecloths of paper; tablemats of paper; tags for index cards; tickets; tracing 
patterns; washi; wrapping paper / packing paper; writing or drawing books; writing materials; writing paper; writing cases 
[sets]; writing brushes; writing instruments; writing board erasers; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; boarding 
schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; physical 
education; practical training; teaching services; educational services; instruction services; tuition; vocational guidance 
[education or training advice]; vocational retraining; adult education services; analysing educational test scores and data 
for others; arrangement of training courses; business educational services; business training; computer assisted 
education services; computer assisted examination services; design of educational courses, examinations and 
qualifications; development of educational material; educational assessment services; educational examination services; 
academic examination services; educational research; provision of educational examination facilities; setting of 
educational standards; university education services; university services; provision of distance learning programmes; 
arranging and conducting of colloquiums, workshops [training], congresses, conferences, seminars and symposiums; 
correspondence courses; distance learning courses; organisation of competitions [education or entertainment]; 
organisation of exhibitions for cultural or educational purposes; arranging of festivals for educational purposes; club 
services [entertainment or education]; game services provided on-line from a computer network; holiday camp services 
[entertainment]; holiday camp services [education]; sport camp services; electronic desktop publishing; publishing 
consultancy services; advisory services relating to publishing; publishing services; electronic publishing services; 
providing electronic publications; publication of printed matter and printed publications; production of radio and 
television programmes; providing online electronic publications, not downloadable; publication of texts, other than 
publicity texts; publication of books, reference books, directories, manuals, reports, magazines, journals, periodicals, 
dictionaries, exam papers, lecture notes, worksheets, quizzes, puzzles, examination marking criteria, pamphlets, booklets,
flashcards, vocabulary lists and educational material including online publication; publishing; writing of texts, other than 
publicity texts; bibliographic information; language interpreter services; translation; lending libraries; mobile library 
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services; providing museum facilities; teaching, examination and assessment services including computer assisted and 
computer mediated services and on-line services; boarding school education; arranging and conducting of colloquiums; 
arranging and conducting of conferences; educational examination; educational services provided by schools; arranging 
and conducting of in-person educational forums; production of music; on-line publication of electronic books and 
journals; providing on-line electronic publications, not downloadable; providing on-line music, not downloadable; 
providing on-line videos, not downloadable; organization of competitions [education or entertainment]; organization of 
exhibitions for cultural or educational purposes; practical training [demonstration]; presentation of live performances; 
publication of books; recording studio services; arranging and conducting of seminars; songwriting; arranging and 
conducting of symposiums; teaching / educational services / instruction services; training services provided via 
simulators; tutoring; arranging and conducting of workshops [training]; writing of texts; information, advisory and 
consultancy services relating to the aforesaid services; provision of information relating to education, teaching, training 
and assessment, provided on-line from a computer database or from the internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; creating and maintaining web sites for others; 
digitisation of documents; hosting web sites; IT consultancy; providing information on computer technology via a 
website; website design consultancy; design of software for managing and monitoring online forums for discussion; 
creating electronically stored web pages for online services and the internet; hosting of digital content; advisory services 
relating to computer based information systems; design of websites; online hosted computer services; managing web 
sites for others; constructing an internet platform for the exchange of information; hosting an internet platform for the 
exchange of information; hosting a website containing information and advice relating to education, teaching, training 
and assessment; certification [quality control]; providing quality assurance services; process monitoring for quality 
assurance; accreditation services for developing, evaluating and test standards for the purpose of accreditation; software 
as a service [SaaS]; calibration [measuring]; cloud seeding; cloud computing; computer programming; computer 
software design; computer system analysis; computer system design; computer software consultancy; computer 
technology consultancy; conversion of data or documents from physical to electronic media; conversion of computer 
programs and data, other than physical conversion; creating and designing website-based indexes of information for 
others [information technology services]; data encryption services; digitization of documents [scanning]; electronic data 
storage; handwriting analysis [graphology]; installation of computer software; maintenance of computer software; 
monitoring of computer systems by remote access; monitoring of computer systems to detect breakdowns; monitoring of 
computer systems for detecting unauthorized access or data breach; outsource service providers in the field of 
information technology; quality control; recovery of computer data; research and development of new products for 
others; surveying; technical research; web site design consultancy; information, advisory and consultancy services 
relating to the aforesaid services.
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Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

Priority claimed from 06/06/2017; Application No. : 87476878 ;United States of America 

3852741    04/12/2017
[International Registration No. : 1404092]
ACK WAKAYA HOLDINGS LLC

1675 S. State St., Ste B Dover DE 19901 United States of America

Address for service in India/Attorney address:
SHARAD VADEHRA

KAN AND KRISHME Attorneys at Law, B-483, KNK House, Meera Bagh, Paschim Vihar, New Delhi-110063, India

Proposed to be Used
IR DIVISION
Cl.41;Providing facilities for recreational activities, namely, scuba diving, fishing, snorkeling, paddle boarding, and sea 
kayaking.

Cl.43;Resort hotel services, namely, lodging, restaurant services, and bar services; spa services, namely providing 
temporary accommodations and meals to clients of a health or beauty spa.

Cl.44;Health spa services for health and wellness.
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Priority claimed from 23/05/2017; Application No. : 016762131 ;European Union 

3855380    21/11/2017
[International Registration No. : 1404082]
POLYTECH A/S

Industrivej 37 DK-6740 Bramming Denmark

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.7;Wind turbines, and parts and fittings, not included in other classes; leading edges made from elastomeric 
polyurethane being blade covers of wind turbines for protecting against rain and particle erosion.

Cl.42;Scientific and technological services and research work and respective designer services; design and 
development of computer hardware and software.
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Priority claimed from 29/11/2017; Application No. : 87701341 ;United States of America 

3861041    06/03/2018
[International Registration No. : 1404521]
AMPERE COMPUTING LLC

4555 Great America Parkway Santa Clara CA 95054 United States of America

Address for service in India/Attorney address:
ALG INDIA LAW OFFICES LLP

A-2, First Floor, Neeti Bagh, New Delhi – 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer systems, namely, silicon based microprocessors, servers, and software for datacenters and cloud 
computing.

Cl.42;Computer services, namely, design and development of computer systems and software for datacenters and 
cloud computing.
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Priority claimed from 11/12/2017; Application No. : 87715551 ;United States of America 

3865353    28/12/2017
[International Registration No. : 1406520]
8TH WALL, INC.

250 Cambridge Avenue, Suite 101 Palo Alto CA 94306 US

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software and software development tools for developing augmented reality content and virtual reality 
content; computer software and software development tools for creating mobile software applications featuring content 
integrating electronic data with real world or virtual environments; computer application software and platform for mobile 
applications, namely, software for creating and designing software applications for mobile devices that integrate 
electronic data with real world or virtual environments.

Cl.42;Computer programming services for creating augmented reality and virtual reality software applications; hosting 
computer application software and platform service for mobile devices, namely, software for creating and designing 
software applications featuring content integrating electronic data with real world or virtual environments; application 
service provider featuring application programming interface (API) software for integrating electronic data with real world 
or virtual environments.
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Priority claimed from 21/04/2017; Application No. : 87421067 ;United States of America 

3865486    19/10/2017
[International Registration No. : 1406697]
CYTOMX THERAPEUTICS, INC.

151 Oyster Point Blvd, Suite 400 South San Francisco CA 94080 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.1;Biochemicals for scientific, laboratory, and research use, namely, proteolytically- activatable, protease-activatable, 
or proteolytically activated or protease-activated immunoglobulin and antigen-binding fragments for binding to tissue, 
cells and antigens; diagnostic kits for scientific, laboratory, and research use comprising proteolytically-activatable or 
protease-activatable, proteolytically-activated or protease-activated immunoglobulin and antigen-binding fragments for 
binding to tissue, cells, and antigens; immunoglobulin and antigen-binding fragments for drug conjugation and targeted 
cell binding for laboratory and research use; assays and reagents for use in scientific, laboratory and research purposes; 
biochemical test kits comprising assays and reagents for scientific, laboratory and research purposes; assay kits 
comprising assays and reagents for measuring, monitoring, testing and analyzing proteolytic activation and antibody 
binding for scientific, laboratory and research use.

Cl.42;Scientific research and development in the field of therapeutic biochemicals, engineered cell therapies and 
immunotherapy, oncology and dysregulated proteolytic activity; medical and scientific research and development for 
agents, preparations, products and technology in the field of dysregulated proteolytic activities; providing medical and 
scientific research information in the fields of biochemicals, engineered cell therapies, immunotherapy, oncology and 
dysregulated proteolytic activity; scientific investigations for medical purposes; medical research; providing scientific 
and medical research information and analysis relating to biochemicals, engineered cell therapies and immunotherapy, 
proteolytic activation, antibody binding, therapeutic treatments, patient recovery, and the identification of candidate 
patients for specific therapeutic treatments; testing, research, design and development services in the field of 
biochemicals for scientific and medical research purposes; research, design and development of assays for measuring, 
monitoring, testing and analyzing proteolytic activation, antibody binding, therapeutic treatments and patient recovery, 
and for identifying candidate patient populations for specific therapeutic treatments; providing technical support and 
consultation services relating to antibody selection and use, namely, providing technical scientific research consultation 
services; providing search engines for online databases for obtaining data, namely, for searching, retrieving, and 
providing information on antibodies and research topics pertaining to antibodies on a global computer network.
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Priority claimed from 25/10/2017; Application No. : 32170 ;Andorra 

3867756    17/11/2017
[International Registration No. : 1407245]
FORMULA ONE LICENSING B.V.

Beursplein 37 NL-3011 AA Rotterdam NL

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Unexposed films; chemicals used in industry; tanning substances; artificial sweeteners; fluids for hydraulic 
circuits; transmission fluids; braking and hydraulic fluids; anti-freeze agents; coolants for vehicle engines.

Cl.3;Soaps; eau-de-cologne; astringents for cosmetic purposes; cleaning chalk; conditioners; cosmetic creams; 
shaving creams, shaving gels; facial cleansing creams; shower gels and creams; skin care creams, beauty creams, 
moisturising creams; shoe waxes; polishing creams; deodorants and anti-perspirants for personal use; incense; cosmetic
pencils; sun care lotions; pre-shave and after-shave lotions; hair lotions, hair gels, hair creams, hair spray; decorative 
transfers for cosmetic purposes; essential oils; eye shadows; perfumes; face powders; cosmetic preparations for baths; 
cleaning, polishing, scouring and abrasive preparations for household use, not being preparations for washing 
automobiles; make-up preparations; washing preparations; cleaning preparations; make-up removing preparations; oral 
care products, particularly including dentifrices, mouthwashes; cleansing products for the body, particularly including 
cleansing lotions, beauty masks, cleansing foam, cleansing creams, cleansing gels and cleansing milk; cleaning 
products; liquid soaps.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; cash registers, calculating machines, data processing equipment, computers; compact discs, DVDs and
other digital recording media; fire-extinguishing apparatus; mechanisms for coin-operated apparatus; computer software; 
magnetic data carriers, recording discs; electric batteries for vehicles; loudspeakers; amplifiers; satellite dishes; 
precision measuring apparatus; navigation apparatus; projection apparatus; radios; vehicle radios; remote control 
apparatus; television apparatus; high definition television apparatus; cameras (photography); apparatus for recording, 
transmitting, editing, mixing and reproducing of sound and images; apparatus for reading digital music; data processing 
apparatus; speed measuring apparatus (photography); distance measuring apparatus; apparatus for verifying data of 
cards magnetically encoded; time recording apparatus; telephone apparatus; personal digital assistants (PDAs); 
earphones; earphones and headsets for cellular telephones; automatic indicators of low pressure in vehicle tires; 
rechargeable batteries; binoculars; electronic notebooks, diaries and agendas; directional compasses; cables, electric; 
automated teller machines; cameras (cinematographic cameras); video cameras; cameras and camera accessory cases 
and straps, batteries; headphones; protective helmets for sports; video game cassettes; mouse pads; photovoltaic cells; 
chips (integrated circuits); answering machines; converters, electric; cords for sunglasses and glasses; cellular 
telephone straps; smoke detectors; slides (photography); video game discs; liquid crystal displays; electric door devices 
that facilitate remote opening and closing; electric apparatus for remote ignition; portable electronic storage devices, 
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namely, thumb drives, jump drives, USB flash drives and other information storage and memory devices; ticket 
dispensers; hands free kits for phones; scanners (data processing equipment); carrying cases adapted for cellular 
telephones; containers for contact lenses; exposed films; flash bulbs (photography); photocopiers; cellular telephone 
covers; "karaoke" recorders and players; gloves for protection against accidents; holograms; magnets; decorative 
magnets; printers for use with computers; speed indicators; alarms; cassette players; portable cassette players; portable 
CD players; CD players; mini-disc players; DVD players; MP3 players; contact lenses; eyeglasses; video recorders; 
computer carrying cases; windsocks for indicating wind direction; pressure gauges; electronic maps; calculating 
machines; money counting and sorting machines; dictating machines; credit card reading machines; money dispensing 
machines; pressure measuring apparatus; microphones; modems; monitors (computer hardware); monitors (computer 
programs); computers; memory sticks; solar panels; computer screens; plasma screens; protective films adapted for 
smartphone screens; flat screens; downloadable ringtones and graphic representations for cellular telephones; magnetic 
identification bracelets; processors (central processing units); data processors; software; software for games; computer 
programmes (programs), recorded; computer programs and database; electronic publications; electronic publications 
(downloadable); electronic publications downloadable from internet; portable radios; mouse (data processing equipment);
audio-receivers and video-receivers; pressure indicators; clothing for protection against fire; semi-conductors; 
simulators for the steering and control of vehicles; home cinema systems; computer software for editing, downloading, 
transmitting, receiving, creating, playing, extracting, encoding, decoding, displaying, storing and organizing text, 
graphics, images, electronic publications; computer software, particularly software for transmission, recording, 
reproduction, visualization, organization, management, manipulation and review messages, text, images, archives, audio-
visual and audio and video content, and other data to facilitate communications between two or multiple users via the 
global computer network; ear plugs for divers; chip cards; memory cards; integrated circuit cards (smart cards); magnetic
cards (encoded); identity cards, magnetic; magnetic encoded mobile cards; cards containing a computer chip with 
integrated circuit; computer keyboards; keyboards for cellular telephones; facsimile machines; smartphones; portable 
telephones; electronic pocket translators; transceivers; cathode ray tubes; X-ray tubes not for medical purposes; anti-
glare glasses; protective goggles; sunglasses; computer disc drives; clothing for protection against accidents, irradiation 
and fire; video discs, video tapes, magnetic tapes, magnetic discs, DVDs, floppy discs, optical discs, compact discs, mini-
discs, CD-ROMs, all the aforementioned being blank or pre-recorded with music, sound or images (which may be 
animated); camcorders; video telephones; anti-dazzle shades; integrated circuits.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lamps; air conditioning apparatus; water filtering apparatus; electric hair dryers; electric laundry 
dryers; drying apparatus; barbecue; light bulbs; stoves; electric kettles; electric coffee machines; freezers; electric 
cookers; gas stoves; kitchen ranges (ovens); drinking water fountains; microwave ovens; ovens, other than for 
experimental purposes; electric deep fryers; grills (cooking appliances); table lamps; incandescent lamps; pocket 
searchlights; lanterns for lighting; lighting fixtures; decorative lamps; bicycle lights; lamp shades; solar collectors for 
heating; refrigerators; toilet seats; electric toasters; flashlights; electric fans for personal use.

Cl.12;Apparatus for locomotion by land, air or water; vehicles; non-skid devices for vehicle tires; motor buses; 
automobiles; aeroplanes; bicycles; air pumps (vehicle accessories); bicycle bells; anti-skid chains; inner tubes for 
pneumatic tires; vans; trucks; caravans; treads for retreading tires; safety belts for vehicle seats; spikes for tires; casings 
for pneumatic tires; tire covers; sun-blinds adapted for automobiles; motor racing cars; baby carriages (strollers); 
windshield wipers; seat covers for vehicles; vehicle covers (shaped); covers for vehicle steering wheels; vans; air 
balloons; airships; hubcaps; rims for vehicle wheels; motorcycles; engines for land vehicles; scooters (vehicles); luggage 
carriers for vehicles; ski carriers for cars; trailers (vehicles); rear-view mirrors; vehicle wheels; safety seats for children 
(for vehicles); boats; valves for vehicle tires; electric vehicles; refrigerated vehicles; utility vehicles; adhesive rubber 
patches for repairing inner tubes.

Cl.14;Jewellery, trinkets (jewellery), precious stones; precious metals and their alloys and goods in precious metals or 
coated therewith, namely jewellery, bracelets, rings, tie pins, amulets, watches, wristwatches, clocks; horological and 
chronometric instruments; ornaments (jewellery); ornamental pins for hats, pins (jewellery); brooches (jewellery); tie pins; 
amulets (jewellery); rings (jewellery); earrings; bracelets (jewellery); key rings (trinkets or fobs); novelty key holders, 
lanyards for holding keys; cufflinks; necklaces (jewellery); stopwatches; sculptures of precious metals; statuettes of 
precious metal; figurines (statuettes) of precious metal; jewellery; medals; commemorative medals of precious metal, 
medallions (jewellery); medallions not of precious metal; coins; semi-precious stones; gems (precious stones); 
pendulums (watchmaking); charms (jewellery); trophies, statues of precious metal; watch straps; watches; clocks; 
wristwatches; electric clocks; pendulums (clock); tie clips.

Cl.25;Clothing, footwear, headgear; coats; waistcoats; stadium vests (marking vests); bathing suits; bath robes; hats; 
caps; boots; scarves; shoes and footwear; shirts; headbands; belts (clothing); neckties; aprons; sweatshirts; braces for 
clothing; skirts; shawls; bandanas (neckerchiefs); knitted caps; gloves; waterproof clothing; jackets; blazers; sports 
jackets; pullovers; sleeveless pullovers; sweaters; underwear; garters; socks and stockings; trousers; shorts; pyjamas; 
bibs, not of paper; knitwear (clothing); wrist bands; kimonos; vests; suits for infants and children; shoes; sports shoes; t-
shirts; singlets; sandals; uniforms; dresses; motorists" clothing; cap peaks.

Cl.28;Decorations for Christmas trees; gymnastic and sporting articles not included in other classes; games, toys and 
playthings; golf tees; apparatus for gymnastics; electronic games apparatus adapted for use with television sets; 
electronic games apparatus other than those adapted for use with television sets; electronic game apparatus with liquid 
crystal displays; electronic games apparatus, accessories for electronic games apparatus; video game machines; 
handheld video games apparatus; apparatus for games other than those adapted for use with an external display screen 
or monitor; articles for gymnastics and sports; play balloons; party hats (toys) of paper; golf clubs; lottery tickets to 
scratch; balls for play; sporting bags and cases adapted for carrying sports articles; golf bags with or without wheels; 
fairground ride apparatus; golf club head covers; confetti; gaming consoles; voice-adapted or hand-operated game 
controllers; kites; golf gloves; automatic game machines being coin-operated; playing cards; board games; portable 
games with liquid crystal display; games and playthings; inflatable toys; toys for pets; robots (toys) for entertainment; 
joysticks for video games; foam hands (toys); play and entertainment machine started by the introduction of coins; 
electronic video game machines for game rooms; slot machines; automatic amusement machines; ground markers, ball 
markers; scale model vehicles; skate boards; plush dolls; joystick for game consoles; toy scooters; roller skates; plush 
toys; balls for games; puzzles; rackets; tables for indoor football; jigsaw puzzles; toy vehicles; remote control toy 
vehicles.
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Cl.29;Meat; fish; poultry; game; meat extracts; cooked fruits and vegetables; canned fruits and vegetables; frozen fruits 
and vegetables; frozen meat, fish and poultry; edible oils and fats; potato chips; french fries; processed nuts; jams; 
jellies; fish and meat preserves; milk, milk drink products; yoghurt drinks; milk shakes; dairy products; cheese; soya milk 
(milk substitute).

Cl.32;Mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; beers; syrups and 
other preparations for making beverages; fruit and vegetable drinks; energy drinks; enriched drinks with added vitamins; 
frozen fruit drinks; hypertonic drinks; hypotonic drinks; isotonic drinks; beverages containing vitamins; non-alcoholic 
beers; ales; lagers; concentrates, syrups and powders for making non-alcoholic beverages; fruit and vegetable juices.

Cl.35;Business administration; business management; advertising; office functions; advertising agencies; publicity 
agencies; search for financial sponsorship in relation to motor sport events; compilation and recording of data and 
information on sports performances; dissemination of advertising matter; compilation of statistics; marketing study 
services; rental of advertising space; rental of advertising time on any means of communication media; organization of 
exhibitions for commercial or advertising purposes; presentation of goods on any communication media for retail 
services; administration of loyalty and incentive programs with benefits for clients; loyalty, incentive and bonus programs 
for customers at sports venues by means of distributing loyalty and encoded member cards which may hold personal 
user data; promotion (advertising) of events, sports, cultural and leisure activities; promoting goods and services of 
others by means of issuing of loyalty reward cards for supporters, containing personal information on the identity of the 
card holder and enabling control of access to sports stadiums (ticket office services); promotion of the goods and 
services of third parties; promotion of third parties through ads (sponsors); sales promotion, namely implementing 
preferential programs for customers; provision of space on websites for advertising of goods and services; providing 
online business directories in relation to the reservation of temporary lodgings, and the rankings, ratings, reviews, 
referrals and recommendations in relation to reservation of temporary lodgings; on-line advertising on a computer 
network; advertising for sports events; television advertising, radio advertising; the bringing together, for the benefit of 
others, of various goods (except the transportation thereof) including sporting equipment, clothing, games, toys, 
souvenirs, printed matter, books and computer software (excluding the transport thereof) in order to give customers the 
opportunity to view and purchase those goods conveniently in a store or via a global computer network (the internet) or 
via wireless electronic communication devices; sponsorship search; compilation of advertisements and information for 
use in a web page or a web page in relation to an electronic network or internet; compilation of information into computer 
databases namely still or animated images; compilation of directories for publication on the internet and on a wireless 
electronic communication network; compilation of information into computer databases; commercial administration 
services for processing commercial services on a global computer network (internet) or via wireless electronic 
communication devices; promotional agency services for sports and public relations; services of an advertising agency 
on a global computer network (the internet) or via wireless electronic communication devices; electronic commerce 
services (e-commerce), namely making product information available via telecommunication networks for advertising and 
sales purposes; promotion services provided by a commercial company through a customer loyalty card; promotion 
services that belong to this class, including services promotional with incentive schemes and loyalty programs; 
advertising and promotional services, information services concerning advertising and promotion, all the aforesaid 
services being provided on-line from a computer data bank or via a global computer network (the internet) or via wireless 
electronic communication devices; marketing research services; services for retailing of solvents, paraffin, waxes, 
bitumen and gasoline; promotional services; systemization of information into computer databases; opinion polling; 
auctioneering on a global computer network (the internet) or via wireless electronic communication devices; retailing of 
goods of all kinds; retailing of interactive educational and entertainment products, interactive compact discs, CD-ROMs, 
and computer games; retailing, particularly on a global computer network, of interactive educational and entertainment 
products, interactive compact discs, CD-ROMs, and computer games.

Cl.36;Insurance; financial affairs; real estate affairs; monetary affairs; credit bureaux; financial sponsorship; hire-
purchase financing; home banking services; private banking; real estate consultancy; safe deposits; issuance of credit 
cards; issuing of travellers" checks; guarantees; surety services; leasing financing; capital investment; fund investment; 
clearing (financial -); clearing houses (financial -); loans (financing); banking services; banking services via the internet or 
on any wireless electronic communication network; insurance services; information services concerning finance and 
insurance, provided from a computer database or via the internet or on any wireless electronic communication network; 
telephone banking services; financial guarantee services relating to the reimbursement of expenses incurred following a 
vehicle breakdown or a vehicle accident; payment services; credit card services; debit card services; financial services; 
financial services including e-wallets and cryptocurrency.

Cl.38;Telecommunications; news agency services; news agencies; leasing of broadcast apparatus for external 
broadcasting; leasing of telecommunications installations; communication by radio; communication by telephone; 
communication by telegraph; providing telecommunications connections to a global computer network or to internet or 
databases; radio and television broadcasting of programs relating to sports and sports events; cable television program 
broadcasting; radio broadcasting; distribution and transmission of data relating to interactive entertainment and 
interactive competitions via analogue television, digital television, cable television, satellite television, pay-per-view 
television, interactive television and radio; television broadcasting; rental of telecommunication equipment; rental of 
facsimile machines; rental of telephones; rental of access time to music streaming websites on the internet via a global 
computer network or via wireless electronic communication devices; rental of access time to a database server centre 
(telecommunication services); rental of access time to a computer database (telecommunication services); electronic 
mail; operating of discussion groups on the internet or on any wireless electronic communication network; providing 
access to data communication servers and real-time chat forums; providing connections for telecommunications with a 
global computer network (the internet) or with data banks; broadcasting; communication by mobile telephone; telex 
services; service provider services via the internet or via any wireless electronic communication network 
(telecommunication services); telecommunication services and consultancy; telecommunication services for the booking 
of tickets via the internet; telecommunication services dedicated to retail sales by means of interactive communications 
with customers; telecommunication services for receiving and exchanging information, messages, images and data; 
teleconferencing services; mobile telephone services; videotext and teletext transmission services; paging services 
(radio, telephone or other means of electronic communication); providing access to websites offering digital music on the 
internet via a global computer network or via wireless electronic communication devices; providing access to a multi-user 
network system giving information relating to betting and money games and internet-based services and other global 
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networks; providing access to a global computer network via interactive communication technologies for access to 
private and commercial purchasing and ordering services; providing access to and leasing of access time to computer 
bulletin boards and chat rooms in real time via a global computer network; providing access time to a global computer 
network (the internet) or via wireless electronic communication devices; telecommunication via a fibre-optic network; 
telecommunication of computer information (including websites) and other data; multimedia telecommunication; cable 
television transmission and broadcasting; transmission of information (including sites on data communication networks) 
via telecommunication; information transmission via communication satellite, microwave or by electronic, digital or 
analogue means; transmission of information via mobile telephone, telephone, facsimile machine and telex; transmission 
of digital information by cable, wire or fibre; streaming; electronic message transmission; computer aided transmission of 
messages and images; transmission of digital music via the internet or via any wireless electronic communication 
network; transmission of digital music via telecommunications; transmission of digital music via streaming websites; 
transmission of commercial internet pages online or via wireless electronic communication devices; facsimile 
transmission; on-line transmission of electronic publications; real- time streaming of video and audio material via the 
internet; real- time streaming of digital music via mobile telephones; transmission and dissemination of television and 
radio programs via the internet or via any wireless electronic communication network; simulcast broadcasting and/or 
uploading of film recordings and sound and video recordings; simulcast broadcasting and/or uploading of data and 
information relating to interactive educational and entertainment products, interactive compact disks, CD-ROMs, 
computer programs and computer games (telecommunications); satellite transmission; distribution of data or audio 
visual images via the internet.

Cl.39;Packaging and storage of goods; travel arrangement; transport; packaging of goods; newspaper, review and 
book delivery; distribution (delivery) of films and sound and image recordings; distribution (delivery) of interactive 
educational and entertainment products, interactive compact disks, CD-ROMs, computer programs and computer games; 
distribution of water, heat, gas and electricity; distribution of tickets; distribution of petroleum products; warehousing of 
goods; rental of parking spaces; vehicle rental; travel organization and reservation; providing information related to the 
planning and bookings of car sharing and temporary parking services; providing information regarding transportation 
services and bookings for transportation services via a website; tracking and locating of goods and parcels in transit; 
travel agency services for arranging travel; courier services; satellite navigation services; travel ticket reservation 
services; taxi transportation; travel tour operation services; freight forwarding services; transportation services by 
airplane, railway, bus and truck; boat travel services; tourist travel services; chauffeur services; postal services; transport 
of persons by aircraft, train, bus, truck or boat; transportation, storage and delivery of letters, documents, messages, 
printed matter, parcels and other goods by land, sea or air; vehicle leasing.

Cl.41;Sporting and cultural activities; education; entertainment; providing of training; betting and gaming services on-
line on the internet or on any wireless electronic communication network; radio or television coverage of sports events; 
timing of sports events; night club services; issuing of tickets for events, including motor sports events; entertainment 
through films, television and performances and shows in direct; interactive entertainment; practical training 
(demonstration); educational information provided on-line from a computer database or via the internet or via any 
wireless electronic communication network; entertainment information (including in connection with sport), provided on-
line from a computer database or via the internet or via any wireless electronic communication network; rental of sound 
and picture recordings for entertainment purposes; rental of video and audio-visual installations; providing digital music 
via internet; organization of sporting and cultural events and activities; organization of events relating to motor sport; 
organisation of exhibitions for cultural and educational purposes; organization of sports competitions; arranging 
contests; arranging of beauty contests; organisation of computer games competitions; operating lotteries; arranging and 
conducting of concerts, conferences and training workshops; amusement park services; party planning (entertainment); 
providing sports facilities; providing recreation facilities; production of animated cartoons for the cinema, production of 
animated cartoons for television; production of programmes for radio, television and videotape; production, presentation, 
distribution and/or rental of film recordings and sound and video recordings; provision of digital music (not 
downloadable); publication of books; publication of books and electronic journals on-line; reservation of entry tickets to 
sports or entertainment events; betting and gaming services relating to sports; customer reception services 
(entertainment services); book, film, photo and video editing services; entertainment services in the form of public 
viewing of live and delayed broadcast of sports events; entertainment services in connection with sports events; 
information services concerning sports events or entertainment; hospitality services (entertainment); audio and video 
recording services; electronic games services provided by means of the internet or mobile telephones; ticket reservation 
services for entertainment, sporting and cultural events; prize draws (lotteries); provision of entertainment facilities; 
translation services; photographic services; provision of sports information relating to statistical information; providing 
facilities for sports events.

Cl.43;Services for providing food and drink; providing hotel accommodation; cafés; cafeterias; canteens; tourist 
homes; information on hotel bookings; temporary accommodation reservation; hotel reservation; food and drink catering; 
restaurants; self-service restaurants; snack-bars; providing catering services for hospitality suites in relation to the 
provision of food and drink for sporting or entertainment events, both on- and off-site sports facilities; bar services; fast 
food restaurant services; services provided by restaurant.
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Cl.9;Portable computers; mobile apps; computer application software for mobile telephones; downloadable mobile 
applications for the transmission of information; downloadable mobile applications for the management of information; 
software and applications for mobile devices; downloadable mobile applications for the management of data; 
downloadable mobile applications for the transmission of data; augmented reality software for use in mobile devices; 
computer software for use on handheld mobile digital electronic devices and other consumer electronics; augmented 
reality software for use in mobile devices for integrating electronic data with real world environments; application 
software; application software for cloud computing services; application software for wireless devices; downloadable 
application software for smart phones; application software for televisions; computer software for use as an application 
programming interface (API); computer software for application and database integration; downloadable applications for 
use with mobile devices; application software for social networking services via internet; portable communications 
apparatus; communications apparatus for vehicles; satellites for communication purposes; software for online 
messaging; communication software; unified communications software; two-way wireless communication systems; 
computer software for communicating purposes between microcomputers; electronic communication installations; 
communication software for connecting global computer networks; watchbands that communicate data to smartphones; 
ship to shore communications apparatus; computer software for communication between computers over a local 
network; wearable communications devices in the form of wristwatches; wearable digital electronic communication 
devices; communication software for connecting computer network users; computer software for communicating with 
users of hand-held computers; computer software to enable the provision of electronic media via communications 
networks; panic buttons; emergency signal transmitters; alarm bells, electric; transmitters for use in emergency 
communications; transmitters for emitting distress signals; emergency flares; emergency drench showers; rescue flares; 
emergency warning lights; smartglasses; integrated circuit cards [smart cards]; smartwatches; smartphones; smart 
rings; smartbands; encoded smart cards; wearable smart phones; covers for smartphones; cases for smartphones; 
connected bracelets [measuring instruments]; smartphones in the shape of a watch; operating system programs for 
smartphones; smart phones in the form of eyewear; wireless headsets for smartphones; software; monitors [computer 
programs]; computer software, recorded; interactive computer software; computer software for business purposes; 
downloadable software; computer software applications, downloadable; computer software downloaded from the internet;
computer programmes relating to local area networks; computer software for the creation of firewalls; computer software 
for global positioning systems; computer software for the compilation of positioning data; computer software for the 
processing of positioning data; computer software for the transmission of positioning data; computer software for the 
dissemination of positioning data; downloadable computer software for the transmission of information; computer 
programmes stored in digital form; computer software downloadable from global computer information networks; 
computer software for wireless network communications; interactive computer software enabling exchange of 
information; computer software for the remote control of electric lighting apparatus; computer software for the remote 
control of security apparatus; computer programs for the enabling of access or entrance control; computer software for 
wireless content delivery; downloadable computer software for remote monitoring and analysis; computer software for 
inter-network accounting in the telecommunications field; recorded computer software for safe vehicle driving; computer 
software to enable the provision of information via communications networks; computer software for the remote control 
of telephone sets and radiotelephony sets; recorded computer software for safe car driving; computer programs for 
accessing and using the internet; computer software for audibly controlling a computer and the operation thereof; 
computer software for use in providing multiple user access to a global computer information network; computer 
software for monitoring the use of computers and the internet by children; interactive computer software that provides 
navigational and travel information; computer software to enable the provision of information via the internet; computer 
software to enable the provision of electronic media via the internet; programs for computers; encoded programs; 
software for tablet computers; software for satellite navigation systems; computer software for mobile phones; mobile 
software; programmable control apparatus; application software for mobile phones; software for optical character 
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recognition; software for GPS navigation systems; software for mobile phones; internet access software; facial analysis 
software; computer software for interpreting fingerprints or palm prints; computer games programmes downloaded via 
the internet [software]; parental control software; computer software for biometric systems for the identification and 
authentication of persons; software related to handheld digital electronic devices; computer software for the detection of 
threats to computer networks; software to control building environmental, access and security systems; software for the 
operational management of portable magnetic and electronic cards; security cameras; security alarms; goggles; security 
software; security surveillance apparatus; flashing safety lights; beacon lights [safety equipment]; boots [protective 
footwear]; personal security alarms; keypads for security alarms; control panels for security alarms; safety locking 
devices [electric]; safety monitoring apparatus [electric]; safety, security, protection and signalling devices; handheld 
security wands; security apparatus for processing audio signals; protective and safety equipment; downloadable 
computer security software; electronic security systems for home network; safety alarms [other than for vehicles]; 
security alarm systems [other than for vehicles]; luminous beacons for safety or warning purposes; safety apparatus [for 
the prevention of accident or injury]; safety clothing for protection against accident or injury; safety footwear for 
protection against accident or injury; integrated electronic safety systems for land vehicles; safety boots for use in 
industry [for protection against accident or injury]; cards encoded with security features for identification purposes; 
wireless controllers to remotely monitor and control the function and status of security systems; breathing masks; 
breathing apparatus, except for artificial respiration; respiratory masks, other than for artificial respiration; respirators for 
filtering air; respiratory monitors [non-medical]; anti-pollution masks for respiratory protection; respiratory mask filters 
[non-medical]; respiratory apparatus, other than for medical use; flight controlling apparatus; in-flight testing equipment; 
air traffic control apparatus; computers for managing control devices for aircraft; remote monitoring apparatus; 
telecommunications software; remote control apparatus; remote controls; remote control receivers; transmitting sets 
[telecommunication]; remote control telemetering apparatus; transmitters [telecommunication]; multifunctional remote 
controls; electrical remote control apparatus; remote controls for operating vehicle alarms; remote controls for operating 
scale model vehicles; transmitting and receiving apparatus for long-distance transmission; control stations (remote, 
electric or electronic -); remote controls for operating flying toys; electronic apparatus for the remote control of signals; 
remote control apparatus for opening and closing doors; remote control apparatus for opening and closing vehicle doors; 
identification labels [magnetic]; identification labels [machine readable]; identification strips [encoded]; identification 
strips [magnetic]; electronic security tags; electronic ID cards; biometric identification apparatus; biometric identification 
systems; electronic animal identification apparatus; encoded identification bracelets, magnetic; heat sensing 
identification indicators; electronically encoded identity wristbands; intruder detecting apparatus [other than for 
vehicles]; computer programmes for use in telecommunications; computer programs to operate vehicles; computer 
software for database management; computer programs for use in autonomous control of vehicles; computer programs 
for use in autonomous driving of vehicles; computer programs for use in the autonomous navigation of vehicles; 
computer programs for providing an all-around view for a vehicle; computer programs for using the internet and the 
worldwide web; computer programs for connecting remotely to computers or computer networks; computer programs for 
searching the contents of computers and computer networks by remote control; survival suits; life jackets; life 
preservers; maritime rescue apparatus; life saving apparatus and equipment; global positioning instruments; electronic 
global positioning systems; GPS receivers; GPS transmitters; electronic navigational and positioning apparatus and 
instruments; electronic devices used to locate lost articles employing the global positioning system or cellular 
communication networks; navigating apparatus (electronic -); electric navigational instruments; navigating apparatus 
[compasses]; car navigation computers; electronic navigation systems; navigation apparatus for vehicles [on-board 
computers]; computer applications for vehicle navigation apparatus; navigation, guidance, tracking, targeting and map 
making devices; vehicle navigation systems featuring interactive displays; vehicle tracking apparatus; electronic tracking 
apparatus and instruments; monitoring instruments; electronic baby monitoring devices; electronic monitoring 
instruments, other than for medical use; measuring, detecting and monitoring instruments, indicators and controllers; 
electric control panels; monitoring control apparatus [electric]; automatic control apparatus; electric control apparatus; 
electronic surveillance apparatus; monitoring apparatus, electric; electronic carbon dioxide monitors [other than for 
medical purposes]; radio operated door lock controls.

Cl.42;Design and development of software in the field of mobile applications; rental of application software; application 
service provider services; hosting of interactive applications; platform as a service [PaaS]; development of computer 
software application solutions; development of application software for delivery of multimedia content; providing 
temporary use of web-based applications; hosting of computerized data, files, applications and information; application 
service provider [ASP], namely, hosting computer software applications of others; maintenance of software for 
communication systems; development of software for communication systems; computer programming for data 
processing and communication systems; providing online non-downloadable software for use in communication; 
smartphone software design; computer programming; design services for computer programs; development of data 
programs; creating of computer programs; maintenance of computer programs; writing of computer programs; writing of 
computer software; computer software programming services; software creation; development of computer programs; 
computer software design; implementation of computer programs in networks; updating and maintenance of computer 
software and programs; computer programming for the internet; computer programming for telecommunications; 
computer programming and software design; software design and development; computer software design and updating; 
writing and updating computer software; developing and updating computer software; design and writing of computer 
software; development and maintenance of computer software; creation, updating and adapting of computer programs; 
creating, maintaining, and modernizing computer software; software development, programming and implementation; 
leasing of computer software for reading a data stream; design, maintenance, development and updating of computer 
software; research, development, design and upgrading of computer software; maintenance and upgrading of computer 
software; software development; updating of computer software; programming of software for internet platforms; design, 
development and programming of computer software; programming of electronic control systems; programming of 
internet security programs; design of software for digital signal processing; development of software for digital signal 
processing; development of software for secure network operations; development and testing of software; providing 
temporary use of web-based software; development and testing of computing methods, algorithms and software; 
programming of operating software for accessing and using a cloud computing network; providing temporary use of on-
line non-downloadable software for the transmission of information; providing temporary use of non-downloadable 
software applications accessible via a web site; design and development of software and hardware for signal 
amplification and transmission; providing temporary use of on-line non-downloadable software for the management of 
information; providing temporary use of on-line non-downloadable software for the transmission of data; design and 
development of internet security programs; computer programming services for electronic data security; safety 
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technology services relating to land vehicles; design and development of electronic data security systems; IT security 
services in the nature of protection and recovery of computer data; provision of security services for computer networks, 
computer access and computerised transactions; design of computer programs and software relating to aircraft; design 
and development of navigation systems; monitoring of telecommunication signals; computer security system monitoring 
services; writing of control programs.

Cl.45;Online social networking services accessible by means of downloadable mobile applications; consultancy 
relating to computer software licensing; on-line social networking services; security guard services; public events 
security services; security guarding for facilities; monitoring of security systems; physical security consultancy; security 
assessment of risks; security guard services for buildings; safety, security and enforcement services; microchip security 
services for pets; advisory services in relation to safety; information services relating to safety; security services for the 
protection of individuals; security services for the protection of property; electronic monitoring services for security 
purposes; monitoring of burglar and security alarms; security services for the protection of property and individuals; 
providing authentication of personal identification information [identification verification services]; licensing of patents; 
licensing of intellectual property; licensing of wireless communication system; licensing of registered designs; licensing 
of intellectual property and copyright; lifeguard services; stolen vehicle location services; missing persons location 
information; tracing of lost keys; tracking of stolen property; alarm monitoring services; safety evaluation; monitoring fire 
alarms; enforcement of intellectual property rights; industrial property watching services.
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Priority claimed from 27/03/2018; Application No. : 87851963 ;United States of America 

3877576    02/04/2018
[International Registration No. : 1410050]
KERBER, WILLIAM

22928 Wilderness Rd. Edmond OK 73025 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for the operation of artificial intelligence systems resembling human cognitive 
processes; computer software for implementing artificial intelligence, neural networks, machine learning, and adaptive 
systems for use in robotic devices; downloadable computer software for processing and executing commands for robotic 
devices; augmented reality software for playing computer game programs; video game software; video and computer 
game programs; virtual reality game software.

Cl.42;Design and development of computer software and software architecture in the field of artificial intelligence 
solutions; platform as a service (PAAS) featuring computer software platforms for artificial intelligence applications; 
software as a service (SAAS) services featuring software for executing deep learning, machine learning, hierarchical 
learning, artificial intelligence, automatic speech recognition, and natural language processing programs.
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Priority claimed from 21/08/2017; Application No. : 40201716143P ;Singapore 

3877696    21/02/2018
[International Registration No. : 1409050]
EQUIS PTE. LTD.

1 George Street, 14-04 One George Street Singapore 049145 Singapore

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial affairs; monetary affairs; financial consultancy services relating to the financing of civil 
works and infrastructure projects; venture capital management; investment management; administration of investment 
funds; trust services.

Cl.37;Construction of buildings, bridges, dams or transmission lines; building construction supervision; construction 
management [supervision]; services consisting of hiring of building tools or building apparatus and machinery; repair; 
installation services; installation, maintenance and repair of energy conversion apparatus and power plants; repair of 
energy supply installations; construction of roads, sewers and water supply systems; repair or maintenance of 
mechanical parking systems; construction and maintenance of building complexes, residential buildings, housing 
estates, commercial buildings, shopping centers, office buildings and parking structures.
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Priority claimed from 06/10/2017; Application No. : 87636092 ;United States of America 

3878044    05/04/2018
[International Registration No. : 1408894]
MAX2 INC

164 East 83rd Street New York NY 10028 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Fixed and mobile hardware, namely, computer networking hardware, electronic card readers, cash registers and 
point of sale terminals; and software for accepting, processing, authenticating, managing and reconciling and processing 
payment transactions with credit cards, debit cards, prepaid cards, gift cards, cash, and other payment forms; financial 
software for accepting, processing, authenticating, managing and reconciling payment transactions with credit cards, 
debit cards, prepaid cards, gift cards, cash and other payment forms and fixed and mobile electronic accessories, namely,
computer networking accessories, electronic card readers, cash registers and point of sale terminals; software for 
generating and tracking receipts; analytic tools, namely, software for tracking and processing payments.

Cl.36;Processing payment transactions with credit cards, debit cards, prepaid cards, gift cards, cash, and other 
payment forms.
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Priority claimed from 29/09/2017; Application No. : 017268483 ;European Union 

3878244    22/03/2018
[International Registration No. : 1409812]
HEIDELBERG IMMUNOTHERAPEUTICS GMBH

c/o Nationales Centrum für Tumorerkrankungen Im Neuenheimer Feld 460 69120 Heidelberg Germany

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical, biological and biotechnological preparations, in particular antibodies, antibody fragments 
and antibody-producing hybridomas for laboratories, clinics, diagnostics and analytics for scientific or research purposes
(other than for medical purposes); diagnostic reagents for scientific or research use; immunological reagents for 
industrial and scientific purposes.

Cl.5;Pharmaceutical preparations, medical and veterinary preparations, in particular for preventing and treating cancer 
and viral diseases; antibodies, antibody fragments and antibody derivatives for medical purposes, in particular for 
preventing and treating cancer and viral diseases; diagnostic reagents, in particular diagnostic antibodies, for medical 
purposes.

Cl.42;Scientific, biological, medical and technological development and research in the field of biotechnology, 
chemistry, pharmacy and immunotherapy; research and development in the field of antibodies and immunology; scientific
research for biotechnological, pharmaceutical and medical purposes, in particular in the field of cancerous diseases and 
viral diseases; laboratory services in the field of biotechnology, pharmacy and medicine; development of test methods, 
test reagents, in particular antibodies, and test kits for the scientific, biotechnological, pharmaceutical and medical 
sector; screening and selection of pharmaceutical active ingredients from biological and biotechnological preparations.
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Priority claimed from 24/08/2017; Application No. : UK00003252390 ;United Kingdom 

3880544    26/01/2018
[International Registration No. : 1410888]
INMARSAT GLOBAL LIMITED

99 City Road London EC1Y 1AX United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Satellites; satellite communication and telecommunication apparatus and instruments; satellite communications 
terminals; communications apparatus and instruments; telephone, telex and facsimile apparatus and instruments; data 
processing and transmission apparatus and instruments; computers; computer terminals and keyboards; visual display 
units; printers; antennas (aerials); satellite tracking and positioning systems; communication and broadcasting systems, 
apparatus, instruments and computer software and computer peripheries for the provision and management of news, 
weather, sporting events and other information applications including the Internet; mobile internet equipment and 
apparatus, modems and routers; advanced satellite modems; computer hardware; computer software; communication 
and broadcasting apparatus and instruments to enable real-time engagement between users and content providers via 
the internet and world wide web; computer software for the facilitation and operation of business systems including 
business systems via the internet and world wide web; computer software for simulation and analysis of satellite 
communication systems; computer software programs for the operation and management of satellite communication 
systems; television, audio/visual, video, sound recording, sound reproduction apparatus and instruments; apparatus and 
instruments for the storage, recordal, reproduction, retrieval, reading and transmission of data, visual images, sounds 
and other information; apparatus and instruments for use in broadcasting, transmission, receiving, processing, 
reproducing, encoding and decoding digital and satellite signals; Global positioning system (GPS) apparatus and 
devices; parts and fittings for all the aforesaid goods.

Cl.38;Communications services; satellite communications services; digital and satellite transmission services; 
telecommunications services; voice and data transmission services; telex and facsimile services; leasing of 
communications and telecommunications apparatus; preparation of reports relating to communications, and advisory 
services relating to the foregoing; provision of communications information; radio satellite ship to shore 
telecommunication services; tracking and locating objects and equipment by means of satellite technology for third 
parties; making available information in electronic form, and telecommunication of information, to third parties to allow 
tracking and location of third party assets, cargos and personnel; telecommunication of computer programs; providing 
user access to the internet and other online systems; communication and broadcasting services relating to the internet; 
communication services to enable online, real-time engagement between internet users and content providers; 
broadcasting of data, visual images, sound, graphics and other information; computer aided transmission of messages 
and images; electronic mail services; message collection and transmission services; transmission of encrypted 
communications; secure e-mail services; secure transmission of data, sound and images; provision of wireless 
application protocol services including those utilising a secure communications channel; digital and satellite 
transmission services; provision of tracking and positioning services and systems; return path management for the 
provision of internet applications and broadcasts; leasing and sub-leasing bandwidth and uplink services; managing 
communication networks for others; satellite transfer orbit services; providing access to and leasing access time to 
computer networks and computer databases; consultancy, information and advisory services relating to the aforesaid.

Cl.42;Design and development of systems, apparatus and instruments for the provision of satellite communication and 
telecommunication services; design and development of computer software, computer systems, computer infrastructures 
for the operation of satellite communication and telecommunication equipment and management of satellite 
communication and telecommunication services; design and development of computer software, computer systems, 
computer infrastructures, communications and broadcasting apparatus, instruments, systems and infrastructures, all for 
use in relation to news, weather, sporting events, business services and other information applications and internet 
applications including mobile internet; development of software for secure network operation; design and development of 
interactive content management databases and user interfaces; design and development of computer software and 
infrastructures to integrate terrestrial networks; design and development of tracking and positioning equipment and 
services; development of industry standards and procedures; project management services for information and internet 
applications; technical support services for satellite communication and telecommunication equipment systems and 
services and for information and internet applications systems; technical support services for computer software for 
information and internet applications; computer design and development; computer programming; rental of computer 
hardware, computer software and computer peripheral devices; updating and maintenance of computer software; IT 
security, protection and restoration; data encoding services; data back-up; services in the field of data encryption and 
decryption; conversion of data from and to different digital or electronic formats; computer programming services for the 
security of electronic data; computer security services to protect against illegal network access; data security services; 
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maintaining databases; hosting of databases; database design and development; rental of computer database software; 
provision of access to and leasing access time to computers; laboratory services in relation to satellite equipment type 
approval and testing; consultancy, information and advisory services relating to the aforesaid.
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Priority claimed from 09/09/2017; Application No. : VA 2017 01999 ;Denmark 

3881612    09/03/2018
[International Registration No. : 1411284]
JSB PLAST A/S

Frejasvej 7 DK-6950 Ringkøbing Denmark

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in Industry; artificial resins for use in manufacture, coating materials [chemicals], other than 
paints; mouldable synthetic resins, synthetic resins; chemical products in the form of foams, foamed plastics, 
unprocessed plastics for the production of foamed materials, plastics in the form of foams, foaming compositions.

Cl.7;Parts and fittings for wind turbines.

Cl.12;Parts for vehicles, including for boats, lorries and railway vehicles; hulls for boats and ships, spars for boats and 
ships, road trailers, load carrying trailers, trailers, vehicle trailers, railway rolling stock, flooring structures for vehicles, 
vehicle body panels and flooring.

Cl.17;Glass fibre laminates; carbon fibre laminates; polymeric fibre laminates; cellular materials of plastics [semi-
finished], composite plastics materials for use in manufacture; flame retardant plastics foam materials; plastics foam 
materials [semi-finished product]; plastic materials for packing; plastic materials for use in manufacture; laminated 
prepregs; foam for use in manufacture, semi-processed foamed plastics, foam in the form of sheets for use in 
manufacture, foamed plastics in sheets or panels for use in manufacture, filtering materials, semi-processed flexible 
foamed plastics, flexible foamed plastics for insulation, foam cuts, foamed plastics in extruded form for use in 
manufacture, semi-processed foam, rigid foam materials for use in manufacture, laminated plastic materials for use in 
manufacture; plastic laminate sheets; panels for use in manufacture, plastic laminates for use in manufacture, composite 
plastics materials for use in manufacture, foam for use in the manufacture of boats, wind turbine blades, blades for tidal 
energy turbines, and railway cars; foam for use in composite materials; plastics materials for use in connection with 
blades for wind or tidal energy turbines; plastics in extruded form for use in manufacture; glass reinforced plastics [semi-
worked or semi-finished]; laminated plastic materials for use in manufacture; plastics in extruded form for use in 
manufacture, flame retardant plastics foam material, semi-processed flexible foamed plastics, foam for use in 
manufacture, foam for use in insulation, foamed plastics in extruded form for use in manufacture, plastic foam materials 
for use in manufacture, semi-processed articles of foam plastics; structural cellular plastic intended for sandwich 
constructions and structures, in particular for vehicles, lorries, cars, wind power, boats, trains, buses; plastics in 
extruded form for use in manufacture; packing, materials; structural cellular foam for sandwich constructions and 
structure especially related to wind power, boats, trains, buses, air crafts and spacecraft; non-metallic insulating panels 
for building of bulkheads for ships, refrigerated containers, wind blades and parts of train carriages.

Cl.19;Fire retardant panels (non-metallic) for use in construction; flame retardant building materials [not of metal]; 
building panels, not of metal; composite panels of non-metallic materials for use in building; fire retardant panels (non-
metallic) for use in construction; non-metallic building materials; non-metallic transportable buildings, floating docks [not 
of metal], moulding not of metal for building, non-metallic building materials including shells for use in wind turbine 
blades, spars for use in building [not of metal]; blocks, sandwich panels [not of metal]; non-metallic materials of balsa 
wood and/or other woods for use in the construction and/or production of wind turbine blades, nacelles or parts for boats,
trucks, road vehicles, railway vehicles, aircraft; balsa core materials including for building purposes; non-metallic panels 
for building; veneers; plywood; non-metallic coatings (building); partitions, non-metallic; building materials (non-metallic).

Cl.37;Construction of recreational boats, yachts, commercial ships, ferries, navy vessels; installation services of 
sandwich constructions, core materials, core material kits, core material kits for wind turbine blades, recreational boats, 
yachts, commercial ships, ferries, navy vessels, cars, trucks, buses, trains, aircrafts, caravans, motorhomes, trailers, tidal 
energy turbines, radomes and nacelles; repair services regarding sandwich constructions, core materials, core material 
kits, core material kits for wind turbine blades, recreational boats, yachts, commercial ships, ferries, navy vessels, cars, 
trucks, buses, trains, aircrafts, caravans, motorhomes, trailers, tidal energy turbines, radomes and nacelles.

Cl.39;Transport, storage, packaging and distribution services of materials for naval constructions, for trucks, for 
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refrigerators, for wind blades and for parts of train carriages; transport, storage, packaging and distribution services of 
prefabricated panels; distribution of sandwich constructions, core materials, core material kits, core material kits for wind 
turbine blades, recreational boats, yachts, commercial ships, ferries, navy vessels, cars, trucks, buses, trains, aircrafts, 
caravans, motorhomes, trailers, tidal energy turbines, radomes and nacelles.

Cl.40;Treatment of wood, including balsa wood, core materials, plywood and wava wood; processing of wood, 
including balsa wood, core materials, plywood and wava wood; applying finishes to wood, including balsa wood, core 
materials, plywood and wava wood; custom assembly of materials of wood, including balsa wood, core materials, 
plywood and wava wood for others; grinding, abrasion services; moulding services, contract moulding services; 
information, advisory and consultancy services concerning the foregoing; custom construction of sandwich 
constructions, core materials, core material kits, core material kits for wind turbine blades, recreational boats, yachts, 
commercial ships, ferries, navy vessels, cars, trucks, buses, trains, aircrafts, caravans, motorhomes, trailers, tidal energy 
turbines, radomes and nacelles; custom manufacturing of sandwich constructions, core materials, core material kits, core 
material kits for wind turbine blades, recreational boats, yachts, commercial ships, ferries, navy vessels, cars, trucks, 
buses, trains, aircrafts, caravans, motorhomes, trailers, tidal energy turbines, radomes and nacelles.

Cl.42;Scientific and industrial research in the fields of composite materials and composite engineering; consultancy in 
the field of moulding technology; provision of information in the field of moulding technology; technical support in the 
field of moulding technology; engineering consultancy; engineering design and testing; engineering services, industrial 
testing, technical project studies, quality testing; technical consulting services; technological advisory services; material 
testing, materials evaluation; design services, industrial design, design of boats and vehicles, design of civil engineering 
products, buildings, engineering works, and industrial equipment; engineering services; engineering works related to 
calculation, construction and design of sandwich constructions; development of industrial processes; technological 
consulting services related to composite materials and sandwich constructions; advisory, information and consultancy 
services concerning the foregoing; design of sandwich constructions, core materials, core material kits, core material kits 
for wind turbine blades, recreational boats, yachts, commercial ships, ferries, navy vessels, cars, trucks, buses, trains, 
aircrafts, caravans, motorhomes, trailers, tidal energy turbines, radomes and nacelles.
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Priority claimed from 19/10/2017; Application No. : 017362104 ;European Union 

3881793    18/04/2018
[International Registration No. : 1411442]
Fontem Holdings 4 B.V.

Radarweg 60 NL-1043 NT Amsterdam NL

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Batteries and electric accumulators for electric and electronic cigarettes; battery chargers for use with electronic 
and electric cigarettes; usb chargers for electric and electronic cigarettes; car chargers for electric and electronic 
cigarettes; electronic devices and appliances for charging and carrying electronic and electric cigarettes.

Cl.34;Electric and electronic cigarettes; liquids for electric and electronic cigarettes; chemical flavourings in liquid form 
used to refill electric and electronic cigarette cartridges; electric and electronic cigarettes containing tobacco substitutes; 
vaporising devices for tobacco, tobacco products and tobacco substitutes; smoker"s articles for electric and electronic 
cigarettes; components for electric and electronic cigarettes, namely, atomisers for tobacco substitutes, cartomisers for 
tobacco substitutes, clearomisers for tobacco substitutes; electric coils for electric and electronic cigarettes and 
electronic smoking devices; electric and electronic cigarette refill cartridges sold empty; cases and pouches adapted for 
carrying electric and electronic cigarettes and accessories for electric and electronic cigarettes; mouth pieces for electric 
and electronic cigarettes; tobacco, whether manufactured or unmanufactured; cigarettes; cigars; tobacco products; 
tobacco substitutes, none being for medicinal or curative purposes; matches and smokers" articles.
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Priority claimed from 02/02/2018; Application No. : 40201802204P ;Singapore 

3888498    20/03/2018
[International Registration No. : 1411959]
CORAPLUS PTE. LTD.

8 Cross Street, 24-03 PWC Building Singapore 048424 Singapore

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Chemical substances, materials and preparations used in industry, including additives for lubricants.

Cl.4;Industrial oils and greases, lubricants, dust absorbing, wetting and binding compositions; fuels (including motor 
spirit), lubricants and illuminants; candles, wicks.

Cl.40;Treatment and transformation of materials and substances including mixing lubricants for third parties.
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TAUROBRAN 

Priority claimed from 25/08/2017; Application No. : AM 51532/2017 ;Austria 

3892819    17/05/2018
[International Registration No. : 1399662A]
RED BULL AG

Poststrasse 3 CH-6341 Baar Switzerland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads, for textile use.

Cl.24;Textiles and substitutes for textiles; table covers; bed covers; fabrics; textile goods, and substitutes for textile 
goods; filtering materials of textile; banners; bunting; curtains of textile or plastic; flags, not of paper; furniture coverings 
of plastic; plastic material [substitute for fabrics]; shower curtains of textile or plastic; sleeping bags.

Cl.25;Clothing; footwear; headgear; boot uppers; cap peaks; dress shields; fittings of metal for footwear; footwear 
uppers; hat frames [skeletons]; heelpieces for footwear; heelpieces for stockings; heels; inner soles; non-slipping 
devices for footwear; pockets for clothing; ready-made linings [parts of clothing]; shirt fronts; shirt yokes; soles for 
footwear; studs for football boots; tips for footwear; welts for footwear.
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Priority claimed from 22/09/2017; Application No. : 87618598 ;United States of America 

3895806    17/01/2018
[International Registration No. : 1413866]
COOPERATIVE RESOURCES INTERNATIONAL

117 E. Green Bay Street Shawano WI 54166 United States of America

Address for service in India/Attorney address:
SHARAD VADEHRA

KAN AND KRISHME, Attorneys at Law, KNK House, A-11, Shubham Enclave, Paschim Vihar, New Delhi-110063, INDIA

Proposed to be Used
IR DIVISION
Cl.2;Livestock marker in the nature of paint.

Cl.5;Animal semen; dietary supplements for animals; nutritional supplements for livestock and pets.

Cl.42;Contract research and consulting services in the field of biotechnology-namely, genetic engineering, recombinant
DNA technology, genetic toxicology, oligonucleotide services, and electron microscopy services; artificial insemination of
animals; genetic research in the field of developing animal livestock.

Cl.44;Cattle breeding services, namely, providing information on animal selection process; animal breeding.
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3895842    04/01/2018
[International Registration No. : 1413492]
UNITEDHEALTH GROUP INCORPORATED

9900 Bren Road East, MN008-T202 Minnetonka MN 55343 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of articles and newsletters, brochures and booklets in the field 
of health, health care and wellness; downloadable podcasts in the field of health, health care and wellness; downloadable 
webinars in the field of health, health care and wellness.

Cl.16;Newsletters in the field of travel, international travel insurance, travel-related emergency assistance and security 
and intelligence; printed reports featuring information in the fields of health, health care, eldercare, and wellness.

Cl.35;Cost management for the health care benefit plans of others; cost management for the vision benefit plans of 
others; pharmaceutical cost management services and drug utilization review services; managed care services, namely, 
electronic processing of health care information; invoicing services in the field of health care; business management 
consulting and advisory services for the health care industry; medical referrals; business administration of pharmacy 
reimbursement programs and services; retail pharmacy services; referrals in the fields of health, mental health, substance
abuse problems, wellness, nutrition, transportation, housing and home repair, financial services, insurance services, 
community services, home security systems and personal emergency response systems, and legal services; on-line 
business directories featuring specialties, credentials, effectiveness, experience, expertise, efficiency and quality of 
health care professionals and health care provider organizations; business administration services in the field of health 
care, social services, and transportation; insurance administration in the field of prescription drugs.

Cl.36;Insurance services, namely, underwriting, issuance and financial administration of health, dental health, vision 
care, accident, critical benefit, travel medical, and travel insurance; providing information in insurance matters; electronic 
transfer of funds; reinsurance underwriting; electronic processing of insurance claims and payment data; insurance 
actuarial services; providing on-line information, news and commentary in the field of health insurance; providing 
information in the field of disability, life, accident and critical benefit insurance matters; charitable services, namely, 
providing financial assistance to disadvantaged persons for health care; electronic processing of insurance claims and 
payment data.

Cl.39;Travel information services; delivery of messages by courier; coordinating travel arrangements for individuals 
and for groups; arranging for travel visas, passports and travel documents for persons traveling abroad; travel assistance 
services, namely, arranging for the emergency replacement of airline tickets; document delivery by non-electronic means; 
transportation of deceased persons or animals by air, rail and automobile; medical transport services for travelers.

Cl.41;Education services, namely, providing training in the field of emergency response, firefighter training, vehicle 
rescue, driver training and medical skills, namely, first aid, cardiac life support and trauma and environmental 
emergencies in remote areas; driver safety training; education services, namely, providing training, seminars and 
workshops in the field of health, wellness, health care services, health insurance, health care benefits, pharmacy benefits, 
employee assistance, work/life programs and health reimbursement accounts; providing on-line publications in the nature
of blogs, reports, journal articles and newsletters in the fields of health and wellness; entertainment services, namely, 
providing podcasts in the field of health and wellness; entertainment services, namely, contest and incentive award 
programs designed to reward program participants who exercise, make healthy eating choices, and engage in other 
health-promoting activities; physical fitness instruction; personal training services, namely, strength and conditioning 
training; language translation.

Cl.42;Providing an interactive website featuring technology that allows users to access claim histories, submit claims, 
find network physicians, clinics and hospitals, translate medical and pharmacy terms, and access worldwide health and 
security files; providing temporary use of on-line non-downloadable software and applications for providing medical, 
safety and security information; providing on-line non-downloadable software that enables users to monitor employee 
travel and risk; research in the field of intelligence and security technology; providing on-line non-downloadable software 
that enables users to access, update, and manage electronic health records; providing temporary use of on-line non-
downloadable software and applications for providing health and medicare information; providing temporary use of on-
line non-downloadable software and applications for health risk appraisals, quizzes, self-assessments, calculators, and 
goal tracking in the fields of health and wellness; providing an interactive website featuring technology that allows users 
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to enter, access, track, monitor and generate information and reports in the fields of health, health insurance, wellness 
and health care services; providing temporary use of on-line non-downloadable software and applications for verifying 
insurance eligibility, managing and submitting health insurance claims, managing healthcare appointments, managing 
healthcare expenses and managing prescriptions.

Cl.44;Healthcare services, namely, integrated healthcare services with a network of international healthcare providers; 
health care services, namely, wellness programs; providing wellness services, namely, personal assessments, 
personalized routines, maintenance schedules, and counseling; health counseling; managed health care services; 
emergency medical services; medical clinics; medical assistance services; dispensing of pharmaceuticals; alternative 
medicine services; medical consultations provided via phone, online chat or videoconferencing; providing healthcare 
information; health care services, namely, disease management programs; medical testing for diagnostic or treatment 
purposes; geriatric health care services.

Cl.45;Providing case management services, namely, coordinating legal, physical, social and psychological services for 
individuals; regulatory compliance consulting in the field of global health benefit coverage; consultation services 
concerning homeland safety and security issues; security services, namely, providing security assessments of physical 
locations, information systems, and working environments; consulting in the field of workplace safety; providing 
information concerning safety risks in the back country and/or avalanche terrain; information and consultancy services 
relating to occupational health and safety; online social networking services in the field of health; security services, 
namely, armed escorts and security personnel for emergency evacuation of travelers.
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Priority claimed from 30/10/2017; Application No. : 87665583 ;United States of America 

3896352    27/04/2018
[International Registration No. : 1413273]
OPENSIMSIM, INC.

6965 El Camino Real, Suite 105-550 Carlsbad CA 92009 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile application software for managing, publishing, and viewing work schedules and matching 
workers with potential employers.

Cl.42;Providing on-line, non-downloadable computer software for managing, publishing, and viewing work schedules 
and matching workers with potential employers; computer services, namely, providing search platforms to allow users to 
match workers with potential employers.
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Priority claimed from 08/11/2017; Application No. : 4402736 ;France 

3897186    25/04/2018
[International Registration No. : 1413783]
SUNTEC INDUSTRIES FRANCE

Zone Industrielle Dijon Sud 1 rue Lavoisier F-21600 LONGVIC France

Address for service in India/Attorney address:
FACTUM LAW

NO. 32A, KRISHNA STREET, T. NAGAR, CHENNAI - 600 017, TAMIL NADU, INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Liquid fuel pumps (parts of machines), accessories for liquid fuel pumps, namely, machine coils (machine parts), 
gaskets, filters (parts of machines), gears (parts of machines), glands (parts of machines), adapter flanges (machine 
parts), shafts (machine parts), hubs (parts of machines), valves (parts of machines), pressure regulators (machine parts), 
pumps for heating installations (parts of machines); solenoid valves (parts of machines) for liquid fuels, power units, 
namely, transfer units and engines (complete systems) for liquid fuel pumps and hydraulic pumps, hydraulic gear pumps.

Cl.11;Regulating and safety accessories for gas apparatus; burners; safety valves for gas burners and boilers.
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3897248    27/04/2018
[International Registration No. : 1412807]
SPLUNK INC.

270 Brannan St. San Francisco CA 94107 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer software for automating and orchestrating cyber security operations; computer software platforms for 
cyber security, and automating and orchestrating cyber security operations.

Cl.42;Computer consultation in the field of computer security; computer services, namely, integration of computer 
software into multiple systems and networks; maintenance of computer software relating to computer security and 
prevention of computer risks; software as a service (SAAS) services, namely, hosting software for use by others for use 
in cyber security.

Cl.45;Computerized security services, namely, electronically monitoring, detecting and reporting on suspicious and 
abnormal patterns of point of sale activity indicating theft, fraud, or other criminal activity; consulting services in the field 
of homeland security; consulting services in the field of national security; monitoring of computer systems for security 
purposes; security consultancy.
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3904986    02/05/2018
[International Registration No. : 1414539]
SIDEL PARTICIPATIONS

Avenue de la Patrouille de France F-76930 OCTEVILLE-SUR-MER FR

Address for service in India/Attorney address:
LEXORBIS

709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.7;Blow-molding machines for the manufacture of hollow bodies, preforms, containers and bottles; Preform feeder 
machines; Preform orienting machines; Machines for manufacturing stoppers or caps; Machines for orienting stoppers or 
caps; Wrapping machines; Sealing (closing) machines; Cutters [machines]; Packing machines; Conveyors; Filling 
machines; Grouping machines; machines for pallet packing; craters; bundlers; Labelers [machines]; Machines for 
handling and sorting containers; Case packing and unpacking machines; Pallet loaders; Machines for depalletizing; 
Electric cutting knives.

Cl.11;Pasteurizers.

Cl.20;Packaging containers of plastic materials; Corks for bottles; Bottle caps not of metal.
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Priority claimed from 19/09/2013; Application No. : 655093 ;Switzerland 

3908207    17/07/2018
[International Registration No. : 1207623]
ALERE SWITZERLAND GMBH

Bahnhofstrasse 28 CH-6300 Zug Switzerland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.9;Software for management and integration of medical data and data regarding patient care, as well as for facilitating 
connectivity and data accessing.

Cl.42;Provision of software (Software as a service, SaaS); design, installation, updating and maintenance of software 
for management and integration of medical data and data regarding patient care as well as for facilitating connectivity and 
data accessing.
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Priority claimed from 06/06/2017; Application No. : 710510 ;Switzerland 

3910831    05/12/2017
[International Registration No. : 1415441]
COMITÉ INTERNATIONAL OLYMPIQUE

Château de Vidy CH-1007 Lausanne Switzerland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Advertising; dissemination of advertising matter via all media, in particular in the form of thematic messages 
centered on human values; advertising by sponsoring; business management; business administration; office functions; 
promoting the goods and services of others, by means of contractual agreements, in particular sponsoring and licensing 
agreements, enabling them to gain additional notoriety and/or enhanced image and/or a surge of sympathy derived from 
the notoriety and/or enhanced image resulting from cultural and sporting events, in particular international events, and/or 
a surge of sympathy generated by the above; promoting the goods and services of others by means of what is referred to 
as the initial interest factor leading the public to consider, among a multitude of competitors, goods or services presented 
to the public bearing signs, emblems or messages able to capture its attention; promoting the goods and services of 
others by means of the so-called image transfer; rental of advertising space of all type and on all media, whether digital or 
not; business administration of the participation of national teams to an international athletic competition, and promoting 
the support to said teams with the public and the concerned circles; inventory management services; consultation 
relating to stock monitoring services; advertising by means of direct marketing for others consisting in marketing of 
databases; consultation for advertising by means of direct marketing for others consisting in marketing of databases; 
consultation services in connection with business reorganization; truck and automobile fleet management services, 
namely billing and consulting in connection with the administrative management of truck and automobile fleets; business 
administration consultancy; administrative management of power plants of others; business consultation in connection 
with the management of power plants, commercial services, namely administration of contracts for repair and servicing, 
supply chain management services and consulting services relating to the purchase and supply of chemical services and 
products, supply management and product inventory, limitation of costs; consulting, marketing, analysis of prices and 
costs concerning devices for electrochemical purification of liquids for industrial use; administrative, commercial and 
technical management of computer files; data input and processing services; retail sale of electric and electronic 
machines and apparatus (the bringing together, for the benefit of others, of a range of goods so as to enable customers to 
view and purchase said goods at their convenience in a retail store carrying electrical goods), information concerning the 
sale of raw materials, commercial information, commercial information agencies, rental of photocopiers; promoting the 
sale of goods and services of others including by means of advertisements, promotional competitions, awarding of prizes 
and bonuses in the form of promotional lotteries, discounts, reduction tokens and value-added offers in connection with 
the use of payment cards; promoting sporting competitions and events for use by others; promoting concerts and 
cultural events for others, organization of exhibitions for commercial or advertising purposes; provision of 
documentation, namely direct mail advertising, distribution of advertising material, distribution of samples, reproduction 
of documents; advertising concerning the promotion of commercial sales of goods and services for retail sale purposes; 
provision of information in connection with e-commerce and electronic retail sale; provision of information concerning 
the purchase of goods and services on line via the Internet and other computer networks; tourist documentation services 
through tourist agencies, namely advertising concerning transport, travel, hotels, accommodation, food and meals, 
sports, entertainment and sightseeing tours; maintenance of computerized databases; computerized file management, 
namely, digital file management comprising a portfolio of images and video sequences intended for use under license in 
traditional advertising and in the promotion of behavior (moral advertising); retail services or wholesale services for tires; 
retail services or wholesale services for sports goods; retail services or wholesale services for bicycles and parts and 
fittings for bicycles.

Cl.41;Educational services; providing of training; entertainment; sporting and cultural activities, televised sporting and 
cultural entertainment; organization of exhibitions for cultural and educational purposes; organization of lotteries and 
competitions; betting and gambling services in connection with or relating to sports; entertainment services provided 
during sporting events or concerning sporting events; organization of sporting and cultural events and activities; 
organization of real or virtual sporting competitions; management of sports facilities; rental of audio and video 
equipment; production of films, other than advertising films; production of sound and video recordings; presentation and 
distribution of films and of sound and video recordings; rental of films and of sound and video recordings; rental and/or 
provision via a computer network of interactive education and entertainment products, namely interactive compact discs, 
CD-ROMs, computer games; entertainment, namely presentation of interactive education and entertainment products, 
namely interactive compact discs, CD-ROMs, computer games; radio and television coverage of sporting events; 
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production of television and radio programs and of videotapes; production of cartoons; production of animated programs 
for television; reservation of tickets for sporting events and shows; timing of sports events; organization of beauty 
contests; interactive entertainment; on-line betting services; provision of games on the Internet; provision of raffle 
services; information concerning entertainment or education, provided on line from a data bank or the Internet; electronic 
game services provided by means of the Internet; providing on line electronic publications; publication of books, 
magazines, texts (other than publicity texts) and periodicals; on line publication of electronic books, magazines, texts 
(other than publicity texts) and periodicals; provision of digital music from the Internet; provision of digital music from 
MP3 web sites; provision of sporting results; information services concerning sports and sporting events; rental of 
recorded sounds and images; audio production services; information services concerning sporting events provided on 
line from a computer database or the Internet; editing and publishing services; provision of digital music (non-
downloadable); offering digital music by means of telecommunications; publication of statistics regarding sporting 
results and audience ratings for sporting competitions; training in the use and operation of systems for signaling and 
notification of crossings for the railway and transit industries; education services in the field of medical imaging and 
diagnosis, namely conducting of seminars, conferences, symposiums or workshops concerning the pharmaceutical 
industry, intended for medical practitioners and employees of pharmaceutical companies; education services, namely 
conducting of seminars, conferences, symposiums or workshops in the field of life sciences and biotechnology for 
scientists and researchers; conducting of seminars on problems in connection with industrial water treatment; training 
services in all the aforesaid fields; training services in the field of management and medicine by means of the use of 
instructions and demonstrations provided on line, via the Internet, intranets and extranets; education services, namely 
conducting of practical training workshops, courses and seminars including demonstrations in the field of medicine and 
management; design, conducting and hosting of courses, seminars and all training activities in the field of information 
technology; organization and performance of concerts; booking of seats for shows; movie presentations; entertainment 
information; film production; show production; theater production services; operation of golf facilities; health club 
services (fitness training); sports camp services; presentation of live performances; film projection; organization of 
shows (impresario services); holiday camp services [entertainment]; movie studios; news reporter services; provision of 
on-line electronic publications, not downloadable; music hall services; education services, namely conducting of 
courses, seminars, presentations, video presentations; provision of educational material, namely dissemination of 
material in the field of financial knowledge; education services in the field of tourism; information services in the field of 
tourism, namely information services regarding reservation of tickets for recreational events; information services in the 
field of tourism, namely information services regarding entertainment; information services in the field of tourism, namely 
information services regarding planned sporting, cultural and recreational activities; services in connection with 
entertainment for tourist assistance; tourist reservation services, namely activity and entertainment reservation services; 
assistance services for tourists concerning reservation of tickets for recreational events; assistance services for tourists 
concerning planned sporting, cultural and recreational activities; presenting of prizes rewarding the authors of 
exceptional acts or performances; arranging and conducting ceremonies relating to the presentation of prizes and 
awards.
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Priority claimed from 17/11/2017; Application No. : UK00003271333 ;United Kingdom 

3915144    16/05/2018
[International Registration No. : 1416924]
MEDAPHOR LIMITED

Suite 16, Cardiff Medicentre, Heath Park Cardiff CF14 4UJ United Kingdom

Address for service in India/Attorney address:
SUDESHNA BANERJEE

K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software for education, training and simulation; publications, training materials and electronic 
or computer readable forms; downloadable publications and training materials; apparatus and devices for education, 
training and simulation; all for or relating to education and training in medical techniques and procedures; computer 
software for teaching ultrasound techniques and for measuring and monitoring skill levels in ultrasound techniques and 
for continuous professional development of ultrasound clinicians; software for education, training and simulation; 
electronic publications and training materials in the nature of books, magazines, worksheets and workbooks and 
electronic or computer readable forms recorded on computer media; downloadable electronic publications and training 
materials in the nature of booklets, magazines, worksheets and workbooks; apparatus and devices for education, training 
and simulation, namely, medical diagnostic simulators for use as teaching aids of ultrasound techniques and for 
measuring and monitoring skill levels in ultrasound techniques and for continuous professional development of 
ultrasound clinicians; all for or relating to education and training in medical techniques and procedures.

Cl.10;Medical apparatus, instruments and devices; all for or relating to education and training in medical techniques 
and procedures; medical apparatus, instruments and devices, namely, simulated ultrasound equipment for training 
ultrasound clinicians, for measuring and monitoring skill levels in ultrasound techniques and for continuous professional 
development of ultrasound clinicians; all for or relating to education and training in medical techniques and procedures.

Cl.16;Printed publications, brochures, books; printed education and training materials; all for or relating to education 
and training in medical techniques and procedures; printed publications, namely, brochures and books; printed education
and training materials; all of the aforesaid for or relating to education and training in medical techniques and procedures; 
anatomical models for instructional and educational purposes, namely for use in training ultrasound clinicians.

Cl.41;Education and training services; interactive training services provided over communications networks; all for or 
related to education and training in medical techniques and procedures; education and training services namely, online 
interactive training, tutorials, hands on training and workshops; interactive online training services provided over 
communications networks; all of the aforesaid for or relating to education and training in medical techniques and 
procedures.

Cl.42;Hosting computer sites; providing virtual computer systems and/or environments through cloud computing; 
providing temporary use of online non-downloadable software for accessing and using a cloud computing network; 
electronic storage of data; hosting of interactive applications; technical project studies; information, advisory and 
consultancy services relating to the aforesaid; all of the aforesaid being for or related to education and training in medical 
techniques and procedures.
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Priority claimed from 12/09/2017; Application No. : VA 2017 02005 ;Denmark 

3915214    22/02/2018
[International Registration No. : 1417006]
ELTRONIC A/S

Kilde Allé 4 DK-8722 Hedensted Denmark

Address for service in India/Attorney address:
HIMANSHU SHARMA

S & H Partners of the address Flat No.1, Hutchins park Apartment, No.64, Hutchins Road, 2nd cross, Bangalore – 560084

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software; cloud servers and software for cloud computing; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; programmable logic controllers 
[PLC] and programmable electronic controllers; programmable electronic controllers for control of programmable logic 
controllers and electronic controllers; contacts, power supplies, electronic circuits, power cables, sensor cables, 
thermostats, sensors, detectors, transmitter receivers, transducers, timers, displays, control panels and user interfaces 
(software) for control of electronic systems and for control of programmable electronic controllers; parts and fittings for 
programmable electronic controllers, namely contacts, power supplies, electronic circuits, power cables, sensor cables, 
thermostats, sensors, detectors, transmitter receivers, transducers, timers, displays, control panels and user interfaces 
(software); communications apparatus.

Cl.35;Collection of data for others; compilation and systemization of information, including production data, in 
databases.

Cl.37;Installation, maintenance and repair of computer hardware, cloud servers, apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity, programmable logic controllers 
[PLC] and programmable electronic controllers, programmable electronic controllers for control of programmable logic 
controllers and electronic controllers, contacts, power supplies, electronic circuits, power cables, sensor cables, 
thermostats, sensors, detectors, transmitter receivers, transducers, timers, displays, control panels and user interfaces 
(software) for control of electronic systems and for control of programmable electronic controllers, parts and fittings for 
programmable electronic controllers, namely contacts, power supplies, electronic circuits, power cables, sensor cables, 
thermostats, sensors, detectors, transmitter receivers, transducers, timers, displays, control panels and user interfaces 
(software) and communications apparatus.

Cl.38;Provision and rental of telecommunications facilities and equipment; providing access to databases; providing 
data from production equipment via communications networks, including data from sensors, programmable logic 
controllers [PLC] and programmable electronic controllers.
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3915984    26/07/2018
[International Registration No. : 1316487]
TOTAL SA

2 Place Jean Millier, La Défense 6 F-92400 COURBEVOIE France

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.35;Advertising, commercial information and sales promotion services; dissemination and distribution of advertising 
materials (leaflets, printed matter, prospectuses, samples); electronic advertising mail; promotional offers; organization 
and management of commercial operations for customer loyalty; organization of exhibitions or events for commercial or 
advertising purposes; company management assistance services; the bringing together, for the benefit of others, of 
goods (excluding the transport thereof), namely tobacco, foodstuffs, the press and stationery, drugstore, hygiene and 
perfumery products, household cleaning products, automotive (petroleum and maintenance) products, audio and video 
products, toys, flowers, clothing, telephone cards, lottery games, enabling customers to conveniently view and purchase 
those goods in a convenience store, including in service station stores, these services provided in connection with the 
operation of a service-station network.

Cl.37;Service stations; servicing, washing and repair of vehicles and vehicle parts; oil change services for automobiles;
greasing, lubrication, tuning of engines; inflating, repairing and fitting tires; assistance in case of vehicle breakdown 
(repair).

Cl.43;Services for providing food and drink; restaurants.
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Priority claimed from 28/10/2017; Application No. : 87663441 ;United States of America 

3917345    11/07/2018
[International Registration No. : 1395263]
AMERICAN SOCIETY OF HEMATOLOGY, INC.

2021 L St. NW, Suite 900 Washington DC 20036 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part - 2, New Delhi - 110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Downloadable electronic publications in the nature of journals, magazines, and newsletters in the field of medicine 
and hematology; downloadable mobile application featuring journals, magazines, and newsletters in the field of medicine 
and hematology; electronic downloadable publications in the nature of journals, magazines, and newsletters in the field of 
medicine and hematology; downloadable podcasts in the field of medicine and hematology.

Cl.16;Publications in the nature of journals, magazines, and newsletters in the field of medicine and hematology.

Cl.35;Public advocacy to promote awareness of the interests of scientists and clinicians working in the field of 
hematology; promoting public awareness services in the field of research, clinical care, education, training, and advocacy 
interests of hematologists provided by an association and membership; promoting collaboration within the scientific, 
research and medical communities to achieve advances in the field of hematology research; promoting the exchange of 
information and resources within medical communities to achieve advances in the field of training and clinical care 
related to blood diseases; administration and management of research grants; promoting the exchange of information 

6966



and resources within the scientific research and medical communities to achieve advances in the field of hematology.

Cl.36;Financial services, namely, funding research awards and grants in the field of hematology; charitable fundraising 
to support research, clinical care, education, training, and advocacy in the field of hematology; charitable fundraising 
services in the field of hematology.

Cl.41;Educational services, namely, conducting seminars, non-downloadable webinars, meetings and lectures in the 
field of hematology; educational services, namely, current practice tools, clinical support, teaching cases, and continuing 
medical education (CME); educational services, namely, providing incentives to hematologists to demonstrate excellence 
in the field of hematology through the issuance of awards; providing via website resources, namely, non-downloadable 
webinars and publications in the nature of articles, images, and videos in the field of hematology; providing recognition 
and incentives by the way of awards to demonstrate excellence in the field of hematology; charitable services dedicated 
to curing blood diseases through support of educational research, career development courses, and quality care and 
education programs in the field of hematology.

Cl.42;Providing an online elearning platform consisting of current practice tools, clinical support, self-assessment 
tests, in the field of hematology; developing clinical guidelines, namely, development of medical and scientific research 
guidelines for clinical laboratory and healthcare testing in the field of hematology.

Cl.44;Health care services, namely, providing via database in the field of hematology concerning blood-related disease 
patients and therapies and featuring inputting and collection of data and information all for treatment and diagnostic 
purposes; providing via an on-line computer database featuring information regarding health containing a registry of 
patients and patient medical information for, among other purposes, research and publication.
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3918344    09/03/2018
[International Registration No. : 1416724]
NOKIA CORPORATION

Karaportti 3 FI-02610 Espoo Finland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioning installations and apparatus; air filtering installations, apparatus and machines; 
cooling installations, appliances and machines; filters for ventilation apparatus [parts of household or industrial 
installations]; heating installations; lamps; light bulbs; lighting installations; nuclear reactors; atomic piles; refrigerating 
appliances and installations; sanitary installations; sauna and spa bath installations; steam generating installations; 
tanning apparatus [sun beds]; ventilation [air-conditioning] installations; water distribution installations; watering 
installations, automatic; watering machines for agricultural purposes; parts, fittings and accessories of all the 
aforementioned goods.

Cl.35;Advertising; business management; business administration; office functions; publicity; rental of advertising 
space; arranging subscriptions to telecommunication services for others; auctioneering; accounting; providing business 
and commercial information; commercial or industrial management assistance; commercial information and advice for 
consumers [consumer advice shop]; commercial administration of the licensing of the goods and services of others; 
collection, compilation, processing, management, updating and maintenance of data in computer databases; compilation 
of statistics; cost price analysis; data search in computer files for others; demonstration of goods; distribution of 
samples; document reproduction; economic forecasting; import-export agency services; computerized file management; 
market studies; marketing; office machines and equipment rental; provision of an on-line marketplace for buyers and 
sellers of goods and services; arranging and conducting of commercial, trade and business conferences, shows and 
exhibitions; outsourcing services [business assistance]; personnel management consultancy; presentation of goods on 
communication media, for retail purposes; procurement services for others; public relations; search engine optimization 
for sales promotion; sponsorship search; telemarketing services; telephone answering for unavailable subscribers; rental 
of vending machines; web site traffic optimization; wholesale, retail and online store services in the field of 
telecommunication devices, equipment, systems, software and solutions comprised of telecommunication devices and 
software; wholesale, retail and online store services in the field of phones, computers, computer hardware and computer 
software; wholesale, retail and online store services in the field of handheld mobile digital electronic devices for 
capturing, receiving, collecting, recording, reading, displaying, organizing, editing, transmitting, sharing, manipulating 
and reviewing data, text, maps, images and sounds; wholesale, retail and online store services in the field of 
entertainment apparatus and equipment for recording, capturing, storing, processing, editing, displaying, transmission or 
reproduction and play back of sound, images or video and for playing video and software games; wholesale, retail and 
online store services in the field of multimedia apparatus and equipment; wholesale, retail and online store services in the 
field of telecommunication devices, sensors, printers, energy management systems, home automation systems, security 
systems, computing devices, fitness and health-monitoring equipment and apparatus; wholesale, retail and online store 
services in the field of horological and chronometric instruments, household and kitchen utensils, clothing, footwear and 
headgear, games and playthings, machine tools, digital maps, musical instruments, optical goods, location tracking 
devices, computing devices enabling the user to obtain location-related and contextually-relevant information and 
carrying cases for such products; wholesale, retail and online store services in the field of medical apparatus and 
instruments, pharmaceuticals, veterinary and sanitary preparations, physical therapy and sporting equipment; wholesale, 
retail and online store services in the field of white goods, heating, cooking, cooling and lighting apparatus and 
equipment, household appliances, sanitary installations, wearable computing devices, navigation devices, Global 
Positioning System [GPS] apparatus, audio-visual equipment, information technology equipment; retail and wholesale 
services in the field of machine to machine (M2M) communications equipment and devices; data processing services; 
collecting and processing of business data in computer databases; administration of consumer loyalty programs; 
arranging and conducting incentive rewards programs to promote the sale of goods and services; compilation of 
business data regarding the purchase and sale of a wide variety of products and services of others in computer 
databases; customer experience management (CEM) services; predictive business analytics services; information, 
advisory and consultancy services relating to all the aforesaid services.

Cl.37;Building construction; clock and watch repair; electric appliance installation and repair; machinery installation, 
maintenance and repair; photographic apparatus repair; repair information; repair of power lines; construction, 
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maintenance, installation and repair of computers, tablet computers, computer hardware, phones, smartphones, 
electronic organizers, computer peripherals, smart glasses, smart watches, cameras, audio and visual equipment; 
construction, maintenance, installation and repair of scales, of wearable and portable computing devices, of vehicles, of 
office machines and equipment, of machines for industrial and agricultural use; construction, maintenance, installation 
and repair of household appliances, of energy management systems, of home automation systems, of lighting devices 
and equipment, of sanitary installations, of security systems, of home entertainment and audio/video equipment, of 
fitness and health equipment, of medical apparatus and instruments, of machine to machine (M2M) communications 
equipment, of electric and electronic consumer goods, of hand tools, of optical goods and of navigation devices; 
installation, maintenance and repair of telecommunications and networking devices, equipment and systems, 
communications networks (other than software), satellite communications and radio and television communications 
equipment, instruments and machines; upgrading of computer hardware; information, advisory and consultancy services 
relating to all the aforesaid services.
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Priority claimed from 20/12/2017; Application No. : 87728757 ;United States of America 

3926084    19/06/2018
[International Registration No. : 1418431]
REBIOTIX, INC.

2660 Patton Road Roseville MN 55113 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.5;Biological material for medical and therapeutic uses, namely, biological material for transferring a healthy 
population of gastrointestinal microbiota to an individual.

Cl.44;Providing information in the field of medical uses and therapeutic uses of biological material.
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Priority claimed from 19/12/2017; Application No. : 2017-166021 ;Japan 

3927195    11/01/2018
[International Registration No. : 1419372]
PACIFIC INDUSTRIAL CO., LTD.

100 Kyutoku-cho, Ogaki-shi 503-8603 Gifu-ken Japan

Address for service in India/Attorney address:
RNA, IP ATTORNEYS

401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Trays reserving and collecting oils in automobile engines; automobile oil pans.

Cl.9;Measuring or testing machines and instruments; parts and accessories for measuring or testing machines and 
instruments; tire-pressure measurers; tire pressure gauges; automatic indicators of low pressure in vehicle tires; 
automatic indicators measuring air pressure of vehicle tires and transmitting information of measured pressure for 
attentions of drivers; automatic tire-pressure measures which measure air pressure of vehicle tires and transmitting 
information of measured pressure for attentions of drivers; radio transmitters of information about tire-pressure 
measurements in vehicles; power distribution or control machines and apparatus; telecommunication machines and 
apparatus; parts and accessories for telecommunication machines and apparatus; electronic machines, apparatus and 
their parts.

Cl.11;Air conditioning for industrial purposes and parts thereof; air-conditioning installations for vehicles and parts 
thereof; pressure adjustment valves used for air conditioning for vehicles; ventilation [air-conditioning] installations for 
vehicles; pressure adjustment valves used for ventilation [air-conditioning] installations for vehicles; expansion valves 
used for ventilation [air-conditioning] installations for vehicles; air valves for steam heating installations for vehicles.

Cl.12;Non-electric prime movers for land vehicles, not including their parts; mechanical elements for land vehicles; 
automobiles and their parts and fittings; alarms for low pressure in automobile tires; two-wheeled motor vehicles, 
bicycles and their parts and fittings; alarms for low pressure in motorcycle and bicycle tires; covers for shutting out noise 
of engines assembled in automobiles; covers for automobile engines; internal combustion engines for land vehicles; 
engine mounts for land vehicles; automobile bodies; rims for automobiles; chassis of automobiles; automobile hoods; 
bumpers for automobiles.
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[International Registration No. : 1419914]
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Address for service in India/Attorney address:
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Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Blades for milling cutters; cutting machines; drilling machines; blades for broaching cutters; milling machines; 
hand-held electric drills (excluding electric coal drill); hand-held tools, other than hand-operated; knives, electric; tools 
(parts of machines); holding devices for machine tools; machine tools; shrink chucks (parts of machines); tool extensions
(parts of machines); indexable inserts (parts of machines); chucks (parts of machines); milling chucks and shrink chucks, 
as parts for chipping machines, namely milling, drilling and turning machines; screw-in holders for milling, drilling and 
turning machines; shell type holders for milling, drilling and turning machines; tipped cutting tools for milling, drilling and 
turning machines; blade holders for inserts and indexable inserts for milling, drilling and turning machines; milling bodies
for inserts and indexable inserts for milling, drilling and turning machines; blade inserts for chipping machines, CNC-
chipping machines and tipped tools for chipping machines and CNC-chipping machines; milling cutters; CNC-milling 
cutters; solid carbide drills for drilling machines; shrink units to mount tool extensions with interference fits to chipping 
tools and cutting tools for milling, drilling and turning machines; milling machine tools for milling metal, plastic, graphite, 
aluminum, copper, cast iron and composites; indexable inserts for chipping machines, CNC-chipping machines and 
tipped tools for chipping machines and CNC-chipping machines.

Cl.9;Software; industrial process control software; computer software for management of operational resources; 
computer software for management of tools, machines and machine tools; computer software for manufacturing process 
planning; computer software for operational process planning; computer software for operational management; computer 
software for computerised design of manufacturing processes; computer software for computerised automation of 
management processes, technical processes and industrial procedures; computer software for publication of data, in 
particular specifications for products, tools, machines, instructions, catalogues and handbooks, and customer 
information, including contact data, equipment and technology; computer software for visualisation and export, in 
particular data export, of goods, product specifications and objects, in particular including metadata; computer software 
for imaging and simplifying of commercial and technical processes; computer software for simulating tools and physical 
processes; computer software for logistics, supply chain management and e-business portals; measuring instruments; 
digital panel meters; monitoring apparatus, electric; computer software for automation of processes and manufacturing 
processes; computer software for use in construction and automated manufacture, in particular CAD and CAM software; 
optical apparatus and instruments, acoustic, electric and optoelectronic measuring instruments.

Cl.35;Retail and wholesale services via the internet in the fields of milling cutters, cutting machines, drilling machines, 
broaching cutters, milling machines, hand-held electric drills (excluding electric coal drill), hand-held tools, other than 
hand-operated, electrical knives, tools (parts of machines), tools (holding devices for machines), machine tools, shrink 
chucks (parts of machines), tool extensions (parts of machines), indexable inserts (parts of machines), hand tools (hand-
operated); retail and wholesale services via the internet in the fields of hand tools and implements (hand-operated) for the 
treatment of materials, for the construction of machines, apparatus and vehicles, and for structural engineering, milling 
cutters (hand tools), drills, bits (parts of hand tools), cutting tools, edge tools (hand tools), shrink chucks (hand tools), 
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extensions for tools (hand tools), indexable inserts (hand tools); online or catalogue mail order services in the fields of 
machines and tools, namely milling cutters, cutting machines, drilling machines, broaching cutters, milling machines, 
hand-held electric drills (excluding electric coal drill), hand-held tools, other than hand-operated, knives, electric tools 
(parts of machines), tools (holding devices for machines), machine tools, shrink chucks (parts of machines), tool 
extensions (parts of machines), indexable inserts (parts of machines), hand tools (hand-operated); online or catalogue 
mail order services in the fields of hand tools and implements (hand-operated) for the treatment of materials, for the 
construction of machines, apparatus and vehicles, and for structural engineering, milling cutters (hand tools), drills, bits 
(parts of hand tools), cutting tools, edge tools (hand tools), shrink chucks (hand tools), extensions for tools (hand tools), 
indexable inserts (hand tools); retail and wholesale services via the Internet, in the fields of tools, chipping machine tools 
and shrink unit machines to mount tool extensions with interference fits to chipping tools and to cutting tools for milling, 
drilling and turning machines; online or catalogue mail order services in the fields of tools, chipping machine tools and 
shrink unit machines to mount tool extensions with interference fits to chipping tools and to cutting tools for milling, 
drilling and turning machines.

Cl.37;Installation, maintenance and repair of tools, machine tools and machines; sharpening of blades and tools; 
consultancy in relation to repair and maintenance of machines, machine tools and tools.

Cl.42;Technical consultancy in relation to research services relating to tools, machine tools and machines; creating 
and updating of machine tool control programs; technical consultancy in the technology fields cutting, chipping, milling, 
lathing, grinding, polishing, drilling, casting, forming, die working, molding coating, joining and testing of materials and 
components; technical consultancy in relation to shrink units and CNC-machines, namely CNC-chipping machines and 
CNC-chipping tools, namely CNC-milling tools, CNC-drilling tools and CNC-turning tools; technical consultancy in relation
to CAM-strategies and milling process management; software development; software customisation services; 
programming of software for inventory management; development of virtual reality software; design and development of 
software for inventory management; computer aided design for manufacturing operations; development of computer 
software for logistics, supply chain management and e-business portals; development and programming of computer 
software for control of industrial processes; development and programming of computer software for management of 
operational resources; development and programming of computer software for management of tools, machines and 
machine tools; development and programming of computer software for manufacturing process planning; development 
and programming of computer software for operational process planning; development and programming of computer 
software for operational management; development and programming of computer software for computerised automation 
of management processes, technical processes and industrial procedures; development and programming of computer 
software for computerised graphic design; development and programming of graphic software systems; development and
programming of computer software for visualisation and export, in particular data export, of goods, product 
specifications and objects, in particular including metadata; development and programming of computer software for 
publication of data in particular specifications for products, tools, machines, instructions, catalogues and handbooks, 
and customer information, including contact data, equipment and technology; development and programming of 
computer software for imaging and simplifying of commercial and technical processes; conducting of simulations of 
tools and physical processes; development and programming of computer software for simulation of tools and physical 
processes; advisory services relating to man-machine interfaces for computer software; consultancy in relation to 
interface software; consultancy in relation to data interfaces for machines, machine tools and tools; technical 
consultancy in relation to machines, machine tools and tools in the technology fields cutting, chipping, milling, lathing, 
grinding, polishing, drilling, casting, forming, die working, molding coating, joining and testing of materials and 
components; consultancy in the field of computer software; consulting in the field of cloud computing networks and 
applications; cloud computing; programming of operational software for access to and use of cloud computing networks; 
rental of operating software for accessing and using a cloud computing network; programming of software for database 
management; development and programming of computer software for automation of processes and manufacturing 
processes; development and programming of computer software for use in construction and automated manufacture, in 
particular CAD and CAM software; development of measuring instruments, digital measuring instruments, optical, 
acoustic, electronic and optoelectronic measuring instruments; all the aforesaid services within this class exclusively in 
connection with the technology fields cutting, chipping, milling, lathing, grinding, polishing, drilling, casting, forming, die 
working, molding coating, joining and testing of materials and components.
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Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science, namely culture media other than for pharmaceutical, medical or veterinary 
use.

Cl.5;Pharmaceutical, medical and veterinary preparations, namely media for microbiological cultures.

Cl.7;Vacuum pumps [machines]; chemical processing machines.

Cl.9;Scientific apparatus, namely a laboratory testing system comprised of a filter contained within a filtration funnel 
and parts therefore sold as a unit for the collection, isolation and counting of micro-organisms; filtering apparatus, 
namely laboratory filters and part therefore for microbiological analyses.

Cl.41;Practical training [demonstration] in regard to laboratory test systems for microbiological analyses, chemical 
processing machines and instruments, vacuum pumps and culture media.

Cl.42;Maintenance of software of laboratory test systems for microbiological analyses, chemical processing machines 
and instruments and vacuum pumps.
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IR DIVISION
Cl.9;Application software; communication software; communications software; computer e-commerce software to allow 
users to perform electronic business transactions via a global computer network; computer software for business 
purposes; computer software for encryption; computer software platforms; computer software programs; downloadable 
computer software; downloadable software; software; telecommunications software; application software for processing 
financial transactions; application software for processing micropayments; application software for processing 
cryptocurrency transfers; application software for processing cryptocurrency payments; application software for 
cryptocurrency storage; application software for the provision of cryptocurrency wallets; software for block chain based 
platforms; application software for block chain-based platforms; software for distributed applications; application 
software for distributed applications; software for distributed computing platforms; application software for distributed 
computing platforms.

Cl.35;Advertising services; business administration services; business management services; marketing services; 
promotional services; computerised online retail store services; the bringing together, for the benefit of others, of a 
variety of goods, excluding the transport thereof, enabling customers to conveniently view and purchase those goods; 
the bringing together, for the benefit of others, of a variety of digital goods, excluding the transport thereof, enabling 
customers to conveniently view and purchase those goods; procurement of contracts for others, namely, block chain 
smart contracts; procurement of contracts for others, namely, block chain-based contracts; online retail services using 
cryptocurrency; online retail services using micro-payments; provision of information, advisory and consultancy services 
relating to the forgoing.

Cl.36;Financial services; financing services; funds transfer services; currency transfer services; electronic funds 
transfer services; investment services; financial services, namely, providing a decentralised virtual currency on a global 
computer network utilising a block chain; issue of tokens of value; payment processing services; micro-payment 
services; micro-payment transfer services; micro-payment processing services; financial services using cryptocurrency; 
financial services in relation to cryptocurrency; provision of block chain cryptocurrencies; provision of block chain 
alternative currencies; issuance, transfer and provision of block chain tokens of value; provision of block chain virtual 
currencies; issuance and provision of pseudo-anonymous currencies and tokens of value; provision of block chain 
payment systems; payment verification services; electronic commerce payment services; provision of information, 
advisory and consultancy services relating to the forgoing.

Cl.38;Data transfer; data transfer services; data transmission; data transmission and telecommunication services; 
delivery of digital music by electronic transmission; digital transmission of data; digital transmission services for audio 
and video data; electronic transfer of data; electronic transmission of audio, video and other data and documents among 
computers; electronic transmission of audio, video and other data and documents via a peer-to-peer network; electronic 
transmission of data; electronic transmission of data and documents; electronic transmission of data and documents 
among computer users; electronic transmission of encrypted data; providing electronic telecommunication connections; 
telecommunication and communication services; telecommunication services; transfer and dissemination of information 
and data via computer networks and the Internet; transfer of data by telecommunication; transfer of data by 
telecommunications; transfer of data via online services; transfer of information and data via computer networks; transfer 
of information and data via online services; transfer of information and data via online services and the Internet; 
transferring and disseminating information and data via computer networks and the Internet; transferring information and 
data via computer networks and the Internet; transmission and distribution of data via a global computer network; 
transmission of computerized data; transmission of data via the Internet; transmission of data, audio, video and 
multimedia files; transmission of data, audio, video and multimedia files, including downloadable files and files streamed 
over a global computer network; transmission of data, sound and images; transmission of electronic data; streaming of 
data; streaming of audio; streaming of video; streaming of data online and on the internet; streaming of audio content 
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online and on the internet; streaming of video content online and on the internet; provision of information, advisory and 
consultancy services relating to the forgoing.

Cl.42;Advisory and consultancy services relating to computer software; cloud computing; cloud computing services; 
computer programming; computer software design; computer software development; data encryption services; design, 
development and programming of computer software; development of computer software; software as a service [SaaS]; 
software design; software design and development; software development; software development services; software 
engineering; software as a service [SaaS], namely software as a service for the provision of distributed ledger technology;
software as a service [SaaS], namely software as a service for the provision of block chain technology programming and 
services; providing platform as a service for publishing digital content; electronic storage of data; providing platform as a 
service for monetizing digital content; hosting of a website featuring technology that enables users to publish digital 
content; hosting of a website featuring technology that enables users to monetize digital content; providing platform as a 
service for encrypting data and files; providing platform as a service for encrypting digital content; providing platform as 
a service for encrypted data and file transfer; providing platform as a service for encrypted digital content transfer; 
hosting of a website featuring technology that enables users to transfer encrypted files and data; hosting of a website 
featuring technology that enables users to transfer encrypted digital content; providing platform as a service for 
uploading and downloading digital content; providing platform as a service for streaming digital content; providing 
platform as a service for processing micropayments; provision of information, advisory and consultancy services relating 
to the forgoing.

Cl.45;Providing user authentication services in e-commerce transactions; providing authentication of personal 
identification information [identification verification services]; provision of information, advisory and consultancy 
services relating to the forgoing.
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Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; scissors, shears, spanners [tools], tube cutters [tools], knives, hand-
operated lifting jacks, levers [tools], files, hammers [tools], hand-operated hand drills, punches [tools], pliers, pliers, 
pincers, handoperated guns for the extrusion of mastics, hand pumps, handoperated air pumps, saws [tools], 
screwdrivers, tire removers [tools], pedal removers [tools].

Cl.9;Scientific, photographic, cinematographic, optical, measuring, signaling apparatus and instruments; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, data processing equipment; 
computers; software; spectacles, sunglasses, spectacle cases, spectacles for sports, protective helmets for sports, teeth 
protectors, counters, revolution counters, speedometers, batteries for electric bicycles, battery chargers, electric 
batteries, electric navigational instruments, satellite navigational apparatus, connected straps (measuring instruments) 
activity sensors to be worn.

Cl.11;Apparatus for lighting, light bulbs, electric light bulbs, light bulbs for indicating the direction of vehicles, anti-
glare devices for vehicles [lamp fittings], diffusers [lighting], sockets for electric lamps, lighting apparatus for vehicles, 
light-emitting diodes [LED], bicycle lights, electric lamps, lamps of lighting, pocket lamps, lanterns for lighting, lamp 
casings, lamp sleeves, vehicle headlights, flashlights, lamp tubes, luminous tubes for lighting.

Cl.12;Vehicles; apparatus for locomotion by land, motors for land vehicles; electric motors for bicycles, bicycles; inner 
tubes for pneumatic tires, repair outfits for inner tubes, adhesive rubber patches for repairing inner tubes; pneumatic 
tires, non-skid devices for vehicle tires; anti-glare devices for vehicles; antitheft devices for vehicles; covers for baby 
carriages; luggage carriers for vehicles; safety seats for children, for vehicles; covers for vehicles and saddle covers; 
seat covers for vehicles; hubs for vehicle wheels; gearing for land vehicles and horns for vehicles; kickstands for cycles, 
bicycles; bicycles; cycle frames; frame bags, handlebar bags, saddle bags, bottle carriers, all these goods intended for 
bicycles and cycles; brakes, handlebars, direction indicators, pedals, pumps for bicycles, spokes, saddles; mudguards, 
tubeless tires for bicycles and cycles; bicycle forks; shock absorbers; bicycle racks; saddlebags for bicycles; anti-theft 
devices for cycles; cranks for cycles; trailers for bicycles.

Cl.18;Trunks and suitcases; umbrellas and parasols; bags, backpacks, travel bags, sports bags and travel bags for 
cycling.

Cl.21;Brushes (except paintbrushes); brush-making materials; cleaning material; steel wool; cleaning brushes for 
bicycles and motorcycles; cleaning brushes for bicycle chains, snacktins, bottles, insulating flasks, refrigerating bottles, 
oil cans, shoe horns, non-electric dust collectors, swabs for cleaning receptacles, sponges for household purposes, cans,
chamois leather for cleaning, glue-pots, drinking receptacles, isothermic bags, cleaning cloths.

Cl.28;Games, toys, gymnastics and sporting articles not included in other classes, protective paddings (parts of sports 
clothing), elbow guards (sports articles), knee guards (sports articles), shin guards (sports articles), foot guards (sports 
articles), wrist guards (sports articles), shoulder guards (sports articles), forearm guards (sports articles), back protectors 
(sports articles), guards (sports articles), stationary exercise bicycles; rollers for stationary exercise bicycles, push 
scooters, scooters.
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Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.16;Paper, cardboard and printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.25;Clothing; footwear; headgear.

Cl.35;Business consultancy; business information; business management; business administration; business and 
change management consultancy; business research; commercial and industrial management assistance; professional 
business consultancy; advisory services in relation to the foregoing; market research and market studies; provision of 
information in relation to management of a business; business management and business administration; business 
development services; business strategy development services; business consultancy and advisory services; advisory, 
consultation and support services relating to business, enterprise, business incubation and business start-ups; provision 
of business and change management advice and information; business administration; organising and conducting of 
trade fairs; arranging, promotion and organization of trade fairs and business events; arranging and conducting of 
exhibitions relating to business; arranging and conducting of fairs and exhibitions for business and commercial 
purposes; arranging, promotion and organization of trade fairs and events relating to financial investment; business 
events organization of events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; event 
marketing; provision of business information; economic information services for business purposes; business 
networking services; arranging, promotion and organization of business networking services; administration of the 
business affairs; business networking services relating to investment in businesses in the data science sector; arranging 
and conducting of fairs, exhibitions and events relating to investment in businesses in involved in all sectors of 
commerce; provision of business information relating to joint ventures; business services relating to the arrangement of 
joint ventures; business services relating to the launching of new products; business assistance; arranging business 
introductions; arranging business introductions relating to the funding of and investment in businesses; business 
consultancy services relating to the management, promotion and marketing of fund raising campaigns; business advisory
services for facilitation and brokering in connection with the exchange and promotion of knowledge between companies, 
academia and organisations; business services to facilitate and support the transfer of technology; business advisory 
services for the purpose of commercialising technology; business advisory services to support the development and 
promotion and of spin-out projects and companies; business management and consultancy services to support the 
establishment and development of technology-based businesses; information, advisory and consultancy services relating
to the aforesaid.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.41;Education; providing of training; provision of online education, training and teaching services; arranging, 
organising and conducting of colloquiums, conferences, congresses, seminars and symposiums; awarding degrees; 
publication of books, scientific papers and texts; provision of correspondence courses; off-campus courses; education 
and training examinations services; library services; teaching services offered by institutions of education; production of 
films, television programmes, radio programmes; provision of training services in relation to management; provision of 
information services in relation to management; provision of training services in relation to management; educational 
services and events aimed at entrepreneurs; educational services and events, namely, conducting lectures, workshops, 
forums, seminars, speaker series and individual mentoring programs in the field of business planning, entrepreneurship 
and venture capital financing; publishing services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Cl.45;Intellectual property services and licensing of intellectual property; providing advice on intellectual property 
licensing and exploitation; legal services.
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Proposed to be Used
IR DIVISION
Cl.9;Electronic downloadable brochures about diabetes; electronic downloadable pamphlets in the field of diabetes 
treatment; electronic downloadable photographs; electronic downloadable drawings, instructional and teaching materials 
in the field of diabetes.

Cl.35;Commercial lobbying for the purpose of promoting public awareness about diabetes and related non-
communicable diseases using the public attorney.

Cl.41;Educational training programmes for health care personnel within diabetes care, educational prevention and 
awareness programmes in the field of diabetes for the general public.
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Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.16;Paper, cardboard and printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.25;Clothing; footwear; headgear.

Cl.35;Business consultancy; business information; business management; business administration; business and 
change management consultancy; business research; commercial and industrial management assistance; professional 
business consultancy; advisory services in relation to the foregoing; market research and market studies; provision of 
information in relation to management of a business; business management and business administration; business 
development services; business strategy development services; business consultancy and advisory services; advisory, 
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consultation and support services relating to business, enterprise, business incubation and business start-ups; provision 
of business and change management advice and information; business administration; organisation and conducting of 
trade fairs; arranging, promotion and organization of trade fairs and business events; arranging and conducting of 
exhibitions relating to business; arranging and conducting of fairs and exhibitions for business and commercial 
purposes; arranging, promotion and organization of trade fairs and events relating to financial investment; business 
events organization of events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; event 
marketing; provision of business information; economic information services for business purposes; business 
networking services; arranging, promotion and organization of business networking services; administration of the 
business affairs; business networking services relating to investment in businesses in the data science sector; arranging 
and conducting of fairs, exhibitions and events relating to investment in businesses in involved in all sectors of 
commerce; provision of business information relating to joint ventures; business services relating to the arrangement of 
joint ventures; business services relating to the launching of new products; business assistance; arranging business 
introductions; arranging business introductions relating to the funding of and investment in businesses; business 
consultancy services relating to the management, promotion and marketing of fund raising campaigns; business advisory
services for facilitation and brokering in connection with the exchange and promotion of knowledge between companies, 
academia and organisations; business services to facilitate and support the transfer of technology; business advisory 
services for the purpose of commercialising technology; business advisory services to support the development and 
promotion and of spin-out projects and companies; business management and consultancy services to support the 
establishment and development of technology-based businesses; information, advisory and consultancy services relating
to the aforesaid.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.41;Education; providing of training; provision of online education, training and teaching services; arranging, 
organising and conducting of colloquiums, conferences, congresses, seminars and symposiums; awarding degrees; 
publication of books, scientific papers and texts; provision of correspondence courses; off-campus courses; education 
and training examinations services; library services; teaching services offered by institutions of education; production of 
films, television programmes, radio programmes; provision of training services in relation to management; provision of 
information services in relation to management; provision of training services in relation to management; educational 
services and events aimed at entrepreneurs; educational services and events, namely, conducting lectures, workshops, 
forums, seminars, speaker series and individual mentoring programs in the field of business planning, entrepreneurship 
and venture capital financing; publishing services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.

Cl.45;Intellectual property services and licensing of intellectual property; providing advice on intellectual property 
licensing and exploitation; legal services.
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Proposed to be Used
IR DIVISION
Cl.7;Food and beverage processing and preparation machines and apparatus, all the aforesaid goods included in this 
class; electric food processors for domestic use; electric kitchen machines for food preparation [other than cooking]; 
electric baby food processors; electric kitchen appliances for chopping, mixing, pressing; electric kitchen mixers; food 
processors, electric; electric grinders for food preparation; electric peeling machines for use in the preparation of food; 
vegetable spiralizers, electric; electric vegetable peelers; electric salad makers (machine) for household purposes; 
electric apparatus for cutting vegetables for household purposes; electric salad drainers for household purposes; electric 
hand blender for household purposes; electric food blenders (for household purposes); beaters being electric appliances; 
electric food blenders; whisks, electric, for household purposes; electrical squeezers for fruit and vegetable; fruit 
presses, electric, for household purposes; electric fruit peelers; electric fruit squeezers; electric fruit grinders; apparatus 
for aerating beverages for household purposes; electric egg beaters for household purposes; electric dough kneading 
machines; electric pasta makers for domestic use; kneaders (electric kitchen machines); pasta cutters (machines) for 
household purposes; noodle and pasta making machines for household purposes; electric kitchen knives; electric 
kitchen tools; machines for slicing food (electric, kitchen) for household purposes; electric ice crushing machines for 
household purposes; bread cutting machines for household purposes; electric pizza cutters; grating machines for 
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household use; peelers (electric machines) for household purposes; mincers (electric) for household use; electric coffee 
frothers for household purposes; power-operated coffee grinders for household purposes; electrical appliances used in 
kitchen for milling; electric mixers for household purposes; electric milk frothers; kitchen grinders, electric; power-
operated coffee grinders; electric pepper mills; electric salt mills; electric graters; beverage making machines for 
household purposes; mills for household purposes, other than hand-operated; electric machine for making smoothies 
(pre-mixed beverages of fruits, vegetables and/or milk products).

Cl.8;Hand-operated vegetable cutters; apple corers; vegetable corers; butter curlers; meat tenderizers in the form of 
pronged instruments for pounding meat; grapefruit spoons; meat tenderizers in the form of pronged instruments for 
pounding meat.

Cl.11;Food and beverage cooking, heating, cooling and treatment equipment; raclette apparatus; electric fondue pots 
(cooking apparatus); electric domestic deep fryers; popcorn makers; sandwich makers (toasters); sandwich toasters; 
electric toasters; cotton candy making machines; table top ovens; waffle irons, electric; microwave ovens for domestic 
use; air fryers; induction cookers; portable induction cookers, electric; electric cooking ovens for household use; electric 
bread cookers; home bread makers; domestic bread toasters (electric); electric egg cookers for household purposes; 
electric bottle heaters; electric outdoor grills; electric indoor grills; stands and tables designed to hold electric grills; 
electric panini makers; electric griddles (cooking appliances); electric toaster ovens; electric tea warmers; machines for 
making ice cream; electric espresso machines; electric coffee filters; electric chocolate makers; electric beverage 
heaters; electric wireless coffeepots; electrical coffee pots incorporating percolators; electric coffee makers for 
household use; electric coffee roasters for household purposes; electric tea makers; kettles, electric; water heaters, 
electric; heaters, electric, for feeding bottles; baby food warmers, electric; sterilisers for babies" feeding bottles; electric 
appliances for making yogurt; electric house apparatus for cooking; autoclaves, electric, for cooking; electric steaming 
apparatus for cooking; electric food steamer; autoclaves, electric, for cooking; electric skillets; electric broilers; hot pots 
(electrically heated); electric casseroles; electric kitchen apparatus for cooking for household purposes; electric stew-
pots; electric food dehydrators for household purposes; electric griddles (cooking appliances); electric rice cookers; 
electric woks; electromagnetic induction cookers (for household purposes); domestic cooking ovens; domestic stoves 
for household purposes; domestic plate warmers; hot plates; heated display cabinets; refrigerated food counters; heating 
and cooling apparatus for dispensing hot and cold beverages; electric wine coolers for household purposes; electric hot 
plates; electric refrigerators (for household purposes); electric heated urns.

Cl.21;Flower pots; flower pot holders; plant pots and saucers; planters of glass and precious metal/ stainless steel; 
pots for herbs; plant pots for home gardening, namely for herbs; spice sets; spice racks; spice jars; non-electric spice 
grinders; cruet sets for oil and vinegar; shakers for spices; fitted covers for buckets or pails; flower bowls of stainless 
steel; tableware, cookware and containers for household purposes; glasses, drinking vessels and barware; mixing bowls; 
oven-to-table tableware; cups and mugs; serving platters; serving ladles; plates; knife rests for the table; chopstick rests; 
ramekins; oven to table racks; baking utensils; bakeware; baking dishes; bread boards; butter-dish covers; steamer 
baskets; wire baskets [cooking utensils]; egg cups; finger bowls; plates for hors d"oeuvre; coffee mugs; coffee pots; 
coffee services of precious metal; casseroles [dishes]; saucepan lids; cake tins; cake molds [moulds]; knife rests for the 
table; cream jugs; salad bowls; gravy boats; chocolate molds; dish covers; dishes; trivets [table utensils]; serving bowls; 
butlers" trays; serving pots; soufflé dishes; soup bowls; tableware, other than knives, forks and spoons; teapots; tea 
services [tableware]; tea cups; drip mats for tea; pie pans; cake domes; portable cooking kits for outdoor use; coasters 
(tableware); saucers; cocktail glasses; household containers of stainless steel; buckets for household use; litter baskets 
of metal; storage jars of metal; storage jars; beverageware; candy boxes; bowls for candy; bread bins; bread baskets for 
household purposes; butter dishes; stainless steel boxes for household use; containers for ice; ice cube molds [moulds]; 
cruet stands of precious metal; oil cruets of precious metal; bottles; bottle stands; cookie jars; vegetable racks, namely 
spice racks; stands for dishes; drinks containers for household use; non-electric coffee servers of precious metal; jars; 
kitchen containers; fruit cups; pepper pots; lunch boxes; salt cellars; bowls [basins] for kitchen and household use; 
syrup jugs; dispensers for cling film [other than fixed]; straw dispensers; dispensers for serviettes; mug racks; teapot 
stands; tea caddies; toast racks; cake stands; pedal bins; food storage containers; water bottles; toothpick holders, in 
particular of stainless steel; sugar bowls, in particular of stainless steel; sugar bowls; stands of precious metal and glass 
for serving marmalade; support for table numbers; racks of metal for supporting buffet tableware; support for lanterns of 
metal and glass; butter coolers; double heat insulated containers for food; bottle coolers [receptacles]; beverage coolers 
[containers]; vacuum flasks for holding food; non-electric vacuum jugs; caviar coolers; heaters for feeding bottles, non-
electric; coolers [non-electric containers]; portable beverage coolers; coolers for wine; stainless steel stands for coolers 
for wine; lemon squeezers [non-electric]; crushers for kitchen use, non-electric; beaters, non-electric; whisks, non-
electric, for household purposes; non-electric garlic peelers; non-electric grinders; non-electrical coffee grinders; non-
electric coffee drippers for brewing coffee; coffeepots, non-electric; fruit presses, non-electric, for household purposes; 
rolling pins, domestic, in particular for dough for noodles and pasta, hand-operated; cutting machines for dough, in 
particular for noodles and pasta, hand-operated; non-electric pasta makers for domestic use; non-electric milk frothers; 
heaters for feeding bottles, non-electric; mugs for making yogurt for household purposes; mills for household purposes, 
hand-operated; blenders for food [non-electric]; kitchen grinders, non-electric; non-electric ice crushers; vegetable 
mashers; hand-operated garlic presses; hand-operated food grinders; coffee grinders, hand-operated; pepper mills, hand-
operated; potato ricers; rotary cheese graters; cherry pitters; graters for kitchen use; mortars for kitchen use; food 
mashers; non-electric meat grinders; graters; roasting dishes; non-electric skillets; frying pan lids; cooking skewers of 
metal; roasting dishes; double boilers; hot pots, not electrically heated; steamers [cookware]; closures for pot lids; deep 
fryer baskets for non-electric deep fryers; non-electric griddles; grills [cooking utensils]; cookery molds [moulds]; 
cauldrons; saucepan lids; cooking utensils for use with domestic barbecues; non-electric canners [pressure cookers]; 
deep fryers, non-electric; cooking utensils for use with domestic barbecues; pressure cookers, non-electric; non-electric 
rice cooking pots; non-electric slow cookers; non-electric autoclaves for household use; earthenware saucepans; pot 
lids; woks; autoclaves, non-electric, for cooking; food steamers, non-electric; molds [moulds] for muesli bar making for 
household purposes; containers for household or kitchen use; bento boxes; lunch boxes; strainers for household 
purposes; cruets; ice cube molds for refrigerators; hand-operated salad drainers; thermal insulated containers for food or 
beverage; insulated cups with lids; thermally insulated flasks for household use; freezer containers for household 
purposes; cooking pots and pans [non-electric]; blenders (non-electric); mills for household purposes, hand-operated; 
pepper mills, hand-operated, and salt mills, non-electric; rice cookers, non-electric; sandwich boxes; trays [household]; 
household or kitchen utensils; colanders for household use; draining trays; dish drying racks; fitted dispensers for 
wiping, drying, polishing and cleaning paper; cookie [biscuit] cutters; bread tongs; cocktail sticks; cocktail sticks; egg 
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separators, non-electric, for household purposes; ice cream scoops; fish scoops; bottle stands; vegetable tongs; basting 
spoons [cooking utensils]; barbecue forks; barbecue tongs; hand-operated implements for cracking lobsters; hand-
operated sushi makers; noodle machines, hand-operated; meal trays; honey servers; coffee scoops; candelabra 
[candlesticks]; candlesticks with wind protection; candle extinguishers; basting brushes; scrapers (kitchen implements); 
cooking funnels; corn cob holders; flour sifters; knife blocks; mixing spoons [kitchen utensils]; non-electric egg crackers 
for household use; tortilla presses, non-electric [kitchen utensils]; waffle irons, non-electric; nutcrackers; spatulas; non-
electric beaters for kitchen use; mixing spoons [kitchen utensils]; salad tongs; scoops for household purposes; slotted 
spoons; basting spoons [cooking utensils]; serving forks; serving spoons; serving tongs; napkin holders and rings; 
spaghetti tongs; asparagus tongs; non-electric ice cream makers; skewers (cooking utensil); tea balls; tea light candle 
holders; tea strainers; pastry cutters; dumpling moulds for household use; place card holders; tablecloth holders; pan 
scrapers; pot stands; pie servers; tortilla presses; carving forks; funnels; dish drying racks; wine drip collars specially 
adapted for use around the top of wine bottles to stop drips; spatulas for kitchen use; lemon squeezers; sugar scoops; 
sugar tongs; cocktail shakers; chopsticks; coffee pots; coffee filters, not of paper, being part of non-electric coffee 
makers; non-electric coffee frothers; coffeepots, non-electric; coffee filters, non-electric; non-electric plunger style coffee 
makers; coffee percolators, non-electric; coffee makers, non-electric; kettles, non-electric; non-electric milk frothers; 
whistling kettles; tea infusers.
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Priority claimed from 23/01/2018; Application No. : UK00003284598 ;United Kingdom 

4017883    19/06/2018
[International Registration No. : 1436405]
The University Court of the University of Edinburgh

Old College, South Bridge Edinburgh EH8 9YL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.16;Paper, cardboard and printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks.

Cl.25;Clothing; footwear; headgear.

Cl.35;Business consultancy; business information; business management; business administration; business and 
change management consultancy; business research; commercial and industrial management assistance; professional 
business consultancy; advisory services in relation to the foregoing; market research and market studies; provision of 
information in relation to management of a business; business management and business administration; business 
development services; business strategy development services; business consultancy and advisory services; advisory, 
consultation and support services relating to business, enterprise, business incubation and business start-ups; provision 
of business and change management advice and information; business administration; organising and conducting of 
trade fairs; arranging, promotion and organization of trade fairs and business events; arranging and conducting of 
exhibitions relating to business; arranging and conducting of fairs and exhibitions for business and commercial 
purposes; arranging, promotion and organization of trade fairs and events relating to financial investment; business 
events organization of events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; event 
marketing; provision of business information; economic information services for business purposes; business 
networking services; arranging, promotion and organization of business networking services; administration of the 
business affairs; business networking services relating to investment in businesses in the data science sector; arranging 
and conducting of fairs, exhibitions and events relating to investment in businesses in involved in all sectors of 
commerce; provision of business information relating to joint ventures; business services relating to the arrangement of 
joint ventures; business services relating to the launching of new products; business assistance; arranging business 
introductions; arranging business introductions relating to the funding of and investment in businesses; business 
consultancy services relating to the management, promotion and marketing of fund raising campaigns; business advisory
services for facilitation and brokering in connection with the exchange and promotion of knowledge between companies, 
academia and organisations; business services to facilitate and support the transfer of technology; business advisory 
services for the purpose of commercialising technology; business advisory services to support the development and 
promotion and of spin-out projects and companies; business management and consultancy services to support the 
establishment and development of technology-based businesses; information, advisory and consultancy services relating
to the aforesaid.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.41;Education; providing of training; provision of online education, training and teaching services; arranging, 
organising and conducting of colloquiums, conferences, congresses, seminars and symposiums; awarding degrees; 
publication of books, scientific papers and texts; provision of correspondence courses; off-campus courses; education 
and training examination services; library services; teaching services offered by institutions of education; production of 
films, television programmes, radio programmes; provision of training services in relation to management; provision of 
information services in relation to management; provision of training services in relation to management; educational 
services and events aimed at entrepreneurs; educational services and events, namely, conducting lectures, workshops, 
forums, seminars, speaker series and individual mentoring programs in the field of business planning, entrepreneurship 
and venture capital financing; publishing services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Cl.45;Intellectual property services and licensing of intellectual property; providing advice on intellectual property 
licensing and exploitation; legal services.
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Priority claimed from 15/03/2018; Application No. : UK00003297136 ;United Kingdom 

4018700    10/09/2018
[International Registration No. : 1436503]
WRT TECHNOLOGIES LIMITED

No. 1 London Bridge London SE1 9BG United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; computer software platforms, 
recorded or downloadable; counterfeit coin detectors; electronic tags for goods; electronic numeric displays; interfaces 
for computers; magnetic data media; magnetic encoders; magnetic tape units for computers; money counting and sorting 
machines; scanners [data processing equipment]; optical data media; security tokens [encryption devices]; transmitters 
of electronic signals; parts and fittings thereof.

Cl.14;Alloys of precious metal; coins; gold, unwrought or beaten; ingots of precious metals; precious metals, 
unwrought or semi-wrought; silver, unwrought or beaten.

Cl.35;Business information; providing business information via a web site; business intermediary services relating to 
the matching of potential private investors with entrepreneurs needing funding; commercial intermediation services; 
compilation of information into computer databases; compilation of statistics; compiling indexes of information for 
commercial or advertising purposes; cost price analysis; data search in computer files for others; drawing up of 
statements of accounts; economic forecasting; financial auditing; import-export agency services; invoicing; negotiation 
and conclusion of commercial transactions for third parties; negotiation of business contracts for others; provision of an 
on-line marketplace for buyers and sellers of goods and services; price comparison services; procurement services for 
others [purchasing goods and services for other businesses]; registration of written communications and data; 
systemization of information into computer databases; updating and maintenance of data in computer databases; 
updating and maintenance of information in registries; information, advice and consultancy services relating to all of the 
aforesaid.

Cl.36;Financial services; financial affairs; monetary affairs; banking; brokerage; business liquidation services, 
financial; capital investment; charitable fund raising; cheque verification / check verification; clearing, financial / clearing-
houses, financial; credit bureau services; issuance of credit cards; debt collection agency services; debt advisory 
services; electronic funds transfer; exchanging money; financial evaluation [insurance, banking]; financial management; 
financial analysis; providing financial information via a web site; financial management of reimbursement payments for 
others; financing services; investment of funds; lending against security; loans [financing]; mortgage banking; mutual 
funds; online banking; organization of collections; processing of credit card payments; processing of debit card 
payments; savings bank services; securities brokerage; stock exchange quotations; stock brokerage services; stocks 
and bonds brokerage; surety services; issuance of tokens of value; trusteeship / fiduciary; information, advice and 
consultancy services relating to all of the aforesaid.

Cl.42;Cloud computing; computer programming; computer software design; rental of computer software; computer 
system analysis; computer system design; computer software consultancy; computer security consultancy; conversion 
of data or documents from physical to electronic media; conversion of computer programs and data, other than physical 
conversion; creating and designing website-based indexes of information for others [information technology services]; 
data encryption services; electronic data storage; information technology [IT] consultancy; providing information on 
computer technology and programming via a web site; installation of computer software; internet security consultancy; 
maintenance of computer software; monitoring of computer systems by remote access; monitoring of computer systems 
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for detecting unauthorized access or data breach; off-site data backup; outsource service providers in the field of 
information technology; platform as a service [PaaS]; recovery of computer data; software as a service [SaaS]; technical 
research; technical writing; technological consultancy; updating of computer software; providing online non-
downloadable computer software; information, advice and consultancy services relating to all of the aforesaid.
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4023318    24/09/2018
[International Registration No. : 1438204]
Rittal GmbH & Co. KG

Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Safes and vaults, in particular safes and vaults for information technology; containers of metal for burglar-proof 
and fire-proof storage and protection, in particular of computer hardware components; buildings of metal, in particular 
security rooms, in particular fire-proof areas; metallic divisions [partitions]; components of metal for furniture; space 
systems consisting of cabinet and housing modules, wall modules, in particular modular security spaces, linings of sheet 
metal, namely doors, walls; door locks of metal; positioning and movement devices of metal, namely bases and rollers; 
fixed or mobile mounting equipment and mounting aids of metal, namely mounting plates, swivel frames for mounting, 
mounting shelves of metal, namely mounting brackets; common metals and their alloys; fastening devices, namely 
fasteners of metal, fixing plates of metal, metallic mountings, lock washers of metal, fixing bolts of metal, holding devices 
(fastenings), snap rings [fasteners] of metal, hinges of metal for the fastening of electrical cables; metal building 
materials; transportable buildings of metal; non-electric cables and wires of common metal; ironmongery, small items of 
metal hardware; pipes and tubes of metal; safes.

Cl.9;Electric switch cabinets and adapted cabinets of metal and/or plastic for electrical apparatus, including racks, 
housings and consoles for use in industry, installation, electronics, computers, interactive terminal systems and data 
transmission, including in connection with support arm systems, including air-conditioned and/or earthquake-proof 
and/or vandal-proof and/or explosion-proof; switch cabinets and switch desks consisting of metal and/or plastic, for use 
in industry, installation, electronics, telecommunications, data processing, interactive terminal systems and data 
transmission; (electric) cable carrying bracket systems of metal and/or plastic, consisting of load bearing profiles and 
wall fixings and/or floor fixings and/or housing fixings and/or wall, connection and/or intermediate joints and/or couplings 
and/or tilting and/or connecting adapters and/or elbows; including all the aforesaid goods being earthquake and/or vandal 
and/or explosion-proof; signalling devices for monitoring and safeguarding switch cupboards; current distribution 
components, included in this class, in particular adaptors for connectors and devices, and load-breakers; modules and 
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system components for energy sub-distribution, power supplies, namely power supply units, power-supplying apparatus, 
including uninterruptible power-supplying apparatus, including in modular form; power converters; power inverters; 
overload protection devices for senstive electronic apparatus and computers, namely fuses and monitoring units; alarm 
installations, in particular fire alarms, extinguishing apparatus and systems constructed therefrom; water warning 
apparatus and installations constructed thereof; computer control stations; electronic control stations; electric power 
units; electric and/or electronic access control apparatus and installations constructed therefrom, access control 
apparatus and installations constructed therefrom; electric and electronic control apparatus and installations constructed 
thereof, electric and electronic apparatus and instruments (included in this class), namely for control stations, control 
rooms, console workstations, cad workstations; electric apparatus for cupboard and system monitoring, control and 
regulation, monitoring, including in connection with building monitoring; configuration and monitoring software for 
security areas for information technology; auxiliary cabling devices for electrical purposes, of metal or plastic, namely 
cable management modules consisting of cable guide channels, cable rerouting channels and/or cable fasteners, namely 
cable support rails, cable entries; cable bushings for housings for electric fittings; rubber clamping sections, inscription 
panels adapted for housings for electric fittings; plug-in units for sub-racks, namely plug-in cards, bus boards, casettes, 
pin and socket connectors; mains supply circuit, namely power supply units; electronic devices for monitoring gas 
pipelines; parts for all the aforesaid goods; scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; data processing apparatus and computers; fire-
extinguishing apparatus; data processing equipment; computers; computer software; components for electric switch 
cabinets, namely rack frames, profiles, support bases, guide rails, support rails, shelves, cable glands of metal; 
components of metal for computer control stations; housings of metal for electric apparatus; casings for cpus.
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Priority claimed from 18/04/2018; Application No. : 017889419 ;European Union 

4023508    24/09/2018
[International Registration No. : 1438226]
Rittal GmbH & Co. KG

Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Safes and vaults, in particular safes and vaults for information technology; containers of metal for burglar-proof 
and fire-proof storage and protection, in particular of computer hardware components; buildings of metal, in particular 
security rooms, in particular fire-proof areas; metallic divisions [partitions]; components of metal for furniture; space 
systems consisting of cabinet and housing modules, wall modules, in particular modular security spaces, linings of sheet 
metal, namely doors, walls; door locks of metal; positioning and movement devices of metal, namely bases and rollers; 
fixed or mobile mounting equipment and mounting aids of metal, namely mounting plates, swivel frames for mounting, 
mounting shelves of metal, namely mounting brackets; common metals and their alloys; fastening devices, namely 
fasteners of metal, fixing plates of metal, metallic mountings, lock washers of metal, fixing bolts of metal, holding devices 
(fastenings), snap rings [fasteners] of metal, hinges of metal for the fastening of electrical cables; metal building 
materials; transportable buildings of metal; non-electric cables and wires of common metal; ironmongery, small items of 
metal hardware; pipes and tubes of metal; safes.

Cl.9;Electric switch cabinets and adapted cabinets of metal and/or plastic for electrical apparatus, including racks, 
housings and consoles for use in industry, installation, electronics, computers, interactive terminal systems and data 
transmission, including in connection with support arm systems, including air-conditioned and/or earthquake-proof 
and/or vandal-proof and/or explosion-proof; switch cabinets and switch desks consisting of metal and/or plastic, for use 
in industry, installation, electronics, telecommunications, data processing, interactive terminal systems and data 
transmission; (electric) cable carrying bracket systems of metal and/or plastic, consisting of load bearing profiles and 
wall fixings and/or floor fixings and/or housing fixings and/or wall, connection and/or intermediate joints and/or couplings 
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and/or tilting and/or connecting adapters and/or elbows; including all the aforesaid goods being earthquake and/or vandal 
and/or explosion-proof; signalling devices for monitoring and safeguarding switch cupboards; current distribution 
components, included in this class, in particular adaptors for connectors and devices, and load-breakers; modules and 
system components for energy sub-distribution, power supplies, namely power supply units, power-supplying apparatus, 
including uninterruptible power-supplying apparatus, including in modular form; power converters; power inverters; 
overload protection devices for senstive electronic apparatus and computers, namely fuses and monitoring units; alarm 
installations, in particular fire alarms, extinguishing apparatus and systems constructed therefrom; water warning 
apparatus and installations constructed thereof; computer control stations; electronic control stations; electric power 
units; electric and/or electronic access control apparatus and installations constructed therefrom, access control 
apparatus and installations constructed therefrom; electric and electronic control apparatus and installations constructed 
thereof, electric and electronic apparatus and instruments (included in this class), namely for control stations, control 
rooms, console workstations, cad workstations; electric apparatus for cupboard and system monitoring, control and 
regulation, monitoring, including in connection with building monitoring; configuration and monitoring software for 
security areas for information technology; auxiliary cabling devices for electrical purposes, of metal or plastic, namely 
cable management modules consisting of cable guide channels, cable rerouting channels and/or cable fasteners, namely 
cable support rails, cable entries; cable bushings for housings for electric fittings; rubber clamping sections, inscription 
panels adapted for housings for electric fittings; plug-in units for sub-racks, namely plug-in cards, bus boards, casettes, 
pin and socket connectors; mains supply circuit, namely power supply units; electronic devices for monitoring gas 
pipelines; parts for all the aforesaid goods; scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; data processing apparatus and computers; fire-
extinguishing apparatus; data processing equipment; computers; computer software; components for electric switch 
cabinets, namely rack frames, profiles, support bases, guide rails, support rails, shelves, cable glands of metal; 
components of metal for computer control stations; housings of metal for electric apparatus; casings for cpus.
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[International Registration No. : 1442220]
Extreme Networks, Inc.

6480 Via Del Orov San Jose CA 95119-1208 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and computer software for setting up and configuring local area high-speed networks; 
computer hardware and computer software for setting up and configuring local area networks; network service 
management software for the purpose of monitoring, configuring, securing and troubleshooting computer networks 
connecting computers, devices and machines; computer hardware, namely, wireless network extenders; transmitters and 
receivers for computers and computer networking devices, namely, wireless access points (WAP) devices for connecting 
to a computer network; computer software for use in operating, monitoring and securing for high speed computer 
networks.

Cl.42;Deployment and configuration of wireless computer networks for others; testing reliability, performance and 
inter-operability of computer hardware and software for others; computer software consulting.
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4052135    29/10/2018
[International Registration No. : 1442279]
Raj Nathanael Rube

Rilkeweg 4 73655 Plüderhausen Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed guides; printed reports; printed paper signs; printed periodicals; printed plans; printed brochures; printed
manuals; printed promotional material; printed information sheets; printed news releases; printed curricula; printed 
research reports; printed seminar notes; printed educational materials; printed visuals; books; writing instruments; 
writing tablets.

Cl.35;Business management consultancy; professional business consultancy; interim business management; 
business acquisitions consultation; consultancy services regarding business strategies; business services relating to the 
arrangement of joint ventures; provision of business information relating to joint ventures; arranging of business 
introductions; business project management; project studies for businesses; advice relating to the sale of businesses; 
procurement of goods on behalf of other businesses; publication of printed matter for advertising purposes; market 
analysis.

Cl.40;Custom manufacture of semiconductor components, devices and circuits; rental of assembly machine 
equipment; custom manufacture of prefabricated construction elements.

Cl.41;Coaching; arranging, conducting and organisation of seminars; arranging and conducting of conventions; 
arranging, conducting and organisation of congresses; production and rental of educational and instructional materials; 
sales training services; publication of printed matter; publication of printed matter, other than publicity texts, in electronic 
form; providing on-line publications; distance learning services provided online.

Cl.42;Conducting technical project studies; engineering project management services; it project management; 
research and development services; construction drafting; advisory services relating to design engineering; conducting 
industrial experiments; product development; product development consultation.
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Priority claimed from 29/10/2018; Application No. : 4020180148666 ;Republic of Korea 

4053232    27/11/2018
[International Registration No. : 1442827]
DAEWOONG PHARMACEUTICAL CO., LTD.

35-14, Jeyakgongdan 4-gil, Hyangnam-eup, Hwaseong-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical agents affecting sensory organs; pharmaceutical agents affecting peripheral nervous system; 
pharmaceutical preparations for activating cellular function; cardiovascular pharmaceutical preparations; lozenges for 
pharmaceutical purposes; chemical preparations for pharmaceutical purposes; chemico-pharmaceutical preparations; 
drugs for medical purposes; adjuvants for medical purposes; botulinum toxin for medical purposes; medicines for human 
purposes; injectable dermal filler; pharmaceutical preparations for central nerve treatment; pharmaceutical preparations 
for diagnosis; dermatological pharmaceutical products; pharmaceutical preparations for treating skin disorders; 
antibiotic preparations; pharmaceutical preparations for respiratory organs; pharmaceutical preparations for chemical 
disorder treatment.

Cl.44;Laser skin tightening services; laser skin rejuvenation services; laser vision surgery services; cosmetic laser 
treatment of tattoos; cosmetic and plastic surgery clinic services; cosmetic surgery; beauty therapy; microdermabrasion 
services; cosmetic surgery services; plastic surgery; injectable filler treatments for cosmetic purposes; cellulite treatment 
services; cosmetic procedures for medical purposes; body contouring services for medical purposes; medical clinic 
services; medical services for treatment of the skin; providing medical information in the field of dermatology; 
dermatology; cosmetic laser treatment of skin; scar treatment.
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Priority claimed from 16/10/2018; Application No. : 88157356 ;United States of America 

4055505    08/11/2018
[International Registration No. : 1442198]
OsteoReady, LLC

150 Baker Ave Ext., Suite 110 Concord MA 01742 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Dental implants.

Cl.41;Educational services, namely, providing classes, instruction, and mentoring in the field of dental implants.
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Priority claimed from 02/05/2018; Application No. : UK00003308218 ;United Kingdom 

4055507    02/11/2018
[International Registration No. : 1442519]
Prowler.IO Limited

29 Austin Drive Cambridge CB2 9BB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for machine learning; computer software for autonomous decision making; 
computer software for artificial intelligence; computer software for monitoring and analysing autonomous behaviour; 
computer software for reinforcement learning; computer software for collecting, processing and mining data; computer 
software for data analysis; computer software for statistical analysis; computer software for making predictions and 
inferences from sets of data; computer software for interpreting data; computer software for analysing and predictive 
modelling of behaviour; computer software for autonomous decision making using artificial intelligence; computer 
hardware; computer programs; computer databases; apparatus for the processing of data; electronic databases; 
downloadable electronic publications.

Cl.35;Business advisory services; business information services; data collection and processing services; business 
data analysis; data processing; database management; business statistical analysis; information, advisory and 
consultancy services in relation to all of the aforesaid.

Cl.42;Technical and scientific research services; design and development of computer software and hardware; design 
and development of computer databases; research, design and development of computer algorithms; research, design 
and development of artificial intelligence algorithms; research, design and development of machine learning algorithms; 
technical support, maintenance and updating of computer software; technical support, maintenance and updating of 
computer databases; research, design and development of machine learning software; research, design and development 
of autonomous decision making systems; automation software technology using artificial intelligence and machine 
learning; research, design and development of computer software for reinforcement learning; research, design and 
development of computer software for analysing, collecting, processing and mining data; research, design and 
development of computer software for making predictions and inferences from sets of data; research, design and 
development of computer software for autonomous decision making using artificial intelligence; technical data analysis 
services; technical statistical analysis services; predictive modelling services; computerised analysis of data; data 
mining; research, design and development of computer software for analysing, predicting and modelling behaviour; 
providing software as a service; providing software as a service for machine learning; providing software as a service for 
analysing and predicting behaviour; providing software as a service for autonomous decision making; providing software 
as a service for artificial intelligence; providing software as a service for autonomous decision making using artificial 
intelligence; providing software as a service for analysing, collecting, processing and mining data; information, advisory 
and consultancy services in relation to all of the aforesaid.
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Priority claimed from 22/05/2018; Application No. : 87931651 ;United States of America 

4055528    21/11/2018
[International Registration No. : 1444250]
Chan Zuckerberg Initiative, LLC

394 Pacific Avenue, 2nd Floor San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Promoting public awareness in the fields of health, medical and scientific research, computer technology, 
literacy, immigration reform, child welfare, sustainability, and community building by means of public advocacy; 
promoting the exchange of information and resources within the scientific and medical research community and the 
technology industry to achieve advances in the field of health, medical and scientific research, computer technology, 
literacy, immigration reform, child welfare, sustainability, and community building.

Cl.36;Philanthropic services, namely, providing investment management services to support advancements in the 
fields of health, medical and scientific research, computer technology, literacy, immigration reform, child welfare, 
sustainability, and community building; financing services; capital investment services; consultation services in the field 
of philanthropic services relating to raising, accepting, and administering monetary contributions.
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Priority claimed from 09/05/2018; Application No. : 1374950 ;Benelux 

4055532    08/11/2018
[International Registration No. : 1444424]
IXM S.A.

Route de l'Aéroport 29 CH-1215 Geneva Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; metal materials for building and construction; 
transportable buildings of metal; materials of metal for railway tracks; non-electric cables and wires of common metal; 
ironmongery; small items of metal hardware; pipes and tubes of metal; safes; ores; buildings of metal; metal containers 
for storage or transport; packaging containers of metal; crude and semi-wrought common metals and their alloys; rolled, 
forged, pressed, extruded, compressed and/or cut shaped metal parts being semi-finished products mainly of copper or 
copper alloys.

Cl.35;Advertising services provided in relation to wholesale and retail of metal hardware; business management 
services provided in relation to wholesale and retail of metal hardware; business administration services provided in 
relation to wholesale and retail of metal hardware; office functions services provided in relation to wholesale and retail of 
metal hardware; market studies in relation to wholesale and retail of metal hardware; import and export agency services 
for metal hardware; wholesale services for metal hardware; retail services for metal hardware; online retail store services 
featuring metal hardware; online wholesale store services featuring metal hardware.

Cl.40;Treatment of metal; metallizing; metal casting; metal hardening; metal laminating; metal plating; metal tempering; 
enamelling of metals; heat treatment of metals; refining of metals; custom manufacture of metal hardware; metal 
fabrication and finishing services; rental of metal treating machines and tools; treatment and coating of metal surfaces; 
material treatment services; processing and transforming of energy and metal; processing of chemicals; processing of 
raw materials.

7000
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4055733    16/11/2018
[International Registration No. : 1444308]
Hello Body GmbH

Friedrichstraße 79 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps; cosmetics; body butter; body oils [for cosmetic use]; non-medicated preparations for the care of the skin; 
creams; exfoliants; cosmetic masks; non-medicated hair-care preparations; hair masques; oils for hair conditioning; 
essential oils.

Cl.35;Retailing and online retailing relating to soaps, cosmetics, body butter, body oils, non-medicated skin care 
preparations, creams, scrubs, beauty masks, non-medicated hair care preparations, hair masks, hair oils, essential oils 
and dietetic food, dietary supplements for humans; computerised online ordering of soaps, cosmetics, body butter, body 
oils, non-medicated skin care preparations, creams, scrubs, beauty masks, non-medicated hair care preparations, hair 
masks, hair oils, essential oils and dietetic food, dietary supplements for humans.
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Priority claimed from 17/05/2018; Application No. : 1927600 ;Australia 

4055745    15/11/2018
[International Registration No. : 1443120]
Star Scientific Limited

Se 3.01, L3, 828 Pacific Hwy GORDON NSW 2072 Australia

Proposed to be Used
IR DIVISION
Cl.37;Machinery installation, maintenance and repair services; maintenance and repair services for industrial plants; 
installation, maintenance and repair of industrial apparatus and instruments; installation, maintenance and repair of 
electrical items and equipment; installation, maintenance and repair of heating apparatus; installation, maintenance and 
repair of heat exchange and combustion apparatus; installation, maintenance and repair of steam generating apparatus; 
installation, maintenance and repair of water apparatus; installation, maintenance and repair of gas installations and 
equipment; installation, maintenance and repair of apparatus for use in measuring energy, energy generation and the 
supply of energy; installation, maintenance and repair of computer hardware and computer peripherals; installation, 
maintenance and repair of apparatus used for cooking, refrigerating, drying, ventilating and sanitary purposes; repair 
services; maintenance and servicing of data processing installations and apparatus; maintenance of electronic 
monitoring devices; diagnostic maintenance services; repair, maintenance and installation advisory and consultancy 
services; provision of advice, information and consultancy services in relation to the aforesaid.

Cl.42;Services for monitoring industrial processes for quality control purposes; inspection (testing) of plant and 
machinery; inspection (testing) of industrial and commercial installations; machine condition monitoring for quality 
control purposes; material testing; quality testing; monitoring of computer systems by remote access; computer support 
services (programming and software installation, repair and maintenance services); recording data relating to energy 
consumption in buildings; product monitoring services for quality control purposes; technical data analysis services; 
technical diagnostic testing services; testing of machinery and apparatus; testing services for the certification of quality 
and standards; services for assessing the efficiency of chemicals; provision of advice, information and consultancy 
services in relation to the aforesaid.
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Priority claimed from 16/05/2018; Application No. : 73320/2018 ;Switzerland 

4055785    08/11/2018
[International Registration No. : 1444508]
International Council for Harmonisation of Technical Requirements for Pharmaceuticals for Human Use

Route Pré-Bois 20 P.O. Box 1894 CH-1215 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic information and publications to be made available online in databases or on websites; 
manuals recorded on electronic data storage devices; remote learning and training software; downloadable online 
electronic publications for training and instruction; downloadable electronic publications and data, such as guidelines.

Cl.16;Training manuals; printed training manuals; printed matter for learning; printed matter; user manuals; printed 
publications; manuals, handbooks, technical guides and notebooks.

Cl.41;Training and learning services provided on-line; arranging and conducting of events, conferences and seminars 
on-line for training purposes and learning; electronic publication of on-line books and on-line journals for training and 
learning; arranging and conducting of colloquiums, conferences, conventions, seminars, congresses, symposiums and 
training workshops including via the Internet (webinars) or other computer and communication networks; publication of 
books and texts (other than publicity texts); providing electronic publications via databases or the Internet or other 
networks (including websites); distribution or other provision of electronic media or information via the Internet or via 
other communication networks; organizing of webinars; distance learning services over the Internet (e-learning).

Cl.42;Providing information and data relating to scientific and medical research and development, including electronic 
provision of this information; provision of information about medical and scientific research in health-related domains, 
such as pharmaceuticals; preparation of scientific reports; development and testing of standards, best practices, criteria 
and guidelines in health-related domains, such as pharmaceuticals; technical advice and expert opinions in connection 
with scientific and technical requirements in health-related domains, such as pharmaceuticals. 
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Priority claimed from 08/05/2018; Application No. : 017896023 ;European Union 

4055873    07/11/2018
[International Registration No. : 1444466]
eDiary ApS

Slangerupgade 2, 1. sal, Lej. 15 DK-3400 Hillerød Denmark

Proposed to be Used
IR DIVISION
Cl.9;Electronic diaries; downloadable electronic diaries; cases and covers for electronic diaries; mobile phone and 
tablet cases and covers; application software; downloadable software applications; downloadable mobile applications for 
storage or use on portable computer equipment; application software for mobile devices, computers, USB hardware, data 
storage devices and data storage media; application software for storage on mobile devices, computers, USB hardware, 
data storage devices and data storage media; downloadable applications for use with mobile devices.

Cl.35;Online retailing of electronic diaries, downloadable electronic diaries, cases and covers for electronic diaries, 
cases and covers for mobile telephones and tablets, application software, downloadable application software, 
downloadable application software for storage and use on portable computer equipment, application software for mobile 
devices, computer, USB hardware, apparatus for storing data and media for storing data, application software for storage 
on mobile devices, computer, USB hardware, data storage devices and data storage media, applications, downloadable 
for use with mobile devices, precious jewellery, jewellery, clothes, caps [headwear], hats, caps [headwear], scarves, 
playthings, cups, mugs, posters, paintings, statues, figurines, plaques and works of art made from materials including 
porcelain, terra-cotta, crystal and plastic, writing instruments, pencils, fountain pens, pens, office requisite, cards, bags, 
backpacks, suitcases.
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4055986    16/11/2018
[International Registration No. : 1443998]
PayPal, Inc.

2211 North First Street San Jose CA 95131 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing electronic payments and for transferring funds to and from others; 
authentication software for controlling access to and communications with computers and computer networks.

Cl.36;Financial services, namely, electronic funds transfer; clearing and reconciling financial transactions; electronic 
payment services involving electronic processing and subsequent transmission of bill payment data, and bill payment 
services with guaranteed payment delivery; credit card and debit card transaction processing services; bill payment 
services; providing electronic mobile payment services for others; credit debit card and payment processing services; 
electronic foreign exchange payment processing.

Cl.42;Providing temporary use of on-line non-downloadable software for processing electronic payments; providing 
temporary use of on-line non-downloadable authentication software for controlling access to and communications with 
computers and computer networks.
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4055988    15/11/2018
[International Registration No. : 1443914]
SGII, Inc.

19651 Alter Foothill Ranch CA 92610 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; make-up; cosmetics and personal care products, namely, lipstick in solid or liquid form, lip liner, lip 
gloss, lip polisher, lipstick remover, eye liner, eyebrow liner, and mascara; anti-aging moisturizers used as cosmetics; 
non-medicated anti-aging serum; non-medicated exfoliating preparations for skin and hair; nail cosmetics; nail gel; nail 
polish; nail strengtheners; nail care preparations; moisturizing body lotions, facial washes, body scrub, shampoos and 
conditioners, shower and bath gel, body wash; lotions for face and body care; exfoliant creams; skin lotions; facial 
cleansers; skin cleansers; perfumes; sun screen; sun screen preparations; SPF sun screen sprays; sun block; sun block 
preparations; SPF sun block sprays; cleaner for cosmetic brushes; foundations, highlighters and concealers; non-
medicated hair care preparations to strengthen, thicken, add volume, moisturize and enhance shine of hair; moisturizing 
and shine-enhancing hair conditioner with UV color protection; strengthening and thickening non-medicated hair serums.

Cl.35;Conducting employee incentive award programs to promote on the job quality and productivity in the field of 
independent distributors of cosmetics and personal care products; business management assistance in connection with 
the establishment and operation of person-to-person retail merchandising of various goods, namely, cosmetics and 
personal care products; and distributorship services in the field of cosmetics and personal care products.
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Priority claimed from 06/09/2018; Application No. : 308772 ;Israel 
4056837    15/11/2018
[International Registration No. : 1443978]
LYCORED LTD

P.O. Box 320, Be'er Sheva Israel

Proposed to be Used
IR DIVISION
Cl.1;Lycopene for the food industry; carotenoids, namely, lycopene, alpha-carotene, phytofluene, lutein, astaxanthin, 
beta-carotene, carnosic acid and phytoene from natural sources for use in the manufacture of food and beverages; all 
included in this class.

Cl.2;Food dye; colorants for use in the manufacture of food and beverage products; all included in this class.
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Priority claimed from 24/05/2018; Application No. : 87935287 ;United States of America 

4056843    22/11/2018
[International Registration No. : 1444552]
Carnagefestival LLC

c/o David Weise & Associates, Inc., 16000 Ventura Blvd., Suite 600 Encino CA 91436 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Digital materials, namely, downloadable audio files featuring pre-recorded musical performances of musical 
compositions and sound recordings; musical recordings; musical sound recordings; musical video recordings; 
downloadable musical sound recordings.

Cl.25;Clothing, namely, shirts, sweatshirts, and hats.

Cl.41;Music production services; entertainment, namely, live music concerts; providing on-line music, not 
downloadable; entertainment services by a musical artist and producer, namely, musical composition for himself and 
others and production of musical sound recordings for himself and others; entertainment services in the nature of 
musical production; entertainment, namely, live performances by a musical artist; entertainment services in the nature of 
live musical performances; entertainment services in the nature of live vocal performances by a musical artist; 
entertainment services in the nature of live audio performances by a musical artist; entertainment services, namely, 
personal appearances by a musical artist, music producer, or musical group; entertainment services, namely, non-
downloadable pre-recorded music via a global computer network; production of musical sound recording; production of 
sound and music video recordings.
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Priority claimed from 17/10/2018; Application No. : 88157980 ;United States of America 

4057158    14/11/2018
[International Registration No. : 1443976]
GREAT STAR TOOLS USA, INC.

Corporation Trust Center, 1209 Orange St., Wilmington, in the County of New Castle Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Electrical apparatus for sealing plastics; agitators; food mixing machines; centrifugal mills; kitchen grinders, 
electric; crushers for kitchen use, electric; electric mixers for household purposes; mills for household purposes, other 
than hand-operated; tin openers, electric; can openers, electric; pepper mills, other than hand-operated; beaters, electric; 
coffee grinders, other than hand-operated; blenders, electric, for household purposes; whisks, electric, for household 
purposes; fruit presses, electric, for household purposes; vegetable cutter, for household purposes; meat slicer, for 
household purposes; vacuum cleaners; robotic vacuum cleaners.

Cl.8;Hand operated abrading tools; knife sharpeners; hand-operated sharpening tools and instruments; sharpening 
stones; blade sharpening instruments; manicure sets.

Cl.11;Framework of metal for ovens; structural plates for ovens; roasting jacks; roasting spits; coffee roasters; electric 
rice cookers; electromagnetic induction cookers for household purposes; electric slow cookers; steam heating 
apparatus; electric bread cookers; portable stoves; ceramic stoves; gas stoves; electric stoves; bread toasters; toasters; 
cooking grates adapted for barbecue grills; kitchen ranges; charcoal roasters for household purposes; barbecues; deep 
fryers, electric; solar furnaces; kettles, electric; electric appliances for making yogurt; solar cooker; electric hot water 
bottle; pipes being parts of sanitary installations; water-pipes for sanitary installations; floor drain; toilets; bathtub; wash 
basins being parts of sanitary installations; bath installations; bath plumbing fixtures.

Cl.16;Stapling presses; pencil sharpening machines, electric or non-electric; paper cutters for office use; hand-held 
paper knives; erasers; blackboard erasers; chalk erasers; ink erasers; rubber erasers; whiteboard erasers; writing board 
erasers.

Cl.18;School bags; school satchels; travelling trunks; rucksacks; backpacks; trunks; bags for sports; mountaineering 
sticks; alpenstocks; leather leads; leather leashes.

Cl.20;Mattress foundations; cushions; pillows; air pillows, not for medical purposes; straw mattresses; straw mattress; 
sleeping pads; sleeping mats; mats for infant playpens.

Cl.21;Kitchen containers; lunch boxes; fruit presses, non-electric, for household purposes; kitchen grinders, non-
electric; non-electric food blenders for household purposes; beaters, non-electric; mills for household purposes, hand-
operated; nozzles for watering hose; garden sprinklers; lawn sprinklers; sprinklers for watering flowers and plants; 
watering cans; pouring spouts for household use; garbage cans; trash cans; thermally insulated containers for food; 
heat-insulated containers for beverages; insulating flasks; vacuum bottles; refrigerating bottles; thermos flask; thermos 
bottle shell; kettles, non-electric; squeegees for glass doors and windows.

Cl.28;Christmas trees of synthetic material; ornaments for christmas trees, except illumination articles and 
confectionery; christmas tree stands; artificial fishing bait; rods for fishing; decoys for hunting or fishing; lures for 
hunting or fishing; fishing tackle; fishing lines.
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Priority claimed from 24/05/2018; Application No. : 017906233 ;European Union 

4057162    20/11/2018
[International Registration No. : 1443636]
Link11 GmbH

Lindleystraße 12 60314 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer hardware; computer hardware for routing audio, video, and digital signals; switchers for 
routing audio, video, and digital signals; keypads for routing audio, video, and digital signals; cloud servers; databases; 
computer software for the monitoring of computer systems; computer software for encryption; cloud network monitoring 
software; cloud computing software.

Cl.38;Computer communication and internet access; providing telecommunications access to server centres; 
providing access to databases; providing access to computer networks; internet service provider services; 
telecommunications routing and junction services.

Cl.42;Hosting services and software as a service and rental of software; software development, programming and 
implementation; design and development of internet security programs; programming of internet security programs; IT 
security services in the nature of protection and recovery of computer data; provision of security services for computer 
networks, computer access and computerised transactions; analytical services relating to computers; development of 
databases; maintenance of database software; testing, analysis and monitoring of telecommunication signals; monitoring 
of computer systems to detect breakdowns; monitoring of computer systems for detecting unauthorized access or data 
breach; data security services; server administration; encryption, decryption and authentication of information, messages 
and data; computer security services for protection against illegal network access; computer software consultancy; 
monitoring of network systems; monitoring of computer systems for security purposes; computer virus protection 
services; cloud computing; cloud hosting provider services; consulting in the field of cloud computing networks and 
applications; providing virtual computer systems through cloud computing; providing virtual computer environments 
through cloud computing; design and development of operating software for accessing and using a cloud computing 
network; computer security threat analysis for protecting data.
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4057215    23/11/2018
[International Registration No. : 1225035]
IPNFA c/o Frits Westerholt

Hauptstrasse 81 CH-4702 Oensingen Switzerland

Proposed to be Used
IR DIVISION
Cl.41;Organization and conducting of seminars and training workshops; publication of texts (other than advertising 
texts); organization and conducting of conferences, congresses and symposiums; all the aforesaid services in 
connection with the proprioceptive neuromuscular facilitation (PNF) method.

Cl.42;Research and design services in connection with the proprioceptive neuromuscular facilitation (PNF) method.
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Priority claimed from 19/06/2018; Application No. : 88006074 ;United States of America 

4057728    16/11/2018
[International Registration No. : 1443892]
Colgate-Palmolive Company

300 Park Avenue New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated toothpaste, non-medicated mouthwash, cosmetic whiteners in the nature of cosmetic teeth 
whitening preparations.

Cl.5;Medicated toothpaste, medicated mouth rinses; medicated oral care products, namely, a professional tooth 
whitening kit comprised primarily of medicated tooth whitening gel, and also syringes and mouth trays, for at-home use.

Cl.21;Toothbrushes, interdental cleaners, dental floss.
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Priority claimed from 06/09/2018; Application No. : 308776 ;Israel 
4057772    15/11/2018
[International Registration No. : 1443544]
LYCORED LTD

P.O.B. 320 Be'er Sheva Israel

Proposed to be Used
IR DIVISION
Cl.1;Lycopene for the food industry; carotenoids, namely, lycopene, alpha-carotene, phytofluene, lutein, astaxanthin, 
beta-carotene, carnosic acid and phytoene from natural sources for use in the manufacture of food and beverages; all 
included in class 1.

Cl.2;Food dye; colorants for use in the manufacture of food and beverage products; all included in class 2.
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4057827    08/11/2018
[International Registration No. : 1443599]
ANTOLINI LUIGI & C. S.P.A.

Via Napoleone, 6, Frazione Ponton I-37015 Sant'Ambrogio di Valpolicella (VR) Italy

Proposed to be Used
IR DIVISION
Cl.14;Precious or semiprecious stones; jewellery, horological and chronometric instruments.

Cl.19;Non-metallic building materials, namely blocks and slabs of marble and granite, concrete slabs, concrete 
structural beams, quartz, slate, onyx; blocks and slabs of marble and granite; non-metallic floors, namely tile flooring, 
hardwood flooring, laminate flooring, marble flooring, mosaic flooring.
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Priority claimed from 08/05/2018; Application No. : 30 2018 105 123 ;Germany 

4058189    07/11/2018
[International Registration No. : 1443549]
Glatt GmbH

Werner-Glatt-Strasse 1 79589 Binzen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the pharmaceutical industry; Machines for high shear granulation.

Cl.11;Industrial treatment installations; Chemical processing equipment; Drying installations; Fluidized bed dryer.
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Priority claimed from 21/05/2018; Application No. : 2018/03271 ;Sweden 

4058843    13/11/2018
[International Registration No. : 1443576]
Johan Åhlén AB

Box 41 SE-234 21 Lomma Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer games software; interactive multimedia game programs; computer games downloadable; downloadable 
music; e-books; audio books.

Cl.41;Multimedia publishing; publication of computer games; publishing services; music publishing services; 
publication of texts; publication of instructional literature; publication of material on magnetic or optical data media.
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Priority claimed from 08/05/2018; Application No. : 87912401 ;United States of America 

4058900    07/11/2018
[International Registration No. : 1443564]
OceanKind LLC

2200 Geng Road, Suite 100 Palo Alto CA 94303 United States of America

Proposed to be Used
IR DIVISION
Cl.18;All-purpose carrying bags, tote bags, backpacks.

Cl.21;Mugs, tumblers for use as drinking glasses, drinking glasses, cups, and water bottles sold empty.

Cl.25;Clothing, namely, shirts, t-shirts, sweatshirts.

Cl.35;Providing business advice and information to organizations in the areas of public policy, public health, and 
providing solutions to environmental problems; promoting scientific research and development in the field of providing 
solutions to environmental problems; organizing events and conferences with thought leaders in the fields of 
environmental and sustainability issues for business or commercial purposes.

Cl.36;Providing working and venture capital to organizations in the areas of technology, market research, public policy, 
public health, and providing solutions to environmental problems; providing grants to non-profit organizations for 
operational purposes; providing financial assistance to organizations for legal services in the field of environmental 
conservation; management of investment funds dedicated to specific problems in the area of solving environmental 
problems.

Cl.41;Educational services, namely, providing training, classes, seminars, lectures, conferences, workshops in the field 
of sustainability and environmental issues; hosting educational events and conferences with thought leaders in the fields 
of environmental and sustainability issues.

Cl.42;Developing code for software that supports advances in and organization for environmental conservation work; 
providing research in the field of sustainability and environmental issues related to oceans, ocean health, ocean life, 
sustainable fisheries, seafood, ocean-borne diseases, and health ailments related to ocean pollution.
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4059183    02/11/2018
[International Registration No. : 1442400]
Lhasa Limited

Granary Wharf House, 2 Canal Wharf, Holbeck LEEDS, West Yorkshire LS11 5PS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in chemical hazard identification and risk assessment.

Cl.42;Scientific and technological services, namely, research in the fields of toxicology, metabolism, chemical 
synthesis, environmental science and chemical degradation; design and development of computer software; software 
installation and maintenance services; providing scientific research information and results in the fields of toxicology, 
metabolism, chemical synthesis, environmental science and chemical degradation from an online searchable database.
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4059256    06/11/2018
[International Registration No. : 1443645]
Nanollose Limited

'CPC' Se5, 145 Stirling Hwy Nedlands WA 6009 Australia

Proposed to be Used
IR DIVISION
Cl.23;Textile filaments (threads); textile yarns; threads for textile use; threads of plastic materials for textile use; yarns 
for textile applications; yarns for textile use; yarns made of synthetic material for textile use; rayon thread and yarn; 
synthetic threads.

Cl.24;Viscose textiles; rayon fabric; woven fabrics for making up into articles of clothing; denim (cloth); non-woven 
cloth; non-woven fabrics made substantially of paper; non-woven fabrics of natural fibres; non-woven fabrics of synthetic 
fibres; napery (textile); non-woven textile articles; non-woven textile fabrics; non-woven textiles; paper fabrics; bathroom 
linen; bed linen; bed linen of paper; fabrics for use in making diapers; disposable drying towels; disposable bedding; 
disposable cloths; disposable tablecloths; disposable wash cloths; furnishing fabrics being textile piece goods; 
household textile piece goods; textile articles for household use; textile fabrics for making up into household textile 
articles; textiles; textiles for furnishings; textile fabrics for the manufacture of clothing; fabrics for soft furnishings; 
upholstery fabrics; materials for use in making clothes; textile fabrics for making into clothing.

Cl.25;Apparel (clothing, footwear, headgear); athletic clothing; clothing; clothing for sports; underclothing.
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4060014    01/11/2018
[International Registration No. : 1443239]
Weir Pump & Valve Solutions, Inc.

8625 Grant Road St Louis MO 63123 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal alloy especially useful for machine components; corrosion resistant metal alloy for use in partially wrought 
goods, namely, pump bodies and valve bodies and component and replacement parts therefor, and for machine 
components, flanges, plates, bars, beams, wire and mesh, pipes, and for use in the manufacture thereof, and for manually 
operated metal valves for use in handling acids, sulfur, molten metal, molten salts, and component and replacement 
parts.

Cl.7;Centrifugal pumps, positive displacement pumps and reciprocating pumps, all for handling acids, sulfur, molten 
metal, molten salts, and component and replacement parts therefor.

Cl.9;Control valves for use in regulating the flow of acids, sulfur, molten metal, molten salts, and component and 
replacement parts therefor; electronic control valves for use in fluid control for handling acids, sulfur, molten metal, 
molten salts, and component and replacement parts therefor; automatic control valves for use in handling acids, sulfur, 
molten metal, molten salts, and component and replacement parts therefor.
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4060037    15/11/2018
[International Registration No. : 1443497]
Monsieur PIERRE PICCALUGA

113 ROUTE DE LAUSANNE CH-1197 PRANGINS Switzerland

Monsieur CYRIL STEFFAN

20 RUE ROBESPIERRE F-78390 BOIS D'ARCY France

Monsieur MARC CHARBONNEAUX

4 RUE DUMENGE F-69004 LYON France

Madame ELINA PICCALUGA

113 ROUTE DE LAUSANNE CH-1197 PRANGINS Switzerland

Monsieur OLIVIER FLEBUS

BAS SOMONT F-73170 YENNE France

Monsieur FABIEN MARTY

53 RUE DE FREMIS CH-1241 PUPLINGE Switzerland

PERRICHON CLAUDE ANNIE

6 rue des Escoffiers F-38080 L'Isle d'Abeau France

BUENDIA JOSE

100 RUE DES PATIERS F-38300 SEREZIN DE LA TOUR France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; photographic apparatus and instruments; cinematographic cameras; optical 
apparatus and instruments; signaling apparatus and instruments; sound recording apparatus; sound transmitting 
apparatus; sound reproduction apparatus; image recording apparatus; image transmission apparatus; image 
reproduction apparatus; computers; electronic tablets; electronic book readers; game software; computer peripheral 
devices; electric wires; electric relays; spectacles (optics); 3D spectacles; virtual reality helmets; integrated circuit cards 
[smart cards]; electric batteries.

Cl.11;Lighting apparatus; heating apparatus; sanitary installations; air conditioning apparatus; air conditioning 
installations; lighting apparatus for vehicles; heaters for vehicles; air conditioners for vehicles; air-purifying apparatus 
and machines; water purifying apparatus and machines.

Cl.12;Vehicles; apparatus for locomotion by land; apparatus for locomotion by air; apparatus for locomotion by sea; 
suspension shock absorbers for vehicles; vehicle bodies; vehicle chassis; electric vehicles; caravans; mopeds; cycles; 
cycle brakes; bicycle rims; pedals for cycles; tires for cycles; cycle wheels; handling carts.

Cl.15;Musical instruments; electronic musical instruments.

Cl.41;Education; training; entertainment; publication of books; motion picture production; photography services; 
organization and conducting of conferences; organization of exhibitions for cultural or educational purposes.
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Priority claimed from 06/07/2018; Application No. : 017927985 ;European Union 

4060059    09/11/2018
[International Registration No. : 1443485]
Achenbach Buschhütten GmbH & Co. KG

Siegener Straße 152 57223 Kreuztal Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the foil industry and machine tools; motors and engines (except for land vehicles); machine coupling 
and transmission components (except for land vehicles); agricultural implements other than hand-operated; incubators 
for eggs; machines for preparing, processing and transporting rolled material and parts for the aforesaid machines, 
included in this class; winding, cutting, spooling and rewinding machines and installations consisting thereof; separating 
and doubling machines; hydraulic, pneumatic and mechanical controllers for machines, including parts therefor, included 
in this class, for optimising rolling processes, including for preparing and transporting rolled material; mechanical 
installations consisting of hydraulic, pneumatic and mechanical controllers for machines for optimising rolling processes,
including for preparing and transporting rolled material; automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines and data-processing equipment; fire-extinguishing apparatus; electrotechnical, electronic and 
optical apparatus, including parts therefor, included in this class, for optimising rolling processes, including for preparing 
and transporting rolled material, by means of automatically measuring, controlling, regulating, recording of control and 
instrumentation, evaluating and logging data from the rolling process; installations consisting of electrotechnical, 
electronic and optical apparatus for optimising rolling processes, including for preparing and transporting rolled material, 
by means of automatically measuring, controlling, regulating, recording of control and instrumentation, evaluating and 
logging data from the rolling process.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; creation of software for the process control and 
monitoring of machines for treating foil tape.
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Priority claimed from 25/05/2018; Application No. : 017907030 ;European Union 

4060068    06/11/2018
[International Registration No. : 1443598]
HORIBA Europe GmbH

Landwehrstraße 55 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Recorded content; information technology and audio-visual, multimedia and photographic devices; instruments 
and indicators for measuring, detecting and monitoring; data loggers and recorders; cloud servers; interfaces for 
computers and measuring apparatus; interfaces for computers.

Cl.42;Scientific and technological services; engineering design and consultancy; IT programming services; information 
technology [IT] consultancy services; cloud hosting provider services; cloud computing; hosting services and software 
as a service and rental of software; technological analysis services; computer aided industrial analysis services.
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4060778    26/09/2018
[International Registration No. : 1444005]
Joint Stock Company "'Siberian Anthracite"

Sovetskaya street, 2a, Iskitimsky district RU-633224 Listvyansky, Novosibirsk Region Russian Federation

Proposed to be Used
IR DIVISION
Cl.4;Anthracite; coal.

Cl.7;Ore treating machines.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; cars; sports cars; concrete mixing vehicles; refrigerated 
vehicles; caravans; aircraft; mine cars; tilt trucks; civilian drones; water vehicles; remote control vehicles, other than 
toys; electric vehicles; tricycles; delivery tricycles; trailer hitches for vehicles; couplings for land vehicles; wheelbarrows; 
handling carts; two-wheeled trolleys; forklift trucks; cleaning trolleys; railway carriages.

Cl.35;Business management; business administration; office functions; arranging subscriptions to telecommunication 
services for others; import-export agency services; commercial information agency services; advertising agency 
services; cost price analysis; rental of advertising space; business auditing; computerized file management; book-
keeping; invoicing; demonstration of goods; transcription of communications [office functions]; opinion polling; market 
studies; business information; business investigations; business research; marketing research; personnel recruitment; 
business management and organization consultancy; business organization consultancy; business management 
consultancy; personnel management consultancy; professional business consultancy; layout services for advertising 
purposes; marketing; scriptwriting for advertising purposes; news clipping services; updating and maintenance of 
information in registries; updating and maintenance of data in computer databases; updating of advertising material; 
word processing; organization of exhibitions for commercial or advertising purposes; arranging newspaper subscriptions 
for others; organization of fashion shows for promotional purposes; organization of trade fairs for commercial or 
advertising purposes; shop window dressing; design of advertising materials; business appraisals; payroll preparation; 
data search in computer files for others; sponsorship search; business management assistance; commercial or industrial 
management assistance; commercial intermediation services; providing business information via a web site; provision of 
commercial and business contact information; provision of an on-line marketplace for buyers and sellers of goods and 
services; web indexing for commercial or advertising purposes; presentation of goods on communication media, for retail 
purposes; economic forecasting; auctioneering; sales promotion for others; production of teleshopping programmes; 
production of advertising films; office machines and equipment rental; rental of advertising time on communication 
media; publicity material rental; rental of vending machines; rental of photocopying machines; publication of publicity 
texts; radio advertising; distribution of samples; dissemination of advertising matter; direct mail advertising; registration 
of written communications and data; writing of publicity texts; on-line advertising on a computer network; advertising by 
mail order; television advertising; document reproduction; compilation of statistics; compilation of information into 
computer databases; business inquiries; systemization of information into computer databases; advisory services for 
business management; negotiation of business contracts for others; negotiation and conclusion of commercial 
transactions for third parties; compiling indexes of information for commercial or advertising purposes; tax preparation; 
drawing up of statements of accounts; telemarketing services; psychological testing for the selection of personnel; 
business management of hotels; business management for freelance service providers; business project management 
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services for construction projects; commercial administration of the licensing of the goods and services of others; 
business management of reimbursement programs for others; administrative processing of purchase orders; public 
relations; modelling for advertising or sales promotion; typing; appointment reminder services [office functions]; 
relocation services for businesses; tax filing services; search engine optimization for sales promotion; appointment 
scheduling services [office functions]; price comparison services; secretarial services; procurement services for others 
[purchasing goods and services for other businesses]; shorthand; outsourcing services [business assistance]; telephone 
answering for unavailable subscribers; photocopying services; business efficiency expert services; direct advertising; 
commercial information and advice for consumers in the choice of products and services; providing commercial 
information to consumers; providing consumer information relating to goods and services; consultancy regarding public 
relations communication strategies; consultancy regarding advertising communication strategies; rental of signs for 
advertising purposes; rental of sales stands; bill-posting; outsourced administrative management for companies; web 
site traffic optimization; pay per click advertising.

Cl.37;Drilling of wells; rebuilding engines that have been worn or partially destroyed; rebuilding machines that have 
been worn or partially destroyed; building sealing; building insulating; scaffolding; quarrying services; hydraulic 
fracturing services; mining extraction.

Cl.39;Air transport; motor coach rental; boat rental; garage rental; rental of vehicle roof racks; aircraft rental; parking 
place rental; rental of warehouses; rental of tractors; transport reservation; towing; vehicle breakdown towing services; 
delivery of goods; transportation information; storage information; transportation logistics; armored-car transport; 
hauling; carting; ferry-boat transport; barge transport; boat transport; railway transport; marine transport; vehicle rental; 
storage of goods; storage; freight forwarding; traffic information.

Cl.42;Chemical analysis; energy auditing; engineering; installation of computer software; meteorological information; 
clinical trials; material testing; geological research; research in the field of environmental protection; research and 
development of new products for others; scientific research; technical research; calibration [measuring]; land surveying; 
conducting technical project studies; geological prospecting; oil prospecting; construction drafting; computer software 
design; physics [research]; electronic data storage; surveying; geological surveys.
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Priority claimed from 16/05/2018; Application No. : 1927132 ;Australia 

4063395    16/11/2018
[International Registration No. : 1444676]
Huskee Tech Pty Ltd

3 Plassey Rd NORTH RYDE NSW 2113 Australia

Proposed to be Used
IR DIVISION
Cl.9;Tablet computers, laptop computers, portable electronic devices, smart data chips and electrical components used 
together with drinkware and dinnerware to select, exchange and pay for goods as well as access, capture, transfer and 
store digital data obtained from such transactions; computer software and downloadable software (apps) used in a 
system for the exchange, replacement and re-distribution of reusable take-away drinkware and dinnerware.

Cl.21;Drinkware including cups, coffee cups, tea cups, mugs and drinking glasses; food and drink coasters and trivets; 
coffee percolators (non-electric), coffee pots, coffee plungers and coffee drippers; teapots and tea-making equipment 
including tea balls, tea bag rests, tea cosies, tea canisters, tea caddies, tea infusers and tea strainers; beverage stirrers; 
smart drinkware and dinnerware which operate with built-in electrical components, data chips or downloadable software 
(apps) to select, exchange and pay for goods as well as access, capture, transfer and store data obtained from such 
transactions; disposable, reusable and recyclable take-away cups, cup lids, saucers and beverage stirrers; tea and coffee 
sets; dinnerware including saucers, bowls, plates, serving plates and dishes; containers for storing food and drink; 
thermally insulated containers for food and drink; portable food and beverage containers including travel mugs; serving 
trays for carrying food, drink and crockery; cookware and cooking utensils.

Cl.35;Retail and wholesale services, provided in-store, via the internet (online), through use of downloadable software 
applications (apps) and customer membership loyalty programmes, all relating to crockery, drinkware, coffee cups, tea 
cups, take-away cups, mugs, lids, saucers, bowls, plates, serving plates, dishes, dinnerware, food and beverage 
containers, serving trays, thermally insulated containers for food and drink, travel mugs, cookware and cooking utensils, 
coasters, trivets, tableware, coffee brewing equipment, coffee pots, tea making equipment, teapots, beverage stirrers and 
smart drinkware and dinnerware which operate with built-in electrical components, data chips or downloadable software 
(apps); distribution of goods (by any means); provision of business information and advice relating to an exchange, 
replacement and re-distribution system for reusable take-away drinkware and dinnerware.
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4063398    29/05/2018
[International Registration No. : 1444747]
LINCO BAXO INDUSTRIE REFRATTARI SPA

Via C. Boncompagni, 51/B I-20139 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal materials for construction; transportable metal constructions; metal 
materials for railroads; metal non-electric cables and wires; metalwork, small metal articles, metal pipes and tubes; safes; 
metal products not included in other classes; ores.

Cl.16;Paper, cardboard and products made of these materials and not included in other classes; printed material; 
bookbinding articles; materials for artists; paintbrushes; typing machines and office material (except for furniture); 
instruction and educational material (except for devices); plastic material for packaging not included in other classes; 
printers' type; printing blocks.

Cl.19;Non-metal building materials; non-metal hard pipes for construction; asphalt, pitch and bitumen; non-metal 
transportable homes; non-metal monuments.

Cl.35;Advertisement and business.

Cl.37;Construction and repair.
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4063399    12/10/2018
[International Registration No. : 1444831]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.35;Comprehensive shopping mall services provided via Internet; business intermediary services relating to mail 
order by telecommunications; electronic coupon procurement services for others; providing information about 
commercial business and commercial information agency services via the global computer network; services for 
provision of foreign trade information; import-export agency services; administrative services relating to customs 
clearance; administrative processing of goods delivery services; ordering services for goods for others; advertising; 
publicity; sales agency services of chemico-pharmaceutical preparations; sales agency services of pharmaceuticals; 
providing of job information; database management; auctioneering provided on the internet; telephone answering 
services; subscription to an information media package; printed coupon procurement services for others.

Cl.39;Transport/storage and packaging of goods; rental of warehouses; delivery of goods; provision of tourist travel 
information; travel arrangement; travel reservation; booking of seats for travel; delivery of processed food ordered via 
online networks; postal, freight and courier services; logistics services consisting of the storage, transport and delivery 
of goods; transportation logistics information via computer communication networks; providing traffic information via 
mobile applications; storage of oil; depot services for the storage of vehicles; physical storage of electronically-stored 
data; packaging of goods.
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4063404    09/08/2018
[International Registration No. : 1445053]
ZHEJIANG SEMIR GARMENT CO., LTD.

No. 98 Nanhui Road, Louqiao Industrial Park, Ouhai District, Wenzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.5;Dental preparations for disclosing plaque; air purifying preparations; babies' diaper-pants; diapers for pets; food 
for babies; disinfectants for hygiene purposes; eyepatches for medical purposes; babies' napkins [diapers]; protein 
dietary supplements; sanitary towels.

Cl.10;Dental apparatus and instruments; medical apparatus and instruments; breast pumps; suture materials; surgical 
apparatus and instruments; feeding bottle teats; babies' bottles; teething rings; medical apparatus and instruments; 
physiotherapy apparatus; teats.

Cl.12;Pushchair hoods; electric vehicles; remote control vehicles, other than toys; strollers; repair outfits for inner 
tubes; mopeds; sack-barrows; wheelchairs; tires for vehicle wheels; safety belts for vehicle seats.

Cl.18;Imitation leather; pelts; travelling trunks; leather laces; pocket wallets; school bags; leather trimmings for 
furniture; umbrellas; walking sticks; clothing for pets.

Cl.20;Furniture; cots; infant walkers; casks, not of metal; mirrors [looking glasses]; bamboo curtains; works of art of 
wood, wax, plaster or plastic; decorations of plastic for foodstuffs; furniture fittings, not of metal; playpens for babies; 
pillows; mats for infant playpens; door fittings, not of metal.

Cl.21;Containers for household or kitchen use; drinking vessels; porcelain ware; tableware, other than knives, forks 
and spoons; glass, unworked or semi-worked, except building glass; baby baths, portable; combs; brush goods; 
toothbrushes; toothpicks; cosmetic utensils; vacuum bottles; cleaning instruments, hand-operated; crystal [glassware].

Cl.24;Woollen cloth; non-woven textile fabrics; wall hangings of textile; towels of textile; furniture coverings of textile; 
loose covers for furniture; door curtains; fitted toilet lid covers of fabric; furniture coverings of plastic; linings [textile].

Cl.25;Ready-made clothing; layettes [clothing]; swimsuits; football boots; gymnastic shoes; hats; hosiery; gloves 
[clothing]; scarfs; girdles; shower caps; sleep masks; knitwear [clothing].

Cl.28;Fishing tackle; parlor games; stuffed toys; building blocks [toys]; board games; balls for games; body-building 
apparatus; archery implements; machines for physical exercises; hunting game calls; swimming pools [play articles]; 
knee guards [sports articles]; roller skates; ornaments for Christmas trees, except illumination articles and confectionery.

Cl.35;Presentation of goods on communication media, for retail purposes; commercial administration of the licensing 
of the goods and services of others; provision of commercial and business contact information; personnel management 
consultancy; relocation services for businesses; systemization of information into computer databases; providing business 
information via a web site; accounting; rental of vending machines; rental of sales stands; sponsorship search.

7029



Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

 

4063405    07/05/2018
[International Registration No. : 1445063]
SANKAR-ZHU LISA CLARET

Apt. 802 Bldg. D, Weilai Garden, 69 Weilai Rd, Zhengzhou Henan China

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; phonograph records; compact disc; cinematographic film recording; electronic 
publications (downloadable); animated cartoons; computer software applications (downloadable); electronic audible 
device with audio books; electronic teaching-learning devices; audio cassettes.

Cl.25;Clothing; raincoats; gloves (clothing); belts; scarves; swimsuits; hats; socks; layettes (clothing); footwear.

Cl.28;Toys; slides [playthings]; rocking horses; playing cards; machines for physical exercises; swimming pools [play 
articles]; protective paddings [parts of sports suits]; apparatus for games; bladders of balls for games; plush toys.

Cl.42;Quality control; technical research; packaging design; authenticating works of art; computer software design; 
material testing; dress designing; creating and maintaining web sites for others; hosting computer sites [web sites]; 
design of interior decor.
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Priority claimed from 28/02/2018; Application No. : 30 2018 004 977 ;Germany 

4063411    16/07/2018
[International Registration No. : 1444757]
Wacker Chemie AG

Hanns-Seidel-Platz 4 81737 München Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical products as well as biotechnological chemicals for industrial, scientific, agricultural and 
forestry purposes; oligosaccharides and polysaccharides and derivatives thereof for industrial purposes; cyclodextrins 
and cyclodextrin derivatives; chemical compositions containing cyclodextrins and/or cyclodextrin derivatives; standard 
solutions for use in analytical chemistry, polymer dispersions and photographic emulsions containing cyclodextrins 
and/or cyclodextrin derivatives; raw materials, active substances and auxiliary materials for medicines; enzymes and 
enzyme preparations for industrial purposes; enzymes and enzyme preparations for the food industry; cyclodextrins and 
derivatives thereof in the form of process aids for the food industry and the dietetic food industry; raw materials, active 
substances and auxiliary materials for foodstuffs and beverages; cyclodextrins and cyclodextrin derivatives for the 
manufacture of dietary supplement foodstuffs and beverages; antioxidants for use in manufacture; chemical and organic 
compounds for use in the manufacture of dietary supplement foodstuffs and beverages, namely ubiquinone and 
ubiquinol; chemical products for the manufacture of cosmetics; antioxidants for the manufacture of cosmetics; chemical 
products for use in confectionery and edible oils; chemical products for the manufacture of pharmaceutical products; 
antioxidants for the manufacture of pharmaceuticals; vitamins for the manufacture of pharmaceutical products; chemical 
products for use in confectionery and oils; chemical and organic compounds for use in the manufacture of food and 
beverages, namely ubiquinone and ubiquinol for use in confectionery and edible oils; chemical products for the 
manufacture of anti-aging products.

Cl.3;Non-medicated cosmetics; non-medicated products for body and beauty care; cosmetic creams, cosmetic lotions, 
cosmetic emulsions and cosmetic dispersions for tanning, sun protection, skin regeneration, skin bleaching, age 
protection and lipid replenishment of the skin; cosmetic skin care products; cosmetic skin care products to delay the 
aging of the skin.

Cl.5;Pharmaceutical products; pharmaceutical preparations; dietetic substances for medical purposes; dietetic 
beverages for medical purposes; dietetic foods for medical purposes; enzymes for medical purposes; enzyme 
preparations for medical purposes; skin care products for medical purposes; medical creams; chewing gum for medical 
purposes; oils for medical purposes; medical feed; medical beverages; nutraceuticals for therapeutic or medical 
purposes; veterinary preparations; food for babies; cyclodextrins and cyclodextrin derivatives as additives for 
pharmaceuticals, human food and animal feed; biocides; cyclodextrins and their derivatives for pharmaceutical, 
veterinary and health care purposes; complexed edible oils for dietetic purposes; complexed edible oils as baby food; 
complexed extracts of dietary oils in powder form; dietary foods or food supplements for medical purposes; cyclodextrins
and cyclodextrin derivatives for dietary purposes; phenols and their derivatives for medical and veterinary purposes; 
antioxidants for medical and veterinary purposes; antioxidants as food supplements for medical and veterinary purposes; 
food supplements; food supplements containing phenols and their derivatives; food supplements containing 
antioxidants.
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Priority claimed from 08/06/2018; Application No. : 017915415 ;European Union 

4063418    23/11/2018
[International Registration No. : 1444594]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Robots, current generators, pumps [machines], compressors, machine tools; motors and engines (other than for 
land vehicles); machine couplings and transmission components (other than for land vehicles); agricultural implements 
other than hand-operated; automatic distribution machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; fire extinguishers.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.18;Leather and imitations of leather, goods made of leather and imitations of leather, namely luggage, bags, wallets 
and other transport containers; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, 
harness and saddlery.

Cl.37;Maintenance and repair of vehicles; installation services, maintenance and repair of computer hardware and 
telecommunication apparatus.
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Priority claimed from 07/02/2018; Application No. : 87788450 ;United States of America 

4063439    07/08/2018
[International Registration No. : 1444972]
PENN Automotive, Inc.

5331 Dixie Highway Waterford MI 48329 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal fasteners, namely, nuts, studs, screws, and shafts.

Cl.7;Machine parts.
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4063442    04/09/2018
[International Registration No. : 1444610]
MEERO

3 rue des Renaudes F-75017 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer programs, software and applications for mobile media, telephones and tablets; 
downloadable computer programs, software and applications for mobile media, telephones and tablets in the field of real 
estate management and real estate photography; downloadable software and applications for mobile media, telephones 
and tablets for retrieving, storing, uploading and displaying texts and photographs; database management software.

Cl.41;Publication, editing of visual and photographic content, photography services; real estate photography.

Cl.42;Design, development, installation, maintenance and updating of downloadable computer programs, software and 
applications for mobile media, telephones and tablets; design, development, installation, maintenance and updating of 
downloadable computer programs, software and applications in the field of real estate management and real estate 
photography; design, development, installation, maintenance and updating of downloadable computer programs, 
software and applications for mobile media, telephones and tablets for retrieving, storing, uploading and displaying texts 
and photographs; computer database design; maintenance of computer database software.
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Priority claimed from 16/02/2018; Application No. : 30 2018 004 928 ;Germany 

4063562    28/06/2018
[International Registration No. : 1444584]
Harburg-Freudenberger Maschinenbau GmbH

Seevestrasse 1 21079 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for squeezing liquids from a pressed goods, machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); machines for processing plastics, 
machines for processing elastomers, machines for manufacturing tires, extruders for forming of materials; presses; 
machines for extracting oils from pressed goods, extraction machines and installations consisting thereof; strainer rods 
for presses; machines for the rubber and gum-processing industry, in particular the tire and automotive industry, 
machines for mixing rubber, for cutting of rubber strips and sheets, separators, electromechanical machines for the 
chemical industry, rolling mills; controls for tire building machines, controls for extruders, controls for presses, controls 
for extraction installations.

Cl.8;Hand tools and implements (hand-operated) for the rubber and gum-processing industry, in particular the tire and 
automotive industry, hand-operated implements for plastics processing, hand-operated implements for processing of 
elastomers, for manufacturing tires, for pressing fabrics, for mixing rubber and for cutting rubber strips and sheets.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; electric and electronic controls for internal mixers, 
electric and electronic controls for machines for processing elastomers; data processing equipment and computers; 
compact discs, digital video discs, cd-roms, data carriers containing software.
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Priority claimed from 23/04/2018; Application No. : 72313/2018 ;Switzerland 

4063637    03/10/2018
[International Registration No. : 1445084]
World Economic Forum

91-93, route de la Capite CH-1223 Cologny Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Printed products; photographs; instructional or teaching material (other than apparatus); printing blocks; 
pamphlets; news bulletins; newspapers; publications; periodical magazines; manuals [handbooks]; printed research 
reports.

Cl.35;Evaluation and compilation of mathematical or statistical data; analysis of mathematical or statistical data; 
company networking services aimed at promoting discussion with a view to industrial, regional and global issues and 
changes; networking services for professional and economic purposes aimed at promoting discussion with a view to 
industrial, regional and global issues and changes; services for recording, transcription, composition or systematization 
of written communications and recordings, as well as compilation of data entry or compilation; commercial business 
appraisal and market study services; organization of exhibitions and trade fairs for commercial and advertising purposes.

Cl.38;Provision of online chat rooms for social networking purposes, particularly for public-private cooperation and 
social, political, business and academic leader cooperation; telecommunication services, particularly in the fields of 
interactive communication networks, provision of access to an Internet platform; chat room services for social 
networking purposes.

Cl.41;Organization, arranging and conducting of colloquiums, conferences, congresses, seminars, symposiums; 
organization of congresses and conferences for cultural and educational purposes with the purpose to promote 
discussions on industrial, regional and global changes and issues; education; training; entertainment; sporting activities; 
holiday camp services (entertainment); organization of exhibitions for cultural or educational purposes; information 
relating to education; educational services; organization, hosting and conducting of seminars; award of recognition 
prizes; organization of exhibitions for educational purposes; publication of books; electronic publication of books and 
journals online; publication of texts other than advertising texts; entertainment and education information provided on-
line from a computer database or the Internet; conducting training courses for others; information relating to 
entertainment or education provided on-line or via television, broadband and wireless communication media; 
correspondence courses; organization of exhibitions for cultural or educational purposes; organization, hosting and 
conducting of colloquiums, conferences, congresses, seminars, symposiums, workshops (training); organization of 
competitions (education or entertainment); award of recognition prizes; vocational guidance (education or training 
advice); training in the use of mathematical or statistical data.

7036



Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

4063640    27/11/2018
[International Registration No. : 1444660]
Damasko Uhrenmanufaktur KG

Lore-Kullmer-Str. 16 93053 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.40;Hardening of metals, surface hardening of stainless steel components, nickel-base alloys or chromium-cobalt-
based alloys, in particular components of austenitic stainless steels, martensitic stainless steels, duplex stainless steels, 
precipitation hardened stainless steels or stellites.

Cl.42;Scientific and technological services and research and design services relating thereto for hardening metals, 
surface hardening of stainless steel components, nickel based alloys or chromium-cobalt based alloys, in particular 
austenitic stainless steel components, martensitic stainless steels, duplex stainless steels, precipitation hardened 
stainless steels or stellites.
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4063641    18/10/2018
[International Registration No. : 1444987]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.35;Comprehensive shopping mall by internet; business intermediary services relating to mail order by 
telecommunications; electronic coupon procurement services for others; providing information about commercial 
business and commercial information agency services via the global computer network; services for provision of foreign 
trade information; import-export agency services; administrative services relating to customs clearance; administrative 
processing of goods delivery services; ordering services for goods delivery; advertising; publicity; chemico-
pharmaceutical preparations procurement services for others; pharmaceuticals procurement services for others; 
providing of job information; database management; auctioneering provided on the internet; telephone answering 
services; subscription to an information media package; printed coupon procurement services for others; administration 
of consumer loyalty programs; organisation of events for commercial/promotional and publicity purposes; administration 
of incentive award programs to promote the sale of the goods and services of others; cost price analysis of logistics; 
business consultancy in connection with logistic chain analysis and counterfeit detection; inventorying merchandise; 
consumer research; providing consumer information relating to goods and services; employment hiring, recruiting, 
placement, staffing and career networking services; administrative processing of purchase orders; price comparison 
services; data processing relating to transportation logistics; collection of data relating to transportation logistics; 
compilation of business statistics relating to transportation logistics.

Cl.39;Transport/storage and packaging of goods; rental of warehouses; delivery of goods; provision of tourist travel 
information; arranging and booking of travel; booking of seats for travel; delivery of processed food ordered via online 
networks; postal, freight and courier services; logistics services consisting of the storage, transport and delivery of 
goods; transportation logistics information via computer communication networks; providing traffic information via 
mobile applications; storage of oil; depot services for the storage of vehicles; physical storage of electronically-stored 
data; packaging of goods; courier transport services; inbound and reverse logistics of others; logistics services 
consisting of the transportation, packaging, and storage of goods; delivery of goods ordered by on-line networks and 
the Internet; goods warehousing; same day delivery services; food delivery.
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Priority claimed from 18/07/2018; Application No. : 4020180098762 ;Republic of Korea 

4063643    18/10/2018
[International Registration No. : 1444986]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Credit card incorporating IC chip; firmware for identifying NFC tag; transmitting and receiving apparatus for 
logistics management system using RFID; logistics management system using RFID (RFID communication machine); 
recorded data files; computer software for business purposes; downloadable electronic maps; downloadable smart 
phone application (software); electronic publications, downloadable; downloadable electronic gift certificates; computer 
software applications, downloadable; downloadable coupon; downloadable ticket; navigation software; computer 
software for data processing; software for use in database management; computer programmes for document 
management; barcode reader; software; software for smart TV (application); smart phone application (software); 
application software for smart phone; credit screening software; computer software for application and database 
integration; operating system programs; computer application software for mobile phones; financial management 
software; electronic payment terminal; computer software for creating searchable databases of information and data; 
computer software for controlling and managing access server applications; software for card readers; computer 
application software; computer e-commerce software; tablet PC; tablet computers; privacy protection software.

Cl.35;Promoting the goods and services of others by means of a loyalty rewards card scheme; providing of job 
information; procurement of coupons; promoting the goods and services of others by distributing coupons; sales 
promotion through the provision of coupons; administrative services relating to customs clearance; sales promotion for 
others by means of privileged user cards; sales promotion for others provided through the distribution and the 
administration of privileged user cards; promotional marketing; targeted marketing; promoting the goods and services of 
others through discount card programs; services for provision of foreign trade information; arranging and conducting of 
promotional and marketing events; publicity; pharmaceuticals sales agency; auctioneering provided on the internet; 
medical products sales agency; comprehensive shopping mall by internet; providing information about commercial 
business and commercial information agency services via the global computer network; business intermediary services 
relating to mail order by telecommunications; telephone answering services; subscription to an information media 
package; providing consumer information relating to goods and services; administration of incentive award programs to 
promote the sale of the goods and services of others; publicity and sales promotion relating to goods and services; 
affiliate marketing; employment hiring, recruiting, placement, staffing and career networking services; direct marketing; 
auctioneering; administration of consumer loyalty programs; sales promotion through customer loyalty programs; 
advertising; administrative processing of purchase orders; database management; marketing services; cost price 
analysis of logistics; business consultancy in connection with logistic chain analysis and counterfeit detection; 
organization of customer loyalty programs for commercial, promotional or advertising purposes; organisation of events 
for commercial/promotional and publicity purposes; organization and management of customer loyalty programs for 
commercial, promotional or advertising purposes; administrative processing of goods delivery services; ordering 
services for goods delivery; inventorying merchandise; consumer research; import-export agency services; data 
processing relating to transportation logistics; collection of data relating to transportation logistics; compilation of 
business statistics relating to transportation logistics.

Cl.36;Financial payment services in relation to membership cards for electronic wallets; provision of information in the 
field of financing via electronic wallet; electronic payment for others; issuance of tokens of value in electronic form; 
issuance of coupon for cutting price; financial management relating to electronic processing of payments; providing cash 
and other rebates for credit card use as part of a customer loyalty program; charge card and credit card services; 
financial trading; issuance of tokens of value as part of a customer membership scheme; management of pre-paid card 
with membership card function; issuance of pre-paid card with membership card function; providing rebates at 
participating establishments of others through use of a membership card; mobile and internet payment services; 
integrated services of mobile electronic wallet and mobile payment; payment services provided via wireless 
telecommunications apparatus and devices; issuance of cyber money; issuance of tokens of value via smart phones; 
issuance of electronic gift certificate; electronic credit card transactions; customs brokerage services.

Cl.39;Courier transport services; providing traffic information via mobile applications; logistics services consisting of 
the storage, transport and delivery of goods; inbound and reverse logistics of others; logistics services consisting of the 
transportation, packaging, and storage of goods; delivery of goods; transport/storage and packaging of goods; goods 
warehousing; packaging of goods; provision of tourist travel information; travel reservation; booking of seats for travel; 
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delivery of processed food ordered via online networks; delivery of goods ordered by on-line networks and the Internet; 
postal, freight and courier services; storage of oil; transportation and storage services relating to storage logistics, 
distribution logistics and returns logistics; physical storage of electronically-stored data; depot services for the storage 
of vehicles; rental of warehouses; transportation logistics information via computer communication networks.
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Priority claimed from 29/08/2018; Application No. : 33182363 ;China 

4063842    10/10/2018
[International Registration No. : 1444716]
YUAN LONG PING HIGH-TECH AGRICULTURE CO., LTD.

Mapoling Agricultural High Technology Garden, YuanDa No.2 Road, FuRong District Changsha China

Proposed to be Used
IR DIVISION
Cl.1;Solidified gases for industrial purposes; oxalates; isotopes for industrial purposes; gas purifying preparations; 
agricultural chemicals, except fungicides, herbicides, insecticides and parasiticides; biochemical catalysts; reducing 
agents for use in photography; synthetic resins, unprocessed; fertilisers; fire extinguishing compositions; metal 
annealing preparations; soldering fluxes; proteins for the food industry; dressing, except oils, for skins; glutinous tree-
banding preparations; wood pulp.

Cl.5;Medicines for human purposes; disinfectants; dietetic substances adapted for medical use; depuratives; medicines 
for veterinary purposes; pesticides; herbicides; napkins for incontinents; cotton for medical purposes; dental abrasives; 
diapers for pets.

Cl.7;Agricultural machines; mechanized livestock feeders; woodworking machines; type-setting machines [printing]; 
machines for the textile industry; dyeing machines; tea processing machines; food preparation machines, 
electromechanical; beverage preparation machines, electromechanical; leather-working machines; processing machines 
for native sundry goods; wrapping machines; food processors, electric; washing machines [laundry]; mills [machines]; 
chemical processing machines and apparatus for use in forest products; metalworking machines; hand-held tools, other 
than hand-operated; washing apparatus.

Cl.31;Trees; grains [cereals]; plants; live animals; fruit, fresh; vegetables, fresh; plant seeds; cereal seeds, 
unprocessed; animal foodstuffs; malt for brewing and distilling; litter for animals.

Cl.41;Instruction services; arranging and conducting of colloquiums; lending library services; providing on-line 
electronic publications, not downloadable; photographic reporting; entertainment services; providing sports facilities; 
conducting guided tours; animal training; organization of lotteries.

Cl.42;Scientific research; quality control; geological research; chemical analysis; biological research; material testing; 
dress designing; industrial design; software as a service [saas]; cloud seeding; interior design.
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4063909    27/04/2018
[International Registration No. : 1445008]
BOE TECHNOLOGY GROUP CO., LTD.

No. 10 Jiuxianqiao Road, Chaoyang District 100016 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Tablet computers; computer software applications, downloadable; downloadable image files; downloadable image 
for mobile phones; cell phones; multi-frame large format camera; video screens; animated cartoons; diaphragms 
[acoustics]; loudspeakers; audio and video receivers; sound transmitting apparatus; horns for loudspeakers; portable 
media players; digital photo frames; time recording apparatus; apparatus to check franking; false coin detectors; 
mechanisms for coin-operated apparatus; dictating machines; holograms; hemline markers; voting machines; photo 
telegraphy apparatus; weighing machines; measures; signal lanterns; navigational instruments; cameras [photography]; 
surveying apparatus and instruments; optical apparatus and instruments; materials for electricity mains [wires, cables]; 
semi-conductors; integrated circuits; transistors [electronic]; switches, electric; remote control apparatus; light 
conducting filaments [optical fibers [fibres]]; electric installations for the remote control of industrial operations; lightning 
conductors; electrolysers; fire extinguishing apparatus; X-ray tubes not for medical purposes; protection devices for 
personal use against accidents; alarms; eyeglasses; batteries, electric; portable remote control car stop.

Cl.35;Organization of exhibitions for commercial or advertising purposes; publicity; provision of an on-line marketplace
for buyers and sellers of goods and services; provision of commercial and business contact information; personnel 
management consultancy; relocation services for businesses; systemization of information into computer databases; 
accounting; rental of vending machines; sponsorship search; rental of sales stands; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.36;Art appraisal; insurance underwriting; capital investment; financial services; real estate agency services; 
brokerage; surety services; charitably fund raising; trusteeship; lending against security; invisible asset evaluation.

Cl.38;Computer aided transmission of messages and images; communications by cellular phones; providing online 
forums; communications by computer terminals; transmission of electronic mail; rental of message sending apparatus; 
communications by fibre optic networks; wireless broadcasting; providing Internet chartrooms; providing 
telecommunications connections to a global computer network.

Cl.39;Physical storage of electronically stored data or documents; transport; packaging of goods; piloting; ship 
brokerage; marine transport; car transport; air transport; car rental; carting; rental of diving suits; distribution of energy; 
operating canal locks; courier services [messages or merchandise]; arranging of travel tours; transport by pipeline; rental 
of wheelchairs; launching of satellites for others; bottling services; weight freight for others.

Cl.41;Training relating to design; organization of exhibitions for cultural or educational purposes; providing on-line 
electronic publications, not downloadable; layout services, other than for advertising purposes; entertainment 
information; lending library services; video tapes releasing; television entertainment; providing sports facilities; toy 
rental; games equipment rental; animal training; modelling for artists; organization of lotteries.

Cl.42;Design and development of multi-media products; industrial design; design of interior decor; dress designing; 
design of homepage and web site; electronic data storage; authenticating works of art; graphic arts design; computer 
programming; computer software design; updating of computer software; computer software consultancy; web site 
design consultancy; software as a service [SaaS]; cloud computing; conducting scientific research project studies; 
quality control; analysis for oil-field exploitation; chemical research; biological research; meteorological information; 
material testing; cloud seeding; handwriting analysis [graphology]; cartography services.

Cl.45;On-line social networking services; copyright management; security consultancy; chaperoning; clothing rental; 
crematorium services; opening of security locks; fire-fighting; organization of religious meetings; adoption agency 
services; lost property return; rental of safes; genealogical research; planning and arranging of wedding ceremonies; 
releasing doves for special occasions.

7042



Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

 

Priority claimed from 08/08/2018; Application No. : UK00003330313 ;United Kingdom 

4063913    09/08/2018
[International Registration No. : 1445042]
BP p.l.c.

1 St James's Square London SW1Y 4PD United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the petrochemicals industry; unprocessed plastics; unprocessed artificial and synthetic 
resins; purified terephthalic acid; hydraulic fluid.

Cl.4;Fuels; biofuels; liquid fuels; solid fuels; gas fuels; lubricants; automotive lubricants; engine oils; electrical energy; 
electrical energy from renewable sources.

Cl.9;Battery charging equipment; battery chargers; battery charging devices for motor vehicles; batteries for vehicles; 
charging stations for electric vehicles; electric power distribution apparatus; electric power supply units; electric 
accumulators; radio-frequency identification (RFID) tags; radio-frequency identification (RFID) readers; card readers; 
smart cards; encoded cards; measuring, detecting and monitoring instruments, indicators and controllers; monitoring 
apparatus and equipment; sensors and detectors; vibration sensors; rotation measuring sensors; temperature sensors; 
pressure sensors; fluid level sensors; maintenance software; predictive maintenance software; software for remote 
diagnostics; software for monitoring machinery and mechanical equipment; software for monitoring wind turbines; solar 
panels; solar modules; solar cells; photovoltaic cells; photovoltaic modules; photovoltaic apparatus for generating 
electricity; fuel cells.

Cl.36;Brokerage of carbon offsets; brokerage of carbon credits; brokerage of greenhouse gas offsets.

Cl.37;Vehicle service stations; vehicle fueling services; vehicle battery charging; recharging services for electric 
vehicles; maintenance and repair of vehicles; maintenance and repair of electric vehicles; recharging of batteries and 
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accumulators; replacement of batteries; installation, maintenance, repair and servicing of vehicle charging stations; 
installation, maintenance, repair and servicing of apparatus and equipment for supplying electricity to electric vehicles; 
installation and maintenance of sensors and detectors; maintenance, servicing and repair of power generating apparatus 
and installations; maintenance, servicing and repair of machinery and mechanical equipment; inspection of power 
generating apparatus and installations prior to repair and maintenance; inspection of machinery and mechanical 
equipment prior to repair and maintenance; maintenance and repair of solar power installations; construction of utility 
solar installations; installation of residential solar panel power systems; installation of non-residential solar panel power 
systems; installation and maintenance of photovoltaic installations; installation of photovoltaic cells and modules; 
installation, maintenance, repair and servicing of large utility scale photovoltaic and storage installations; installation, 
maintenance, repair and servicing of commercial and industrial photovoltaic installations; installation, maintenance, 
repair and servicing of residential photovoltaic installations; charging station services for electric vehicles; refueling of 
vehicles.

Cl.39;Distribution of energy; distribution of renewable energy; electricity distribution and supply; distribution and 
transmission of electricity; electricity storage; power supply and distribution; vehicle parking; depot services for the 
storage of vehicles.

Cl.40;Generation of power; generation of energy; generation of electricity; production of energy by power plants; 
recycling; carbon capture and storage.

Cl.42;Industrial analysis services; scientific analysis services; computer-aided industrial analysis services; computer-
aided scientific analysis services; technical analysis; engineering; engineering consultancy; engineering services for the 
analysis of machinery; inspection of apparatus and machinery; design and development of predictive maintenance 
software; installation and maintenance of predictive maintenance software; software consultancy services in the field of 
predictive maintenance; machine condition monitoring; power generating apparatus and installation condition monitoring 
services; research in the reduction of carbon emissions; provision of information, advice and consultancy in relation to 
carbon offsetting; provision of scientific information, advice and consultancy in relation to carbon offsetting.
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Priority claimed from 02/08/2018; Application No. : 17938712 ;European Union 

4063937    28/09/2018
[International Registration No. : 1444706]
AMPLIFON S.p.A.

Via Ripamonti, 131/133 I-20141 Milano Italy

Proposed to be Used
IR DIVISION
Cl.10;Hearing aids for hearing-impaired individuals, namely: prosthetic apparatus in the form of aural prostheses; air-
conduction and bone-conduction receivers for use with hearing aids; curved parts for bone-conduction hearing aids, 
namely transmitters for use with hearing aids, and parts for hearing aids to be placed in the ear canal.

Cl.35;Retailing of hearing aids, the aforesaid services enabling customers to conveniently view and purchase hearing 
aids; retailing, namely mail order retail service and online ordering, both of the aforesaid services being intended for 
individuals with impaired hearing and relating to hearing aids and accessories therefor, including amplifiers, mobile 
phones, bonnets and batteries.

Cl.44;Medical and paramedical assistance provided for the deaf; professional services for the treatment of deafness, 
namely: medical services; services for assessing levels of deafness and the inner ear for the purpose of personalising 
hearing aids; medical services, namely: mapping of the ear canal, namely the shape thereof, for the installation of hearing 
aids.
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Priority claimed from 31/07/2018; Application No. : 2018-97735 ;Japan 

4063952    31/07/2018
[International Registration No. : 1444765]
Koki Holdings Co., Ltd.

15-1, Konan 2-chome, Minato-ku Tokyo 108-6020 Japan

Proposed to be Used
IR DIVISION
Cl.7;Agitators, other than those for painting machines and apparatus; mortar agitators; apparatus for machining; 
aprons [parts of machines]; atomizers [machines]; bellows [machines]; bending machines; blade sharpening [stropping] 
machines; blades [parts of machines] for metalworking, mining, construction, chemical processing, food or beverage 
processing, lumbering, woodworking, veneer or plywood making, stone working [machines]; blowing engines; blowing 
machines; brushes [parts of machines]; brushes, electrically operated [for metalworking]; centrifugal machines, 
centrifugal pumps; centrifuges [machines]; chain saws; chisels for machines; chucks [parts of machines]; cleaning 
appliances utilizing steam; clippers [machines]; coal-cutting machines; compressed air machines; compressed air 
pumps; compressors [machines]; compressors for refrigerators; concrete mixers [machines]; crushing machines; 
cultivators [machines]; current generators; cutting machines; die-cutting and tapping machines; die-stamping machines; 
diggers [machines]; disintegrators; ditchers [ploughs]; drill chucks [parts of machines]; drilling bits [parts of machines]; 
drilling heads [parts of machines], drilling machines; dynamos; earth moving machines; electric arc cutting apparatus; 
electric arc welding apparatus; electric hammers; electric hand drills; electric welding apparatus; embossing machines; 
emergency power generators; engines for boats; engines, other than for land vehicles; engraving machines; excavators; 
finishing machines; food preparation machines, electromechanical; foundry machines; generators of electricity; glue 
guns, electric; electric grinders and crushers for household purposes; grinding machines; guns [tools using explosives]; 
hand-held tools, other than hand-operated; harrows; hemming machines; high pressure washers; igniting devices for 
internal combustion engines; igniting magnetos; knives for mowing machines; lathes [machine tools]; machine 
wheelwork; electric machines and apparatus for cleaning; electric machines and apparatus for polishing; meat choppers 
[machines]; meat mincers [machines]; milling machines; mine borers; molding machines; mortising machines; motorized 
cultivators; motors for boats; motors, other than for land vehicles; mowing and reaping machines; mufflers for motors 
and engines; nail extractors, electric; nail pullers, electric; nut-tapping machines; paring machines; peeling machines; 
planing machines; pneumatic hammers; power hammers; presses [machines for industrial purposes]; pumps [machines]; 
pumps [parts of machines, engines or motors]; rammers [machines]; rams [machines]; saws [machines]; scissors, 
electric; sharpening machines; sharpening wheels [parts of machines]; shears, electric; shredders [machines] for 
industrial use; snow ploughs; spraying machines; threading machines; trimming machines; turbocompressors; vacuum 
cleaner bags; vacuum cleaner hoses; vacuum pumps; washing apparatus; metalworking machines and tools; mining 
machines and apparatus; construction machines and apparatus; loading-unloading machines and apparatus; industrial 
fishing machines; chemical processing machines and apparatus; textile machines and apparatus; food or beverage 
processing machines and apparatus; lumbering, woodworking, or veneer or plywood making machines and apparatus; 
pulp making, papermaking or paper-working machines and apparatus; agricultural machines, agricultural implements 
other than hand-operated; plastic processing machines and apparatus; machines and apparatus for manufacturing rubber
goods; stone working machines and apparatus; non-electric prime movers, not for land vehicles, and parts of non-electric 
prime movers; pneumatic or hydraulic machines and instruments; washing machines [laundry]; vehicle washing 
installations; food mixing machines for commercial use; food peeling machines for commercial use; food cutting, 
chopping and slicing machines for commercial use; dishwashers; machines and apparatus for wax-polishing, electric; 
vacuum cleaners; machine elements [not for land vehicles]; lawnmowers; waste crushing machines; starters for motors 
and engines; AC motors and DC motors [not including those for land vehicles but including "parts" for any AC motors 
and DC motors]; AC generators; DC generators; electric food blenders for household purposes; dynamo brushes.

Cl.8;Abrading instruments [hand instruments]; bits [hand tools]; bits [parts of hand tools]; blade sharpening 
instruments; blades for planes; cutting tools [hand tools]; drills, hand-operated; files [tools]; gimlets [hand tools]; gouges 
[hand tools]; grindstones [hand tools]; hollowing bits [parts of hand tools]; hoop cutters [hand tools]; non-electric 
caulking guns; saws [hand tools]; stamping-out tools [hand tools]; whetstones; wrenches [hand tools]; electric razors and
electric hair clippers; bladed or pointed hand tools; hand tools, hand-operated.

Cl.9;Electric accumulators; electric batteries; battery boxes; battery chargers; condensers [capacitors] for 
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telecommunication machines and electronic machines; radios; sound reproduction apparatus; laboratory apparatus and 
instruments; solar batteries; batteries and cells; electric wires and cables; telecommunication machines and apparatus; 
electronic machines, apparatus and their parts; gloves for protection against accidents; spectacles [eyeglasses and 
goggles]; television receivers [TV sets]; loud speakers; laboratory instruments, equipment and apparatus; laboratory 
centrifuges.

Cl.37;Repair or maintenance of pumps; repair or maintenance of freezing machines and apparatus; repair or 
maintenance of electronic machines and apparatus; repair or maintenance of telecommunication machines and 
apparatus; repair or maintenance of construction machines and apparatus; repair or maintenance of consumer electric 
appliances; repair or maintenance of electric lighting apparatus; repair or maintenance of electric motors; repair or 
maintenance of power distribution or control machines and apparatus; repair or maintenance of power generators; repair 
or maintenance of laboratory apparatus and instruments; repair or maintenance of measuring and testing machines and 
instruments; repair or maintenance of medical apparatus and instruments; repair or maintenance of chemical processing 
machines and apparatus; repair or maintenance of metalworking machines and tools; repair or maintenance of mining 
machines and apparatus; repair or maintenance of machines and apparatus for processing foods or beverages; repair or 
maintenance of machines and apparatus for lumbering, woodworking, or veneer or plywood making; repair or 
maintenance of agricultural machines and implements; repair or maintenance of plastic processing machines and 
apparatus; repair or maintenance of vehicle washing installations; repair or maintenance of power-driven floor cleaning 
machines; repair or maintenance of waste crushing machines.
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Priority claimed from 28/08/2018; Application No. : 017947659 ;European Union 

4063957    31/08/2018
[International Registration No. : 1444983]
Sandvik Machining Solutions AB

Sandviken SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for the purpose of assisting in the design, engineering and manufacture of goods 
for industrial purposes; routers, USB drives, dongles, wireless network adaptors, all for use with the aforesaid purposes.

Cl.42;Online provision of non-downloadable, cloud-based, computer software for the purpose of assisting in the 
design, engineering and manufacture of goods for industrial purposes.
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Priority claimed from 23/03/2018; Application No. : 017879505 ;European Union 

4063958    12/09/2018
[International Registration No. : 1444643]
Röchling Engineering Plastics SE & Co. KG

Röchlingstr. 1 49733 Haren Germany

Proposed to be Used
IR DIVISION
Cl.7;Compressed solid wood parts and artificial resin-compressed wood components being parts of machines and 
electrical apparatus for use in the industry of textile, foundry, construction, conveying installation, glass, paper, ceramic, 
steel, metal, wood, plastic, packaging material, food, and luxury food and alcohol, and in agriculture and mining.

Cl.9;Compressed solid wood parts and artificial resin-compressed wood components being parts of instruments 
(included in this class), parts (isolators) for electric transformers.

Cl.17;Artificial resins in the form of boards and rings for use in manufacture [semi-finished products]; insulators and 
insulating material (electricity, heat); artificial resins in the form of bars and nuts for use in manufacture [semi-finished 
products].

Cl.19;Laminated particle board; plates, rings, bars, beams, connectors and mounts of laminated particle board (semi-
finished goods) for building purpose; artificial resin-compressed wood; tank support bearings; supporting wedges; 
blocks; t-slot nuts; hardwood wedges.
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Priority claimed from 19/02/2018; Application No. : 201802556 ;Norway 

4063959    04/07/2018
[International Registration No. : 1444675]
Equinor ASA

Forusbeen 50 N-4035 Stavanger Norway

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial and scientific purposes; fire extinguishing compositions; hydrogen; methanol 
alcohol; hydrocarbons.

Cl.2;Coating compositions in the nature of paint; preservatives against rust and against deterioration of wood; anti-rust 
greases; anti-rust preparations; anti-corrosive preparations; protective preparations for metals; paints and washes; 
varnish; lacquers; additives for use in coatings in the nature of paint.

Cl.4;Petrol, petroleum products, oil, crude oil, refined oil, fuel-oil and fuels, dry gas, natural gas condensates; producer 
gas (synthesis gas), hydrogen fuels; hydrocarbon fuels; oils and greases for industrial purposes; electrical energy; 
electrical energy from renewable sources; electrical energy from solar power; electrical energy from wind power.

Cl.6;Offshore drilling platforms made primarily of metal; articles of metal for use in the drilling of offshore oil or gas 
wells, namely, fluid storage tanks, metal pipes for transfer and component parts related thereto; articles of metal for use 
in the production of wind power plants, solar power plants and geothermic power plants.

Cl.7;Wind powered installations for generating electricity, offshore wind powered installations for generating electricity, 
wind turbines, mill towers and mill masts, vanes for generating electricity; installations and machines for (offshore) 
drilling, as well as parts therefor not included in other classes; gasification systems and plants, namely, exhaust gas 
treatment systems for diesel engines; gas compressors; oil and gas production equipment, namely slurry blender 
machines for use in oil and gas well hydraulic fracturing operations; electric power generators.

Cl.9;Computer software for use in the fields of energy, chemicals, oil and gas; apparatus and equipment for exploitation 
of oil and gas; seismic imaging and gravimetric monitoring apparatus and equipment; instruments and equipment for 
logging and processing of data from subsea structures and equipment and for communicating data to external devices; 
computer software and computer apparatus and equipment for wind mills, control and surveillance apparatus for 
automatic in and out coupling of generators and for automatic start after power break, over voltage protection against 
lightning; micro processors for control and voltage regulation, for control of vibrations, phase condition and rotor speed, 
for control of efficiency, of temperature, of wind direction and of wind velocity, all related to wind mills; solar cells; solar 
panels; batteries; accumulators; electric batteries; solar batteries; electric storage batteries; charging docks; battery 
charging equipment; charging stations for electrical vehicles.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; drawing materials and materials for artists; paintbrushes; 
instructional and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing 
blocks.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics and resins in extruded form for use in manufacture; packing, stopping and insulating materials; 
flexible pipes, tubes and hoses, not of metal.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal.

Cl.25;Clothing, including belts, jackets, coats, pullovers, shawl, shirts, waistcoats, socks, scarves, ties, sweaters, T-
shirts, overalls, coveralls, waterproof clothing, rain wear, trousers, sleep wear; headgear, including caps, hats; footwear, 
including casual shoes; belts.

Cl.28;Games; playthings; sporting articles and equipment, namely cases adapted for sporting articles, bags adapted for
sporting equipment.

Cl.35;Marketing, wholesale in respect of oil, petroleum, gas, renewable energy products, chemical products for 
industrial and scientific purposes, alcohol (except alcoholic beverages), methanol, hydrogen, hydrocarbons, batteries and 
electric storage systems.

Cl.36;Payment service for CO2-quota; CO2 financial management services; emission trading; insurance and financial 
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services; capital investment; financial sponsorship.

Cl.37;Building, installation, maintaining and repairing services related to oil-platforms and oil pipelines, oil and gas 
production and refining facilities, oil and gas storage facilities, gas pipelines and equipment related thereto, offshore and 
subsea installations, solar panels and solar energy power plants; building, installation, maintaining and repairing services 
related to geothermal wells and geothermal power plants; drilling and servicing of oil wells, gas wells and geothermal 
wells; oil well, gas well and geothermal well pumping; mining services; oil sands mining; setting up, supervision and 
bringing into operation of oil and gas fields, installations for the extraction, transport, storage and processing thereof, 
process and industrial plants and installations, buildings, machinery and equipment; construction, installation, 
maintenance and repair of windmills and wind power plants, of offshore wind mills and offshore wind power plants and of 
wind turbines, mill towers, mill masts and of vanes; vehicle battery charging.

Cl.39;Transport of fuel, oil, petroleum, gas and hydrocarbons; distribution of oil, petroleum, gas, hydrocarbons, 
chemical products for industrial and scientific purposes, alcohol (except alcoholic beverages) and methanol; transport of 
oil, gas and oilsands by pipeline; storage of ships; distribution, supply, transport and storage of oil, petroleum, gas and 
renewable energy; electric storage; battery storage.

Cl.40;Production of energy; refining of crude oil and processing of the products of that refining, as well as processing 
of dry gas and natural gas condensates; gasification of organic materials; production of geothermal energy; production of
renewable energy; production of solar energy; production of wind energy; hydrocarbon capture; processing of 
hydrocarbons; recovery of hydrocarbons from gas.

Cl.41;Education; providing of training; providing corporate learning programmes; arranging and conduction of 
seminars and workshops; providing e-learning programmes; coaching [training]; providing online information and news; 
arranging and conducting of sporting and cultural activities related to sponsorship.

Cl.42;Exploitation of oil and gas; oil-field exploitation; exploration and field development services in the marketing of 
petroleum industry; engineering services and research related to deep-water technology; oil prospecting, planning 
services related to building of oil-platforms; oil-well testing; geo-seismic survey services; recordal of seismic data; 
gravimetric monitoring; hydrocarbon exploration; electromagnetic seabed logging; development and testing of wind 
mills, wind power plants, solar panels, solar power plants, geothermal power plants and of batteries and battery storage; 
computer programming for others; scientific and technological services and research and design relating thereto; 
industrial analysis and research services; design, development and maintenance of Internet websites; advisory services 
relating to the use of energy.

7051



Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

Priority claimed from 09/08/2018; Application No. : 302018000027392 ;Italy 

4063974    11/09/2018
[International Registration No. : 1444613]
IMS TECHNOLOGIES S.p.A.

Via Cavaliere Angelo Beretta, 25 I-24050 CALCINATE (BG) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, power-operated tools; paper processing machines, cardboard, foils of synthetic, foils 
connected, metal foil as well as replacement parts for these machines; machines for reel off and batching of paper, 
cardboards, fabrics, foils, plastics, metals or textile as well as for flat cutting such rail formed materials and parts of all 
aforesaid goods; machines for processing plastics; machines for processing paper and cardboard; winding machines for 
paper, cardboard and films; rewinders and embossers machines for the primary industry and for converting paper and 
board, films, aluminium foil, cigarette paper and aseptic packaging materials.

Cl.9;Software; software for paper processing machines, cardboard, foils of synthetic, foils connected, metal foil as well 
as replacement parts for these machines; software for machines for reel off and batching of paper, cardboards, fabrics, 
foils, plastics, metals or textile as well as for flat cutting such rail formed materials and parts of all aforesaid goods; 
software for machines for processing plastics; software for machines for processing paper and cardboard; software for 
winding machines for paper, cardboard and films; software for rewinders and embossers machines for the primary 
industry and for converting paper and board, films, aluminium foil, cigarette paper and aseptic packaging materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technological services concerning paper 
processing machines, cardboard, foils of synthetic, foils connected, metal foil as well as replacement parts for these 
machines; technological services concerning machines for reel off and batching of paper, cardboards, fabrics, foils, 
plastics, metals or textile as well as for flat cutting such rail formed materials and parts of all aforesaid goods; 
technological services concerning machines for processing plastics; technological services concerning machines for 
processing paper and cardboard; technological services concerning winding machines for paper, cardboard and films; 
technological services concerning rewinders and embossers machines for the primary industry and for converting paper 
and board, films, aluminium foil, cigarette paper and aseptic packaging materials; design and development of computer 
software for machines, machine tools, power-operated tools; design and development of computer software for paper 
processing machines, cardboard, foils of synthetic, foils connected, metal foil as well as replacement parts for these 
machines; design and development of computer software for machines for reel off and batching of paper, cardboards, 
fabrics, foils, plastics, metals or textile as well as for flat cutting such rail formed materials and parts of all aforesaid 
goods; design and development of computer software for machines for processing plastics; design and development of 
machines for processing paper and cardboard; design and development of computer software for winding machines for 
paper, cardboard and films; design and development of computer software for rewinders and embossers machines for the
primary industry and for converting paper and board, films, aluminium foil, cigarette paper and aseptic packaging 
materials.
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4063975    14/09/2018
[International Registration No. : 1444645]
SANLILAR TIBBI CIHAZLAR MEDIKAL KIMYA SANAYI VE TICARET LIMITED SIRKETI

Sok. No:7 Itob Organize Sanayi Bölgesi Tekeli Menderes TR-10018 IZMIR Turkey

SALIH SANLI

Sok. No:7 Itob Organize Sanayi Bölgesi Tekeli Menderes TR-10018 IZMIR Turkey

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations for medical purposes, chemical preparations for medical and 
veterinary purposes, chemical reagents for pharmaceutical and veterinary purposes; dietary supplements for 
pharmaceutical and veterinary purposes; dietary supplements, nutritional supplements, medical preparations for 
slimming purposes, food for babies, herbs and herbal beverages adapted for medicinal purposes; dental preparations and
articles, teeth filling material, dental impression materials, dental adhesives and material for repairing teeth; sanitary 
preparations for medical use, hygienic pads, hygienic tampons, materials for dressings, diapers made of paper and 
textiles for babies and adults; preparations for destroying vermin, herbicides, fungicides, preparations for destroying 
rodents; deodorants, other than for human beings or for animals; air purifying preparations; air deodorising preparations; 
disinfectants, antiseptics, detergents for medical purposes.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, furniture especially made for medical 
purposes; artificial limbs and prostheses; medical orthopaedic articles; surgical gowns and surgical sterile sheets; adult 
sexual aids; condoms; babies' bottles, babies' pacifiers, teats, teethers for babies.
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Priority claimed from 15/05/2017; Application No. : 016729451 ;European Union 

4063978    14/11/2017
[International Registration No. : 1444714]
Tribotecc GmbH

Kärntner Straße 7 A-1010 Wien Austria

Proposed to be Used
IR DIVISION
Cl.1;Coating agents for fibres; chemical products for use in treating fibres.

Cl.4;Fibre lubricants.

Cl.6;Metal fibres, particularly steel or stainless steel fibres coated with a solid lubricant or surface-treated; metal fibres 
sulfidated.

Cl.17;Plastic fibres or polymer fibres coated with a solid lubricant or surface-treated; synthetic fibres, aramid fibres, 
carbon fibres, glass fibres, nanofibres coated with a solid lubricant or surface-treated; plastic fibres or polymer fibres 
sulfidated.

Cl.22;Semi-synthetic and synthetic fibres coated with a solid lubricant or surface-treated; semi-synthetic and synthetic 
fibres sulfidated.
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Priority claimed from 05/12/2017; Application No. : 017559139 ;European Union 

4063979    05/06/2018
[International Registration No. : 1444632]
Imerys Filtration France

154 rue de l'Université F-75007 Paris France

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; industrial minerals; industrial minerals used in the manufacture of paints, coatings, sealants, 
varnishes, lacquers; chemical preparations used in the manufacture of paints, coatings, sealants, varnishes, lacquers; 
diatomaceous earth; perlite; chemical additives for paints, coatings, sealants and finishing preparations for treating 
wood; additives for use in the manufacture of coating compositions for use as paints, coatings, sealants, lacquers and 
finishing preparations for treating wood.

Cl.2;Paints; coatings; sealants (paints); varnishes; lacquers; mineral additives for paints, coatings, sealants and 
finishing preparations for treating wood.
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Priority claimed from 18/04/2018; Application No. : 2018-049920 ;Japan 

4063981    19/09/2018
[International Registration No. : 1445002]
SASAKI Beji

17, Kanda Higashimatsushitacho, Chiyoda-ku Tokyo 101-0042 Japan

Proposed to be Used
IR DIVISION
Cl.14;Gems, other than unwrought precious stones; imitation gems; brooches [jewelry]; necklaces [jewelry]; rings 
[jewelry]; personal ornaments [jewelry]; shoe ornaments of precious metal; clocks and watches.

Cl.25;Japanese traditional clothing; obi [sash bands for kimonos]; koshimaki [undershirts for kimonos]; koshihimo 
[waist strings for kimonos]; juban [undershirts for kimonos]; datejime [tightening-up strings for kimonos]; haori [short 
overcoats for kimonos]; haori-himo [string fasteners for haori]; hakama [pleated skirts for formal kimonos]; haneri 
[detachable neckpieces for kimonos]; dresses; coats; sweaters; underwear; tabi [Japanese style socks]; socks; scarves; 
gloves [clothing]; mittens; headgear for wear; clothing; garters; sock suspenders; trouser straps; waistbands; belts 
[clothing]; geta [Japanese style wooden clogs], other than metal fittings for Japanese style wooden clogs; zori [Japanese 
style sandals]; shoes and boots, other than special footwear for sports; masquerade costumes.

7056



Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

 

Priority claimed from 31/01/2018; Application No. : 017757261 ;European Union 

4063983    25/07/2018
[International Registration No. : 1444599]
LAST BID (UK) LTD

Lower Ground Floor, One George Yard London EC3V 9DF United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software allowing arranging of online auction sales; computer database software featuring information 
on products to be auctioned online, in particular books, motoring products, jewelry, coins and medals, paintings, 
furniture, decorative arts, clocks and watches; data-processing equipment and computers; software for commerce over a 
global communications network; software relating to payment over the internet and other communications networks; 
software for accessing, connecting, developing and managing distributed application software; web site development 
software; software for promoting other traders and services on the internet; software products for secure protected online
payments; computer search engine software; data processing and word processing programs, interfaces (for computers); 
computer software and software development tools for use in developing further software and software applications in 
the field of e-commerce.

Cl.35;Arranging of online auction sales of products of others, in particular of books, motoring products, jewelry, coins 
and medals, paintings, furniture, decorative arts, clocks and watches; advertising and advertisement services; advertising 
prospecting and advertising promotion; sales promotion for others; dissemination of advertising material; rental of 
advertising space; layout design for advertising purposes; management of computerized databases in the field of 
collections; organization of trade fairs and exhibitions for commercial purposes; conducting auctions and public 
auctions; commercial information; commercial intermediation services with regard to the purchase and sale of products 
and delivery of services; the bringing together, for the benefit of others, of collections of a variety of products so 
collectors can conveniently view, purchase and sell collection items, namely books, motoring products, jewelry, coins 
and medals, paintings, furniture, decorative arts, clocks and watches; online trading services, namely, operating online 
marketplaces for sellers and buyers of goods and services; providing evaluative feedback and ratings of sellers' goods 
and services, the value and prices of sellers' goods and services, buyers' and sellers' performance, delivery, and overall 
trading experience in connection therewith; providing a searchable online advertising guide featuring the goods and 
services of online vendors; providing a searchable online evaluation database for buyers and sellers; rretail services of 
goods via communications media of all kinds, namely of books, motoring products, jewelry, coins and medals, paintings, 
furniture, decorative arts, clocks and watches; bringing together, for others, of a variety of goods (excluding the transport 
thereof) and/or a variety of service providers, enabling customers to conveniently view and purchase those goods and/or 
view and choose those services providers, namely of books, motoring products, jewelry, coins and medals, paintings, 
furniture, decorative arts, clocks and watches; business management consultancy; public relations; providing 
information and consultancy for consumers in trade and business affairs (consumer consultancy); consultancy with 
regard to handling commercial transactions; compilation of statistics; price comparison services; copywriting; rental of 
advertising space; advertising agencies; presentation of companies on the internet and other media; accounting for 
electronic order systems; administrative order processing; addressing of envelopes.
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Cl.38;Interactive communication services via the Internet for collectors; providing access to computer databases 
containing information on collections of a variety of products; providing access to a searchable online evaluation 
computer database for buyers and sellers.

Cl.42;Design and development of computer software, software applications, and application programming interfaces; 
providing temporary use of on-line, non-downloadable computer software and software development tools for use in 
developing further software and software applications in the field of e-commerce; providing temporary use of online, non-
downloadable e-commerce software to allow users to conduct electronic business transactions in online marketplaces via
a global computer network; maintenance and updating of computer software for others; hosting a website that gives 
users the ability to create customized web pages featuring user-defined information in the field of intellectual property 
rights and intellectual property enforcement policies, in order to assist program participants with inquiries and requests 
regarding use of intellectual property by others in an online marketplace.
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4063985    06/09/2018
[International Registration No. : 1444588]
Peach and Lily, Inc.

147 W. 35th Street, Suite 1605 New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Age retardant gel; anti-aging cream; bath cream; bath gel; bath lotion; BB creams; beauty balm creams; beauty 
creams; beauty creams for body care; beauty gels; beauty lotions; beauty masks; beauty milks; beauty soap; body cream;
body cream soap; body creams; body emulsions; body lotion; body lotions; body mask cream; body mask powder; body 
masks; body powder; CC creams; cosmetics; cuticle conditioners; cuticle cream; cuticle removing preparations; cuticle 
softeners; eye cream; eye gels; eye lotions; face powder; facial creams; facial emulsions; facial lotion; facial masks; foot 
masks for skin care; gel eye masks; hair care creams; hair care lotions; hair care preparations; hair creams; hair lotions; 
hand cleaning gels; hand cream; hand creams; hand lotions; hand masks for skin care; lip balm; lip cream; liquid bath 
soaps; lotions for face and body care; lotions for strengthening the nails; make-up; massage gels, other than for medical 
purposes; massage lotions; nail care preparations; nail cream; nail gel; nail hardeners; nail repair preparations; nail 
strengtheners; non-medicated balms for use on hair, skin, lips; non-medicated beauty soap; non-medicated herbal body 
care products, namely, body oils, salves, and lip balms; non-medicated preparations, all for the care of skin, hair and 
scalp; non-medicated skin care creams and lotions; non-medicated skin care preparation, namely, body mist; non-
medicated skin care preparations; non-medicated skin care preparations, namely, creams, lotions, gels, toners, cleaners 
and peels; non-medicated soaps; seawater-based skin care preparations for skin renewal; shower creams; shower gel; 
shower gels; skin care preparations, namely, body balm; skin cream; skin creams; skin lotion; skin lotions; skin masks; 
skin moisturizing gel; sun care lotions; sunscreen creams; sunscreen preparations; wrinkle removing skin care 
preparations.

Cl.35;Retail store services featuring age retardant gel, anti-aging cream, bath cream, bath gel, bath lotion, BB creams, 
beauty balm creams, beauty creams, beauty creams for body care, beauty gels, beauty lotions, beauty masks, beauty 
milks, beauty soap, body cream, body cream soap, body creams, body emulsions, body lotion, body lotions, body mask 
cream, body mask powder, body masks, body powder, CC creams, cosmetics, cuticle conditioners, cuticle cream, cuticle 
removing preparations, cuticle softeners, eye cream, eye gels, eye lotions, face powder, facial creams, facial emulsions, 
facial lotion, facial masks, foot masks for skin care, gel eye masks, hair care creams, hair care lotions, hair care 
preparations, hair creams, hair lotions, hand cleaning gels, hand cream, hand creams, hand lotions, hand masks for skin 
care, lip balm, lip cream, liquid bath soaps, lotions for face and body care, lotions for strengthening the nails, make-up, 
massage gels, other than for medical purposes, massage lotions, nail care preparations, nail cream, nail gel, nail 
hardeners, nail repair preparations, nail strengtheners, non-medicated balms for use on hair, skin and lips; retail store 
services featuring non-medicated beauty soap, non-medicated herbal body care products, namely, body oils, salves and 
lip balms; retail store services featuring non-medicated preparations, all for the care of skin, hair and scalp; retail store 
services featuring non-medicated skin care creams and lotions, non-medicated skin care preparation, namely, body mist; 
retail store services featuring non-medicated skin care preparations; retail store services featuring non-medicated skin 
care preparations, namely, creams, lotions, gels, toners, cleaners and peels; retail store services featuring non-medicated 
soaps, seawater-based skin care preparations for skin renewal, shower creams, shower gel, shower gels, skin care 
preparations, namely, body balm; retail store services featuring skin cream, skin creams, skin lotion, skin lotions, skin 
masks, skin moisturizing gel, sun care lotions, sunscreen creams, sunscreen preparations, wrinkle removing skin care 
preparations.
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Priority claimed from 30/04/2018; Application No. : 201805804 ;Norway 

4063992    20/09/2018
[International Registration No. : 1444850]
HÖEGH AUTOLINERS LOGfSTICS AS

Postboks 4 Skøyen N-0212 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.37;Repair, installation and maintenance of vehicles.

Cl.39;Shipping; transport; transportation of vehicles including cars, rolling stock; transport brokerage; transport 
information; information regarding transportation; packaging and storage of goods; port services [docking services].
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Priority claimed from 13/04/2018; Application No. : 1373586 ;Benelux 

4064744    26/07/2018
[International Registration No. : 1445017]
Studio America B.V.

Flevoweg 27 NL-2318 BZ Leiden Netherlands

Proposed to be Used
IR DIVISION
Cl.6;Metal display stands for the presentation of printed and non-printed advertising materials and parts thereof; metal 
frame mouldings; metal frames; metal profiles; shaped metal sections; aluminum profiles; aluminum profiles for use in 
connection with information or display apparatus; structural joint connectors of metal.

Cl.11;Lighting apparatus; luminous tubes for lighting; lighting tracks [lighting apparatus]; lighting panels; luminaires; 
lighting armatures; lighting fittings; led lamps; decorative lights; electric lamps; decorative lighting sets; fluorescent 
lighting tubes; lighting devices for showcases; lighting armatures for outdoor furniture; the aforementioned goods not 
related to mechanical tools, power operated tools and garden/outdoor products, motor driven tools and garden/outdoor 
products.

Cl.20;Furniture and furniture fittings, not of metal; non-metallic display stands for the presentation of printed and non-
printed advertising materials and parts thereof; non-metallic frame mouldings; picture frames; picture frames; frames 
(picture -) of metal; non-metallic frames for signboards; frames for pictures, photos and posters; non-mettalic frames for 
advertising display boards; rotating stands (furniture); structural joint connectors, not of metal, being accessories for 
frames; mouldings for picture frames; frames (picture -) of non-metallic materials; holders for photographs [frames]; 
furniture moldings; panels for display purposes [non-luminous and non-mechanical]; display cases; photographic 
mounting boards; display stands for posters; display stands and signboards of wood or plastics; vinyl appliques for 
attachment to windows, mirrors, and other solid surfaces; non-metallic connectors for frames being furniture.
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Cl.24;Textiles and substitutes for textiles; fabrics.

Cl.35;Advertising; business management; business administration; clerical services; preparation of advertising 
material; design of advertising materials; preparation of advertising material; production of advertising matter and 
commercials; distribution of advertising material; publication of publicity materials and texts; preparing promotional and 
merchandising material for others; advertising, marketing and promotional consultancy, advisory and assistance 
services; distribution of advertising, marketing and promotional material; information and consultancy relating to all of 
the aforesaid services.

Cl.40;Printing, and photographic and cinematographic development; printing services; advisory services relating to 
printing.
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4064746    17/05/2018
[International Registration No. : 1444979]
Trading Point of Financial Instruments Ltd

12, Richard & Verengaria Street, Araouzos Castle Court, 3rd Floor CY-3042 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; commodity trading and exchanges services; 
integration futures exchange services; international stock exchange price quotation; international financial exchange and 
monetary services; foreign currency exchange and advice; financial clearing house services; financial brokerage 
services; financial and commodity trading services; providing trading services relating to financial instruments; financial 
services, namely, investment fund transfer and transaction services; financial trading services; executing trades and 
transactions on financial and commodities markets; holding money and funds for others; trustee services; providing 
loans; escrow services; currency exchange services; payment services; credit card services; debit card services; charge 
card services; prepaid card services; electronic credit and debit transactions; electronic funds transfer; provision of 
cards with computer chips and electronic cash services; cash disbursement; cash replacement; electronic cash 
transactions; cheque verification, cheque cashing; electronic funds transfers; stock exchange services; deposit access 
and automated teller machine services; payment processing services; transaction authentication and verification 
services; cash based foreign exchange services; advice, assistance, information, analysis and consultation services in 
the fields of finance, financial trading, commodities trading, banking, insurance, money, commodities trading, currency 
trading, stocks and shares; providing financial information on bonds, warrant bonds, commercial sales, and exchange 
and investment trusts; investment services; money lending services; fund raising services; loan services; mortgage 
services; information, advice and assistance relating to all the aforesaid; including (but not limited to) any of the aforesaid 
services provided online, and/or provided for use with and/or by way of the Internet, the world wide web and/or via 
communications, telephone, mobile telephone and/or wireless communication networks or devices.

Cl.41;Education; providing of training; entertainment; providing education, entertainment and music; providing 
education and training in the fields of finance and financial trading; sporting and cultural activities; Internet, online, 
television, radio, musical entertainment and education services; presentation of radio, television and Internet 
programmes; entertainment services by providing non-downloadable playback of audio, visual and audio-visual 
recordings and content including via global communications networks; providing non-downloadable music, audio, visual 
and audio-visual recordings and content; organising and operating games and competitions; betting, gambling, gaming 
and lottery services; organising and operating educational and entertainment shows, talent shows and fashion shows; 
conducting auditions; arranging contests; publishing; music publishing; music mixing; production of music, films and of 
recordings and of audio, visual and audio-visual content; direction of music, films and of performances; organising and 
operating award ceremonies in the fields of education, music and entertainment; organising and conducting parties, 
festivals, ceremonies, entertainment events and educational events; performances and live performances; music 
services; music group services; musical, radio, dramatic and television entertainment; disc jockey services; photography 
services and photographic syndication services; photographic reporting; news and current events reporting and 
syndication; educational and entertainment events ticket reservation services; advice, information and assistance relating 
to all the aforesaid, including (but not limited to) any of the aforesaid services provided online, and/or provided for use 
with and/or by way of the Internet, the world wide web and/or via communications, telephone, mobile telephone and/or 
wireless communication networks or devices.
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Priority claimed from 24/05/2018; Application No. : 017906302 ;European Union 

4065876    22/11/2018
[International Registration No. : 1444671]
MASCHINENFABRIK REINHAUSEN GMBH

Falkensteinstraße 8 93059 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Oil filtration systems and apparatus; oil sampling port for oil filtration machines, oil additive port for oil filtration 
machines.

Cl.9;Regulated power supply apparatus; inverters for power supply; switching power supply apparatus; uninterruptable 
power supply apparatus; voltage stabilizing power supply; electric power supply units; uninterruptible power supply 
apparatus [battery]; solar modules; photovoltaic installations for generating electricity [photovoltaic power plants]; 
photovoltaic apparatus and installations for generating solar electricity; transformers [electricity]; electronic power 
transformers, power transformers for amplification; power regulating apparatus; regulating modules (electric -); electric 
regulating apparatus; electrical reducing transformers; phase shifters; electrical rectifiers; frequency changers; electrical 
converters; voltage converters; electrical coils; capacitors; accumulators; apparatus and instruments for switching 
electricity; electric switching apparatus; tap changers for electric transformers; electrical switch cabinets; electrical 
switch boxes; control panels (electricity); distribution boxes (electricity); junction boxes (electricity); electronic sensors; 
electric sensors; computer software; measuring instruments; electrical controlling devices; monitoring instruments; 
electric monitoring apparatus; apparatus and instruments for conducting electricity; apparatus and instruments for 
accumulating and storing electricity; apparatus and instruments for controlling electricity; power distributing boxes; 
power controlling apparatus [electric]; apparatus for diagnosing electrical power installations; sensory software; static 
grounding systems and apparatus; filling level detectors; flow measuring apparatus; sensors; mass flow sensors; 
temperature sensors, sensors for measuring speed; acceleration sensors; pressure sensors; light sensors; electric 
current sensors; speed measuring instruments; tension testers; instruments for measuring pressure, moisture meters; 
voltage detectors; voltage meters; energy control devices; power meters; impedance transformers; data processing 
software; downloadable computer software for the management of information; computer software for controlling of 
industrial processes; oscilloscopes, data loggers.

Cl.11;Transformer dry out systems (drying installations).
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Priority claimed from 13/09/2017; Application No. : 542208 ;Czech Republic 

4065880    26/02/2018
[International Registration No. : 1444586]
UAIR INNOVATION s.r.o.

Vetrná 239 CZ-250 72 Predboj Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Recorded content (computer programs, data, information); audio-visual, multimedia and photographic devices; 
optical devices, enhancers; safety, security, protection and signalling devices; navigation, guidance, tracking, targeting 
devices; detectors and electric monitoring devices; measuring sensors (term considered too vague by the International 
Bureau - Rule 13.2.b) of the Common Regulations); cameras; camera holders; camera cases for aircrafts and unmanned 
aerial vehicles (term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); 
apparatus and instruments for recording, storage, transmission, transfer or reproduction of sound or images; electronic 
control aids for models, modellers, modellers equipment, transmitters and receivers for model's remote control, 
electronics for modelling purposes, electric regulating modules (term considered too vague by the International Bureau - 
Rule 13.2.b) of the Common Regulations).

Cl.12;Air vehicles, airplanes, pilotless aircraft, unmanned aerial vehicles, air cushion vehicles, helicopters, drones, 
pilotless surveying vehicles, spare parts for the aforementioned goods.

Cl.37;Installation, cleaning, maintenance, servicing and repair of unmanned aerial vehicles and its accessories.

Cl.39;Transport and transportation, rental of air-powered of transport means and devices (term considered 
linguistically incorrect by the International Bureau - Rule 13.2.b) of the Common Regulations).

Cl.42;Software design and development, software programming and implementation, computer hardware development, 
design services relating to models of unmanned aerial vehicles production, computer programming, research and 
development of unmanned aerial vehicles.
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4065881    26/06/2018
[International Registration No. : 1444894]
ZHENGTAI HOLDING LIMITED

Room 201, Block A, No. 1 Qianwan Yilu, Qianhai Shengang Cooperation District, Shenzhen, Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer operating programs, recorded; computer software, 
recorded; electronic publications, downloadable; computer programs [downloadable software]; computer game software; 
computer software applications, downloadable; downloadable application software for mobile phones.

Cl.35;On-line advertising on a computer network; business management consultancy; organization of trade fairs for 
commercial or advertising purposes; market studies; marketing; providing business information via a web site; provision 
of an on-line marketplace for buyers and sellers of goods and services.

Cl.36;Exchanging money; loans [financing]; financial management; mortgage banking; financial analysis; financial 
consultancy; electronic funds transfer; financial information; online banking; providing financial information via a web 
site; financial management of reimbursement payments for others; investment of funds; numismatic appraisal; 
trusteeship; surety services; deposits of valuables; providing rebates at participating establishments of others through 
use of a membership card; futures trading; currency trading; on-line real-time currency trading; financial valuation of 
intellectual property assets.

Cl.42;Computer programming; maintenance of computer software; conversion of computer programs and data, other 
than physical conversion; software as a service [SaaS]; data encryption services; monitoring of computer systems for 
detecting unauthorized access or data breach.
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Priority claimed from 27/02/2018; Application No. : 017865523 ;European Union 

4065884    16/08/2018
[International Registration No. : 1444705]
Sandvik Machining Solutions AB

Sandviken SE-811 81 Sandviken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Power operated metal working tools, including turning, parting, grooving, threading, milling, drilling, boring and 
reaming tools and tool holders, and inserts for such tools; automatic vending machines in particular coin operated.

Cl.9;Computer software; computerized electric control systems; computer software programs; computer software 
platforms; cloud computing software; electronic control systems; software applications; computer hardware; magnetic 
data carriers, recording discs; data processing equipment and computers.

Cl.35;Advertising services, namely, dissemination of advertising for others via an on-line electronic communications 
network; business consultancy services relating to the selection of metal working machines and tools; business 
consultancy; data processing services; computerized database management services; business analysis, research and 
information services; collection and systematization of business data; provision of an on-line marketplace for buyers and 
sellers of goods and services; retail store services in relation to computer software, power operated metal working tools, 
including turning, parting, grooving, threading, milling, drilling, boring and reaming tools and tool holders, and inserts for 
such tools; provision of an on-line marketplace for selling computer software and applications, power operated metal 
working tools, including turning, parting, grooving, threading, milling, drilling, boring and reaming tools and tool holders, 
and inserts for such tools, providing a searchable on-line advertising guide featuring the goods and services of other on-
line vendors; none of the aforementioned services relating to building construction or real estate affairs and services.

Cl.36;Financial payment services; finance services; monetary affairs; insurance services; none of the aforementioned 
services relating to building construction or real estate affairs and services.

Cl.37;Repair, maintenance and installation of computers.

Cl.38;Telecommunication services; providing multiple user access to a global computer network; electronic 
transmission of data and documents with private and business information via computer terminals; internet service 
provider services; electronic communication services; provision of access to a searchable database of business related 
information, via worldwide computer networks.

Cl.39;Transport; packaging and storage of goods; sending and delivery of goods.

Cl.41;Education services; providing of training.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design and development of operating software for 
accessing and using a cloud computing network; software consulting services; application service provider [ASP] 
services; software as a service [SaaS]; platform as a service [PaaS]; providing temporary use of online non-downloadable 
software; maintenance and repair of software; computer software integration; hosting services; technical support 
services, namely, computer software technical support services, on-line support services for computer program users, 
research services, computer system analysis, design of information systems and development of information systems; 
providing information concerning computer software via the internet and other computer and electronic communication 
networks; providing consulting services and technical troubleshooting support for computer software and for handheld 
mobile digital electronic devices and other consumer electronics; consulting services in the field of selection, 
implementation and use of computer hardware, computer software and consumer electronic systems for others; 
computer data recovery; multimedia and audio-visual software consulting services; computer programming; support and 
consultation services for developing computer systems, databases and applications; providing search engines for 
obtaining data via communications networks; providing temporary use of computer software and online facilities to 
enable users to access and download computer software; computer hardware and software consulting services; rental of 
computer hardware and software apparatus and equipment; graphic design for the compilation of web pages on the 
internet; information relating to computer hardware or software provided on-line from a global computer network or the 
internet; creating and maintaining websites; design and development of websites featuring multimedia materials; 
information, advisory and consultancy services relating to all the aforesaid; hosting the websites of others; providing 
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search engines for the Internet; hosting of an internet platform for social networking services; advice relating to the 
development of computer systems; database design and development; design and development of networks; 
development of computer software application solutions; website development services; design, development and 
programming of technical solutions for improving performance of metal working machines and tools.

Cl.45;Licensing of software.
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4065912    10/09/2018
[International Registration No. : 1444782]
Spectris plc

Heritage House, Church Road Egham, Surrey TW20 9QD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software platform for use in asset optimisation and business optimisation; measuring, detecting and monitoring 
instruments, indicators and controllers; electronic control systems; checking (supervision) apparatus and instruments; 
computer software platform for use in the monitoring, control or process and workflow optimisation of industrial and 
manufacturing processes, industrial automation, machine diagnostics and optimisation and the operational management 
of industrial and manufacturing processes (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of 
the Common Regulations); electronic display interfaces for process management; information technology and audio-
visual, multimedia and photographic devices; data storage devices; data or information processing appartus; telephones; 
electric control panels and consoles; control installations (electric) for remote monitoring, control or optimisation of 
industrial processes; electrical and electronic installations for the (remote) control of automated industrial processes 
including electonic displays, audible and optical alarm devices, control panels, consoles, control cable and knobs; 
automatic control systems for vehicles; computer software for collecting and distributing data within computer networks, 
including the internet, and enabling data communication among application programs and industrial devices; computer 
software for information management, data collection and data analysis; electro-dynamic devices for remote control of 
signals; electronic control instruments for creating, finding, recording, amplifying, repeating, transmitting and displaying 
images and signal sets; telecommunication devices; automatic position-finding devices, position related signalling 
devices; internet and intranet servers for providing data and software applied to process management (terms too vague in 
the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); downloadable cloud computer 
software for information technologies; security tokens [encryption devices]; interactive touch screen terminals; humanoid
robots with artificial intelligence; computer software platforms, recorded or downloadable; personal digital assistants 
[PDAs]; thin client computers; downloadable graphics for mobile phones; wearable computers and computer peripherals; 
none of the foregoing for use in collecting, analysing or managing client/customer records or for use in relation to 
reservation, booking, sales, notification or promotional services for entertainment, educational, sporting or cultural 
events.

Cl.35;Compilation of environmental information.

Cl.37;Installation of data processing equipment.

Cl.38;Radio broadcasting and communications; telecommunications; rental of access time to databases.

Cl.42;Platform as a service (PAAS); software as a service (SaaS); monitoring of network systems; computer system 
monitoring services; services for monitoring industrial processes; process monitoring for quality assurance; industrial 
and technological engineering analysis; creating programmes for data processing; engineering services; engineering 
services for the analysis of structures; testing, authentication and quality control; quality testing; quality control; quality 
control testing; quality control services; quality audits; quality assurance consultancy; providing quality assurance 
services; assessing chemical information in relation to risks; environmental monitoring services; services for monitoring 
industrial processes; design of computer software; software development in the framework of software publishing; 
analysis of materials; materials testing and analysing; chemical analysis; chemical analysis services; blasting vibration 
measurement; testing of apparatus; testing of computing equipment; calibration services; measurement services; 
laboratory testing services; technical testing services; recordal of seismic data; monitoring the quality control of seismic 
procedures; geo-seismic survey services; creation, maintenance and adaptation and repair of software; rental of software 
and data processing equipment; installation of software; engineering consultancy; engineering consultancy relating to 
manufacture; technological services relating to manufacture; development of computer software application solutions; 
development of software solutions for internet users; computerisation services, computer programming, as well as 
consultancy in the field of computerisation, computer programming and automatic data processing (terms too vague in 
the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); updating and adapting of computer 
programs; gas analysing services; engineering project management services; environmental consultancy services; 
environmental testing of vibration; environmental testing of noise pollution; consultancy, information and advice related 
to the aforesaid; none of the foregoing services relating to the collection, analysis or management of client customer 
records or relating to reservation, booking, sales, notification or promotional services for entertainment, educational, 
sporting or cultural events.
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4065914    20/11/2018
[International Registration No. : 1444694]
Mark Vallance Crabtree and Barnett Waddingham Trustees Limited as Trustees of the Advanced Music Systems Executive Pension 
Scheme

Billington Road Burnley, Lancashire BB11 5UB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, photographic, cinematographic, optical, measuring, signalling and teaching apparatus and instruments; 
apparatus and devices for recording, transmitting, processing, sending, switching, storing, outputting, playing or 
reproduction of sound, images, text or data, data, sound or image processing equipment and computers, in particular 
control desks, control panels, sound, music and film mixing consoles and equipment, playback machines, equalizers, 
filters, input, output and monitoring apparatus, aural monitoring apparatus, level meters, loudspeakers, audio level 
oscillators, correlation graduators, apparatus for digital and analog signal processing, amplifiers, computer-aided loop 
control devices for use with all the aforesaid goods; sound, film and data carriers; data processing programs and 
software.

Cl.41;Consultancy services relating to sound and film studio engineering.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; all the aforementioned services in particular 
relating to sound studio engineering and sound and film mixing equipment; technical consultancy services relating to 
sound and film studio equipment.
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Priority claimed from 24/10/2017; Application No. : 017388034 ;European Union 

4065916    28/03/2018
[International Registration No. : 1444651]
ONE WORKS S.p.A.

Via Statuto, 11 I-20121 Milano (MI) Italy

Proposed to be Used
IR DIVISION
Cl.35;Business management; business administration; clerical services; accounting; business management and 
organisation consultancy and assistance; conducting of business research; compilation and provision of business 
information; business assistance for the founding and liquidating of companies; information, advice and consultancy 
relating to all of the aforesaid services; business assistance relating to franchising; provision of assistance [business] in 
the establishment of franchises; business consultancy relating to the establishment of franchises; assistance in 
management of business activities; business management consulting; business organisation; acquisitions (advice 
relating to -); business investigation; none of the aforementioned services in relation to gaming or gambling computer 
software.

Cl.36;Insurance; financial affairs including tax advice and assistance (except accounting); monetary affairs; real estate 
affairs; financial services provided by solicitors; trusteeship of money; assistance regarding business insolvency (terms 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); financial assistance 
relating to corporate insolvency; debt recovery; financial consultancy in connection with liquidation of companies; 
consultancy, advisory and information services all relating to the aforesaid services; fiscal assessment and evaluation.

Cl.37;Building construction, repair and modernization of installations and equipment for utilities, industries, 
commercial companies, public authorities and others; supervision of the aforesaid services.

Cl.42;Architectural design services, graphic design services and interior design consultation services engineering and 
in particular engineering in the field of airports and airports infrastructure design services; architectural consultancy and 
advisory services; architectural services; architectural planning services; preparation of architectural plans and reports; 
civil engineering advisory and consultancy services; structural engineering advisory and consultancy services; civil 
engineering services; civil engineering design services; civil engineering drawing services; civil engineering planning 
services; technical consultancy services relating to civil engineering; structural engineering services; quantity surveying; 
consultancy and advisory services relating to building design; electrical engineering services; none of the 
aforementioned services in relation to gaming or gambling computer software.
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Priority claimed from 27/03/2018; Application No. : 30 2018 008 325 ;Germany 

4065926    26/09/2018
[International Registration No. : 1444679]
POLIPOL Holding GmbH & Co. KG

Diepenauer Heide 1 31603 Diepenau Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather for furniture (semi processed); leather covers for furniture; imitation leather for furniture.

Cl.20;Furniture, especially upholstered furniture, sofa sets, pull-out couches that can be transformed into day-beds, 
bed sofas, armchairs; beds; fabric sample racks, namely in the form of fabric trolleys for the demonstration and exhibition 
of samples of fabrics and types of fabric, samples of leather, samples of imitation leather and samples of other upholstery 
fabrics, especially for the use for upholstered furniture; mattresses; upholstered headrests; neck cushions; pillows; 
backrests; accessory parts for upholstered furniture, especially bags being adapted to furniture for the storage of 
magazins, remote controls and other objects.

Cl.24;Fabrics for furniture; textile fabrics for the production furniture.

Cl.35;Wholesale and retail services with the following goods: leather for furniture (semi processed), leather covers for 
furniture, imitation leather for furniture, furniture (especially upholstered furniture, sofa sets, pull-out couches that can be 
transformed into day-beds, bed sofas, armchairs), beds, fabric sample racks, namely in the form of fabric trolleys for the 
demonstration and exhibition of samples of fabrics and types of fabric, samples of leather, samples of imitation leather 
and samples of other upholstery fabrics, especially for the use for upholstered furniture, mattresses, upholstered 
headrests, neck cushions, pillows, backrests, accessory parts for upholstered furniture (especially bags being adapted to 
furniture for the storage of magazins, remote controls and other objects), fabrics for furniture, textile imitation leather 
fabrics for furniture.
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Priority claimed from 02/03/2018; Application No. : UK00003294036 ;United Kingdom 

4065928    26/06/2018
[International Registration No. : 1444659]
Humaniq S.à r.l.

L-2143 45, RUE LAURENT MÉNAGER Luxembourg

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; monitoring apparatus, other than for 
medical purposes; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
camcorders; video telephones; video screens; encoded cards; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment, computers; automated teller machines (ATM); electronic payment 
terminals; terminals for electronically processing debit and credit card payments; currency authentication apparatus and 
equipment; computer hardware; computer software; application software; application software for mobile phones and 
other portable electronic devices; financial management software; computer programs, recorded; computer game 
software; computer programmes relating to financial matters; computer software relating to the handling of financial 
transactions; biometric identification systems; apparatus and instruments for geolocation; databases; computer software 
for accessing, browsing and searching online databases; database management software; apparatus for storage and 
retrieval of data; smart cards [integrated circuit cards]; parts and fittings for all of the aforementioned goods.

Cl.36;Insurance; financial analysis; financial management; financial sponsorship; financial affairs; financial 
management of reimbursement payments for others; monetary affairs; organization of collections; real estate affairs; 
banking services; electronic banking; private banking; currency trading and exchange services; virtual currency services; 
capital investment; investment services; merchant banking; online banking; financial transactions; automated banking 
services; computerised banking services; ATM banking services; card accessed banking services; electronic funds 
transfers; electronic debit transactions; issuance of travelers' checks; issuance of tokens of value; issuance of tokens; 
bank card, credit card, debit card and electronic payment card services; payment processing and administration services; 
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clearing services; securities brokerage; issuing of statements of account; insurance; providing financial information via a 
web site; information, consultancy and advisory services in connection with all of the aforesaid.

Cl.42;Industrial analysis and research services; computer system analysis; design and development of computer 
hardware and software; design and development of information systems relating to finance and banking; computer 
programming; installation of computer software; recovery of computer data; testing, authentication and quality control; 
encryption, decryption and authentication of information, messages and data; duplication of computer programs; hosting 
of an online website for the provision of financial, banking and payment services, hosting of websites for the provision of 
financial, banking and payment services; design and development of computer databases relating to finance and banking;
hosting of an online website for the provision of financial information; data security services; computer and Internet 
security consultancy and data encryption services; computer and technology services for securing personal and financial 
information; design and development of Internet security programmes; programming of Internet security programme; 
electronic data storage; maintaining databases; technical writing; research, design, and development of information and 
telecommunications technology; consultancy, research and information services relating to information technology; 
engineering services relating to information technology; technological consultancy; cloud computing; information, 
consultancy and advisory services in connection with all of the aforesaid.

Cl.45;Providing user authentication services using biometric hardware and software technology for e-commerce 
transactions.
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4065929    02/07/2018
[International Registration No. : 1445039]
Xiangpiaopiao Food Holding Co., Ltd.

No. 888 Chuangyedadao Road, Economic Development Zone, Huzhou City Zhejiang Province China

Proposed to be Used
IR DIVISION
Cl.30;Milk tea, not milk predominating.

Cl.32;Waters [beverages]; fruit-based beverages including lactic acid; fruit juices.
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4066010    28/09/2018
[International Registration No. : 1444725]
Starwood Hotels & Resorts Worldwide, LLC

10400 Fernwood Road Dept. 955.23 Bethesda MD 20817 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Promotion of music competitions and competitive events.

Cl.41;Providing facilities for live entertainment events and shows; entertainment services in the nature of live music 
and comedy shows; organization, and staging of music competitions and competitive events; entertainment services 
featuring music and entertainment, namely, live musical performances and singing competitions provided through the 
internet, television, satellite, print, audio and video media; providing online videos of musical performances, video clips, 
photographs and other multimedia materials via a website; music publishing services; audio recording and music 
production; recording studio services; entertainment information.

7076



Trade Marks Journal No: 1887 ,   04/02/2019           Class 99 
 

 

Priority claimed from 17/07/2018; Application No. : 32293838 ;China 

4066031    31/10/2018
[International Registration No. : 1444786]
SHENZHEN TENGYUN INFORMATION TECHNOLOGY CO., LTD.

ROOM 1301, BUILDING 3, ZHUOYUE MEILIN CENTRAL PLAZA (NORTH SECTION), NO.128, ZHONGKANG ROAD, MEIDU 
COMMUNITY, MEILIN STREET, FUTIAN DISTRICT SHENZHEN CITY China

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; cash registers; network communication apparatus; sound recording 
apparatus; cinematographic cameras; instruments containing eyepieces; video screens; semiconductor devices; chips 
[integrated circuits]; semi-conductors.

Cl.38;Radio broadcasting; message sending; communications by computer terminals; communications by cellular 
phones; computer aided transmission of messages and images; video-on-demand transmission; telecommunications 
routing and junction services; providing access to databases; streaming of data; providing telecommunications 
connections to a global computer network.

Cl.42;Technical research; styling [industrial design]; computer software design; graphic arts designing; quality control; 
consultancy in the design and development of computer hardware; computer system design; cloud computing; electronic 
data storage; data encryption services.
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4066039    20/11/2018
[International Registration No. : 1428383]
HIROSOPHY Co., Ltd.

Hirosophy Mita Bldg, 4-6-4 Shiba, Minato-ku Tokyo 108-0014 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.5;Dietary supplements for humans.
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Priority claimed from 18/05/2018; Application No. : 87927917 ;United States of America 

4066073    11/10/2018
[International Registration No. : 1445044]
StealthPath Inc.

10700 Parkridge Boulevard, Suite 301 Reston VA 20191 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer hardware for detection, blocking, and facilitating removal and remediation of 
computer viruses, rootkits, bootkits, backdoors, zero-day attacks, data exfiltration, phishing, bots, time bombs, worms, 
cyber-attacks, malicious attacks, and advanced persistent threats; computer software for preventing malicious attacks 
on, and unauthorized activities and intrusions in, computers, computer systems, software applications, digital devices; 
computer software and hardware providing secure networks over virtual computer systems and virtual computer 
environments; computer firmware and computer software for enhancing industrial automation and for assessing and 
identifying vulnerabilities and cyber security threats and risks in control system infrastructure, computer control systems,
and devices, and for testing the effectiveness of cyber security applications, devices, and systems to achieve optimal 
network security, all in the field of cyber security vulnerability testing and prevention.

Cl.37;Installation, maintenance and repair of computer hardware, computer network and hardware platforms in the field 
of cyber security.

Cl.41;Training in the use and operation of computer software, hardware, computer networks and platforms all in the 
field of cyber security.

Cl.42;Computer services, namely, designing and implementing cyber security and privacy requirements and protocols 
in information technology systems for others; information technology consulting services; maintenance of computer 
software relating to computer security and prevention of computer risks; planning, design and implementation of 
computer technologies for others; updating of computer software relating to computer security and prevention of 
computer risks; software as a service (SAAS) services featuring software for use in detecting, reporting, analyzing and 
eliminating cyber incidents, namely, malware, unauthorized software and network attacks; software as a service (SAAS) 
services featuring software for use in identification, acquisition, storage, encryption, management, manipulation, analysis 
and reporting of security breach events of computer and computer network data, metadata, data files, and information; 
software as a service (SAAS) services featuring software for use in secure cross-enterprise data collaboration, workflow 
auditing and reporting, data management and sharing, identity management, access control, and data backup and 
recovery in the field of cyber security; computer consultation in the field of computer security; computer security 
consultancy in the field of scanning and penetration testing of computers and networks to assess information security 
vulnerability; scientific and technological services, namely, research and design in the field of cyber security; consulting 
services in the field of cyber security; platform as a service (PAAS) featuring computer software platforms used for 
monitoring industrial network security in the field of cyber security; consulting services in the field of testing and 
assessing networked devices for cyber security vulnerabilities and risks; computer consultation in the field of cyber 
security, namely, providing approvals that minimum security levels have been achieved in the field of cyber security 
vulnerability testing of networked devices; technical support services, namely, installation, administration, and 
troubleshooting of computer software in the field of cyber security; technical support services, namely, troubleshooting 
of computer hardware.
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Priority claimed from 25/10/2018; Application No. : 723273 ;Switzerland 

4066074    09/11/2018
[International Registration No. : 1444815]
Bloch Law Offices

Via G. Carducci 4 CH-6901 Lugano Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated toiletry preparations and cosmetic products; non-medicated dentifrices; perfumery products, 
essential oils; bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations.

Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
substances and foodstuffs for medical or veterinary use, food for babies; food supplements for humans and animals; 
plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for 
destroying vermin; fungicides, herbicides.

Cl.31;Unprocessed and non-transformed agricultural, aquacultural, horticultural and forestry products; unprocessed 
and raw grains and seeds; fresh fruits and vegetables, fresh aromatic herbs; natural plants and flowers; bulbs, seedlings 
and seeds; live animals; food products and beverages for animals; malt.
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Priority claimed from 18/07/2018; Application No. : 4020180098905 ;Republic of Korea 

4066076    18/10/2018
[International Registration No. : 1444830]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software for controlling and managing access server applications; software for card readers; computer 
e-commerce software; tablet PC; tablet computers; privacy protection software; recorded data files; computer software 
for business purposes; electronic publications, downloadable; downloadable smart phone application (software); 
computer software applications, downloadable; downloadable coupon; downloadable ticket; computer software for data 
processing; software for use in database management; computer programmes for document management; software; 
software for smart TV (application); smart phone application (software); application software for smart phone; credit 
screening software; computer software for application and database integration; operating system programs; computer 
application software for mobile phones; financial management software; computer software for creating searchable 
databases of information and data.

Cl.35;Price comparison services; auctioneering; administration of consumer loyalty programs; sales promotion 
through customer loyalty programs; advertising; administrative processing of purchase orders; database management; 
marketing services; business consultancy in connection with logistic chain analysis and counterfeit detection; 
organization of customer loyalty programs for commercial, promotional or advertising purposes; organisation of events 
for commercial/promotional and publicity purposes; organization and management of customer loyalty programs for 
commercial, promotional or advertising purposes; inventorying merchandise; consumer research; import-export agency 
services; pharmaceuticals sales agency; auctioneering provided on the internet; medical products sales agency; 
comprehensive shopping mall by internet; providing information about commercial business and commercial information 
agency services via the global computer network; business intermediary services relating to mail order by 
telecommunications; telephone answering services; administration of incentive award programs to promote the sale of 
the goods and services of others; providing consumer information relating to goods and services; publicity and sales 
promotion relating to goods and services; affiliate marketing; direct marketing; promoting the goods and services of 
others by means of a loyalty rewards card scheme; promoting the goods and services of others by distributing coupons; 
sales promotion through the provision of coupons; administrative services relating to customs clearance; sales 
promotion for others by means of privileged user cards; sales promotion for others provided through the distribution and 
the administration of privileged user cards; customer mileage management services for promotional and advertising 
purposes; promotional marketing; targeted marketing; promoting the goods and services of others through discount card 
programs; services for provision of foreign trade information; arranging and conducting of promotional and marketing 
events; publicity.

Cl.36;Issuance of tokens of value via smart phones; issuance of loyalty discount coupon; issuance of electronic gift 
certificate; electronic credit card transactions; financial payment services in relation to membership cards for electronic 
wallets; provision of information in the field of financing via electronic wallet; electronic payment for others; issuance of 
tokens of value in electronic form; issuance of coupon for cutting price; financial management relating to electronic 
processing of payments; providing cash and other rebates for credit card use as part of a customer loyalty program; 
charge card and credit card services; financial trading; issuance of tokens of value as part of a customer membership 
scheme; management of pre-paid card with membership card function; issuance of pre-paid card with membership card 
function; providing rebates at participating establishments of others through use of a membership card; mobile and 
internet payment services; integrated services of mobile electronic wallet and mobile payment; payment services 
provided via wireless telecommunications apparatus and devices; issuance of mobile discount coupon; payment services 
via cyber money; issuance of cyber money; financial brokerage services for charging cyber money; customs brokerage 
services.
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4066083    27/09/2018
[International Registration No. : 1445009]
UNIVANCE CORPORATION

2418, Washizu, Kosai-shi Shizuoka 431-0494 Japan

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines and agricultural implements, other than hand-operated, and their parts and fittings; parts of 
non-electric prime movers for land vehicles.

Cl.12;Non-electric prime movers for land vehicles, not including their parts; machine elements for land vehicles; 
automobiles and their parts and fittings; hybrid electric automobiles and their parts and fittings; electric automobiles and 
their parts and fittings; two-wheeled motor vehicles, bicycles and their parts and fittings.
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4066096    06/09/2018
[International Registration No. : 1445003]
Precena Strategic Partners Co., Ltd.

lidabashi Central Building 9F, 4-7-10 lidabashi Chiyoda-ku Tokyo 102-0072 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic machines, apparatus and their parts [including downloadable computer programs]; phonograph 
records; downloadable music files; downloadable image files; recorded DVDs, CD-ROMs, video discs and video tapes; 
electronic publications.

Cl.35;Advertising and publicity services; business management analysis or business consultancy; marketing research 
or analysis; providing information concerning commercial sales; copying of documents; filing of documents or magnetic 
tapes.

Cl.41;Providing information relating to continuing education via the Internet; educational and instruction services 
relating to arts, crafts, sports or general knowledge; arranging, conducting and organization of seminars; providing 
electronic publications; publication of books and electronic publications; providing on-line non-downloadable audio, 
music, and still and moving images; production of videotape film in the field of education, culture, entertainment or sports 
[not for movies or television programs and not for advertising or publicity].
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4066151    12/10/2018
[International Registration No. : 1444832]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Credit card incorporating IC chip; integrated circuit cards [smart cards]; NFC reader; firmware for identifying NFC 
tag; computer software for personal information management; electronic publications, downloadable; downloadable 
coupon; downloadable electronic gift certificates; computer software application downloadable; downloadable ticket; 
application software for mobile payment; smart phone application (software); operating system programs; computer 
application software for mobile phones; electronic money cards; computer software for providing electronic payment for 
others; electronic payment terminal; electronic and magnetic identifying cards for payment; computer software; tablet 
computers.

Cl.36;Issuance of credit cards embedded with IC chip; issuance of coupon for cutting price; financial management 
relating to electronic processing of payments; charge card and credit card services; brokerage of purchase payment; 
issuance of pre-paid card with membership card function; mobile and internet payment services; integrated services of 
mobile electronic wallet and mobile payment; payment services provided via wireless telecommunications apparatus and 
devices; brokerage of mobile payment; issuance of cyber money; issuance electronic coupons in the nature of tokens of 
value via smart phones; credit card services; issuance of electronic gift certificate; electronic credit card transactions; 
provision of information in the field of financing via electronic wallet; electronic payment for others; issuance of 
electronic coupons in the nature of tokens of value; electronic funds transfer by telecommunications.
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Priority claimed from 08/01/2018; Application No. : 87746811 ;United States of America 

4066300    03/07/2018
[International Registration No. : 1444839]
Miku, LLC

10 Woodbridge Center Drive, Suite 650 Woodbridge NJ 07095 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Video person monitors, in the nature of video person sleep monitors; video baby monitors; video nursery monitors, 
in the nature of video baby sleep monitors, and video nursery sleep monitors; video room monitors, in the nature of video 
room sleep monitors; stands, in the nature of sleep monitor stands; electric plugs; software application for monitoring, 
analyzing, and reporting of motions and vital signs of a person, including breathing, heart rate and body temperature, and 
environmental factors, namely, room temperature; software application for analyzing data and preparing sleep reports 
and analytics of a person's sleep patterns; software application for video monitoring and video recording of a person; 
software application for playing audio remotely; software application for receiving and transmitting voice commands; 
software for controlling and communicating with video monitor; mobile monitoring system comprised primarily of video 
monitor, operating software, communication systems, and computers or mobile phones, in the nature of sleep alarm 
monitoring systems.

Cl.35;Online retail store services featuring video baby monitors, stands, in the nature of sleep monitor stands, and 
electric plugs.

Cl.42;Providing information on video person monitors, video baby monitors, video nursery monitors, video room 
monitors, stands, electric plugs, night lights, and software application for monitoring, analyzing, and reporting of motions 
and vital signs of a person, including breathing, heart rate and body temperature, and/or environmental factors, including 
room temperature via a website over a global computer network; software as a service (SaaS) services, namely, providing 
software for monitoring, analyzing, and reporting of motions and vital signs of a person, including breathing, heart rate 
and body temperature, and environmental factors, namely room temperature; software as a service (SaaS) services, 
namely, providing software for analyzing data and preparing sleep reports and analytics of a person's sleep patterns; 
software as a service (SaaS) services, namely, providing software for video monitoring and video recording of a person; 
software as a service (SaaS) services, namely, providing software for playing audio remotely; software as a service (SaaS) 
services, namely, providing software for receiving and transmitting voice commands.
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Priority claimed from 14/12/2017; Application No. : UK00003277281 ;United Kingdom 

4066301    12/06/2018
[International Registration No. : 1444883]
Aston EyeTech Limited

Faraday Wharf, Holt Street Birmingham B7 4BB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Control tablets for the control of ophthalmic instruments and the collection, analysis and display of data.

Cl.10;Apparatus, instruments and devices for use in optometry and ophthalmology; lensmeters being ophthalmological 
instruments; autorefractors being diagnostic apparatus for medical purposes; ophthalmoscopes; optical diagnostic 
medical apparatus and instruments; diagnostic ophthalmic apparatus; apparatus, instruments and devices for the 
detection, diagnosis, management and treatment of eye disease; medical apparatus, instruments, equipment and devices 
for the visualisation and documentation of the retina and for the visualisation of the retina for detection and management 
of eye disease; optical diagnostic apparatus, instruments, equipment and devices for medical purposes; medical 
diagnostic ophthalmic apparatus, instruments, equipment and devices for the visualisation and documentation of the 
retina, and for the visualisation of the retina for the detection and management of eye disease; retinal examination 
equipment for medical testing and purposes; retinal imaging systems for medical examination and testing use; eye 
examination apparatus for medical use; optical inspection apparatus for medical use; medical imaging apparatus; 
ultrasound retinal scanners being medical testing, examination and treatment apparatus; visual acuity testing systems for 
medical use; perimeters; auto-refractors being diagnostic apparatus for medical purposes; focimeters being 
ophthalmological instruments; tonometers; medical diagnostic apparatus in the nature of corneal analysers; slit lamps for 
medical use; fundus cameras being ophthalmological instruments; apparatus and instruments for optical coherence 
tomography; visual acuity charts; optometry charts; topographers being ophthalmic instruments; apparatus and 
instruments for measuring axial eye metrics for medical use; pachymeters; pupilometers for measuring pupillary 
distance; ophthalmoscopes; retinoscopes; wavefront aberrometers; visual screeners being ophthalmic instruments; parts
and fittings for all the aforementioned goods.
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4066302    03/07/2018
[International Registration No. : 1444795]
Phlexglobal Limited

Mandeville House, 62 The Broadway Amersham, Buckinghamshire HP7 0HJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; computer software and telecommunications apparatus to enable 
connection to databases, local area networks and the Internet; computer software to enable teleconferencing, 
videoconferencing and videophone services; computer software to enable searching and retrieval of data; computer 
software for accessing databases, telecommunications services, computer networks and electronic bulletin boards; 
computer software, hardware and firmware for use in connection with experiments, tests, investigations, trials and 
projects relating to chemical, cosmetic, clinical, medical, pharmaceutical, naturopathic, veterinary, sanitary, fitness, 
wellbeing, nutritional, healthcare, beverage and food related products and services; computer software, firmware and 
hardware for use in connection with trial master file document creation and management; protective clothing, footwear 
and headgear; sound, video, television and radio apparatus and instruments; communication, telecommunication, 
telephone and mobile telephone apparatus and instruments; telephones, mobile telephones, communications devices and
cases therefore; ringtones [downloadable]; screen savers and screen wallpaper; communication, wireless communication 
and mobile communication devices; reading tablets and other devices for reading and viewing text, images and audio-
visual content; software applications (apps), including apps for installation on telephones, mobile telephones and 
communications and wireless communication devices; accessories for telephones, telephone handsets, communication 
and wireless communication devices; battery chargers and adapters including battery chargers and adapters for use with 
and telephones, mobile telephones, communication and wireless communication devices; bags and cases adapted for 
holding or carrying telephones, mobile telephones communications and wireless communications equipment and 
accessories; electronic and computerised personal organisers; aerials; batteries; micro processors; key boards; 
modems; calculators; display screens; electronic global positioning systems; electronic navigational, tracking and 
positioning apparatus and instruments; apparatus and instruments for geolocation; monitoring apparatus and 
instruments; recordings; digital recordings; films; animations; animated cartoons; sound, audio, visual and audio-visual 
content and recordings; sound, audio, visual and audio-visual recordings and content provided by downloading and/or 
streaming from computers and communications networks, including the Internet and the world wide web; apparatus for 
access to broadcast or transmitted programmes; holograms; satellite broadcast receiving and decoding apparatus and 
instruments; apparatus, instruments and media for use in recording, storing, generating, carrying, transmitting, 
manipulating, processing, reproducing and playback of sounds, images, signals, data, software, code, information and 
audiovisual content; computer hardware and firmware; computer games software and firmware; instructional apparatus 
and instruments; non-printed, electronic, optical and digital publications; data cards; memory cards; electronic, magnetic, 
and optical identity cards; encoded pre-paid cards; encoded payment cards; encoded credit cards; encoded charge 
cards; encoded debit cards; smart cards; cameras; photographic transparencies and films; video films; cinematographic 
films; pre-recorded video and cinematographic films; spectacles; sunglasses; cases for spectacles and sunglasses; 
parts, fittings and accessories for all the aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; marketing; promotion; public 
relations; endorsement; publicity services; business netwroking and business inquiries; representation and agency 
services for business purposes; dissemination and display of advertisements and of advertising, marketing, promotion, 
public relations, endorsement and publicity materials; compilation and transcription of data; compilation of 
advertisements for use as web pages on the Internet; compilation of directories; compilation of data; rental of advertising 
time; rental of advertising space; provision of space and space in publications, electronic publications, magazines, 
websites and other media for advertising goods and services; advertising, marketing and promoting goods and services 
by distribution and transmission of advertisements including advertisements in the nature of audio, video, text messages 
and emails via wireless and mobile devices and communications devices; distribution of samples; market research 
services; organization of fairs and trade shows for business, advertising and promotion purposes; auctioneering 
services; business information, research, assistance and advice; accountancy services; data-processing services; 
electronic data and information processing; data processing for the collection of information for business purposes; on-
line data processing services; information, advice, assistance and consultancy relating to business document 
management; business services namely data-processing, documentation creation and management services; data-
processing, creation and management of documents for use in connection with experiments, tests, investigations, trials 
and projects relating to chemical, cosmetic, clinical, medical, pharmaceutical, naturopathic, veterinary, sanitary, fitness, 
wellbeing, nutritional, healthcare, beverage, and food related products and services; data-processing, creation and 
management of documents for use in connection with trial master files; personnel and human resource services; 
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recruitment services; purchasing services; retail services, mail order services and wholesaling services in connection 
with the provision of the following: communications products, computing products, apps, optical, photographic, 
electronic and electrical products, recordings, films, videos, music, entertainment, educational, audio, visual and audio-
visual recordings, medical products, pharmaceutical products, clinical products, documents, publications, printed 
materials, art works; organisation and management of business incentive and loyalty schemes; administrative processing 
and organising of mail order services; arranging of business introductions; business research and survey services; 
business forecasting services; provision of business, clerical and secretarial services; news and current affairs clippings 
services; provision of information and advice to prospective purchasers of goods and services; telephone answering and 
message handling services; operation of telephone call centres; business managing of remote monitoring centres; data 
management and electronic stocktaking services; providing consulting services relating to any of the aforesaid via web 
sites and web pages; information, advice and assistance relating to all the aforesaid; including (but not limited to) any of 
the aforesaid services provided online, and/or provided for use with and/or by way of the Internet, the world wide web 
and/or via communications, telephone, mobile telephone and/or wireless communication networks.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; hosting of internet sites, web sites, computer sites and microsites; IT advice, assistance, information and 
consulting; providing search engines and internet search facilities; design services; graphic design; web site design; 
interior and exterior design; digitisation of documents and content; weather forecasting and providing meteorological 
information; design and development of computer hardware and software; computer programming; software as a service; 
application service provider services; updating of computer software; consultancy in the design and development of 
computer hardware; maintenance of computer software; computer system analysis; industrial design and industrial 
design services; surveying services; quantity surveying services; construction drafting; engineering; urban planning; 
technical advisory and assistance services in the field of information technology; technical drawing services; technical 
testing services; quality testing services; product design; interior design; web site design; quality control services; 
technological services; materials and construction materials testing and research services; professional services relating 
to research, design and development; computer software services relating to experiments, tests, investigations, trials and 
projects relating to chemical, cosmetic, clinical, medical, pharmaceutical, naturopathic, veterinary, sanitary, fitness, 
wellbeing, nutritional, healthcare, beverage, and food related products and services and/or relating to data-processing, 
creation and management of documents for use in connection with trial master files; scientific, research, technological, 
testing, laboratory and design services including such services relating to chemical, cosmetic, clinical, medical, 
pharmaceutical, naturopathic, veterinary, sanitary, fitness, wellbeing, nutritional, healthcare, beverage and food related 
products and services; providing consulting services relating to any of the aforesaid via websites and webpages; advice, 
information and assistance relating to all the aforesaid; including (but not limited to) any of the aforesaid services 
provided online, and/or provided for use with and/or by way of the Internet, the world wide web and/or via 
communications, telephone, mobile telephone and/or wireless communication networks or devices.
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Priority claimed from 06/04/2018; Application No. : UK00003302136 ;United Kingdom 

4066309    24/09/2018
[International Registration No. : 1444976]
ISS Group Holdings Limited

8th Floor, 60 Fenchurch Street LONDON EC3M 4AD United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business management; business administration; accounting services; cost reporting; inventory management 
services; enterprise resource planning services; supply chain management services; sourcing and buying services; 
container buying services; marketing services; market research services; import agency and export agency services; 
procurement and administrative services in relation to the arranging and co-ordinating provision of goods, supplies, 
parts, fuel and support services for vessel owners, charterers or cargo owners; procurement and administrative services 
in relation to the arranging and co-ordinating provision of goods, supplies, parts, fuel and support services for offshore 
facilities; sourcing and supplying marine and industrial spare parts and machinery for vessel owners, charterers, cargo 
owners or for offshore facilities; employment agency services for the provision of crew and staff for vessel owners, 
charterers or cargo owners; manning services, namely, the crew management administration services enabling 
deployment of crew and staff internationally for vessel owners, charterers or cargo owners; collection, compilation and 
systematization of shipping, port and terminal information on to a computer database; advisory and consultancy services 
in relation to the aforesaid services.

Cl.36;Insurance services; insurance brokerage; insurance agency services; insurance consultation services; insurance 
information services; underwriting services; re-insurance services; protection and indemnity insurance services; loss 
adjustment services; debt factoring; customs brokerage, financial services relating to customs clearance of cargo; 
financial services relating to provision of crew payments; advisory and consultancy services relating to the aforesaid 
services.
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Cl.39;Transport services; transport brokerage; shipping services; lighterage; freight brokerage; freight forwarding; 
freighting; arranging and managing transportation of cargo and/or containers to and from ports on behalf of vessel 
owners, charterers or cargo owners; container handling; distribution of goods; delivery of goods; warehousing; 
packaging and storage of goods; inspection of goods and cargo before transport; carriage of goods or cargo for others 
by land, sea or air; cargo handling services; logistics services for vessel owners, charterers or cargo owners; logistics 
services for offshore facilities; logistics services for military, humanitarian agencies or non-governmental organisations; 
arranging services for transport and delivery of food, drink, equipment and provisions for ships or offshore facilities; 
crew logistics services; passenger logistics services; arranging shore excursions; supervision of port, harbour and 
terminal operations; port services; distribution services; provision of transport information relating to ports, harbours, 
terminals and berths for vessel owners or charterers; advisory and consultancy services relating to the aforesaid 
services.

Cl.42;Marine surveying services.
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Priority claimed from 21/11/2018; Application No. : 4020180162418 ;Republic of Korea 

4066332    23/11/2018
[International Registration No. : 1444838]
AMOREPACIFIC CORPORATION

100, Hangang-daero, Yongsan-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.21;Containers for household use; make-up brushes; powder puffs; non-electric toothbrushes; bath sponges; 
shaving brushes; appliances for removing make-up, electric; electric toothbrushes; kitchen containers; mugs; 
dishwashing brushes; drinking vessels; flower pots; perfume burners; drinking bottles for sports; eyebrow brushes; 
combs; floss for dental purposes; make-up removing appliances; toilet paper holders.

Cl.35;Relocation services for businesses; accounting; sales promotion for others; outsourced administrative 
management for companies; marketing; rental of office machinery and equipment; advertising; business management 
and organization consultancy; rental of vending machines; personnel management consultancy; distribution of samples; 
commercial intermediary services in the field of green tea; commercial intermediary services in the field of soaps for 
personal use; comprehensive shopping mall by internet; commercial intermediary services in the field of dentifrices; 
commercial intermediary services in the field of esthetic massage apparatus; commercial intermediary services in the 
field of cosmetic utensils; retail store services for cosmetics; wholesale store services for cosmetics; commercial 
intermediary services in the field of cosmetics.
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Priority claimed from 12/03/2018; Application No. : VA 2018 00572 ;Denmark 

4066571    10/08/2018
[International Registration No. : 1444940]
UbiqiSense ApS

Pilestræde 40 B, 2 DK-1112 København K Denmark

Proposed to be Used
IR DIVISION
Cl.9;Audio/visual and photographic devices; apparatus for developing images; photographic apparatus and 
instruments, cameras, photographic cameras, digital cameras, TV cameras, internal TV cameras; camera lenses, camera 
filters, camera mounts, photographic objectives; sensors and detectors, sensors for cameras; measuring, detecting 
apparatus and monitoring instruments, indicators and controllers; electronic surveillance instruments, sensors for 
surveillance of installations and establishments; checking (supervision) apparatus and instruments, visual monitoring 
apparatus, video cameras adapted for monitoring purposes; image scanners, image processors, image analyzers, 
apparatus and instruments for image processing; computer software for image processing and virtual reality, software for 
controlling autonomous systems and robotics.

Cl.38;Transmission of messages, information, data and images, computer-aided transmission of messages, 
information, data and images; distribution and transmission of data or audio visual images via a global computer network 
or internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 20/12/2017; Application No. : 4414391 ;France 

4067627    19/06/2018
[International Registration No. : 1446167]
MR BRICOLAGE

1 rue Montaigne F-45380 LA CHAPELLE-SAINT-MESMIN France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; unprocessed artificial resins; unprocessed 
plastics; soil fertilizers (natural and artificial); fertilizing products; compost; mulch (fertilizer); humus and humus covers; 
earth for growing; topsoil and composts; chemical substances for preserving foodstuffs; flower preservatives; soil 
conditioning preparations; filtering materials (inorganic and plant substances); chemical products for water treatment; 
adhesives for use in industry; salts for industrial use; bleaching agents for industrial use; chemical chimney cleaners; 
adhesive materials for industry; chemical preparations for welding; protective gases for welding; fluxes for welding; 
mulch (fertilizer, pozzolan).

Cl.2;Colors, paints and varnishes (except insulants); lacquers (paints); preservatives against rust and against 
deterioration of wood; dyestuffs; mordants (neither for metals nor for seeds); raw natural resins; metals in foil and 
powder form for painters, decorators, printers and artists; coatings (paints); fireproof paints; bactericidal paints; 
dyestuffs for dyeing clothing and furniture coverings; wood preservatives; wood stains.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; parquet floor wax; polishing waxes; abrasives (except abrasives for dental use); rust removing products; 
scouring solutions; preparations for unblocking drain pipes; shampoos for floor coverings; stain removers; scale 
removing preparations for household use; detergents (cleansers) other than for medical use and those used in 
manufacturing processes; turpentine oil (degreasing products); paint stripping products; washing products; polishing 
paper; sandpaper; degreasers other than for use in manufacturing processes; emery paper.
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Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; firewood; gas for lighting; raw or refined petroleum.

Cl.5;Products for destroying vermin; herbicides; anti-parasitic products; fungicides; herbicides; weed killers; 
pesticides; insecticides; insect repellents; acaricides.

Cl.6;Common metals and their alloys; metal elements for building; non-electric cables and wires of metal; chains of 
metal; metal screws, nails, nuts and bolts; rivets of metal; hardware of metal; metal door handles and knobs; doors of 
metal (excluding doors for vehicles); reinforced door frames of metal; door frames of metal; metal door stops and metal 
door frames; fences of metal; partitions of metal; bolts (locks); keys; window casement bolts; door plates of metal; pegs 
of metal; hooks (metal hardware); boxes, chests and containers of metal; pegs of metal; floors of metal; fences of metal; 
grilles of metal; trellises and lattices of metal; building panels of metal; wall claddings of metal; gates of metal; barriers of 
metal; ladders of metal; scaffolding of metal; stepladders of metal; steps [ladders] of metal; metal pickets; pipes of metal; 
metal drain pipes and drain pipe valves; reels of metal, non-mechanical, for flexible hoses; non-mechanical winding 
spools of metal for flexible hoses; pipe muffs of metal; metal pipe bends; metal pipe couplings; collars of metal for 
fastening pipes; water ducts and water duct valves of metal; tree protectors of metal; transportable metal greenhouses; 
letter boxes of metal; vats and shafts of metal for water recovery; metal garden sheds; framework of metal for building; 
tubs for compost and composters for waste made of metal; hinges of metal; shutters of metal; window frames of metal; 
window stops of metal; window frames (sashes) of metal; window pulleys; fittings of metal for windows; windows of 
metal; gutters of metal; non-electric cables and wires of metal; non-electric locks of metal; signs, non-luminous and non-
mechanical, of metal; metal rods for welding, soldering wires of metal, silver solder, gold solder; bells; tile floorings of 
metal; outdoor blinds of metal; roof coverings of metal; chimneys of metal; swimming pools (metal structures); decorative
panels (metal structures).

Cl.7;Machine tools; tools (parts of machines); motors and engines (other than for land vehicles); machine coupling 
(non-electric) and transmission components (other than for land vehicles); agricultural instruments, other than manually-
operated; machines and machine tools for construction and public works; machines and machine tools for use in 
metallurgy, for working wood or plastic materials; machines and machine tools for wrapping or packing; machines and 
machine tools for use in the textile industry; agricultural machines and machine tools; machines and machine tools for 
construction, repair, servicing and installation especially in the fields of building, public works, gardening, decoration and 
interior and exterior design works; suction machines for industrial use; automatic handling machines (manipulators); 
pumps (machines); electric hand drills; clippers (machines); bulldozers; grinding machines; centrifugal machines; 
elevators; cleaning machines and apparatus; sorting machines for industry; saws (machines); robots (machines); printing 
machines; drilling machines; elevators (lifts); lawnmowers (machines); pulverizers (machines); high-pressure washers; 
cleaning appliances utilizing steam; central vacuum cleaning installations; electric machines and apparatus for cleaning; 
drill chucks (parts of machines); grindstones (parts of machines); saws (machines); saw blades (parts of machines); 
planing machines; hammers (parts of machines); electric hammers; pneumatic hammers; power hammers; electric glue 
guns; gas-operated welding apparatus; gas-operated soldering irons; electric welding machines; riveting machines; 
boiler tubes (parts of machines); pumps for heating installations; pumps (machine parts); electric power generation units; 
grinders; screwing machines; strippers; drilling machines; chippers; recessing machines; electric or thermal pumps; 
electric welding apparatus; electric soldering irons; welding electrodes; soldering lamps.

Cl.8;Hand-operated hand tools and implements for agriculture, gardening and DIY; forked hoes; garden hoes; clamps 
(tools); forks; rakes (tools); spades; peat spades; shovels (tools); pickaxes; scarifiers (tools); hoes [hand tools]; seeders 
(tools); spreaders (tools); lawn rollers; lawn clippers (hand instruments); sprayers (hand tools); tree pruners; pruning 
shears; non-electric cutlery; non-electric scissors (tools); shears; hedge trimmers (hand tools); sickles and scythes; 
scrapers (tools); grafting tools; machetes; saws (tools) and saw blades (tool parts); tool belts [holders]; pliers; pliers; 
wrenches (tools); hammers (tools); cutters; knives (except electric and surgical knives); drill bits (tools); drill holders 
(tools); forks and spoons; side arms, other than firearms; hand-operated hand tools for gardening; hand-operated hand 
tools and implements for plumbing; hand-operated hand tools and implements of tilers; shearers (hand instruments); 
planes; plane irons; trowels; riveters (tools).

Cl.9;Apparatus and instruments for weighing, measuring; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; transformers; electrical transformers; batteries; electric 
wires; electric relays; clothing for protection against accidents, irradiation and fire; protective gloves for gardening and 
DIY; protection devices for personal use against accidents; safety tarpaulins; alarms; whistle alarms; bells (warning 
apparatus); electric door bells; push buttons for bells; detectors; smoke detectors; fire extinguishers; mechanical or 
luminous signaling; warning triangles for vehicles; non-explosive fog signals; non-explosive fog signals; transmitters of 
electronic signals; plumb lines; plumb bobs; welding masks; intercommunication apparatus; intercoms; video 
telephones; mobile telephones; telephone apparatus; telephone receivers; telephone transmitters; telephone wires; 
hands-free kits for telephones; equipment for data processing and computers; apparatus for recording, transmission or 
reproduction of sound or images.

Cl.11;Apparatus and installations for lighting, heating, steam generating, cooking, refrigerating, drying, water 
distribution and sanitary installations; air conditioning apparatus; apparatus, machines and installations for purifying or 
softening water; fountains; water filtering apparatus; air-purifying apparatus and machines; lighting fixtures; street lamps;
chandeliers; lamps for lighting; lanterns for lighting; light bulbs; ceiling lights; lamp shades; radiators; boilers; 
washbasins; basins; hand-washing basins; faucets; bathtubs; spa baths; bath fittings; showers; toilets; sinks; bidets; 
heating installations; hot water heating installations; heating boilers; water heaters; heaters for baths; feeding apparatus 
for heating boilers; chimney flues; flues for heating boilers; incrustation collectors and tubes for heating boilers; solid, 
liquid or gaseous combustion heating apparatus; electric heating apparatus; central heating radiators; wall fittings 
(lighting apparatus).

Cl.16;Calendars; cards; posters; painted, varnished or lacquered removable parts, namely, stickers; artists' materials; 
window advertisements; drawing instruments; paintbrushes; brushes (paintbrushes); paper and cardboard (unprocessed, 
semi-processed or for stationery or printing purposes); wrapping paper; printing products (printed matter); printed 
matter; newspapers; albums; books; manuals [handbooks]; prospectuses; brochures and catalogs; engravings or 
lithographic works of art; paintings (pictures), framed or unframed; aquarelles; drawings; photographs; printing type; 
printing blocks; adhesives for stationery or household purposes; wall coverings (decorative stickers); bags and small 
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bags [envelopes, pouches] of paper or plastics for packaging.

Cl.17;Rubber; gutta-percha; gum; asbestos; mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible pipes not of metal; sealing or insulating fittings; seals; insulating varnishes and paints; 
bags and small bags (envelopes, pouches) of rubber for packaging; packing (cushioning, stuffing) materials of rubber or 
plastics; plastic sheeting for agricultural use; foils of metal for insulating; insulating gloves, strips, fabrics or varnishes; 
artificial or synthetic resins (semi-finished goods); glass wool or fibers for insulation; watering hoses; joints and sleeves 
for pipes, not of metal; threads of plastic for soldering.

Cl.19;Non-metallic building materials; building timber; building lumber; semi-worked wood; manufactured timber; 
veneer wood; framework, not of metal, for building; roof coverings, not of metal; posts, not of metal; arbors; garden sheds
not of metal; cabins (constructions not of metal); buildings, not of metal, namely, play houses; partitions not of metal; 
roofing tiles not of metal, slate; fences, gratings, stakes, screen walls, pergolas and gates not of metal; non-metal outdoor 
design and decoration elements (construction materials); non-metallic rigid pipes for building; down pipes not of metal, 
drain pipes not of metal; drain traps [valves], not of metal or plastic; scaffolding, not of metal; non-metallic chimneys and 
parts thereof; sand (excluding foundry sand); reed lattices; coatings (building materials); building glass; insulating glass 
(building); stained-glass windows; glass panes; concrete; cement; parquet flooring; parquet floor boards; wainscoting; 
tile floorings, not of metal; wall claddings not of metal; vats and shafts not of metal for water recovery; window frames not 
of metal; window frames not of metal; windows not of metal; door frames not of metal; door frames (casings) not of metal; 
doors not of metal; non-luminous and non-mechanical signs, not of metal; outdoor blinds not of metal, nor of plastics; 
non metallic moldings (building); chimneys not of metal; swimming pools (non-metal structures); decorative panels 
(constructions not of metal); outer blinds not of metal.

Cl.20;Furniture; kitchen furniture; bathroom furniture; bar furniture; garden furniture; easy chairs; boxes of wood or 
plastic; cases of wood or plastic; kennels for household pets; baskets, not of metal; rattan; flower-stands (furniture); 
flower pot pedestals; log baskets not of metal; non-mechanical winding spools, not of metal, for flexible hoses; letter 
boxes, not of metal or masonry; tables (furniture); console tables (furniture); gueridons (tables); armchairs; chairs (seats); 
stools; screens (furniture); furniture fittings (not of metal); curtain rods and hooks; stair carpet rods; slatted indoor 
blinds; indoor window blinds (furniture); woven timber blinds (furniture); rivets, not of metal; cushions; picture frames; 
mirrors (looking glasses); screws, pegs and bolts not of metal; saw horses; ladders of wood or plastics; curtain holders 
not of textile materials; work benches and vice benches not of metal; shelves; handling pallets, not of metal; doors for 
furniture; tubs for compost and composters for waste made of wood or plastic; decorative panels (silhouettes of wood or 
plastic); towel closets (furniture); door handles and knobs not of metal; door handles of crystal or glass; hooks, not of 
metal, for clothes rails; coat stands (furniture); coat hooks not of metal; holders for dressing gowns; wickerwork; indoor 
window blinds (furniture); vats and shafts not of metal for water recovery; window fittings, not of metal; drain traps 
[valves] of plastic; picture rods (frames); moldings for picture frames; looking glasses and mirrors; cords for garden use; 
window blinds of fabric.

Cl.21;Non-electric utensils and containers for household or kitchen use; combs and sponges; brushes (except 
paintbrushes); brush-making materials; hand-operated cleaning instruments; rags (cloth) for cleaning; scouring pads; 
steel wool; unworked or semi-worked glass (except building glass); glasses (receptacles); drinking glasses; tableware; 
pottery; vases; flasks; pots; tubs (for plants); flowerpot covers (not paper); flower boxes; feeding troughs (except troughs 
for mixing mortar); bottles; porcelain ware; earthenware; works of art made of porcelain, terracotta or glass; toiletry sets 
and utensils; trash cans; indoor aquariums; insect traps; watering implements; nozzles for sprinkler hoses; sprinklers; 
watering cans; tube guides (watering implements); buckets; holders for flowers and plants (flower arranging); gardening 
gloves; boot jacks; basins (containers); candle jars [holders].

Cl.22;Cords (except rubber cords, racket strings or strings for musical instruments); strings; fishing and camouflage 
nets; tents; tarpaulins; padding and stuffing materials (except of rubber or plastics); raw fibrous textile materials; bags 
and small bags (envelopes, pouches) of textile for packaging; bags (sacks) for the transport and storage of materials in 
bulk; cables not of metal; packing (cushioning, stuffing) materials, not of rubber or plastics; textile fibers; sawdust; wood 
shavings; wood wool; hammocks.

Cl.24;Curtains; net curtains; covers for cushions; household linen; bed and table covers; fabrics for textile use; shower 
curtains of textile or plastic; elastic fabrics; wall hangings of textile; self-adhesive wall coverings (wall hangings of 
textile).

Cl.25;Aprons; clothing and especially clothing for gardening and DIY; boots and shoes; headgear.

Cl.27;Carpets; doormats; mats; linoleum and other floor coverings (other than tiles and paints); bath mats; wall 
hangings not of textile; wallpapers; carpet tiles for floor covering; carpeting; self-adhesive wall coverings (wall hangings 
not of textile); carpets for automobiles; artificial turf.

Cl.31;Agricultural, horticultural and forestry products (neither prepared, nor processed); live animals; fresh fruits and 
vegetables; seeds (plants and grains); live plants and natural flowers; bulbs; animal foodstuffs; malt; natural turf; live 
crustaceans; shrubs; plants; seedlings; trees (plants); citrus fruit; unsawn timber; wood chips for the manufacture of 
wood pulp; dried plants for decoration; fodder; straw mulch.
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Priority claimed from 16/03/2018; Application No. : AM 50602/2018 ;Austria 

4067637    13/09/2018
[International Registration No. : 1446198]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular LEDs, in headlights; control devices for controlling light sources, in particular 
LEDs, in motor vehicle headlights.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, indicator lights and entry lights, position 
lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative lights; 
ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, indicator lights and 
entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, 
decorative lights for motor vehicles; xenon headlights; LED headlights; Laser headlights; bend lighting headlights; xenon 
headlights for motor vehicles; LED headlights for motor vehicles; laser headlights for motor vehicles; bend lighting 
headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with controllable 
light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle headlights; light 
modules for headlights; light modules for motor vehicle headlights; high and low beam modules for motor vehicle 
headlights.

Cl.12;Motor vehicles; headlight levelers for headlights; headlight levelers for motor vehicle headlights; 
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electromechanical drives for headlight adjustment; electromechanical drives for motor vehicle headlight adjustment; 
signalling devices for motor vehicles.
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4067696    13/09/2018
[International Registration No. : 1446257]
Steamcream Holdings K.K.

2-13-34, Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Cl.3;Shampoos in the form of creams; bath soaps in the form of creams; bath preparations in the form of creams 
[cosmetic preparations for baths]; dentifrices in the form of creams; face powders in the form of creams; depilatory 
preparations in the form of creams [cosmetics]; body scrubs in the form of creams [cosmetics]; bubble bath in the form of
creams [cosmetics]; facial mask creams for cosmetic use; non-medicated scalp treatment creams; treatment creams for 
the face; treatment creams for the nails.

Cl.35;Online retail services and retail services provided by stores relating to perfumes, skin lotions, cosmetic powders 
and cosmetic creams, cosmetics, dentifrices, depilatory preparations, preparations for care of the hair, shampoos, body 
washes, bath foams, bath oils, shower gels, bath gels, hair conditioners, hair shampoos, hair conditioning treatments, 
massage cream, massage lotions, massage oils, skin creams, skin cleaners, skin toners, skin moisturisers, lipsticks, 
mascaras, eye creams, eyeshadows, eyeliners, moisturising and revitalising bath soaps, toilet soaps, fragrance soaps, 
liquid soaps, non-medicated cosmetics.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

657392 657392 - (1332-1) As per A.R."s order dated 15.09.2011 the application in class 16 is 
accepted with the condition "for sale of goods in the state of Maharashtra only" 

790744 790744 - (1328-5) As per DR"s order dated 17/01/2019, the name of applicant has been 
changed from BDA Limited to Allied Blenders and Distillers Private Limited. 

2850285 2850285 - (1885-0) 
Proprietorship amended to partnership firm as per TM 1. 

3123813 3123813 - (1871-0) Partners name has been changed to read as 1. THAKARSHIBHAI M. 
PATEL 2. GHANSHYAMBHAI N. PATEL 3. JAIMINBHAI T. PATEL 

3144439 3144439 - (1877-0) Applicant details has been changed by virtue of assignment deed 
dtd. 9.10.2018 to read as RIMPY KUNDAN AHUJA, RAAVYA INTERNATIONAL, 2963, 
1ST FLOOR, PLOT NO. - 01, KH NO. 299, RANI BAGH, SANT NAGAR, DELHI – 110034. 

3445282 3445282 - (1882-0)3445282 - (1882-0) TM application No. 3445282 was advertised in 
Journal No. 1882-0. The said application was inadvertently associated with Trademark 
No. 1560036. The same is hereby by rectified and association has been withdrawn. 

3867837 3867837 - (1861-0) Applicant details has been changed by virtue of assignment deed to 
read as EVERYDAY ETHICAL BHARAT LLP, PARAS BUNGLOW, NEAR S T COLONY, 
HINGLAJ VADI – BHUJ – 370001. LLP Partners name to be read as 1. PANKAJ 
ANUPCHAND MEHTA 2. VARSHABEN RAJESH KUBADIYA 3. VADILAL RATANSHI 
SAVLA 4.ARVIND VANECHAND KUBADIYA. 
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
424147 513781 523866 550833 570501
647494 661375 716297 716298 716299
716303 716360 716362 716363 725451
792739 813020 926202 960072 965774
980165 1304281 1324270 1374115 1418318
1434502 1571723 1571724 1701963 1701964
1764319 1810759 1847760 1852296 1887893
1919556 1919559 1925487 1926427 1932615
1955772 1972766 2000826 2019714 2022555
2033155 2056812 2058475 2059999 2080132
2083766 2087349 2105181 2117574 2117582
2128307 2131137 2149185 2173290 2178039
2187155 2187187 2195161 2195162 2201616
2201862 2210722 2225208 2229191 2240184
2247241 2248462 2249384 2253601 2256662
2260901 2261646 2263687 2270839 2274631
2274768 2276456 2280142 2281700 2282007
2285978 2285979 2286970 2287540 2289844
2291284 2292017 2295730 2296453 2301084
2302016 2302020 2303908 2304394 2304475
2305486 2306990 2307309 2307615 2307952
2307953 2307954 2307955 2307956 2310156
2310459 2311610 2312596 2312605 2322319
2322836 2326320 2328500 2332046 2332047
2332048 2335370 2335523 2339702 2342543
2342564 2349445 2354824 2355391 2355643
2358057 2358102 2359242 2359393 2363525
2364585 2365996 2368105 2369277 2371765
2374854 2375018 2375027 2378381 2384211
2384463 2387168 2388652 2390365 2390366
2390368 2390371 2390912 2390913 2390961
2390968 2392210 2394045 2395661 2396412
2396552 2397401 2397804 2399309 2399463
2399641 2401279 2402899 2404154 2409313
2409589 2409590 2409627 2414910 2416007
2419866 2420046 2420828 2421232 2421498
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2422022 2423314 2424544 2424546 2424723
2426102 2426340 2426785 2427716 2427821
2430328 2430332 2430338 2430715 2431224
2431252 2432948 2434610 2435762 2436954
2437313 2437320 2440911 2441278 2442856
2445055 2448356 2449009 2449056 2449615
2450969 2453644 2453935 2454244 2456079
2456092 2456153 2456157 2456160 2456166
2458236 2460128 2460201 2460270 2461729
2462179 2463221 2463476 2465496 2466000
2468549 2469173 2469174 2469197 2469565
2470181 2470635 2471116 2471119 2472533
2473002 2473880 2474574 2475501 2475502
2475572 2477404 2477657 2477673 2477764
2479056 2479782 2481439 2481829 2481835
2482929 2483591 2483774 2484899 2487664
2487710 2488216 2489075 2490127 2490316
2491041 2491057 2491748 2491863 2493058
2493534 2493537 2493862 2494117 2494455
2494476 2495423 2495440 2495911 2496226
2496589 2497185 2497405 2497786 2498741
2499624 2500578 2501486 2501494 2501638
2501858 2501926 2502717 2503856 2504085
2505471 2506721 2506724 2508439 2508678
2509662 2510085 2510350 2515707 2517332
2517508 2520491 2520496 2520505 2520518
2520521 2520734 2520735 2520736 2520996
2521109 2523707 2523723 2523779 2525985
2526910 2527246 2527596 2528363 2529228
2529229 2529743 2530000 2530159 2530160
2530161 2530192 2530367 2530604 2531188
2531189 2531190 2531193 2531194 2531197
2531198 2531199 2531200 2533630 2535510
2535511 2535512 2537633 2539021 2540410
2541521 2541522 2545898 2548426 2548637
2548644 2548646 2548650 2551285 2551669
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2553718 2554008 2554263 2558831 2561001
2562023 2562885 2563196 2564398 2564401
2564404 2567510 2571492 2571592 2573307
2573308 2573596 2574037 2577749 2578937
2580979 2585510 2585511 2587026 2587042
2587045 2587988 2588657 2589547 2591895
2592482 2593090 2594005 2595333 2595499
2595500 2596028 2596560 2598198 2598199
2599946 2599947 2599949 2599950 2600088
2601305 2601848 2602661 2603263 2603654
2603878 2603879 2603881 2604559 2605303
2605383 2605446 2606019 2606021 2606364
2606654 2606657 2607413 2607414 2607847
2608082 2609459 2610101 2610491 2610732
2612094 2614238 2614239 2614735 2614756
2616273 2616274 2616483 2616774 2619609
2619612 2619613 2619615 2619617 2619620
2619621 2619622 2619623 2622439 2622737
2626722 2627063 2628704 2630906 2631792
2631801 2631816 2632094 2633889 2634077
2634240 2636106 2636539 2636956 2637027
2637428 2637791 2637854 2637885 2638904
2638937 2643800 2646695 2646696 2647599
2647866 2648038 2648045 2648050 2648051
2648052 2648054 2648063 2648064 2648111
2648117 2648120 2648131 2648133 2648249
2648363 2648364 2648436 2648437 2648496
2648626 2648733 2648765 2648946 2648987
2649013 2649126 2649253 2649350 2649626
2649992 2649993 2649997 2650016 2650221
2650284 2650352 2650682 2650953 2651048
2651231 2651235 2651237 2651241 2651242
2651263 2651287 2651292 2651345 2651423
2651558 2651559 2651567 2651660 2651742
2652175 2652246 2652308 2652351 2652358
2652596 2652925 2652960 2653028 2653063
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2653088 2653354 2653456 2653601 2653654
2653672 2653994 2654048 2654049 2654253
2654510 2654625 2654883 2654885 2654955
2655253 2655711 2655842 2655951 2656028
2656261 2656266 2656444 2656461 2656477
2656503 2656560 2656634 2656679 2656700
2656702 2656710 2656808 2656809 2656995
2657235 2657396 2657400 2657405 2657699
2657823 2657827 2657828 2657829 2657830
2657847 2657850 2657851 2657877 2658069
2658070 2658097 2658219 2658972 2658997
2659029 2659061 2659107 2659169 2659185
2659228 2659269 2659270 2659271 2659397
2659420 2659430 2659503 2659573 2659815
2660070 2660095 2660195 2660304 2660341
2660355 2660377 2660457 2660498 2660586
2660651 2660732 2660796 2660856 2660901
2660907 2661081 2661220 2661241 2661313
2661433 2661461 2661575 2661576 2661589
2661650 2661679 2661830 2661831 2661832
2661833 2661834 2662340 2662506 2662666
2662815 2663211 2663304 2663341 2663359
2663439 2663466 2663468 2663949 2664129
2664223 2664308 2664586 2664827 2664828
2664831 2665122 2665226 2665291 2665338
2665346 2665735 2665753 2666018 2666128
2666152 2666184 2666369 2666373 2666395
2666440 2666482 2666602 2666606 2666631
2666861 2666866 2667105 2667382 2667388
2667570 2667852 2667864 2668070 2668173
2668314 2668552 2668577 2668645 2668849
2668981 2669007 2669299 2669534 2669618
2669756 2669878 2669879 2670318 2670325
2670647 2670735 2671585 2671586 2671589
2671634 2671639 2671708 2671732 2671760
2672229 2672231 2672760 2672931 2673109
 
 

 

7103



Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
2673153 2673228 2673305 2673679 2674202
2674345 2674369 2674614 2674985 2675099
2675188 2675235 2675352 2675353 2675355
2675356 2675400 2675562 2676001 2676085
2676209 2676405 2676579 2676871 2677248
2677600 2677633 2677765 2677766 2678248
2678442 2678550 2678581 2678626 2679476
2679569 2679615 2679806 2680002 2680100
2680424 2680500 2680575 2680830 2680831
2681013 2681019 2681027 2681033 2681401
2681915 2681917 2681918 2681919 2681997
2682418 2682655 2682851 2682881 2683006
2683014 2683024 2683065 2683067 2683068
2683074 2683075 2683151 2683153 2683159
2683261 2683445 2683513 2683517 2683775
2683802 2683806 2683807 2683808 2683810
2683824 2683868 2683947 2683986 2683994
2684027 2684067 2684541 2684646 2684674
2684714 2684733 2684746 2684751 2684752
2684780 2684784 2684793 2684798 2685101
2685103 2685105 2685131 2685191 2685192
2685648 2685649 2685650 2685651 2685753
2685819 2685825 2685879 2685929 2686335
2686729 2686758 2686823 2686952 2687414
2687587 2687718 2687755 2687761 2688098
2688266 2688390 2688426 2688479 2688614
2688703 2688744 2689165 2689543 2689645
2689750 2689751 2689804 2689807 2689974
2689984 2690120 2690259 2690302 2690423
2690432 2690759 2690828 2690984 2691165
2691608 2691612 2691898 2691910 2692118
2692221 2692290 2692291 2692292 2692293
2692414 2692431 2692480 2692695 2692752
2692754 2692879 2692909 2693260 2693265
2693274 2693631 2693634 2693636 2693786
2694227 2694235 2694266 2694298 2694316
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2694556 2694704 2694727 2695240 2695244
2695245 2695255 2695273 2695322 2695323
2695355 2695373 2695399 2695409 2695776
2695777 2695942 2696209 2696688 2696884
2696993 2697010 2697011 2697258 2697636
2698081 2698266 2699225 2699627 2699771
2699776 2699794 2699877 2700077 2700552
2700608 2700660 2700662 2700943 2701115
2701198 2701442 2701548 2701834 2701835
2701836 2701858 2701896 2701907 2701956
2702183 2702331 2702336 2702341 2702411
2702535 2702656 2702713 2702714 2702854
2702861 2703177 2703230 2703332 2703339
2703340 2703342 2703343 2703344 2703345
2703347 2703348 2703381 2703382 2703383
2703384 2703405 2703406 2703428 2703477
2703731 2703734 2703859 2703910 2703918
2704101 2704203 2704207 2704296 2704380
2704541 2704553 2705814 2706064 2706131
2706135 2706245 2706344 2706354 2706738
2706822 2707017 2707135 2707251 2707704
2707705 2707999 2708085 2708653 2708655
2708678 2708782 2708877 2708924 2709010
2709114 2709164 2709338 2709417 2709514
2709766 2709804 2709808 2709811 2709978
2710164 2710424 2710484 2711276 2711484
2711563 2711601 2712085 2712106 2712168
2712225 2712228 2712456 2712530 2712697
2712741 2712792 2712965 2712968 2712998
2713076 2713129 2713132 2713149 2713219
2713252 2713254 2713255 2713297 2713358
2713795 2713861 2714129 2714131 2714132
2714133 2714148 2714457 2714536 2714634
2714662 2714777 2715043 2715389 2715390
2715700 2716281 2716510 2717232 2717233
2717279 2717294 2717296 2717297 2717551
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2717556 2717561 2717633 2717784 2717801
2717975 2718182 2718362 2718567 2718768
2719131 2719132 2719429 2719547 2719724
2719733 2719778 2719789 2719981 2720259
2720261 2720263 2720264 2720266 2720279
2720289 2720309 2720503 2723485 2724018
2724835 2725334 2725343 2728160 2729652
2730203 2731796 2732807 2733387 2734794
2734799 2740755 2742513 2746425 2749534
2749536 2749542 2749552 2749553 2749556
2749565 2749566 2751810 2754673 2754981
2755943 2756822 2756974 2759972 2760227
2761294 2762252 2763232 2763507 2764787
2765083 2767911 2768720 2771454 2771504
2771506 2771538 2772006 2772236 2772982
2774241 2774242 2774243 2774249 2775960
2776867 2779159 2779497 2779567 2779606
2779608 2780128 2780890 2782044 2782048
2782777 2783680 2783824 2783831 2785544
2785936 2787873 2788871 2789528 2789933
2790547 2791296 2792185 2792676 2793290
2793348 2793412 2793413 2793417 2794363
2794534 2794573 2794723 2795522 2795533
2795903 2796090 2796388 2796434 2799156
2799236 2799527 2799905 2800064 2802111
2802112 2802772 2802932 2803592 2803812
2805379 2805846 2806030 2806626 2806633
2809828 2809843 2810679 2811620 2811996
2811997 2811999 2812679 2812680 2812686
2813024 2813132 2814545 2814572 2814573
2815126 2815368 2817041 2818066 2818100
2818288 2818293 2818311 2818646 2819661
2819663 2819859 2820039 2820041 2820101
2821367 2821662 2821903 2823052 2823232
2823355 2823671 2823672 2824141 2824150
2825254 2825644 2825645 2825658 2825671
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2825675 2825730 2825741 2825753 2826130
2826302 2826630 2826783 2827067 2827564
2828245 2828250 2829245 2829450 2829555
2830233 2831280 2831373 2831648 2831653
2831879 2832050 2834447 2834448 2834558
2835203 2835553 2835808 2835837 2836577
2837275 2837585 2837588 2838036 2838857
2839037 2839140 2839303 2839304 2839382
2839698 2839707 2840079 2840826 2841183
2841629 2841645 2841679 2841767 2841768
2841928 2841961 2841962 2842318 2842418
2842551 2844606 2844608 2844731 2846623
2846656 2848429 2848933 2848934 2848935
2849066 2849602 2849603 2849884 2849991
2850762 2853943 2854389 2854545 2855391
2855679 2856994 2857007 2857463 2858124
2861389 2861491 2861492 2862504 2862505
2863296 2863786 2864491 2865476 2865640
2865641 2866343 2866344 2866430 2867456
2867926 2868315 2868577 2869565 2870444
2870445 2870446 2870695 2870915 2871724
2873876 2873877 2874151 2874814 2874815
2875540 2876009 2876012 2876015 2877140
2877660 2878592 2878601 2878604 2878609
2879113 2880286 2880737 2882551 2882705
2882794 2882798 2885203 2885280 2888011
2888245 2888449 2888683 2889478 2889756
2889757 2889939 2889949 2889987 2889991
2890225 2890310 2890790 2891272 2891775
2892642 2892963 2892964 2892965 2893058
2893865 2895404 2895407 2895782 2895783
2895794 2896627 2897289 2897326 2897328
2897709 2899338 2899339 2899555 2899556
2899569 2899570 2900594 2900598 2900943
2901089 2902475 2902476 2902543 2902575
2902577 2902972 2902994 2903178 2903229
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2904122 2904282 2905152 2905352 2905353
2905710 2905762 2906768 2907043 2907860
2908418 2908427 2909676 2909677 2909735
2910147 2910150 2910786 2910787 2910867
2911029 2911133 2911217 2911261 2911548
2912318 2912558 2912612 2912647 2913904
2914060 2914113 2914310 2914556 2914561
2914562 2914630 2914859 2914860 2915168
2916203 2916204 2916432 2916433 2916440
2916653 2917120 2917393 2917401 2917431
2917727 2918864 2919813 2919880 2919987
2920097 2920295 2920483 2920788 2920790
2920938 2921156 2921168 2921843 2921844
2921847 2921848 2921852 2921871 2921885
2921888 2922073 2922691 2922730 2922733
2922961 2922962 2923556 2923997 2925413
2925697 2926008 2926011 2926012 2926314
2926439 2926441 2926491 2926565 2926568
2926886 2927475 2927601 2927602 2927604
2927626 2927633 2927634 2927636 2927637
2927779 2927882 2928639 2928640 2928642
2928724 2929389 2929709 2929711 2929741
2929743 2929748 2929842 2929844 2929888
2929892 2929893 2930037 2930038 2930044
2930649 2930703 2930712 2930810 2930947
2931082 2931084 2931705 2931709 2931712
2931714 2932192 2932193 2932431 2932562
2932651 2932652 2932661 2932743 2933321
2933563 2933564 2933939 2933940 2934001
2934313 2934377 2934438 2934442 2934519
2934610 2934674 2934695 2934818 2935043
2935114 2935118 2935196 2935197 2935406
2935422 2935424 2935564 2935587 2936073
2936080 2936430 2936459 2936460 2936467
2936469 2936472 2936785 2936976 2936980
2937006 2937008 2937009 2937010 2937011
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2937023 2937024 2937025 2937026 2937027
2937073 2937218 2937219 2937405 2937645
2938242 2938253 2938267 2938638 2938639
2938778 2938797 2939103 2939257 2939259
2939346 2939458 2940397 2940583 2940598
2940802 2940827 2941310 2941311 2941375
2941659 2941660 2941663 2941850 2941896
2941907 2941930 2941941 2941985 2942006
2942136 2942248 2942301 2942976 2943186
2943189 2943415 2943657 2943701 2943741
2943941 2943958 2944320 2944321 2944907
2944908 2944909 2944910 2944925 2944926
2944927 2944929 2945157 2945248 2945534
2945536 2945537 2945701 2945874 2945959
2946133 2946240 2946584 2946613 2946615
2946616 2946703 2947422 2947427 2947431
2947765 2947796 2948322 2948423 2948424
2948484 2948612 2948615 2948616 2949499
2949679 2949689 2949743 2950198 2950215
2950373 2950419 2950580 2951070 2951077
2951096 2951125 2951126 2951543 2951544
2951598 2951599 2951814 2952092 2952094
2952098 2952102 2952136 2952653 2952920
2953227 2953231 2953232 2953311 2953321
2953771 2954313 2954317 2954401 2954679
2955011 2955024 2955194 2955195 2955200
2955260 2955484 2955487 2955514 2955661
2956365 2956718 2957007 2957297 2957301
2958036 2958039 2958040 2958500 2958717
2958907 2958910 2959043 2959070 2959071
2959108 2959109 2959189 2959242 2959286
2959287 2959290 2960078 2960080 2960082
2960083 2960084 2960113 2960285 2960418
2960420 2960614 2960615 2960647 2960661
2960674 2960691 2961255 2961465 2961626
2961765 2962405 2962586 2962594 2962779
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2962883 2963686 2964148 2964174 2964243
2964675 2964823 2965154 2965156 2965204
2965284 2965286 2965291 2965340 2965804
2966142 2966146 2966152 2966154 2966285
2966507 2966663 2966953 2967191 2967239
2967308 2967331 2967499 2967865 2968438
2968572 2968574 2968600 2968601 2968605
2968650 2968665 2968690 2968691 2968692
2968693 2968694 2968695 2968696 2968973
2969692 2969819 2970082 2970582 2970721
2970740 2970853 2971001 2971126 2971265
2971559 2971561 2971570 2971571 2971647
2971649 2971807 2972154 2972156 2972759
2972761 2972823 2973052 2973208 2973212
2973217 2973238 2973327 2973330 2973481
2973723 2973724 2973873 2973879 2974139
2974698 2974801 2974986 2975099 2975105
2975107 2975153 2975239 2975467 2975492
2975505 2975708 2975765 2975973 2975981
2975982 2975985 2976144 2976398 2976400
2976401 2976404 2976408 2976409 2976559
2976693 2977369 2977557 2977558 2977559
2978230 2978233 2978234 2978645 2978910
2978913 2978927 2978931 2978997 2979125
2979255 2979256 2979257 2979258 2979608
2979701 2979723 2979772 2979780 2979782
2980046 2980207 2980315 2980318 2980358
2980651 2980654 2980656 2980932 2980956
2981301 2981430 2981432 2981494 2981917
2981922 2981924 2982055 2982138 2982160
2982161 2982162 2982249 2982846 2982895
2982896 2983511 2983584 2983997 2983998
2983999 2984106 2984508 2985172 2985174
2985187 2985535 2986413 2986448 2986968
2987086 2987271 2987318 2987462 2987594
2987796 2987797 2987870 2988474 2988556
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2989235 2989248 2989254 2989602 2990253
2990329 2990457 2990488 2990634 2990754
2991489 2991791 2991815 2991817 2991859
2991860 2991925 2991988 2992041 2992042
2992081 2992177 2992301 2992495 2992501
2992502 2992503 2992504 2992509 2992513
2992516 2992570 2992589 2992781 2993263
2993482 2993484 2993684 2993687 2993689
2993847 2993850 2993852 2993862 2993942
2993948 2993983 2993994 2994014 2994129
2994201 2994823 2994838 2994884 2994995
2994998 2994999 2995100 2995223 2995316
2995318 2995465 2995765 2995940 2995947
2995949 2996013 2996014 2996016 2996033
2996036 2996167 2996168 2996170 2996618
2996619 2996734 2996788 2996816 2997257
2997343 2997549 2997551 2997688 2997769
2998078 2998079 2998167 2998171 2998172
2998174 2998175 2998199 2998204 2998258
2998415 2998760 2998849 2998850 2999079
2999080 2999082 2999087 2999088 2999157
2999298 2999485 2999551 2999581 2999779
2999786 2999865 2999970 3000412 3000662
3000746 3000931 3001137 3001206 3001208
3001209 3001210 3001288 3001509 3001517
3001699 3001903 3002244 3002247 3002248
3002265 3002282 3002316 3002317 3002324
3002345 3002541 3002542 3003015 3003172
3003257 3003494 3003495 3003508 3003771
3003907 3004063 3004078 3004079 3004080
3004802 3004818 3004989 3004990 3004991
3005162 3005217 3005531 3005845 3005871
3006244 3006245 3006393 3006402 3006405
3006502 3006503 3006663 3006665 3006700
3006703 3006834 3006948 3006950 3006952
3006953 3006974 3007010 3007044 3007047
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3007222 3007771 3007843 3007848 3007864
3007868 3008143 3008159 3008250 3008316
3008317 3008322 3008402 3008529 3008711
3009135 3009137 3009140 3009371 3009541
3009542 3009926 3010339 3010341 3010355
3010387 3010499 3010502 3010504 3010506
3010787 3010788 3010789 3011376 3011378
3011387 3011398 3011691 3011972 3012053
3012054 3012230 3012339 3012385 3012462
3012465 3012500 3013206 3013211 3013213
3013242 3013328 3013432 3013522 3013783
3013790 3014256 3014552 3014619 3014621
3014807 3015216 3015329 3015449 3015832
3016247 3016248 3016249 3016250 3016251
3016252 3016253 3016254 3016255 3016260
3016269 3016280 3016635 3016750 3017017
3017177 3017381 3017388 3017389 3017390
3017391 3017404 3017425 3017476 3017527
3017528 3017637 3017669 3017671 3017778
3018148 3018150 3018151 3018152 3018153
3018205 3018221 3018445 3018446 3018448
3018449 3018450 3018452 3018453 3018461
3018491 3018494 3018517 3018615 3019018
3019257 3019269 3019527 3019528 3019546
3019547 3019626 3019808 3019810 3019813
3020002 3020003 3020006 3020009 3020011
3020172 3020607 3020649 3020670 3020671
3020676 3020677 3020678 3020680 3020681
3020682 3020684 3020806 3020808 3020809
3020814 3020818 3020819 3020821 3020825
3020826 3020827 3020828 3020836 3020838
3020843 3021142 3021322 3021367 3021371
3021372 3021375 3021379 3021635 3021707
3022181 3022632 3022674 3022734 3022892
3022893 3022895 3022896 3022898 3022899
3022900 3022901 3022902 3022904 3022970
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3022990 3022991 3023052 3023100 3023492
3023745 3023912 3024009 3024010 3024060
3024486 3024966 3024969 3025117 3025336
3025710 3026174 3026189 3026191 3026192
3026622 3026642 3026705 3026706 3027047
3027048 3027085 3027086 3027142 3027144
3027386 3027672 3027821 3027822 3027823
3027830 3027831 3028210 3028211 3028212
3028585 3028912 3028965 3029079 3029211
3029214 3029342 3029347 3029350 3029593
3030215 3030797 3030863 3030996 3031279
3031283 3031285 3031499 3031593 3031687
3031836 3032046 3032439 3032440 3034145
3034215 3034402 3034768 3034791 3034794
3035005 3035079 3035143 3035982 3036013
3036910 3036911 3037198 3037668 3037729
3037731 3037732 3038451 3038657 3038690
3038691 3038756 3038758 3038929 3038975
3039300 3039533 3039915 3040137 3040139
3040148 3040149 3040150 3040151 3040273
3040832 3041017 3041070 3041148 3042098
3042265 3042277 3042285 3042564 3042654
3043301 3043679 3044365 3044366 3044718
3044813 3044815 3044817 3045199 3045329
3045331 3045624 3045696 3046219 3046594
3047021 3047339 3047617 3047618 3047851
3049047 3049353 3049354 3049921 3050031
3050157 3051131 3051326 3052213 3052284
3052484 3052830 3052899 3052900 3052956
3053004 3053009 3053106 3053108 3053111
3053112 3054018 3054213 3054625 3054880
3055053 3055057 3055208 3055295 3055558
3055618 3055766 3055769 3055827 3055836
3055839 3056004 3056007 3056102 3056103
3056326 3056958 3057339 3057434 3057435
3057458 3058690 3059295 3059716 3059727
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3059735 3059756 3059886 3059967 3059998
3060010 3060065 3060313 3060341 3060342
3060344 3060480 3060678 3060818 3061086
3061525 3061646 3061947 3061948 3063091
3063436 3063726 3063979 3064180 3064428
3064436 3064530 3065055 3065068 3065326
3065382 3065525 3065768 3065921 3066350
3066654 3066655 3066876 3066879 3066884
3066885 3066971 3066972 3066973 3066990
3067022 3067324 3067373 3067746 3068013
3068098 3068099 3068806 3068809 3069018
3069020 3069239 3069490 3069910 3070018
3070205 3070206 3070228 3070375 3070389
3070432 3070438 3070484 3071118 3071120
3071618 3071619 3071620 3071883 3071884
3072134 3072429 3072436 3072479 3072865
3072866 3073065 3073092 3073093 3073094
3073185 3073189 3073270 3073624 3073629
3073630 3073773 3073774 3073850 3073939
3074060 3074062 3074525 3074622 3075116
3075121 3075127 3075274 3075527 3077053
3077258 3077404 3077492 3077493 3077630
3077895 3078024 3078271 3078928 3078929
3079039 3079183 3079184 3079185 3079348
3079349 3079654 3079727 3079794 3079878
3079959 3079961 3079965 3079967 3080046
3080287 3080434 3080499 3080534 3080535
3080647 3080744 3080874 3080996 3081477
3081559 3081917 3081952 3081953 3082139
3082187 3082189 3082596 3083304 3083333
3083339 3083341 3083342 3083913 3083916
3083918 3084694 3084704 3084887 3084894
3085859 3086139 3086304 3086554 3086641
3086642 3086643 3086884 3086900 3086907
3087207 3087209 3087212 3087215 3087223
3087492 3087587 3087589 3088035 3088037
 
 

7114



Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
3088039 3088900 3089496 3089497 3090225
3090612 3090818 3091167 3091168 3092042
3092048 3092252 3092622 3092682 3092750
3092751 3092752 3092753 3093271 3093549
3093679 3093833 3094121 3094282 3095297
3095299 3095301 3095313 3096502 3096545
3097065 3097137 3097177 3097178 3097401
3097803 3098095 3098096 3098097 3099145
3099271 3099275 3099276 3099277 3099542
3099743 3099745 3099747 3100285 3100516
3100574 3100750 3100754 3100755 3100757
3100762 3100769 3100907 3101403 3101407
3101408 3101751 3101752 3101753 3101755
3101757 3101758 3101761 3101763 3101764
3101765 3101768 3101770 3101771 3101772
3102139 3102326 3102327 3102431 3102535
3102549 3102802 3103184 3103757 3103762
3104481 3104482 3104484 3104486 3104512
3104690 3104735 3104736 3104791 3104796
3104894 3104895 3105086 3105087 3105500
3105501 3105502 3105856 3106174 3106383
3106595 3107381 3107496 3107550 3107794
3107813 3107857 3107871 3107922 3107923
3107925 3108311 3108750 3108751 3108754
3108758 3108805 3109013 3109538 3109539
3109572 3109578 3109579 3109886 3110244
3110293 3110490 3110689 3110690 3110793
3110797 3110803 3110808 3111146 3111148
3111196 3111355 3111428 3111480 3111481
3111483 3111484 3111666 3111668 3111669
3112025 3112475 3112477 3112683 3112685
3112687 3112956 3112968 3113396 3113531
3113542 3113575 3113685 3113693 3113695
3114629 3114631 3114883 3114884 3114946
3115097 3115289 3115312 3115377 3115945
3115948 3115952 3115954 3116211 3116375
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3116748 3116787 3116788 3116808 3116811
3116819 3116869 3117100 3117102 3117193
3117394 3117395 3117556 3117557 3117984
3117985 3117996 3118264 3118324 3118449
3118585 3118920 3118925 3118936 3118937
3119405 3119418 3119419 3120310 3120339
3121375 3121385 3121516 3121550 3121637
3121741 3121744 3121746 3121747 3121854
3122281 3122283 3122732 3122766 3122768
3122778 3122874 3122875 3122879 3122909
3123222 3123228 3123240 3123242 3123260
3123612 3123918 3124915 3124920 3124928
3124929 3125192 3125973 3126106 3126705
3126708 3126713 3126715 3126766 3126910
3128442 3128629 3128972 3129647 3129648
3130073 3130948 3130949 3130958 3130965
3130988 3131121 3131686 3132430 3132432
3132443 3132789 3133820 3134066 3134152
3134194 3134262 3134263 3134264 3134265
3134267 3134379 3134560 3134874 3136098
3136100 3137392 3137393 3137629 3138238
3138359 3138374 3138377 3138378 3138379
3138381 3139202 3139635 3140557 3140877
3141025 3141259 3141389 3141421 3142329
3142330 3143461 3144429 3144542 3144619
3144621 3144622 3144624 3144627 3144628
3144920 3144976 3145701 3145836 3145837
3145839 3145846 3145849 3145850 3145851
3146468 3146481 3146576 3146679 3146695
3146700 3146703 3146719 3146724 3146861
3146862 3146864 3146871 3147475 3148330
3148340 3148397 3148594 3148659 3148954
3150700 3150701 3150705 3150706 3151246
3151582 3151769 3152196 3152284 3152944
3152951 3152952 3153000 3153008 3153009
3153012 3155040 3155902 3156170 3156724
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3156842 3156848 3157311 3157423 3157868
3157869 3157871 3157878 3157879 3157880
3157884 3157885 3157888 3157897 3158676
3158679 3158680 3158681 3158682 3158684
3158930 3158994 3158997 3158999 3159000
3159002 3159112 3160419 3160466 3160708
3160710 3160711 3160969 3162321 3163101
3163108 3163109 3163140 3163149 3163477
3163478 3163484 3163557 3164141 3164142
3164311 3165195 3165201 3165264 3165268
3165276 3165283 3165284 3165285 3165286
3165446 3165448 3166654 3166656 3166657
3167469 3167480 3167481 3167484 3167491
3167492 3167493 3167494 3167495 3167509
3167548 3167550 3167551 3167552 3167553
3167783 3167788 3167789 3167939 3168444
3168800 3168801 3169254 3169694 3169695
3170103 3170534 3170535 3170697 3170933
3171543 3171547 3171549 3171550 3171552
3171554 3171827 3172486 3172487 3172758
3172763 3173161 3173254 3173417 3173503
3173504 3174058 3174060 3174063 3174346
3174347 3218648 3223703 3311370 3330417
3393027 3393994 3423256 3435490 3436046
3436050 3495305 3499051 3509107 3517537
3526593 3534452 3550379 3553099 3555605
3565221 3574255 3574755 3574763 3579172
3586104 3589457 3595957 3606576 3625531
3628169 3775443 3775641 3775999 3777078
3777248 3779320 3780281 3781845 3784314
3784342 3785940 3786646 3789009 3789396
3789640 3789785 3790675 3791363 3791802
3791803 3792205 3792546 3792863 3793032
3793233 3793991 3794315 3794803 3794849
3795405 3795807 3796473 3796720 3796889
3798438 3798591 3798717 3799450 3799895
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3800725 3800726 3801101 3801162 3801869
3801871 3803102 3803235 3803596 3804497
3804975 3804977 3804978 3804981 3805724
3805992 3807300 3807937 3808312 3808853
3808912 3811235 3811613 3811618 3811620
3811642 3811825 3811826 3811827 3812269
3812872 3813138 3814206 3814240 3814366
3814483 3815835 3816877 3817940 3819825
3820052 3821204 3822163 3822575 3823112
3823114 3823124 3823518 3824245 3824379
3824705 3824830 3825771 3826261 3826722
3827273 3827935 3829043 3830180 3830833
3830842 3830975 3831584 3831719 3832414
3833020 3833200 3833252 3833516 3833720
3834159 3835237 3835927 3836688 3836954
3837675 3837980 3838044 3838056 3838257
3838664 3838768 3839406 3840834 3840843
3842159 3842651 3843861 3844458 3844742
3845543 3845555 3846042 3846108 3846373
3846374 3846721 3846743 3847405 3847861
3847866 3847868 3848591 3848945 3848949
3848950 3849563 3849564 3849760 3850265
3850579 3850580 3850927 3851067 3851111
3851413 3851477 3851505 3851509 3851598
3851842 3851869 3852061 3852105 3852165
3852261 3852357 3852400 3852410 3852445
3852509 3852537 3852538 3852540 3852556
3852563 3852584 3852605 3852632 3852753
3852754 3852896 3852950 3852994 3853002
3853092 3853127 3853144 3853185 3853205
3853216 3853338 3853361 3853362 3853389
3853398 3853426 3853442 3853538 3853546
3853654 3853710 3853743 3853823 3853881
3853883 3853918 3853961 3853974 3854034
3854037 3854095 3854135 3854139 3854140
3854148 3854159 3854216 3854257 3854277
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3854299 3854318 3854347 3854348 3854350
3854368 3854460 3854466 3854531 3854535
3854576 3854597 3854847 3854848 3854915
3854918 3854930 3854970 3855015 3855027
3855073 3855075 3855098 3855118 3855122
3855202 3855208 3855339 3855340 3855341
3855405 3855504 3855505 3855555 3855558
3855606 3855609 3855615 3855626 3855673
3855687 3855697 3855739 3855792 3855837
3855866 3855930 3855954 3856004 3856083
3856097 3856138 3856139 3856204 3856241
3856243 3856244 3856275 3856279 3856310
3856334 3856413 3856457 3856459 3856489
3856502 3856524 3856529 3856535 3856571
3856578 3856616 3856679 3856691 3856711
3856721 3856732 3856769 3856792 3856809
3856920 3857077 3857080 3857114 3857171
3857232 3857299 3857303 3857304 3857354
3857604 3857634 3857664 3857690 3857776
3857917 3857928 3857970 3858115 3858198
3858268 3858306 3858318 3858400 3858418
3858507 3858560 3858602 3858698 3858699
3858724 3858944 3858945 3859042 3859123
3859177 3859178 3859195 3859231 3859263
3859558 3859579 3859580 3859592 3859598
3859612 3859639 3859662 3859690 3859691
3859702 3859713 3859777 3859811 3859877
3859878 3860040 3860093 3860188 3860196
3860222 3860224 3860228 3860233 3860235
3860237 3860238 3860239 3860486 3860487
3860630 3860688 3860700 3860711 3860713
3860808 3860830 3860878 3860917 3860918
3861036 3861037 3861052 3861095 3861096
3861156 3861247 3861286 3861287 3861344
3861350 3861352 3861353 3861354 3861355
3861371 3861433 3861510 3861511 3861583
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3861884 3861977 3862036 3862074 3862133
3862166 3862173 3862205 3862596 3862607
3862710 3862917 3863454 3863479 3863667
3863675 3863676 3863897 3864092 3865009
3865620 3866155 3866467 3866468 3866472
3866474 3866476 3866479 3866481 3866501
3866652 3866733 3866826 3867034 3867062
3867147 3867488 3867837 3868081 3868310
3869206 3869286 3869452 3869781 3869993
3870016 3872145 3872147 3872529 3872587
3873425 3873458 3873538 3873846 3874212
3874318 3874403 3874407 3874797 3874798
3874799 3874801 3874802 3875800 3875803
3875804 3875806 3875807 3876903 3877881
3878233 3879029 3879124 3879215 3879294
3879313 3879649 3880924 3881087 3881107
3881456 3881633 3881656 3881657 3881658
3881659 3881660 3881661 3882546 3882989
3883063 3884057 3884382 3884421 3884533
3885003 3885124 3885244 3885269 3885556
3885559 3885560 3885563 3885567 3885688
3885691 3886039 3886044 3886045 3886046
3886047 3886049 3886053 3886057 3886548
3886567 3886568 3886569 3886864 3886866
3886870 3887037 3887083 3887094 3887117
3887294 3887295 3887296 3887301 3887302
3887303 3887603 3887960 3887961 3887962
3887963 3887966 3888159 3888160 3888161
3888164 3888561 3888566 3888568 3888571
3888572 3888573 3888579 3888580 3888581
3888623 3889026 3889832 3889837 3889840
3889841 3889846 3889993 3889995 3890000
3890002 3890017 3890058 3890098 3890099
3890100 3890105 3890278 3890280 3890288
3890296 3890488 3890496 3890501 3890702
3890711 3890737 3890932 3890938 3890941
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3891014 3891020 3891032 3891131 3891134
3891165 3891218 3891343 3891344 3891346
3891369 3891378 3891379 3891387 3891419
3891466 3891468 3891469 3891493 3891494
3891633 3891638 3891640 3891644 3891707
3891764 3891765 3891890 3891897 3891899
3891901 3891906 3891907 3891908 3891910
3891932 3891992 3891998 3891999 3892061
3892062 3892063 3892065 3892068 3892093
3892122 3892309 3892313 3892314 3892316
3892346 3892352 3892455 3892456 3892457
3892458 3892459 3892462 3892465 3892485
3892486 3892488 3892504 3892569 3892581
3892584 3892586 3892587 3892588 3892666
3892671 3892673 3892674 3892675 3892676
3892679 3892683 3892685 3892690 3892691
3892695 3892700 3892705 3892717 3892720
3892728 3892752 3892755 3892813 3892818
3892852 3892853 3892894 3892895 3892911
3892924 3892927 3892928 3892929 3892934
3892965 3892975 3893025 3893030 3893038
3893041 3893042 3893079 3893132 3893146
3893153 3893177 3893185 3893186 3893189
3893211 3893213 3893218 3893237 3893238
3893240 3893241 3893245 3893250 3893251
3893252 3893254 3893296 3893301 3893303
3893318 3893319 3893331 3893335 3893338
3893342 3893353 3893356 3893359 3893362
3893374 3893383 3893384 3893418 3893420
3893421 3893422 3893423 3893425 3893428
3893429 3893430 3893497 3893498 3893499
3893500 3893501 3893502 3893503 3893505
3893537 3893544 3893546 3893552 3893553
3893554 3893593 3893596 3893600 3893601
3893602 3893671 3893675 3893731 3893734
3893761 3893765 3893766 3893809 3893848
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3893849 3893851 3893852 3893855 3893856
3893857 3894009 3894011 3894049 3894050
3894051 3894057 3894059 3894066 3894103
3894105 3894107 3894139 3894147 3894153
3894158 3894159 3894161 3894162 3894164
3894166 3894167 3894168 3894215 3894216
3894218 3894221 3894225 3894226 3894237
3894238 3894239 3894241 3894243 3894252
3894254 3894259 3894275 3894278 3894283
3894285 3894314 3894328 3894334 3894436
3894438 3894497 3894499 3894500 3894504
3894506 3894507 3894533 3894534 3894535
3894538 3894566 3894567 3894568 3894569
3894571 3894572 3894574 3894575 3894587
3894589 3894596 3894598 3894618 3894619
3894621 3894622 3894640 3894642 3894645
3894666 3894668 3894670 3894693 3894695
3894696 3894697 3894699 3894700 3894701
3894716 3894726 3894729 3894774 3894814
3894849 3894853 3894854 3894859 3894860
3894864 3894866 3894867 3894868 3894869
3894871 3894872 3894874 3894897 3894923
3894925 3894928 3894936 3894955 3894956
3895005 3895008 3895009 3895024 3895037
3895041 3895045 3895048 3895086 3895090
3895091 3895104 3895105 3895112 3895121
3895131 3895154 3895160 3895181 3895205
3895206 3895234 3895236 3895238 3895250
3895256 3895288 3895303 3895329 3895343
3895350 3895353 3895354 3895360 3895366
3895367 3895369 3895371 3895377 3895378
3895379 3895380 3895388 3895390 3895393
3895396 3895397 3895399 3895400 3895404
3895420 3895421 3895422 3895424 3895425
3895431 3895433 3895434 3895435 3895449
3895450 3895453 3895462 3895465 3895473
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3895478 3895479 3895480 3895483 3895484
3895485 3895486 3895487 3895489 3895504
3895506 3895509 3895510 3895514 3895517
3895519 3895542 3895547 3895549 3895563
3895566 3895567 3895569 3895571 3895573
3895581 3895583 3895586 3895591 3895594
3895625 3895630 3895631 3895632 3895635
3895640 3895642 3895644 3895647 3895651
3895659 3895660 3895664 3895669 3895670
3895671 3895672 3895678 3895679 3895680
3895681 3895682 3895685 3895689 3895690
3895691 3895693 3895846 3895862 3895869
3895873 3895876 3895879 3895881 3895897
3895899 3895901 3895921 3895924 3895925
3895926 3895929 3895932 3895933 3895935
3895939 3895942 3895945 3895947 3895951
3895953 3895955 3895958 3895964 3895965
3895973 3895975 3895989 3895998 3895999
3896002 3896008 3896010 3896013 3896014
3896026 3896027 3896039 3896048 3896056
3896057 3896066 3896071 3896073 3896079
3896088 3896090 3896095 3896102 3896104
3896115 3896120 3896133 3896138 3896145
3896147 3896158 3896159 3896166 3896167
3896168 3896170 3896220 3896250 3896254
3896257 3896259 3896261 3896263 3896264
3896266 3896276 3896287 3896289 3896290
3896294 3896296 3896299 3896300 3896301
3896303 3896305 3896309 3896317 3896327
3896329 3896332 3896343 3896346 3896349
3896386 3896404 3896405 3896406 3896407
3896408 3896409 3896410 3896411 3896414
3896415 3896416 3896419 3896451 3896486
3896487 3896490 3896522 3896533 3896534
3896535 3896537 3896542 3896551 3896552
3896556 3896559 3896563 3896622 3896623
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3896625 3896627 3896629 3896632 3896635
3896637 3896638 3896644 3896645 3896652
3896662 3896666 3896667 3896668 3896670
3896673 3896674 3896675 3896690 3896693
3896694 3896699 3896701 3896702 3896703
3896708 3896709 3896718 3896750 3896751
3896752 3896753 3896754 3896772 3896774
3896790 3896795 3896796 3896797 3896798
3896799 3896800 3896809 3896810 3896812
3896813 3896815 3896821 3896831 3896834
3896835 3896841 3896858 3896874 3896884
3896906 3896907 3896912 3896917 3896923
3896944 3896951 3896952 3896953 3896955
3896957 3896958 3896960 3896962 3896963
3896965 3896966 3896968 3896969 3896970
3896971 3896972 3896980 3896981 3896982
3896983 3896984 3896985 3896987 3896989
3896991 3896992 3896993 3896994 3896996
3896997 3896999 3897014 3897016 3897017
3897019 3897022 3897025 3897027 3897028
3897030 3897031 3897034 3897036 3897038
3897042 3897043 3897051 3897053 3897058
3897061 3897062 3897064 3897065 3897067
3897068 3897069 3897074 3897079 3897081
3897083 3897088 3897089 3897090 3897091
3897092 3897096 3897097 3897107 3897110
3897111 3897112 3897113 3897114 3897115
3897116 3897118 3897119 3897120 3897121
3897122 3897123 3897125 3897127 3897128
3897129 3897130 3897131 3897132 3897133
3897134 3897139 3897148 3897149 3897232
3897233 3897236 3897238 3897240 3897242
3897243 3897244 3897245 3897246 3897267
3897272 3897275 3897281 3897290 3897302
3897305 3897306 3897310 3897312 3897357
3897362 3897363 3897366 3897367 3897369
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3897372 3897375 3897387 3897406 3897410
3897418 3897419 3897420 3897421 3897422
3897429 3897430 3897432 3897445 3897447
3897449 3897457 3897458 3897463 3897464
3897469 3897490 3897496 3897497 3897498
3897499 3897500 3897502 3897503 3897504
3897506 3897508 3897510 3897514 3897541
3897543 3897567 3897571 3897595 3897608
3897610 3897611 3897613 3897618 3897619
3897623 3897625 3897633 3897658 3897661
3897665 3897666 3897667 3897668 3897669
3897673 3897674 3897675 3897688 3897690
3897691 3897692 3897701 3897702 3897703
3897704 3897715 3897719 3897720 3897721
3897726 3897734 3897759 3897765 3897775
3897781 3897785 3897786 3897789 3897792
3897796 3897818 3897824 3897855 3897857
3897862 3897865 3897868 3897879 3897881
3897891 3897894 3897903 3897904 3897907
3897908 3897911 3897926 3897927 3897928
3897929 3897931 3897940 3897941 3897948
3897949 3897952 3897962 3897963 3897973
3897976 3897977 3897978 3897979 3897990
3897995 3897998 3897999 3898003 3898005
3898021 3898022 3898027 3898042 3898046
3898047 3898057 3898063 3898064 3898069
3898070 3898071 3898072 3898073 3898074
3898080 3898083 3898090 3898092 3898094
3898103 3898105 3898106 3898107 3898108
3898109 3898110 3898111 3898112 3898113
3898114 3898115 3898118 3898122 3898126
3898129 3898202 3898206 3898207 3898208
3898209 3898231 3898232 3898233 3898242
3898243 3898246 3898254 3898260 3898262
3898263 3898309 3898341 3898346 3898354
3898365 3898373 3898374 3898379 3898381
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3898393 3898394 3898395 3898396 3898398
3898399 3898404 3898406 3898410 3898415
3898416 3898423 3898424 3898427 3898428
3898431 3898432 3898434 3898436 3898437
3898440 3898441 3898443 3898444 3898447
3898448 3898449 3898451 3898456 3898495
3898497 3898501 3898529 3898530 3898532
3898534 3898545 3898550 3898557 3898560
3898563 3898564 3898565 3898566 3898567
3898569 3898574 3898577 3898602 3898604
3898610 3898611 3898614 3898615 3898616
3898618 3898619 3898624 3898627 3898629
3898631 3898633 3898637 3898647 3898652
3898655 3898663 3898668 3898671 3898683
3898684 3898685 3898686 3898689 3898691
3898692 3898693 3898694 3898695 3898699
3898700 3898702 3898723 3898728 3898729
3898731 3898749 3898759 3898761 3898780
3898839 3898845 3898856 3898857 3898860
3898871 3898872 3898873 3898875 3898878
3898884 3898885 3898887 3898888 3898889
3898892 3898893 3898894 3898895 3898897
3898902 3898905 3898906 3898908 3898915
3898932 3898933 3898934 3898935 3898939
3898940 3898941 3898948 3898958 3898960
3898964 3898969 3898970 3898971 3898972
3898985 3898986 3898987 3898989 3898997
3899011 3899019 3899025 3899026 3899027
3899036 3899047 3899048 3899052 3899060
3899064 3899065 3899066 3899067 3899068
3899070 3899077 3899092 3899110 3899117
3899119 3899124 3899125 3899131 3899137
3899140 3899143 3899144 3899145 3899147
3899155 3899156 3899179 3899183 3899191
3899196 3899199 3899201 3899204 3899206
3899207 3899223 3899224 3899227 3899229
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3899235 3899281 3899282 3899292 3899295
3899297 3899299 3899300 3899305 3899306
3899308 3899309 3899310 3899315 3899319
3899320 3899321 3899322 3899372 3899373
3899374 3899382 3899393 3899402 3899404
3899406 3899407 3899413 3899427 3899457
3899460 3899461 3899469 3899470 3899471
3899472 3899474 3899477 3899478 3899500
3899501 3899507 3899508 3899509 3899510
3899511 3899512 3899513 3899515 3899517
3899518 3899519 3899521 3899527 3899528
3899529 3899534 3899536 3899540 3899544
3899545 3899546 3899547 3899548 3899551
3899576 3899578 3899584 3899589 3899617
3899633 3899634 3899637 3899638 3899639
3899640 3899642 3899643 3899647 3899650
3899652 3899659 3899663 3899664 3899667
3899668 3899669 3899676 3899677 3899687
3899689 3899690 3899694 3899695 3899696
3899697 3899698 3899701 3899702 3899703
3899704 3899705 3899711 3899722 3899745
3899746 3899751 3899762 3899770 3899776
3899777 3899782 3899790 3899795 3899797
3899799 3899800 3899801 3899813 3899814
3899815 3899816 3899817 3899819 3899821
3899823 3899824 3899827 3899830 3899835
3899839 3899842 3899847 3899849 3899889
3899891 3899909 3899914 3899915 3899916
3899917 3899918 3899919 3899920 3899921
3899922 3899929 3899930 3899934 3899937
3899944 3899946 3899948 3899950 3899951
3899954 3899959 3899962 3899965 3899967
3899968 3899971 3899972 3899973 3899986
3899993 3900014 3900017 3900024 3900025
3900035 3900036 3900039 3900044 3900045
3900046 3900058 3900061 3900063 3900067
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3900068 3900069 3900093 3900102 3900104
3900107 3900111 3900115 3900118 3900123
3900127 3900128 3900131 3900132 3900133
3900134 3900135 3900136 3900137 3900138
3900139 3900140 3900141 3900146 3900148
3900149 3900150 3900151 3900152 3900156
3900175 3900189 3900193 3900221 3900222
3900223 3900225 3900227 3900230 3900231
3900251 3900261 3900263 3900281 3900283
3900295 3900299 3900300 3900301 3900302
3900305 3900306 3900307 3900315 3900321
3900329 3900332 3900336 3900337 3900342
3900348 3900349 3900359 3900360 3900361
3900362 3900364 3900367 3900374 3900397
3900400 3900402 3900407 3900415 3900417
3900443 3900445 3900450 3900451 3900455
3900457 3900460 3900463 3900465 3900486
3900507 3900518 3900519 3900521 3900537
3900541 3900542 3900543 3900556 3900558
3900561 3900562 3900565 3900566 3900568
3900581 3900585 3900586 3900588 3900590
3900591 3900596 3900598 3900602 3900603
3900623 3900625 3900626 3900631 3900632
3900644 3900650 3900652 3900653 3900655
3900656 3900657 3900658 3900659 3900660
3900673 3900674 3900675 3900676 3900678
3900679 3900683 3900684 3900688 3900692
3900700 3900701 3900706 3900709 3900710
3900711 3900727 3900728 3900730 3900731
3900734 3900735 3900736 3900740 3900742
3900745 3900750 3900751 3900756 3900768
3900770 3900775 3900776 3900777 3900778
3900789 3900790 3900793 3900794 3900797
3900799 3900800 3900819 3900820 3900823
3900824 3900826 3900829 3900831 3900835
3900837 3900838 3900839 3900846 3900864
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3900866 3900867 3900868 3900871 3900876
3900878 3900879 3900881 3900882 3900893
3900896 3900898 3900900 3900911 3900915
3900924 3900938 3900941 3900942 3900944
3900945 3900955 3900956 3900958 3900960
3900961 3900963 3900971 3900972 3900988
3900996 3900997 3900998 3900999 3901000
3901001 3901002 3901003 3901004 3901005
3901013 3901018 3901027 3901029 3901031
3901033 3901034 3901035 3901040 3901044
3901045 3901048 3901053 3901063 3901065
3901078 3901080 3901084 3901085 3901087
3901105 3901107 3901108 3901110 3901112
3901113 3901116 3901119 3901121 3901122
3901123 3901129 3901132 3901134 3901135
3901136 3901143 3901146 3901147 3901148
3901151 3901154 3901155 3901158 3901162
3901164 3901170 3901172 3901173 3901180
3901182 3901183 3901184 3901185 3901187
3901189 3901197 3901201 3901202 3901204
3901205 3901206 3901214 3901230 3901231
3901237 3901238 3901264 3901267 3901285
3901286 3901287 3901288 3901289 3901290
3901291 3901292 3901293 3901294 3901295
3901296 3901300 3901306 3901308 3901312
3901315 3901316 3901320 3901322 3901324
3901326 3901327 3901330 3901354 3901355
3901357 3901360 3901371 3901373 3901378
3901379 3901380 3901382 3901405 3901408
3901410 3901417 3901419 3901422 3901423
3901424 3901427 3901428 3901429 3901462
3901466 3901467 3901468 3901470 3901472
3901487 3901489 3901494 3901501 3901523
3901524 3901526 3901527 3901528 3901529
3901533 3901555 3901556 3901557 3901559
3901560 3901562 3901565 3901566 3901567
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3901568 3901570 3901572 3901573 3901574
3901576 3901604 3901606 3901608 3901609
3901616 3901617 3901622 3901623 3901624
3901625 3901632 3901636 3901638 3901639
3901640 3901643 3901646 3901648 3901650
3901651 3901652 3901654 3901655 3901657
3901659 3901660 3901665 3901666 3901670
3901681 3901693 3901700 3901702 3901703
3901705 3901708 3901710 3901739 3901740
3901741 3901743 3901746 3901752 3901753
3901754 3901758 3901767 3901772 3901773
3901774 3901775 3901777 3901778 3901779
3901782 3901800 3901802 3901806 3901810
3901821 3901838 3901841 3901842 3901852
3901853 3901863 3901864 3901879 3901883
3901885 3901888 3901895 3901896 3901897
3901902 3901903 3901905 3901907 3901908
3901914 3901918 3901921 3901925 3901927
3901929 3901930 3901941 3901942 3901944
3901946 3901947 3901950 3901952 3901954
3901956 3901957 3901958 3901960 3901961
3901964 3901967 3901970 3901972 3901976
3901980 3901982 3901984 3901998 3902000
3902001 3902002 3902004 3902005 3902012
3902018 3902050 3902051 3902055 3902073
3902078 3902079 3902080 3902081 3902082
3902083 3902084 3902085 3902086 3902087
3902088 3902089 3902095 3902097 3902099
3902100 3902101 3902102 3902103 3902104
3902106 3902107 3902108 3902110 3902115
3902116 3902120 3902125 3902128 3902137
3902146 3902149 3902150 3902155 3902156
3902157 3902169 3902170 3902171 3902174
3902182 3902183 3902184 3902185 3902189
3902190 3902197 3902198 3902200 3902202
3902206 3902208 3902213 3902215 3902216
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3902225 3902229 3902230 3902231 3902237
3902239 3902240 3902242 3902243 3902247
3902249 3902250 3902284 3902285 3902294
3902302 3902307 3902308 3902317 3902320
3902325 3902326 3902327 3902332 3902334
3902335 3902339 3902342 3902365 3902367
3902368 3902379 3902389 3902390 3902394
3902397 3902407 3902408 3902414 3902419
3902420 3902423 3902436 3902441 3902442
3902444 3902452 3902456 3902458 3902460
3902462 3902471 3902482 3902488 3902489
3902490 3902492 3902493 3902496 3902498
3902500 3902501 3902507 3902508 3902509
3902510 3902511 3902515 3902527 3902546
3902567 3902583 3902584 3902585 3902591
3902593 3902597 3902604 3902625 3902626
3902627 3902639 3902644 3902645 3902655
3902671 3902687 3902691 3902700 3902701
3902718 3902719 3902721 3902722 3902729
3902730 3902732 3902736 3902741 3902743
3902746 3902749 3902750 3902753 3902754
3902755 3902759 3902779 3902780 3902784
3902800 3902804 3902824 3902830 3902832
3902834 3902837 3902838 3902839 3902841
3902842 3902854 3902859 3902861 3902869
3902870 3902871 3902872 3902876 3902883
3902884 3902885 3902891 3902892 3902894
3902903 3902904 3902906 3902907 3902908
3902909 3902910 3902911 3902913 3902916
3902917 3902918 3902919 3902920 3902923
3902924 3902925 3902926 3902927 3902928
3902930 3902931 3902939 3902956 3902959
3902961 3902962 3902969 3902972 3902975
3902978 3902980 3902981 3902992 3903007
3903049 3903050 3903064 3903065 3903067
3903098 3903103 3903105 3903106 3903108
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
3903110 3903111 3903112 3903113 3903114
3903115 3903116 3903117 3903119 3903143
3903146 3903148 3903149 3903150 3903151
3903153 3903154 3903157 3903160 3903164
3903172 3903183 3903187 3903189 3903190
3903192 3903193 3903194 3903196 3903200
3903201 3903203 3903206 3903211 3903214
3903215 3903224 3903225 3903231 3903232
3903236 3903237 3903238 3903240 3903246
3903250 3903258 3903271 3903277 3903301
3903302 3903303 3903304 3903309 3903310
3903315 3903317 3903321 3903324 3903325
3903326 3903331 3903343 3903356 3903360
3903361 3903372 3903396 3903407 3903408
3903427 3903431 3903472 3903478 3903479
3903488 3903502 3903503 3903504 3903505
3903506 3903511 3903513 3903514 3903515
3903516 3903517 3903518 3903538 3903539
3903541 3903553 3903568 3903575 3903610
3903611 3903612 3903613 3903620 3903624
3903635 3903640 3903641 3903678 3903682
3903743 3903745 3903750 3903752 3903763
3903767 3903768 3903770 3903773 3903792
3903804 3903808 3903835 3903840 3903875
3903876 3903899 3903902 3903905 3903910
3903916 3903933 3903938 3903940 3903941
3903947 3903948 3903964 3903970 3903971
3903975 3903976 3903977 3903978 3903983
3904026 3904027 3904035 3904057 3904071
3904073 3904075 3904092 3904094 3904098
3904101 3904112 3904127 3904128 3904130
3904131 3904135 3904140 3904147 3904151
3904153 3904159 3904172 3904173 3904176
3904177 3904180 3904184 3904189 3904194
3904199 3904205 3904206 3904207 3904214
3904220 3904223 3904227 3904231 3904254
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
3904255 3904256 3904257 3904261 3904268
3904274 3904277 3904279 3904285 3904292
3904293 3904294 3904295 3904296 3904315
3904317 3904319 3904321 3904322 3904323
3904324 3904339 3904346 3904351 3904353
3904384 3904387 3904410 3904413 3904414
3904418 3904437 3904438 3904442 3904451
3904456 3904463 3904466 3904468 3904471
3904473 3904478 3904488 3904493 3904523
3904566 3904571 3904573 3904582 3904587
3904607 3904609 3904612 3904624 3904625
3904636 3904641 3904645 3904662 3904667
3904669 3904670 3904671 3904681 3904684
3904685 3904688 3904690 3904691 3904713
3904714 3904723 3904737 3904738 3904739
3904742 3904743 3904744 3904745 3904754
3904757 3904785 3904786 3904789 3904790
3904791 3904793 3904808 3904864 3904895
3904917 3904920 3904926 3904927 3904940
3904943 3904972 3904987 3904990 3904994
3904995 3904999 3905003 3905022 3905031
3905042 3905045 3905081 3905087 3905089
3905090 3905115 3905116 3905117 3905118
3905119 3905126 3905128 3905129 3905130
3905131 3905132 3905143 3905154 3905156
3905157 3905159 3905160 3905162 3905164
3905168 3905180 3905187 3905199 3905204
3905205 3905211 3905212 3905213 3905232
3905233 3905242 3905243 3905248 3905260
3905278 3905280 3905294 3905301 3905305
3905307 3905308 3905311 3905320 3905330
3905345 3905347 3905348 3905349 3905357
3905373 3905379 3905383 3905387 3905392
3905395 3905396 3905399 3905402 3905405
3905406 3905410 3905413 3905422 3905441
3905443 3905444 3905449 3905452 3905453
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
3905455 3905458 3905492 3905493 3905494
3905496 3905502 3905504 3905510 3905511
3905512 3905537 3905538 3905539 3905540
3905541 3905545 3905546 3905577 3905579
3905580 3905582 3905583 3905617 3905619
3905623 3905624 3905626 3905628 3905630
3905631 3905632 3905634 3905636 3905637
3905639 3905643 3905644 3905646 3905647
3905654 3905657 3905659 3905660 3905661
3905663 3905666 3905667 3905671 3905676
3905677 3905678 3905691 3905693 3905694
3905697 3905711 3905714 3905721 3905737
3905747 3905749 3905764 3905765 3905773
3905809 3905811 3905813 3905820 3905829
3905832 3905847 3905850 3905852 3905854
3905864 3905866 3905867 3905888 3905889
3905890 3905891 3905892 3905893 3905899
3905901 3905927 3905929 3905931 3905932
3905933 3905966 3906007 3906009 3906012
3906020 3906040 3906041 3906050 3906051
3906052 3906053 3906055 3906070 3906145
3906149 3906150 3906151 3906162 3906172
3906174 3906189 3906198 3906207 3906208
3906209 3906228 3906240 3906245 3906247
3906248 3906250 3906251 3906252 3906253
3906255 3906258 3906265 3906266 3906269
3906280 3906283 3906293 3906295 3906297
3906335 3906336 3906337 3906338 3906339
3906340 3906341 3906342 3906368 3906371
3906375 3906420 3906422 3906429 3906431
3906446 3906454 3906457 3906469 3906471
3906476 3906477 3906479 3906482 3906484
3906490 3906491 3906492 3906495 3906496
3906498 3906500 3906506 3906507 3906510
3906511 3906513 3906518 3906522 3906532
3906533 3906559 3906580 3906601 3906633
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
3906636 3906638 3906648 3906650 3906653
3906655 3906676 3906677 3906680 3906686
3906688 3906691 3906692 3906693 3906695
3906697 3906699 3906720 3906729 3906730
3906810 3906813 3906814 3906815 3906816
3906824 3906825 3906826 3906827 3906828
3906829 3906830 3906831 3906888 3906889
3906894 3906899 3906900 3906903 3906905
3906906 3906907 3906965 3906966 3906967
3906969 3906970 3906975 3906984 3906990
3906991 3906993 3906994 3907002 3907025
3907037 3907040 3907043 3907105 3907106
3907122 3907124 3907125 3907126 3907143
3907153 3907167 3907211 3907212 3907215
3907221 3907226 3907227 3907231 3907267
3907302 3907303 3907304 3907305 3907306
3907307 3907309 3907311 3907312 3907313
3907314 3907315 3907340 3907341 3907344
3907356 3907359 3907360 3907368 3907435
3907452 3907453 3907454 3907457 3907459
3907463 3907467 3907547 3907548 3907549
3907550 3907588 3907592 3907723 3907795
3907800 3907802 3907867 3907868 3907871
3907905 3907906 3907924 3907928 3907932
3907998 3908004 3908005 3908006 3908009
3908011 3908012 3908014 3908015 3908018
3908078 3908088 3908104 3908108 3908109
3908110 3908111 3908112 3908113 3908120
3908121 3908148 3908149 3908297 3908298
3908299 3908301 3908305 3908308 3908315
3908410 3908415 3908418 3908467 3908469
3908473 3908474 3908525 3908527 3908535
3908541 3908542 3908544 3908549 3908556
3908558 3908566 3908567 3908568 3908722
3908738 3908740 3908742 3908770 3908788
3908964 3908975 3908976 3908979 3909314
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 
3909318 3909320 3909322 3909325 3909327
3909389 3909390 3909391 3909423 3909431
3909443 3909444 3909517 3909528 3909530
3909532 3909535 3909536 3910022 3910023
3910024 3910025 3910244 3910245 3910291
3910335 3910336 3912525
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
4686 1 03/09/2016
5550 12 19/09/2016
94817 2 06/04/2018
109358 9 12/04/2019
109360 19 12/04/2019
109361 19 12/04/2019
109362 19 12/04/2019
109380 31 13/04/2019
109382 29 13/04/2019
138457 10 20/04/2016
138876 3 23/05/2016
138878 3 23/05/2016
138881 5 23/05/2016
138882 3 23/05/2016
138883 5 23/05/2016
138885 5 23/05/2016
138886 3 23/05/2016
138887 5 23/05/2016
138888 3 23/05/2016
138889 5 23/05/2016
138890 3 23/05/2016
138891 5 23/05/2016
138892 3 23/05/2016
138893 5 23/05/2016
138895 5 23/05/2016
138896 3 23/05/2016
138897 5 23/05/2016
153320 21 26/03/2019
153321 17 26/03/2019
158689 3 06/05/2019
159226 5 12/06/2019
166860 4 30/11/2013
194670 16 24/02/2019
195418 12 12/04/2019
222102 34 02/05/2016
222632 9 03/06/2016
224794 30 08/10/2016
241290 11 27/03/2019
241932 1 04/05/2019
271549 3 23/04/2026
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
271549 3 23/04/2026
272187 30 21/05/2016
272265 12 25/05/2016
272484 6 05/06/2016
273474 5 14/07/2016
275479 30 08/10/2016
275890 6 29/10/2016
285485 7 20/01/2018
293483 33 11/01/2019
293735 32 22/01/2019
293802 16 25/01/2019
295185 11 25/03/2019
295445 26 04/04/2019
295446 26 04/04/2019
295447 26 04/04/2019
295619 5 11/04/2019
295638 11 15/04/2019
301545 5 19/12/2019
327280 25 25/07/2015
336542 4 15/05/2016
337256 6 07/06/2016
338043 30 01/07/2016
338964 12 26/07/2016
340084 5 24/08/2016
341485 3 06/10/2016
366574 3 23/09/2018
371304 16 22/01/2019
371439 5 27/01/2019
371746 5 02/02/2019
372108 34 12/02/2019
372393 6 17/02/2019
372438 12 18/02/2019
372581 10 21/02/2019
372862 12 27/02/2019
372863 12 27/02/2019
372864 12 27/02/2019
372865 12 27/02/2019
372866 12 27/02/2019
372867 12 27/02/2019
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
372868 12 27/02/2019
373869 7 25/03/2019
373917 12 26/03/2019
373932 25 26/03/2019
374325 25 03/04/2019
374703 25 14/04/2019
375111 21 24/04/2019
375114 9 24/04/2019
375118 11 24/04/2019
375122 7 24/04/2019
375124 24 24/04/2019
376265 9 26/05/2019
376523 11 02/06/2019
377938 7 03/07/2019
377941 12 03/07/2019
377942 6 03/07/2019
378004 5 06/07/2019
379908 16 21/08/2019
436365 33 11/04/2016
437097 25 29/04/2016
437262 3 03/05/2016
438373 1 27/05/2016
438374 3 27/05/2016
438375 3 27/05/2016
438376 1 27/05/2016
438896 7 11/06/2016
439844 5 05/07/2016
440848 9 26/07/2016
440851 9 26/07/2016
440853 9 26/07/2016
440856 9 26/07/2016
441206 30 05/08/2016
441807 30 16/08/2016
442562 1 04/09/2016
442563 1 04/09/2016
442751 30 09/09/2016
443333 5 23/09/2016
444924 3 31/10/2016
446791 6 12/12/2016
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
458332 33 11/08/2016
471825 3 06/05/2018
484195 34 14/01/2019
484424 20 20/01/2019
484861 5 28/01/2019
484862 1 28/01/2019
485302 5 05/02/2019
485351 8 05/02/2019
485847 23 15/02/2019
485897 6 16/02/2019
486170 5 22/02/2019
487796 34 25/03/2019
487797 34 23/03/2019
487923 30 24/03/2019
488504 18 04/04/2019
490404 18 04/05/2019
491411 1 23/05/2019
491487 31 23/05/2019
491783 6 30/05/2019
491784 11 30/05/2019
492849 19 15/06/2019
492850 17 15/06/2019
493638 20 29/01/2019
494248 9 12/07/2019
495674 12 08/08/2019
497613 3 12/09/2019
499530 9 17/10/2019
518328 12 13/10/2019
551014 17 13/05/2015
567805 19 19/02/2019
568875 11 06/03/2019
570125 1 26/03/2019
570528 34 02/04/2019
571068 5 10/04/2016
571316 2 16/04/2016
571593 1 21/04/2016
571594 1 21/04/2016
573446 8 18/05/2016
573618 29 20/05/2016
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
574970 5 11/06/2019
576018 9 26/06/2016
576019 7 26/06/2016
577354 9 20/07/2016
577356 9 20/07/2016
580799 30 09/09/2016
580823 1 10/09/2016
581939 1 25/09/2016
585729 30 27/11/2019
586770 33 16/12/2019
592256 25 09/03/2013
605245 11 26/08/2013
618381 5 02/02/2018
623792 30 29/03/2014
646277 6 22/11/2011
648024 7 07/12/2011
648025 6 07/12/2011
652755 19 20/01/2019
652975 9 23/01/2019
653337 25 27/01/2019
670274 16 23/06/2019
679934 29 13/09/2019
682537 5 05/10/2015
688651 7 29/11/2015
691823 2 22/12/2015
692483 5 27/12/2019
692485 5 27/12/2019
707899 5 24/06/2006
709324 12 12/07/2016
709562 16 15/07/2016
709995 16 09/04/2016
710340 6 22/07/2016
710801 29 25/07/2016
710803 30 25/07/2016
712179 18 24/04/2016
712180 25 24/04/2016
712209 3 26/04/2016
713049 16 07/05/2016
713050 16 07/05/2016
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
713143 4 06/05/2016
713566 7 12/08/2016
716301 30 28/08/2016
716453 2 23/05/2016
716454 2 24/05/2016
716463 7 24/05/2016
716531 3 27/05/2016
716534 3 27/05/2016
718470 31 10/06/2016
718628 8 11/06/2016
719265 9 18/06/2016
723995 1 20/06/2016
724210 14 08/05/2016
724368 17 28/06/2016
725431 22 04/09/2016
725649 14 10/09/2016
725786 21 12/09/2016
726168 3 01/11/2016
727340 5 12/07/2016
731386 30 21/05/2016
733080 9 10/09/2016
735735 34 11/11/2016
742367 12 01/10/2016
742772 5 03/10/2016
743186 16 26/09/2016
744697 11 17/10/2016
751265 5 24/06/2014
787526 34 14/01/2008
788591 10 21/01/2018
792541 8 24/02/2018
814014 11 10/08/2018
815591 8 21/08/2018
819050 25 14/09/2018
820928 12 25/09/2018
830997 5 07/12/2018
831001 5 07/12/2018
831320 30 09/12/2018
835218 30 04/01/2019
837433 19 19/01/2019
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
837434 27 19/01/2019
837444 3 19/01/2019
837445 3 19/01/2019
837698 33 21/01/2019
837708 3 21/01/2019
837709 5 21/01/2019
837741 5 21/01/2019
837817 16 22/01/2019
837832 3 22/01/2019
837892 5 22/01/2019
837894 29 22/01/2019
837895 29 22/01/2019
837957 5 22/01/2019
838031 16 25/01/2019
838129 5 25/01/2019
838278 9 25/01/2019
838279 16 25/01/2019
838304 5 25/01/2019
838320 11 25/01/2019
838425 9 27/01/2019
838426 10 27/01/2019
838427 11 27/01/2019
838430 14 27/01/2019
838433 17 27/01/2019
838436 20 27/01/2019
838437 21 27/01/2019
838439 23 27/01/2019
838440 24 27/01/2019
838441 25 27/01/2019
838447 31 27/01/2019
838449 33 27/01/2019
838599 30 27/01/2019
838600 5 27/01/2019
838605 29 27/01/2019
838703 7 28/01/2019
838704 8 28/01/2019
838705 7 28/01/2019
838706 9 28/01/2019
838713 34 28/01/2019
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
838715 34 28/01/2019
838754 9 28/01/2019
838755 12 28/01/2019
838756 9 28/01/2019
838806 9 29/01/2019
838821 16 29/01/2019
838875 9 29/01/2019
839632 30 03/02/2019
839694 11 03/02/2019
839695 12 03/02/2019
839696 13 03/02/2019
839697 14 03/02/2019
839698 15 03/02/2019
839712 29 03/02/2019
839727 10 03/02/2019
839736 19 03/02/2019
839737 20 03/02/2019
839738 21 03/02/2019
839742 25 03/02/2019
839745 28 03/02/2019
839746 29 03/02/2019
839749 32 03/02/2019
839751 34 03/02/2019
839760 9 03/02/2019
839761 10 03/02/2019
839762 11 03/02/2019
839763 12 03/02/2019
839765 14 03/02/2019
839766 15 03/02/2019
839767 16 03/02/2019
839768 17 03/02/2019
839770 19 03/02/2019
839771 20 03/02/2019
839772 21 03/02/2019
839775 24 03/02/2019
839776 25 03/02/2019
839778 27 03/02/2019
839779 28 03/02/2019
839780 29 03/02/2019
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
839784 33 03/02/2019
839785 34 03/02/2019
839822 5 04/02/2019
839891 30 04/02/2019
839903 9 04/02/2019
839904 11 04/02/2019
840135 25 05/02/2019
840310 16 08/02/2019
841037 30 15/02/2019
841611 24 18/02/2019
841631 24 18/02/2019
843012 9 26/02/2019
844278 12 09/03/2019
844424 30 09/03/2019
844425 30 09/03/2019
844427 30 09/03/2019
844428 30 09/03/2019
844429 30 09/03/2019
844430 30 09/03/2019
844454 31 09/03/2019
844702 12 11/03/2019
844879 29 12/03/2019
845675 25 16/03/2019
846271 12 19/03/2019
846816 7 22/03/2019
847121 9 24/03/2019
847232 9 24/03/2019
847267 16 24/03/2019
847414 5 25/03/2019
847415 1 25/03/2019
847494 16 04/02/2019
847498 16 04/02/2019
847763 5 10/02/2019
847764 5 10/02/2019
847765 5 10/02/2019
848438 2 30/03/2019
848444 8 30/03/2019
848454 20 30/03/2019
848465 32 30/03/2019
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
848466 33 30/03/2019
848503 14 30/03/2019
848504 15 30/03/2019
848505 16 30/03/2019
848507 18 30/03/2019
848508 19 30/03/2019
848509 20 30/03/2019
848511 22 30/03/2019
848512 23 30/03/2019
848513 24 30/03/2019
848515 26 30/03/2019
848516 27 30/03/2019
848518 29 30/03/2019
848519 30 30/03/2019
848520 31 30/03/2019
848522 33 30/03/2019
848523 34 30/03/2019
848644 5 30/03/2019
849020 12 01/04/2019
849928 34 06/04/2019
850606 10 09/04/2009
850663 5 09/04/2019
851449 28 15/04/2019
851452 5 15/04/2019
853182 5 26/04/2019
854371 9 03/05/2019
855875 12 12/05/2019
855876 17 12/05/2019
856656 5 17/05/2019
857265 30 21/05/2019
857584 16 24/05/2016
860932 30 14/06/2019
861252 9 16/06/2019
861254 25 16/06/2019
861257 25 16/06/2019
861750 30 21/06/2019
864772 21 09/07/2019
866246 9 16/07/2019
867330 5 22/07/2019
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
867388 1 22/07/2019
867864 5 26/07/2009 13:15:05
868091 30 27/07/2019
868349 16 28/07/2019
868350 9 28/07/2019
869867 14 05/08/2016
870397 3 09/08/2019
870398 9 09/08/2019
870399 14 09/08/2019
870400 16 09/08/2019
870401 25 09/08/2019
871067 5 13/08/2019
873921 34 31/08/2019
873923 34 31/08/2019
873924 34 31/08/2019
873925 31 31/08/2019
873926 34 31/08/2019
873927 31 31/08/2019
873929 31 31/08/2019
874340 5 01/09/2019
876077 7 13/09/2019
877460 12 21/09/2019
877461 12 21/09/2019
878003 1 23/09/2019
879783 9 04/10/2009
887452 4 19/11/2019
887453 4 19/11/2019
888249 3 25/11/2019
889128 1 30/11/2019
889129 3 30/11/2019
889130 5 30/11/2019
889131 21 30/11/2019
889219 1 01/12/2019
889484 5 02/12/2009
889650 12 03/12/2019
889827 25 06/12/2019
895450 12 31/12/2019
900516 5 31/01/2010
928283 33 30/05/2010
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1014203 7 04/06/2011
1033921 25 02/08/2011
1043359 9 10/09/2011
1045698 29 19/09/2011
1047354 34 25/09/2011
1058604 3 12/11/2011
1062950 3 26/11/2011
1063930 5 29/11/2011
1063931 10 29/11/2011
1068456 29 21/12/2011
1070094 31 28/12/2011
1071035 9 01/01/2012
1081166 9 15/02/2012
1082413 9 21/02/2012
1093937 5 10/04/2012
1096611 21 19/04/2012
1096846 34 19/04/2012
1117892 25 10/07/2012
1149955 29 11/11/2012
1158896 5 16/12/2012
1173817 9 11/02/2013 12:22:00
1244445 9 20/10/2013
1274227 2 22/03/2014
1290489 2 16/06/2014
1291782 9 22/06/2014
1316656 9 21/10/2014 14:22:00
1316657 9 21/10/2014 14:22:00
1322060 18 24/11/2014
1335045 7 28/01/2015
1350017 32 11/04/2015
1378101 19 18/08/2015
1396603 42 03/11/2015
1396604 39 03/11/2015
1402130 1 28/11/2015 16:08:00
1414505 6 18/01/2016
1414506 6 18/01/2016
1441255 5 30/03/2016
1441256 5 30/03/2016
1446043 35 13/04/2016 11:45:00
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1447598 5 24/04/2016 15:39:00
1448314 5 26/04/2016 14:31:00
1448316 99 26/04/2016
1448418 42 27/04/2016
1448424 7 27/04/2016
1448471 5 27/04/2016 11:38:00
1449111 9 01/05/2016 16:17:00
1450596 38 04/05/2016
1452494 24 08/05/2016
1452590 24 08/05/2016 16:12:00
1452625 1 08/05/2016
1452626 5 08/05/2016 16:28:00
1453177 99 08/05/2016
1454008 25 12/05/2016 10:45:00
1454469 99 16/05/2016
1454489 99 16/05/2016
1454977 39 18/05/2016
1454981 42 18/05/2016
1454982 42 18/05/2016
1455372 99 19/05/2016
1455410 3 19/05/2016 11:23:00
1455411 3 19/05/2016 11:23:00
1455413 3 19/05/2016 11:23:00
1455414 3 19/05/2016 11:23:00
1455479 24 19/05/2016 12:17:00
1455734 99 22/05/2016
1455875 5 22/05/2016 11:20:00
1455876 5 22/05/2016 11:20:00
1456084 2 23/05/2016
1456085 2 23/05/2016
1456300 32 24/05/2016 12:18:00
1456303 36 24/05/2016 12:50:00
1458709 99 29/05/2016
1458874 10 29/05/2016 15:48:00
1459453 24 30/05/2016 11:17:00
1459686 42 31/05/2016 14:49:00
1460223 31 02/06/2016 13:02:00
1460606 38 05/06/2016 11:06:00
1460745 25 05/06/2016 11:54:00
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1460785 3 06/06/2016
1461102 25 08/06/2016 15:34:00
1461113 99 16/06/2016
1461115 99 16/06/2016
1461116 99 16/06/2016
1461122 99 16/06/2016
1461123 99 16/06/2016
1461727 42 13/06/2016
1461731 42 13/06/2016
1461901 5 15/06/2016 16:08:00
1462400 99 16/06/2016
1462402 99 16/06/2016
1462403 99 16/06/2016
1462460 99 15/06/2016
1462621 99 19/06/2016
1462897 99 20/06/2016
1463672 99 22/06/2016
1464558 3 26/06/2016 16:06:00
1464583 9 26/06/2016 16:13:00
1465669 5 29/06/2016
1465670 5 29/06/2016
1465671 35 29/06/2016
1466176 99 30/06/2016
1466327 41 30/06/2016 16:21:00
1467184 99 04/07/2016
1467941 32 07/07/2026 14:50:00
1467941 32 07/07/2026 14:50:00
1468017 32 07/07/2016
1469303 30 12/07/2016 17:07:00
1469310 99 12/07/2016
1469311 99 12/07/2016
1469312 99 12/07/2016
1469313 99 12/07/2016
1469582 99 13/07/2016
1469583 99 13/07/2016
1470373 99 17/07/2016
1470428 29 17/07/2016
1471225 41 19/07/2016 11:37:00
1471580 14 20/07/2016 11:30:00
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1472362 5 24/07/2016 12:33:00
1472697 17 24/07/2016
1473396 16 26/07/2016 15:02:00
1473720 99 27/07/2016
1473722 99 27/07/2016
1474887 9 28/07/2016
1475534 33 02/08/2016 16:01:00
1475535 33 02/08/2016 16:01:00
1475537 33 02/08/2016 16:01:00
1475538 33 02/08/2016 16:01:00
1475638 35 03/08/2016
1475641 5 03/08/2016
1476225 29 04/08/2016
1476226 30 04/08/2016
1476227 31 04/08/2016
1476828 35 07/08/2016 14:42:00
1480340 5 21/08/2016 15:56:00
1481898 32 25/08/2016 16:08:00
1482445 30 29/08/2016
1482606 25 29/08/2016 10:08:00
1483477 1 31/08/2016 15:13:00
1483745 5 01/09/2016 13:01:00
1483845 5 01/09/2016 10:49:00
1484163 7 04/09/2016
1484175 99 04/09/2016
1485618 5 08/09/2016 15:39:00
1485676 5 08/09/2016 16:04:00
1485677 5 08/09/2016 16:04:00
1485678 5 08/09/2016 16:04:00
1486506 30 12/09/2016 15:29:00
1488601 30 19/09/2016 14:38:00
1488602 30 19/09/2016 14:38:00
1488702 9 19/09/2016 15:38:00
1489070 5 20/09/2016 15:06:00
1489071 5 20/09/2016 15:06:00
1489072 5 20/09/2016 15:06:00
1490566 5 25/09/2016 14:47:00
1490568 5 25/09/2016 14:47:00
1490569 5 25/09/2016 14:47:00
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1491691 41 27/09/2016 15:35:00
1491692 41 27/09/2016
1492406 25 29/09/2016 15:51:00
1492821 7 03/10/2016
1493248 5 04/10/2016 15:11:00
1494123 5 06/10/2016 15:05:00
1494665 5 09/10/2016 21:42:00
1495229 5 10/10/2016 14:23:00
1495231 5 10/10/2016 14:23:00
1496162 9 12/10/2016
1498245 12 20/10/2016 09:58:00
1499913 5 31/10/2016 14:10:00
1499915 5 31/10/2016 14:10:00
1499916 5 31/10/2016 14:10:00
1500289 5 01/11/2016 14:06:00
1500297 5 01/11/2016 14:06:00
1500302 5 01/11/2016 14:06:00
1500303 5 01/11/2016 14:06:00
1500686 9 02/11/2016 14:09:00
1503266 10 10/11/2016 15:47:00
1507015 14 23/11/2016 15:31:00
1637679 7 03/01/2018
1643703 30 21/01/2018
1643704 30 21/01/2018
1643711 99 21/01/2018
1643712 99 21/01/2018
1644174 9 22/01/2018
1645414 41 24/01/2018
1648688 42 01/02/2018
1649746 36 05/02/2018
1657655 1 25/02/2018
1665844 99 17/03/2018
1667798 42 24/03/2018
1677684 14 21/04/2018
1689693 36 22/05/2018
1704992 24 30/06/2018
1704993 25 30/06/2018
1704994 26 30/06/2018
1704995 27 30/06/2018
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1704996 28 30/06/2018
1705334 9 01/07/2018
1711648 99 18/07/2018
1711649 99 18/07/2018
1712188 41 21/07/2018
1712189 41 21/07/2018
1714611 31 25/07/2018
1717459 24 04/08/2018
1717460 24 04/08/2018
1722117 41 18/08/2018
1722812 42 19/08/2018
1722813 35 19/08/2018
1723604 99 21/08/2018
1723926 11 22/08/2018
1724409 43 25/08/2018
1724410 43 25/08/2018
1724411 43 25/08/2018
1725096 5 26/08/2018
1725103 5 26/08/2018
1725202 5 26/08/2018
1725206 5 26/08/2018
1725207 5 26/08/2018
1725208 5 26/08/2018
1725209 5 26/08/2018
1725210 5 26/08/2018
1726630 7 29/08/2018
1727512 5 01/09/2018
1728284 7 03/09/2018
1729159 5 08/09/2018
1729160 5 08/09/2018
1729163 5 08/09/2018
1729164 5 08/09/2018
1729165 5 08/09/2018
1731410 9 12/09/2018
1731454 7 12/09/2018
1734631 30 19/09/2018
1736547 14 24/09/2018
1737940 37 27/09/2018
1738267 7 29/09/2018
 
 

7153



Trade Marks Journal No: 1887 ,   04/02/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1738530 36 29/09/2018
1738539 41 29/09/2018
1742867 35 13/10/2018
1743857 11 15/10/2018
1747836 11 24/10/2018
1748604 41 28/10/2018
1752698 24 11/11/2018
1753110 41 12/11/2018
1754617 9 18/11/2018
1756001 5 20/11/2018
1756004 5 20/11/2018
1756715 32 21/11/2018
1756830 3 24/11/2018
1757690 41 25/11/2018
1758505 7 27/11/2018
1759900 5 04/12/2018
1759901 5 04/12/2018
1759902 5 04/12/2018
1760184 35 04/12/2018
1761417 9 08/12/2018
1763066 5 12/12/2018
1764437 35 16/12/2018
1765145 24 18/12/2018
1765146 25 18/12/2018
1765705 41 18/12/2018
1766641 30 22/12/2018
1767357 3 23/12/2018
1769094 35 30/12/2018
1769106 6 30/12/2018
1769169 6 30/12/2018
1769170 6 30/12/2018
1769173 6 30/12/2018
1769828 3 01/01/2019
1770450 10 02/01/2019
1770511 5 02/01/2019
1770534 5 02/01/2019
1770740 42 05/01/2019
1770969 29 05/01/2019
1771685 42 07/01/2019
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APPL NO CLASS RENEWAL DATE
1771731 37 07/01/2019
1771950 25 07/01/2019
1771951 16 07/01/2019
1772035 42 07/01/2019
1772040 5 07/01/2019
1772290 24 09/01/2019
1772291 24 09/01/2019
1772326 11 09/01/2019
1772362 9 09/01/2019
1772363 11 09/01/2019
1772425 5 09/01/2019
1772426 5 09/01/2019
1772427 5 09/01/2019
1773001 3 12/01/2019
1773313 5 12/01/2019
1773462 34 13/01/2019
1773813 5 13/01/2019
1773814 5 13/01/2019
1773817 1 13/01/2019
1773902 35 14/01/2019
1774020 35 14/01/2019
1774091 42 14/01/2019
1774217 31 15/01/2019
1774219 31 15/01/2019
1774599 39 16/01/2019
1774712 35 16/01/2019
1775192 24 19/01/2019
1775220 21 19/01/2019
1775228 29 19/01/2019
1775299 4 19/01/2019
1775301 4 19/01/2019
1775342 5 19/01/2019
1775343 5 19/01/2019
1775345 5 19/01/2019
1775346 5 19/01/2019
1775347 5 19/01/2019
1775349 16 19/01/2019
1775350 12 19/01/2019
1775382 25 19/01/2019
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1775383 5 19/01/2019
1775384 5 19/01/2019
1775385 5 19/01/2019
1775420 9 19/01/2019
1775421 11 19/01/2019
1775422 20 19/01/2019
1775436 16 19/01/2019
1775444 35 19/01/2019
1775452 21 19/01/2019
1775464 25 19/01/2019
1775528 25 19/01/2019
1775532 11 19/01/2019
1775536 5 19/01/2019
1775537 5 19/01/2019
1775555 37 19/01/2019
1775556 99 19/01/2019
1775571 21 19/01/2019
1775599 5 19/01/2019
1775646 9 19/01/2019
1775690 9 19/01/2019
1775695 25 19/01/2019
1775741 5 19/01/2019
1775742 5 19/01/2019
1775743 5 19/01/2019
1775744 5 19/01/2019
1775745 5 19/01/2019
1775756 5 19/01/2019
1775757 5 19/01/2019
1775758 5 19/01/2019
1775759 5 19/01/2019
1775760 5 19/01/2019
1775898 36 20/01/2019
1775899 42 20/01/2019
1775941 37 20/01/2019
1775966 99 20/01/2019
1776003 12 20/01/2019
1776017 32 20/01/2019
1776037 35 20/01/2019
1776069 18 20/01/2019
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1776072 9 20/01/2019
1776108 30 20/01/2019
1776124 5 20/01/2019
1776126 5 20/01/2019
1776194 5 20/01/2019
1776208 9 20/01/2019
1776214 30 20/01/2019
1776225 99 20/01/2019
1776226 33 20/01/2019
1776228 5 20/01/2019
1776229 5 20/01/2019
1776231 5 20/01/2019
1776392 41 21/01/2019
1776397 41 21/01/2019
1776403 35 21/01/2019
1776405 21 21/01/2019
1776416 9 21/01/2019
1776417 37 21/01/2019
1776426 41 21/01/2019
1776465 35 21/01/2019
1776466 20 21/01/2019
1776467 6 21/01/2019
1776509 9 21/01/2019
1776574 32 21/01/2019
1776637 17 21/01/2019
1776648 3 21/01/2019
1776665 3 21/01/2019
1776666 5 21/01/2019
1776669 18 21/01/2019
1776670 14 21/01/2019
1776671 35 21/01/2019
1776672 25 21/01/2019
1776681 5 21/01/2019
1776682 5 21/01/2019
1776707 5 21/01/2019
1776766 5 21/01/2019
1776768 5 21/01/2019
1776769 5 21/01/2019
1776771 5 21/01/2019
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1776772 5 21/01/2019
1776773 5 21/01/2019
1776810 42 21/01/2019
1776818 25 21/01/2019
1776846 33 22/01/2019
1776853 5 22/01/2019
1776859 9 22/01/2019
1776867 35 22/01/2019
1776893 30 22/01/2019
1776916 5 22/01/2019
1776917 5 22/01/2019
1776937 3 22/01/2019
1776939 3 22/01/2019
1776941 3 22/01/2019
1776942 3 22/01/2019
1776943 3 22/01/2019
1776944 3 22/01/2019
1776945 3 22/01/2019
1776946 3 22/01/2019
1776948 3 22/01/2019
1776950 3 22/01/2019
1776982 19 22/01/2019
1776992 9 22/01/2019
1776993 9 22/01/2019
1777000 16 22/01/2019
1777031 5 22/01/2019
1777032 5 22/01/2019
1777033 5 22/01/2019
1777034 5 22/01/2019
1777036 5 22/01/2019
1777037 5 22/01/2019
1777038 5 22/01/2019
1777085 99 22/01/2019
1777124 7 22/01/2019
1777153 26 22/01/2019
1777171 4 22/01/2019
1777197 99 22/01/2019
1777198 99 22/01/2019
1777199 99 22/01/2019
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1777201 99 22/01/2019
1777224 16 22/01/2019
1777225 41 22/01/2019
1777226 16 22/01/2019
1777227 41 22/01/2019
1777248 31 22/01/2019
1777258 9 23/01/2019
1777270 37 23/01/2019
1777280 5 23/01/2019
1777281 5 23/01/2019
1777397 6 23/01/2019
1777471 17 23/01/2019
1777477 25 23/01/2019
1777494 30 23/01/2019
1777509 41 23/01/2019
1777510 16 23/01/2019
1777511 9 23/01/2019
1777512 36 23/01/2019
1777513 35 23/01/2019
1777538 5 23/01/2019
1777551 99 23/01/2019
1777556 99 23/01/2019
1777610 3 23/01/2019
1777611 3 23/01/2019
1777668 32 23/01/2019
1777700 5 23/01/2019
1777703 7 23/01/2019
1777704 6 23/01/2019
1777705 21 23/01/2019
1777708 38 23/01/2019
1777710 35 23/01/2019
1777737 33 23/01/2019
1777771 16 27/01/2019
1777823 7 27/01/2019
1777828 35 27/01/2019
1777829 19 27/01/2019
1777859 24 27/01/2019
1777860 25 27/01/2019
1777889 5 27/01/2019
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1777891 5 27/01/2019
1777892 5 27/01/2019
1777960 5 27/01/2019
1777961 5 27/01/2019
1777962 5 27/01/2019
1777965 38 27/01/2019
1777978 30 27/01/2019
1778015 5 27/01/2019
1778023 39 27/01/2019
1778038 99 27/01/2019
1778097 9 27/01/2019
1778098 25 27/01/2019
1778212 9 28/01/2019
1778245 1 28/01/2019
1778393 3 28/01/2019
1778394 3 28/01/2019
1778446 2 28/01/2019
1778449 31 28/01/2019
1778450 31 28/01/2019
1778497 31 28/01/2019
1778499 31 28/01/2019
1778501 31 28/01/2019
1778502 31 28/01/2019
1778503 31 28/01/2019
1778504 31 28/01/2019
1778508 31 28/01/2019
1778509 31 28/01/2019
1778512 31 28/01/2019
1778514 7 28/01/2019
1778556 35 28/01/2019
1778561 3 28/01/2019
1778563 9 28/01/2019
1778650 14 28/01/2019
1778652 11 28/01/2019
1778682 33 28/01/2019
1778705 7 28/01/2019
1778710 7 28/01/2019
1778715 41 28/01/2019
1778735 16 28/01/2019
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1778736 12 28/01/2019
1778799 31 29/01/2019
1778800 31 29/01/2019
1778805 31 29/01/2019
1778808 31 29/01/2019
1778933 12 29/01/2019
1778940 5 29/01/2019
1778943 99 29/01/2019
1779024 10 29/01/2019
1779159 99 29/01/2019
1779160 99 29/01/2019
1779256 16 30/01/2019
1779260 35 30/01/2019
1779271 5 30/01/2019
1779400 43 30/01/2019
1779450 30 30/01/2019
1779528 24 30/01/2019
1779600 43 30/01/2019
1779602 99 30/01/2019
1779605 9 30/01/2019
1779606 41 30/01/2019
1779742 35 30/01/2019
1779747 5 30/01/2019
1779753 25 30/01/2019
1779899 5 02/02/2019
1779912 31 02/02/2019
1779963 19 02/02/2019
1780057 42 02/02/2019
1780058 42 02/02/2019
1780062 6 02/02/2019
1780063 6 02/02/2019
1780064 6 02/02/2019
1780065 6 02/02/2019
1780066 6 02/02/2019
1780067 6 02/02/2019
1780077 30 02/02/2019
1780152 99 02/02/2019
1780179 9 02/02/2019
1780406 20 02/02/2019
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1780502 99 02/02/2019
1780551 30 03/02/2019
1780555 11 03/02/2019
1780639 25 03/02/2019
1780745 5 03/02/2019
1780747 5 03/02/2019
1780749 5 03/02/2019
1780750 5 03/02/2019
1780753 5 03/02/2019
1780756 5 03/02/2019
1780760 5 03/02/2019
1780761 5 03/02/2019
1780832 34 03/02/2019
1780867 99 03/02/2019
1781099 99 03/02/2019
1781285 30 04/02/2019
1781316 39 04/02/2019
1781317 42 04/02/2019
1781427 5 04/02/2019
1781431 35 04/02/2019
1781495 11 04/02/2019
1781496 11 04/02/2019
1781497 11 04/02/2019
1781498 11 04/02/2019
1781568 19 04/02/2019
1781744 42 05/02/2019
1781745 29 05/02/2019
1781746 30 05/02/2019
1781814 17 05/02/2019
1781877 99 05/02/2019
1781938 12 05/02/2019
1781941 12 05/02/2019
1781943 30 05/02/2019
1781944 35 05/02/2019
1781947 35 05/02/2019
1782087 5 05/02/2019
1782088 5 05/02/2019
1782089 30 05/02/2019
1782090 30 05/02/2019
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1782154 39 06/02/2019
1782227 19 06/02/2019
1782263 16 06/02/2019
1782277 30 06/02/2019
1782345 41 06/02/2019
1782346 41 06/02/2019
1782347 41 06/02/2019
1782360 9 06/02/2019
1782361 10 06/02/2019
1782702 11 09/02/2019
1782739 5 09/02/2019
1783040 42 09/02/2019
1783077 32 09/02/2019
1783083 1 09/02/2019
1783084 2 09/02/2019
1783085 3 09/02/2019
1783086 4 09/02/2019
1783087 7 09/02/2019
1783105 25 09/02/2019
1783108 28 09/02/2019
1783109 29 09/02/2019
1783132 8 09/02/2019
1783140 16 09/02/2019
1783141 17 09/02/2019
1783145 21 09/02/2019
1783146 22 09/02/2019
1783149 25 09/02/2019
1783151 27 09/02/2019
1783155 31 09/02/2019
1783159 35 09/02/2019
1783161 37 09/02/2019
1783162 38 09/02/2019
1783163 39 09/02/2019
1783164 40 09/02/2019
1783165 41 09/02/2019
1783166 42 09/02/2019
1783243 42 09/02/2019
1783248 99 09/02/2019
1783266 35 10/02/2019
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1783283 16 10/02/2019
1783284 17 10/02/2019
1783465 30 10/02/2019
1783657 5 10/02/2019
1783731 6 10/02/2019
1783754 25 10/02/2019
1783755 35 10/02/2019
1783827 5 11/02/2019
1784094 7 11/02/2019
1784206 3 11/02/2019
1784232 38 11/02/2019
1784233 41 11/02/2019
1784234 38 11/02/2019
1784235 41 11/02/2019
1784236 38 11/02/2019
1784237 41 11/02/2019
1784297 30 11/02/2019
1784341 32 12/02/2019
1784365 43 12/02/2019
1784366 41 12/02/2019
1784368 36 12/02/2019
1784506 7 12/02/2019
1784507 9 12/02/2019
1784508 41 12/02/2019
1784509 42 12/02/2019
1784706 25 12/02/2019
1784915 12 13/02/2019
1784916 12 13/02/2019
1785038 1 13/02/2019
1785097 14 13/02/2019
1785161 9 13/02/2019
1785162 35 13/02/2019
1785163 42 13/02/2019
1785175 5 13/02/2019
1785176 5 13/02/2019
1785177 5 13/02/2019
1785269 9 13/02/2019
1785272 9 13/02/2019
1785493 25 16/02/2019
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1785494 18 16/02/2019
1785801 41 16/02/2019
1785802 41 16/02/2019
1785803 38 16/02/2019
1785804 38 16/02/2019
1785805 16 16/02/2019
1785806 16 16/02/2019
1785807 9 16/02/2019
1785808 9 16/02/2019
1785827 9 16/02/2019
1785828 9 16/02/2019
1785829 10 16/02/2019
1785830 10 16/02/2019
1785832 42 16/02/2019
1785853 99 16/02/2019
1786025 41 17/02/2019
1786026 9 17/02/2019
1786027 16 17/02/2019
1786028 38 17/02/2019
1786054 5 17/02/2019
1786056 5 17/02/2019
1786059 5 17/02/2019
1786061 5 17/02/2019
1786063 5 17/02/2019
1786064 5 17/02/2019
1786069 5 17/02/2019
1786073 5 17/02/2019
1786074 5 17/02/2019
1786075 5 17/02/2019
1786076 5 17/02/2019
1786080 5 17/02/2019
1786242 24 17/02/2019
1786263 3 17/02/2019
1786396 99 17/02/2019
1786470 10 17/02/2019
1786492 99 17/02/2019
1786708 9 18/02/2019
1786749 3 18/02/2019
1786750 4 18/02/2019
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1787048 7 18/02/2019
1787088 9 18/02/2019
1787149 99 18/02/2019
1787407 9 19/02/2019
1787671 30 20/02/2019
1788176 30 23/02/2019
1788456 3 24/02/2019
1788457 5 24/02/2019
1788641 19 24/02/2019
1788645 42 24/02/2019
1788680 9 24/02/2019
1788715 24 24/02/2019
1788916 19 24/02/2019
1788919 35 24/02/2019
1788920 36 24/02/2019
1788921 36 24/02/2019
1788922 35 24/02/2019
1788923 35 24/02/2019
1788924 36 24/02/2019
1788939 9 24/02/2019
1789068 1 24/02/2019
1789243 20 25/02/2019
1789244 18 25/02/2019
1789360 35 25/02/2019
1789391 5 25/02/2019
1789408 41 25/02/2019
1789501 30 25/02/2019
1789502 30 25/02/2019
1789503 30 25/02/2019
1789507 30 25/02/2019
1789508 30 25/02/2019
1789509 30 25/02/2019
1789510 30 25/02/2019
1789511 30 25/02/2019
1789523 10 25/02/2019
1789531 20 25/02/2019
1789746 1 26/02/2019
1789818 35 26/02/2019
1790017 32 26/02/2019
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1790018 33 26/02/2019
1790019 34 26/02/2019
1790021 36 26/02/2019
1790022 37 26/02/2019
1790023 38 26/02/2019
1790024 39 26/02/2019
1790026 41 26/02/2019
1790098 5 26/02/2019
1790208 24 27/02/2019
1790378 41 27/02/2019
1790391 5 27/02/2019
1790392 5 27/02/2019
1790393 5 27/02/2019
1790394 5 27/02/2019
1790395 5 27/02/2019
1790396 5 27/02/2019
1790397 5 27/02/2019
1790398 5 27/02/2019
1790399 5 27/02/2019
1790400 5 27/02/2019
1790401 5 27/02/2019
1790402 5 27/02/2019
1790403 5 27/02/2019
1790404 5 27/02/2019
1790405 5 27/02/2019
1790480 10 27/02/2019
1790692 33 27/02/2019
1791245 29 02/03/2019
1791248 99 02/03/2019
1791274 9 02/03/2019
1791315 99 02/03/2019
1791320 7 02/03/2019
1791446 25 03/03/2019
1791717 5 03/03/2019
1791726 99 03/03/2019
1792159 3 04/03/2019
1792234 11 04/03/2019
1792236 16 04/03/2019
1792295 5 04/03/2019
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1792595 5 05/03/2019
1792832 7 05/03/2019
1792927 25 06/03/2019
1792958 33 06/03/2019
1793244 6 06/03/2019
1793245 6 06/03/2019
1793246 6 06/03/2019
1793247 6 06/03/2019
1793248 6 06/03/2019
1793658 41 09/03/2019
1793825 5 09/03/2019
1794028 11 09/03/2019
1794029 11 09/03/2019
1794030 11 09/03/2019
1794032 99 09/03/2019
1794033 99 09/03/2019
1794341 99 12/03/2019
1794421 9 12/03/2019
1794422 35 12/03/2019
1794424 35 12/03/2019
1794728 99 12/03/2019
1795033 42 13/03/2019
1795180 43 13/03/2019
1795197 20 13/03/2019
1795304 99 13/03/2019
1795493 99 16/03/2019
1795591 25 16/03/2019
1795638 3 16/03/2019
1795692 5 16/03/2019
1795701 9 16/03/2019
1795702 37 16/03/2019
1795703 10 16/03/2019
1795719 12 16/03/2019
1796395 42 17/03/2019
1796580 33 17/03/2019
1796656 42 18/03/2019
1796695 5 18/03/2019
1796696 5 18/03/2019
1797369 3 19/03/2019
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1797917 35 20/03/2019
1798081 36 20/03/2019
1798449 35 23/03/2019
1798763 5 23/03/2019
1799075 5 24/03/2019
1799080 5 24/03/2019
1799164 9 24/03/2019
1799389 3 24/03/2019
1799817 35 25/03/2019
1800048 5 26/03/2019
1800099 34 26/03/2019
1800100 31 26/03/2019
1800101 31 26/03/2019
1800128 21 26/03/2019
1800134 34 26/03/2019
1800135 31 26/03/2019
1800136 34 26/03/2019
1800145 5 26/03/2019
1800315 6 26/03/2019
1800316 6 26/03/2019
1800317 6 26/03/2019
1800521 12 27/03/2019
1800826 3 27/03/2019
1800900 3 30/03/2019
1800902 3 30/03/2019
1800903 5 30/03/2019
1801401 1 30/03/2019
1801489 42 30/03/2019
1802131 5 01/04/2019
1802142 5 01/04/2019
1802144 5 01/04/2019
1802145 5 01/04/2019
1802146 5 01/04/2019
1802148 5 01/04/2019
1802149 5 01/04/2019
1802150 5 01/04/2019
1802151 5 01/04/2019
1802152 5 01/04/2019
1802154 5 01/04/2019
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1802360 9 02/04/2019
1802478 7 02/04/2019
1802545 30 02/04/2019
1803242 3 06/04/2019
1803880 30 08/04/2019
1803929 34 08/04/2019
1804026 12 08/04/2019
1805239 3 13/04/2019
1805427 5 13/04/2019
1805888 30 13/04/2019
1805929 29 14/04/2019
1806238 29 14/04/2019
1806617 9 15/04/2019
1806618 16 15/04/2019
1806619 35 15/04/2019
1806620 38 15/04/2019
1806621 41 15/04/2019
1806622 42 15/04/2019
1807045 5 15/04/2019
1807046 5 15/04/2019
1807203 27 16/04/2019
1807465 7 16/04/2019
1807466 7 16/04/2019
1807576 7 16/04/2019
1807731 10 16/04/2019
1808024 1 17/04/2019
1808353 99 17/04/2019
1808493 42 18/04/2019
1808875 30 21/04/2019
1808876 30 21/04/2019
1808878 30 21/04/2019
1808879 30 21/04/2019
1808880 30 21/04/2019
1808890 29 21/04/2019
1809145 42 21/04/2019
1809797 38 22/04/2019
1809826 16 22/04/2019
1809827 16 22/04/2019
1810122 99 22/04/2019
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1810623 32 23/04/2019
1811304 9 27/04/2019
1811305 16 27/04/2019
1811306 35 27/04/2019
1811307 38 27/04/2019
1811308 41 27/04/2019
1811309 42 27/04/2019
1811536 6 27/04/2019
1812117 37 28/04/2019
1812139 32 28/04/2019
1812675 99 29/04/2019
1812677 5 29/04/2019
1812678 5 29/04/2019
1812679 5 29/04/2019
1812681 5 29/04/2019
1812930 9 29/04/2019
1812962 99 29/04/2019
1812963 99 29/04/2019
1812964 99 29/04/2019
1813273 5 01/05/2019
1813274 5 01/05/2019
1813575 3 01/05/2019
1813583 14 01/05/2019
1813738 5 04/05/2019
1813739 5 04/05/2019
1815213 5 06/05/2019
1815307 3 06/05/2019
1816319 41 08/05/2019
1816542 42 11/05/2019
1817096 6 12/05/2019
1817499 9 13/05/2019
1817992 35 14/05/2019
1817997 41 14/05/2019
1818164 7 14/05/2019
1818165 7 14/05/2019
1818370 25 14/05/2019
1818376 19 14/05/2019
1818574 1 15/05/2019
1818575 1 15/05/2019
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1818579 7 15/05/2019
1819004 41 18/05/2019
1819005 35 18/05/2019
1819113 35 18/05/2019
1819410 41 18/05/2019
1819455 35 18/05/2019
1819456 35 18/05/2019
1819538 4 19/05/2019
1819622 1 19/05/2019
1820084 16 20/05/2019
1820485 10 21/05/2019
1821098 6 22/05/2019
1821100 6 22/05/2019
1821196 8 22/05/2019
1821737 42 25/05/2019
1821738 41 25/05/2019
1821740 10 25/05/2019
1821811 1 25/05/2019
1822595 2 27/05/2019
1822600 10 27/05/2019
1822601 12 27/05/2019
1822830 19 27/05/2019
1822831 19 27/05/2019
1823253 12 28/05/2019
1823315 17 28/05/2019
1823316 5 28/05/2019
1823779 3 29/05/2019
1823780 9 29/05/2019
1823781 35 29/05/2019
1824788 42 02/06/2019
1824859 39 02/06/2019
1824944 99 02/06/2019
1824986 99 02/06/2019
1826321 5 08/06/2019
1826654 99 08/06/2019
1827412 37 09/06/2019
1827837 5 10/06/2019
1828273 37 11/06/2019
1828815 16 15/06/2019
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1828818 30 15/06/2019
1828820 30 15/06/2019
1828821 29 15/06/2019
1828823 30 15/06/2019
1828915 3 15/06/2019
1829313 5 15/06/2019
1829314 5 15/06/2019
1829401 29 15/06/2019
1830117 19 17/06/2019
1830148 7 17/06/2019
1831146 99 19/06/2019
1831503 16 22/06/2019
1834320 9 29/06/2019
1834321 9 29/06/2019
1834449 99 29/06/2019
1835856 3 02/07/2019
1836122 10 03/07/2019
1836524 18 03/07/2019
1836525 18 03/07/2019
1836526 18 03/07/2019
1836527 25 03/07/2019
1836529 25 03/07/2019
1836530 35 03/07/2019
1836533 35 03/07/2019
1837727 36 08/07/2019
1837859 30 09/07/2019
1838308 42 10/07/2019
1838732 16 13/07/2019
1838733 16 13/07/2019
1838734 16 13/07/2019
1838735 16 13/07/2019
1838736 16 13/07/2019
1838737 16 13/07/2019
1839251 34 14/07/2019
1839252 34 14/07/2019
1839710 3 15/07/2019
1840382 5 16/07/2019
1840428 12 16/07/2019
1841601 24 20/07/2019
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1842812 16 22/07/2019
1842813 32 22/07/2019
1843178 16 23/07/2019
1844222 41 27/07/2019
1844385 5 27/07/2019
1844749 42 28/07/2019
1845944 16 31/07/2019
1846102 24 31/07/2019
1846698 99 03/08/2019
1847273 5 04/08/2019
1849839 25 12/08/2019
1850000 25 12/08/2019
1850706 99 13/08/2019
1851176 5 17/08/2019
1851291 10 17/08/2019
1851409 99 17/08/2019
1851937 25 18/08/2019
1852239 7 19/08/2019
1852685 24 20/08/2019
1852972 5 21/08/2019
1853025 5 21/08/2019
1854837 35 26/08/2019
1855718 29 27/08/2019
1855952 99 28/08/2019
1856029 5 28/08/2019
1856031 5 28/08/2019
1856032 5 28/08/2019
1856033 5 28/08/2019
1856034 5 28/08/2019
1856035 5 28/08/2019
1856037 5 28/08/2019
1856518 5 31/08/2019
1856519 5 31/08/2019
1856732 42 31/08/2019
1857535 42 02/09/2019
1857719 3 02/09/2019
1857841 24 02/09/2019
1860656 19 09/09/2019
1860657 19 09/09/2019
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1862490 99 14/09/2019
1862894 1 15/09/2019
1865945 30 23/09/2019
1868222 35 30/09/2019
1871356 11 08/10/2019
1871357 11 08/10/2019
1871358 11 08/10/2019
1871359 11 08/10/2019
1871658 35 09/10/2019
1872884 12 13/10/2019
1873165 21 14/10/2019
1873780 12 15/10/2019
1873828 21 15/10/2019
1874194 41 16/10/2019
1874195 41 16/10/2019
1878207 19 29/10/2019
1878946 5 03/11/2019
1878949 5 03/11/2019
1879918 5 04/11/2019
1880561 11 04/11/2019
1881449 12 06/11/2019
1882505 17 10/11/2019
1883172 99 11/11/2019
1884642 18 16/11/2019
1885370 5 17/11/2019
1885516 29 17/11/2019
1885517 30 17/11/2019
1885764 43 18/11/2019
1885765 41 18/11/2019
1885766 37 18/11/2019
1885767 36 18/11/2019
1885768 35 18/11/2019
1886158 34 19/11/2019
1886928 7 20/11/2019
1886996 5 20/11/2019
1886999 5 20/11/2019
1887004 5 20/11/2019
1887005 5 20/11/2019
1887006 5 20/11/2019
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1887008 5 20/11/2019
1887011 5 20/11/2019
1887015 5 20/11/2019
1887592 44 24/11/2019
1888316 5 25/11/2019
1891348 5 03/12/2019
1891349 5 03/12/2019
1891350 35 03/12/2019
1893504 5 08/12/2019
1894296 25 10/12/2019
1894919 5 11/12/2019
1895174 6 14/12/2019
1896302 5 16/12/2019
1896303 5 16/12/2019
1896736 34 16/12/2019
1898500 3 21/12/2019
1898779 41 21/12/2019
1898932 19 21/12/2019
1899134 30 21/12/2019
1899166 16 21/12/2019
1899167 18 21/12/2019
1899169 35 21/12/2019
1899170 38 21/12/2019
1899637 21 22/12/2019
1900310 3 23/12/2019
1900822 12 24/12/2019
1901981 99 29/12/2019
1903283 19 31/12/2019
1904379 35 04/01/2020
1907600 3 11/01/2020
1908163 24 12/01/2020
1908164 7 12/01/2020
1910944 9 19/01/2020
1910945 9 19/01/2020
1911482 10 20/01/2020
1911483 5 20/01/2020
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1 915595 in class 12 - The specification of goods is amended to read as WATER 

PUMPS AND OIL PUMPS BEING PARTS OF AUTOMOBILE INCLUDED IN CLASS 12. 
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SUBSEQUENT PROPRIETORS REGISTERED  
829112 - 32: Proprietor Altered to VIIKING BEVERAGES PRIVATE LIMITED , 6th Floor, JMJ 
House, Orchard Avenue, Hiranandani Gardens, Powai, Mumbai - 400 076 
J.M.J. ADVERTLSING & MARKETING PVT.LTD.

626573 - 3: Proprietor Altered to LUMENE INTERMEDIATE HOLDING OY , Lnsikuja 2 02780 
ESPOO, Finland 
LUMENE OY

626573 - 3: Proprietor Altered to LUMENE OY , [Business ID 2443706-3], PO Box No. 27, 0278l 
Espoo, Finland 
LUMENE OY

1288078 - 99: Proprietor Altered to K.N. HARI KUMAR , NO.22 1ST A MAIN ROAD, 1ST BLOCK, 
RMV 2ND STAGE, BANGALORE 560094 
KAVERI COMMUNICATIONS PVT.LTD

407716 - 9: Proprietor Altered to ASSOCIATED ELECTROCHEMICALS PVT.LTD. , 35/36, PUNJABI 
BAGH EXTENSION, NEW DELHI-110026 
ASSOCIATED ELECTROCHEMICALS PVT.LTD.

407716 - 9: Proprietor Altered to ASSOCIATED BATTERY PRODUCTS PVT.LTD , 353,AGGARWAL 
CITY PLAZA, 3RD FLOOR, SECTOR 3, ROHINI,NEW DELHI-110085 
MOHANRAMS.

853839 - 5, 853840 - 5: Proprietor Altered to KALINDI MEDICURE PVT LTD , Mahalaxmi temple 
Compound, Off. Bhulabhai Desai Road, Mahalaximi, Mumbai - 400 026 
UNICHEM LABORATORIES LIMITED.

1008542 - 16: Proprietor Altered to MR. RAVINDRA KASHINATH KSHIRSAGAR , Flat No. 10, 
Aniruddha Apartments, S. No. 95, Plot No. 95, Right Bhusari Colony, Kothrud, Pune-411038 
Maharashtra,India.  
SUSHART ART PRODUCTS

1458438 - 1: Proprietor Altered to KEMIA TAU CHEMICAL COMPANY S.R.I , Via Davide Bertolotti 
7, Torino  
1012l, Italy  
KEMIA TAU

644182 - 14: Proprietor Altered to CHARLES JOURDAN HOLDING AG , SPIELHOF 3, 8750 
GLARUS SUISSE, SWITZERLAND. 
CHARLES JOURDAN&NBSP;SA

527168 - 9: Proprietor Altered to MAHESH UDYOG , K- 18/1, MIDC, HINGNA ROAD, NAGPUR- 400 
016, MAHARASHTRA, INDIA 
SHANTILAL DUGAR

1296986 - 30: Proprietor Altered to MR. KISHORKUMAR SHAMJI , ALATHUKUTTY ROAD, KOCHI 
682002, KERLA 
INTERNATIONAL SPICES COMPANY

825930 - 17: Proprietor Altered to M/S. PRAGATI PIPE INDUSTRIES PRIVATE LIMITED , PLOT NO 
624, SECTOR - A, URLA INDUSTRIAL AREA, RAIPUR - 492 003 (C.G.) 
PRAGATI INDUSTRIES.

679447 - 12: Proprietor Altered to TREK BICYCLE CORPORATION , 801 WEST MADISON STREET, 
WATERLOO, WISCONSIN 53594, UNITED STATES OF AMERICA. 
KLEIN BICYCLE CORPORATION

678262 - 18: Proprietor Altered to GRUPO INDUSTRIAL COLOMER, S.A. , FIGUERES 12, 2ND 
FLOOR,OFFICE 8, PLA SOT DELS PARADELS, VIC, BARCELONA,SPAIN. 
COLOMER Y MUNMANY S.A. 

1296229 - 23: Proprietor Altered to D. NARESH KUMAR,SMT.PRATHAYANI VARADARAJ trading 
as SRI MURUGAR SPINNING MILL , 68, 2 ND LAY OUT, SCHOOL ROAD, KRISHNASAMY NAGAR, 
COIMBATORE - 641 045, COIMBATORE. 
SRI MURUGAR SPINNING MILL

2182072 - 7: Proprietor Altered to GEA PROCESS ENGINEERING NV , BERGENSESTEENWEG 
186, 1500 HALLE, BELGIUM. 
GEA PHARMA SYSTEMS AG

2173387 - 99: Proprietor Altered to JDB INTERNATIONAL GROUP COMPANY LIMITED. , PALM 
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GROVE HOUSE, P.O.BOX 438, ROAD TOWN, TORTOLA, BRITISH VIRGIN ISLANDS. 
CHAN HUNG TO

2335680 - 99: Proprietor Altered to TRANSFORMING RETAIL PRIVATE LIMITED. , 2716, 1ST 
FLOOR, BANK STREET, KAROL BAGH, NEW DELHI-110005. 
WGC (IOM) LTD

2681461 - 25: Proprietor Altered to PEEK & CLOPPENBURG (KG) , Mönckebergstrasse 8, 20095 
Hamburg, Germany 
JONAS NIELSEN GMBH

1741305 - 14: Proprietor Altered to OMVED LIFESTYLE PRIVATE LIMITED , UNIT NO 14, NEW 
NANDU INDUSTRIAL ESTATE, OFF MAHAKALI 
CAVES ROAD, ANDHERI (EAST), MUMBAI - 400 093, Maharashtra, India 
HAMMER PLUS JEWELLERY PVT. LTD.

468012 - 5: Proprietor Altered to EBEWE ARZNEIMITTEL GESELLSCHAFT M.B.H NFG. KG , 4866 
Unterach am Attersee, Austria 
EBEWE ARZNEIMITTEL GESELLSCHAFT M.B.H

2681463 - 25: Proprietor Altered to PEEK & CLOPPENBURG (KG) , Mönckebergstrasse 8, 20095 
Hamburg, Germany 
MARIE LUND GMBH

1279703 - 16: Proprietor Altered to ORIENT COLOR ART PRINTERS PRIVATE LIMITED , 414, 
MUNDAGA NADAR STREET, SIVAKASI-626 123, TAMIL NADU. 
THE ORIENT COLOR ART PRINTERS

610159 - 2: Proprietor Altered to DUPONT AUTOMOTIVE COATINGS GMBH & CO. KG, , 42285 
Wuppertal, Germany 
HERBERTS GMBH & CO. KG

2017528 - 18, 2017529 - 35: Proprietor Altered to STELATOES SHOES AND ACCESSORIES PVT. 
LTD. , 70/B-15, Rama Road Industrial Area, New Delhi-110015. 
STELATOES SHOE BAZAR

288614 - 30, 288612 - 30, 288613 - 30: Proprietor Altered to MUNNI LAL.,VIRENDER KUMAR 
GUPTA,PRAVEEN KUMAR GUPTA trading as NONAND RAI BHOLA NATH. , 6691, KHARI BAOLI, 
DELHI - 110 006. 
NONAND RAI BHOLA NATH.

678262 - 18: Proprietor Altered to COLOMER INVESTMENT LIMITED , Room 1401, 14F, World 
Commerce Center, Harbour City, 
7-1.1 Canton Road Tsimshatsui Kowloon, Hong Kong. 
AGRUPACIO SERVEIS DE TENERIA, S.A.

2303537 - 35: Proprietor Altered to HKM BIDCO B.V. , LIEBERGERWEG 28 1221 JS HILVERSUM 
THE 
NETHERLANDS  
HUNKEMOLLER INTERNATIONAL B.V.

2182073 - 7: Proprietor Altered to GEA PROCESS ENGINEERING NV , BERGENSESTEENWEG 
186, 1500 HALLE, BELGIUM. 
GEA PHARMA SYSTEMS AG

800135 - 16: Proprietor Altered to M/S ACTION ENTERPRISE , NO.139, RICHMOND ROAD, 
BANGLORE 560025, KARNATAKA, INDIA 
ACTIONAID KARNATAKA PROJECTS

1272325 - 99: Proprietor Altered to XOOM CORPORATION (A DELWARE CORPORATION) , 100 
BUSH STREET, SUITE 300, SAN FRANCISCO, CALIFORNIA 94104 
XOOM CORPORATION

781014 - 9, 781017 - 9, 636367 - 9, 780998 - 9, 1911818 - 9, 780991 - 9, 636361 - 9, 381883 - 9: 
Proprietor Altered to BPL MEDICAL TECHNOLOGIES PRIVATE LIMITED , 11th KM, Bannerghatta 
Road, Arakere, Bangalore-560 076, India. 
BPL LIMITED, BPL LIMITED, BPL LIMITED, BPL LIMITED, BPL LTD., BPL LIMITED., BPL LIMITED

781006 - 10, 781004 - 10, 780988 - 10, 1911818 - 10, 780994 - 10, 636368 - 10, 636362 - 10, 381886 - 
10: Proprietor Altered to BPL MEDICAL TECHNOLOGIES PRIVATE LIMITED , 11th KM, 
Bannerghatta Road, Arakere, Bangalore-560 076, India. 
BPL LIMITED, BPL LIMITED., BPL LIMITED, BPL MEDICAL TECHNOLOGIES PRIVATE LIMITED, 
BPL LIMITED, B.P.L. LIMITED

423815 - 23: Proprietor Altered to PRECOT MERIDIAN LIMITED , SUPREM, No. 737, Green 
Fields, Puliakulam Road, COIMBATORE-641045 
PRECOT MILLS LIMITED,
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814756 - 5, 812756 - 5: Proprietor Altered to OMEGA PHARMA INNOVATION & DEVELOPMENT 
N.V. , Vencoweg 26 Nazareth 9810, Belgium 
OMEGA PHARMA N.V.

814756 - 5, 812756 - 5: Proprietor Altered to OMEGA PHARMA N.V. , Vencoweg 26 Nazareth 9810, 
Belgium 
SB PHARMCO PUERTO RICO INC.

1310395 - 8, 1310395 - 14: Proprietor Altered to GREGGIO GROUP INTERNATIONAL, THE SILVER 
NETWORK S.A. , 8 BOULEVARD ROYAL , L2449, L-2449 LUXEMBOURG. 
RINO GREGGIO ARGENTERIE SPA

527086 - 30, 916929 - 30: Proprietor Altered to JIVA INDUSTRIES PRIVATE LIMITED , DOOR 
NO.25-25-40/12A (Nearest), SURVEY NO.235, KAMAKSHI NAGAR, KOTHA COLONY, GUNTUR 522 
003, ANDHRA PRADESH 
HANDY INSTANT FOODS, HANDY INSTANT FOODS

663036 - 30, 672728 - 30, 996869 - 30, 1903754 - 30, 1985361 - 30, 1993572 - 30, 1454385 - 30, 
2052507 - 30, 1376386 - 30, 955053 - 30, 1046978 - 30, 955054 - 30, 955055 - 30, 873914 - 30, 921865 
- 30, 686506 - 30, 939334 - 30, 1769225 - 30, 778379 - 30, 2123690 - 30: Proprietor Altered to 
SOREMARTEC S.A. , FINDEL BUSINESS CENTER, COMPLEXE B, RUE DE TRÈVES, L-2632 
FINDEL, LUXEMBOURG 
SOREMARTEC S.A., SOREMARTEC S.A., SOREMARTEC S. A., SOREMARTEC S.A., 
SOREMARTEC S.A, SOREMARTEC S.A

657319 - 12, 657324 - 3, 657321 - 7: Proprietor Altered to EICHER MOTORS LIMITED , 3rd Floor - 
Select Citywalk, A-3 District Centre, Saket, New Delhi 110 017, India 
ROYAL ENFIELD MOTORS LIMITED, EICHER LIMITED

1797923 - 9, 1281650 - 11, 1359818 - 42, 1281650 - 9, 1277772 - 1, 1277772 - 9, 1359818 - 9, 1359818 
- 11, 1351237 - 7, 1351237 - 9, 1351237 - 42, 1359818 - 7, 1277772 - 11, 1281650 - 1, 1277772 - 42, 
1281651 - 7, 1281651 - 42, 2013551 - 9, 1277772 - 7, 1351237 - 11: Proprietor Altered to CASALE 
SA , POCOBELLI ,6 LUGANO, CH 6900, SWITZERLAND, VIA GIULIO POCOBELLI, 6, 6900 
LUGANO - BESSO, SWITZERLAND,  
UREA CASALE S.A., UREA CASALE S.A., UREA CASALE S.A, AMMONIA CASALE S.A., UREA 
CASALE S.A

712495 - 21, 712496 - 21: Proprietor Altered to BUTTERFLY GANDHIMATHI APPLIANCES 
LIMITED , E-34,2nd FLOOR,RAJIV GANDHI SALAI,EGATTUR VILLAGE,NAVALUR-
600130,KANCHEEPURAM DISTRICT,TAMILNADU 
GANGADHARAM APPLIANCES LIMITED

640895 - 25, 640897 - 14: Proprietor Altered to SB LIFESTYLE BRANDS LLC , 10100 Santa Monica 
Blvd., Suite 500, Los Angeles, 
California 90067, United States of America 
NIG GRAPHICS PTY LIMITED, MAMBO GRAPHICS PTY. LTD

499530 - 9, 1117436 - 9: Proprietor Altered to STERICON PHARMA PRIVATE LIMITED , NO.9R, 
SUB LAYOUT OF PLOT NO.9 1ST PHASE, BOMMASANDRA INDUSTRIAL AREA BANGALORE - 
560099 KARNATAKA, INDIA 
SILKLENS PVT. LTD., MOHINDER SINGH

853840 - 5: Proprietor Altered to UNICHEM LABORATORIES LIMITED , Unichem Bhavan, Prabhat 
Estate, Off S. V. Road, Jogeshwari, (West), Mumbai -400102 
KALINDI MEDICURE PVT LTD

853839 - 5: Proprietor Altered to UNICHEM LABORATORIES LIMITED , Unichem Bhavan, Prabhat 
Estate, Off S. V. Road, Jogeshwari (West), Mumbai — 400102 
KALINDI MEDICURE PVT LTD

448619 - 11, 448620 - 7: Proprietor Altered to FLOWSERVE FLOW CONTROL GMBH , Rudolf-
Planck-Straße, 76275 Ettlingen, Federal Republic of 
Germany" 
ARGUS GMBH & CO. KG

953575 - 12: Proprietor Altered to OGNIBENE POWER S.P.A. , REGGIO EMILIA, LOCAL DISTRICT 
MANCASALE, VIA ING.ENZO FERRARI NO. 2, ITALY 
OGNIBENE S.P.A.

627200 - 25, 661390 - 28: Proprietor Altered to AMERICAN SPORTS LICENSING INC. , 1011 Centre 
Road, Suite 339, Wilmington, DE 19805, United States of America 
LISCO SPORTS INC., CALLAWAY GOLF COMPANY
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2014648 - 43: Proprietor Altered to CHOTE NAWAB FOODS PRIVATE LIMITED. , NO.133, DSIDC 
OKHLA PHASE-1, NEW DELHI-110020 
AUTHENTIC FOOD CORNER

1165145 - 9: Proprietor Altered to HUTCHISON WHAMPOA PROPERTIES (INDIA) PRIVATE 
LIMITED , 3/F, Mahatma Gandhi Memorial Building, Charni Road (West), Mumbai 400 002. 
3 GLOBAL SERVICES PRIVATE LIMITED

1275546 - 17: Proprietor Altered to P. MOHAN,B.SUDHA PRIYADHARSHINI trading as M/S. 
SAKKTHI POLYMERS , SF. NO. 199/2B, MANJAKKALPATTI VILLAGE, KUPPANUR(PO), 
SANKARI-637301, SALEM- TAMILNADU. 
POLYFFLEX INDUSTRIES

1286673 - 99, 1299155 - 99: Proprietor Altered to PRAXIL INVESTMENT (OVERSEAS) LTD , 29 A 
ANNA KOMNINI STREET, FLAT 2, 1061 NICOSIA CYPRUS 
PATAK (SPICES) LIMITED., PATAK (SPICES) LIMITED

640632 - 7: Proprietor Altered to MR.T.T. SIDDHARTH,MRS. DEEPA V. trading as , NO 2, BOATH 
CLUB ROAD, 1ST AVENUE, RA.PURAM, CHENNAI-600028 
SMT. MALATHY RANGASWAMI

640632 - 7: Proprietor Altered to PREETHI KITCHEN APPLIANCES PRIVATE LIMITED , 
TECHNOPOLIS KNOWLEDGE PARK MAHAKALI CAVES ROAD CHAKALA, ANDHERI-EAST 
MUMBAI 400093 
MR.T.T. SIDDHARTH

695702 - 6: Proprietor Altered to INFASTECH INTELLECTUAL PROPERTIES PTE.LTD , 8 MARIAN 
BOULEVARD # 05 -02 MARINA BAY FINANCIAL CENTRE TOWER 1 SINGAPORE 018981. 
ACUMENT INTELLECTUAL PROPERTIES LLC

681748 - 9: Proprietor Altered to IP LICENSING LLC , DELWARE TRUST CAPITAL 
MANAGENMENT, 300 DELWARE AVENUE, 9TH FLOOR, WILMINGTON, DE 19801, UNITED STATE 
OF AMERICA 
ESSEX GROUP, INC.

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
651277 - 11, 659739 - 11, 809172 - 11, 832502 - 11, 832506 - 11, 832507 - 11, 931712 - 11, 1013678 - 
11, 1084922 - 11, 1127265 - 11, 1151845 - 11, 1179950 - 11, 1192048 - 11, 659737 - 11, 674517 - 19: 
Proprietor Name Altered to ROCA BATHROOM PRODUCTS PRIVATE LIMITED 
E.I.D.PARRY (INDIA) LIMITED

824361 - 16: Proprietor Name Altered to VOGEL BUSINESS MEDIA GMBH & CO. KG 
VOGEL BURDA COMMUNICATIONS GMBH

548798 - 32: Proprietor Name Altered to SABMILLER INDIA LIMITED 
MBL INVESTMENTS LIMITED

678262 - 18: Proprietor Name Altered to AGRUPACIO SERVEIS DE TENERIA, S.A. 
COLOMER Y MUNMANY S.A.

610159 - 2: Proprietor Name Altered to DUPONT PERFORMANCE COATINGS GMBH & CO. KG 
DUPONT AUTOMOTIVE COATINGS GMBH & CO. KG,

743757 - 16: Proprietor Name Altered to BDDP@TBWA 
BDDP CONSEIL

455564 - 9: Proprietor Name Altered to LUCAS INDUSTRIES LIMITED 
METIER MANAGEMENT SYSTEMS LIMITED

468012 - 5: Proprietor Name Altered to EBEWE PHARMA GES.M.B.H. NFG. KG 
EBEWE ARZNEIMITTEL GESELLSCHAFT M.B.H NFG. KG

610159 - 2: Proprietor Name Altered to HERBERTS GMBH & CO. KG 
HERBERTS GMBH

686505 - 12: Proprietor Name Altered to ALUSUISSE SINGEN GMBH 
ALUSINGEN GMBH

678262 - 18: Proprietor Name Altered to COLOMER Y MUNMANY S.A. 
GRUPO INDUSTRIAL COLOMER, S.A.
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743757 - 16: Proprietor Name Altered to TBWA\PARIS A SOCIETE PAR ACTIONS SIMPLIFIEE 
TBWA\ PARIS A SOCIETE ANONYME

743757 - 16: Proprietor Name Altered to BDDP TBWA 
BDDP@TBWA

2303537 - 35: Proprietor Name Altered to HUNKEMOLLER INTERNATIONAL B.V. 
HKM BIDCO B.V.

743757 - 16: Proprietor Name Altered to TBWA\ PARIS A SOCIETE ANONYME 
BDDP TBWA

640895 - 25: Proprietor Name Altered to NIG GRAPHICS PTY LIMITED 
MAMBO GRAPHICS PTY. LTD

449311 - 2, 943140 - 2, 1382073 - 2, 943137 - 2, 942869 - 2, 943142 - 2, 943141 - 2, 943135 - 2, 
943136 - 2: Proprietor Name Altered to SURFA COATS(INDIA)PRIVATELIMITED, 
SURFA COATS PVT. LTD

657319 - 12, 657321 - 7: Proprietor Name Altered to EICHER LIMITED 
ROYAL ENFIELD MOTORS LIMITED

448619 - 11, 448620 - 7: Proprietor Name Altered to ARGUS GMBH & CO. KG 
ARGUS VERWALTUNGSGESELLSCHAFT GMBH

626573 - 3: Proprietor Name Altered to LUMENE OY 
LUMENE INTERMEDIATE HOLDING OY

734274 - 9: Proprietor Name Altered to ICONIX LIFESTYLE INDIA PRIVATE LIMITED 
ESCADA AG.

472222 - 9, 472223 - 16, 470840 - 16, 470291 - 9: Proprietor Address Altered to 7F, N0. 137, Sec.2 , 
Chien Kuo North Rd., Taipei, Taiwan, Republic Of China 
MULTITECH ELECTRONCS, INC.

644182 - 14: Proprietor Address Altered to C/O ZSP CONSULTING AG ZUGERSTRASSE 76B, 6340 
BAAR,SWITZERLAND. 
CHARLES JOURDAN HOLDING AG

548798 - 32: Proprietor Address Altered to Unit No.301-302, Dynasty Business Park, B Wing, 3rd 
Floor, Andheri Kurla Road, Andheri (East), Mumbai 
SABMILLER INDIA LIMITED

743757 - 16: Proprietor Address Altered to 162-164 RUE DE BILLANCOURT, 92100 BOULOGNE, 
FRANCE 
BDDP@TBWA

734274 - 9: Proprietor Address Altered to 8TH FLOOR, MAKER TOWER-E, CUFFE PARADE, 
MUMBAI 400005 
ICONIX LIFESTYLE INDIA PRIVATE LIMITED

527086 - 30, 916929 - 30: Proprietor Address Altered to Survey No-235,Kothacolony, Kamakshi 
Nagar, Guntur-522003. Andhra Pradesh, 
JIVA INDUSTRIES PRIVATE LIMITED

651277 - 11, 659739 - 11: Proprietor Address Altered to 4TH FLOOR, KGN TOWERS, 
62,ETHIRAJSALAI, EGMORE,CHENNAI-600105 
ROCA BATHROOM PRODUCTS PRIVATE LIMITED

642325 - 9, 642327 - 7: Proprietor Address Altered to 10801 Corporate Drive, Pleasant Prairie, 
Wisconsin WI 53158-1603, USA 
SNAP-ON IN 

CANCELLATION OF REGISTRED TRADE MARK  
822251 - 1: The Entry in the register in respect of this Trade mark is cancelled by the virtue of an 
affidavit of Dated

799391 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

300324 - 3: Address for Service is altered to 52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-
110 025.,

679447 - 12: Address for Service is altered to M-19 A, South Extension Part- II, New Delhi - 
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110049.,

800135 - 16: Address for Service is altered to 38/13, DESIGAR STREET, VADAPALANI, CHENNAI - 
600 026.,

1272325 - 99: Address for Service is altered to TECHNOPOLIS BUILDING, TOWER-B, 3RD 
FLOOR, SECTOR-54, DLF GOLF COURSE ROAD, GURGOAN-122002.,

678262 - 18: Address for Service is altered to MERCHANT CHAMBER, 6TH FLOOR, 
41, SIR VITHALDAS THACKERSY ROAD, CHURCHGATE, MUMBAI-400 020.,

411268 - 7: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU,

640631 - 7: Address for Service is altered to 3RD FLOOR HL ARCADE ABOVE AXIS BANK PLOT 
NO-14 SECTOR-5 DWARKA NEW DELHI-110075,

390197 - 16: Address for Service is altered to 'ERODE HOUSE' NEW NO. 66, THIRD MAIN ROAD, 
GANDHI NAGAR, ADYAR, CHENNAI - 600 020.,

659739 - 11: Address for Service is altered to CEEBROS BUILDING, D-4, III FLOOR, 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018.,

2085332 - 99: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA,

2005154 - 25: Address for Service is altered to A - 18, CHITTARANJAN PARK, NEW DELHI - 110 
019.,

539081 - 9: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, 
SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA),

568719 - 7, 276816 - 7, 409319 - 7: Address for Service is altered to 43 - B/3, MAHTTA 
HOUSE,UDHAM SINGH NAGAR, LUDHIANA - 141 001, (PUNJAB).,

814756 - 5, 812756 - 5: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 
INDIA,
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407716 - 9: Address for Service is altered to ASHOKA HOUSE, 8, CENTRAL LANE, BENGALI 
MARKET,CONNAUGHT PLACE NEW DELHI-110001,

527086 - 30, 916929 - 30: Address for Service is altered to III FLOOR, Y.M.C.A BUILDING, 223, 
N.S.C BOSE ROAD, CHENNAI - 600 001.,

1458438 - 1: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA,

1277771 - 99, 1281651 - 99, 1281650 - 99, 1351237 - 99, 1359818 - 99, 2013551 - 9, 1797923 - 9: 
Address for Service is altered to 120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.,

651277 - 11: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU,

499530 - 9, 1117436 - 9: Address for Service is altered to 4121/B,6TH CROSS, 19A MAIN, HAL II 
STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.,

661746 - 11: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

574358 - 3: Address for Service is altered to 52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-
1120 025.,

1187956 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1286673 - 99, 1299155 - 99: Address for Service is altered to 120, VELACHERY MAIN ROAD, 
GUINDY, CHENNAI - 600 032., trademark@depenning.com

498416 - 7: Address for Service is altered to M 13-B, SINGAPORE PLAZA, 
337, LINGHI STREET 
CHENNAI-600001,

301660 - 33, 563630 - 33, 415720 - 33, 429185 - 33, 869870 - 33, 509466 - 33, 1859452 - 33, 1859453 - 
33, 304084 - 33: Address for Service is altered to B-336, BHAI RANDHIR SINGH NAGAR, 
LUDHIANA - 141 004 PUNJAB.,

1292606 - 14: Address for Service is altered to 38/13, DESIGAR STREET, VADAPALANI, CHENNAI 
- 600 026.,
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not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
107784 34 29/01/2019 11:30:21
107785 34 29/01/2019 11:30:53
107786 34 29/01/2019 11:31:19
107787 34 29/01/2019 11:31:44
107788 34 29/01/2019 11:32:13
107800 34 29/01/2019 11:32:56
107801 34 29/01/2019 11:33:29
107804 34 29/01/2019 11:33:54
107805 34 29/01/2019 11:34:18
107813 34 29/01/2019 11:34:42
107814 34 29/01/2019 11:35:07
107826 34 29/01/2019 11:35:32
107827 34 29/01/2019 11:35:56
107928 3 29/01/2019 11:36:30
107929 5 29/01/2019 11:36:55
108189 34 29/01/2019 12:45:39
108212 18 29/01/2019 12:46:05
108216 18 29/01/2019 12:46:34
108541 4 30/01/2019 11:35:12
153029 26 29/01/2019 10:28:46
153070 9 29/01/2019 11:49:54
153082 9 29/01/2019 15:06:28
153190 31 31/01/2019 14:19:21
153191 30 31/01/2019 14:19:48
153192 31 31/01/2019 14:21:39
153193 30 31/01/2019 14:22:06
153201 9 31/01/2019 14:22:32
157762 5 28/01/2019 15:54:26
157796 2 29/01/2019 11:50:38
157936 5 31/01/2019 11:12:29
158363 34 30/01/2019 11:52:47
194764 5 28/01/2019 11:23:49
194776 34 28/01/2019 11:24:13
194784 5 28/01/2019 11:44:57
195037 3 30/01/2019 11:53:15
195038 3 30/01/2019 11:53:40
240767 34 28/01/2019 11:25:48
240845 6 28/01/2019 14:43:18
240882 5 29/01/2019 11:37:49
240919 31 29/01/2019 11:51:05
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240935 5 29/01/2019 12:02:57
240938 5 29/01/2019 12:03:35
240963 2 29/01/2019 12:47:30
240976 2 29/01/2019 15:06:56
241018 6 30/01/2019 11:30:56
241114 22 31/01/2019 11:12:54
241130 34 31/01/2019 11:13:21
241157 28 31/01/2019 11:13:47
241169 1 31/01/2019 14:23:22
241170 16 31/01/2019 14:23:50
294527 13 28/01/2019 11:28:30
294591 1 28/01/2019 11:45:44
294595 2 28/01/2019 11:46:08
294596 2 28/01/2019 11:46:30
294597 2 28/01/2019 11:46:56
294630 30 28/01/2019 11:47:18
294724 11 29/01/2019 11:39:57
294725 12 29/01/2019 11:40:23
294726 12 29/01/2019 11:40:48
294865 5 30/01/2019 10:57:08
294961 29 30/01/2019 11:54:10
294981 3 31/01/2019 14:24:35
294989 24 31/01/2019 14:45:14
294990 24 31/01/2019 14:45:44
294991 24 31/01/2019 14:46:09
294994 5 31/01/2019 14:46:31
295030 24 01/02/2019 10:19:17
295040 12 01/02/2019 10:19:59
372804 5 28/01/2019 10:48:43
372808 5 28/01/2019 10:49:15
372832 9 28/01/2019 10:49:46
373070 3 29/01/2019 10:33:09
373084 30 29/01/2019 11:41:10
373142 24 29/01/2019 11:57:22
373150 2 29/01/2019 11:57:46
373233 12 29/01/2019 12:48:59
373236 9 29/01/2019 12:49:24
373250 12 29/01/2019 12:49:45
373324 9 29/01/2019 15:08:42
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373327 12 29/01/2019 15:09:06
373364 5 30/01/2019 10:28:35
373374 16 30/01/2019 10:30:36
373375 16 30/01/2019 10:31:08
373379 3 30/01/2019 10:31:31
373442 26 30/01/2019 11:31:32
373448 5 30/01/2019 11:31:55
373545 30 30/01/2019 16:00:25
373567 17 31/01/2019 11:14:16
373608 7 31/01/2019 14:27:04
373685 3 01/02/2019 10:23:43
373686 3 01/02/2019 10:24:07
373704 12 01/02/2019 10:24:31
373735 34 01/02/2019 14:25:04
373766 27 01/02/2019 14:25:39
373769 31 01/02/2019 14:26:07
373770 32 01/02/2019 14:26:33
373771 33 01/02/2019 14:26:56
373772 34 01/02/2019 14:27:24
373780 22 01/02/2019 14:27:49
373782 20 01/02/2019 14:28:13
385848 1 30/01/2019 15:29:20
486503 3 28/01/2019 10:50:32
486519 12 28/01/2019 10:56:16
486520 7 28/01/2019 10:56:41
486523 7 28/01/2019 10:57:01
486525 7 28/01/2019 10:57:37
486526 7 28/01/2019 10:58:09
486534 12 28/01/2019 10:58:44
486539 30 28/01/2019 10:59:33
486543 25 28/01/2019 11:00:04
486556 7 28/01/2019 11:30:50
486563 30 28/01/2019 11:31:14
486576 9 28/01/2019 11:31:40
486599 5 28/01/2019 11:32:02
486633 5 28/01/2019 11:32:25
486663 32 28/01/2019 11:48:49
486679 5 28/01/2019 11:49:15
486696 11 28/01/2019 11:49:37
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486727 23 28/01/2019 14:21:04
486734 9 28/01/2019 14:21:34
486740 25 28/01/2019 14:22:00
486804 30 28/01/2019 14:22:27
486805 29 28/01/2019 14:22:52
486863 5 28/01/2019 14:45:15
486888 1 28/01/2019 14:45:38
486889 3 28/01/2019 14:46:20
486891 3 28/01/2019 14:47:17
487013 11 29/01/2019 11:58:15
487022 30 29/01/2019 11:58:44
487042 3 29/01/2019 12:05:00
487049 24 29/01/2019 12:05:23
487053 7 29/01/2019 12:05:44
487137 25 29/01/2019 12:52:05
487156 9 29/01/2019 12:52:32
487162 16 29/01/2019 12:53:07
487163 9 29/01/2019 12:53:29
487167 16 29/01/2019 12:53:53
487218 5 29/01/2019 15:09:35
487219 5 29/01/2019 15:10:00
487260 9 30/01/2019 10:33:12
487261 11 30/01/2019 10:34:38
487264 16 30/01/2019 10:35:02
487359 9 30/01/2019 11:36:38
487477 7 30/01/2019 16:07:56
487516 30 31/01/2019 11:18:58
487599 10 01/02/2019 11:25:03
487607 5 01/02/2019 11:25:33
487611 11 01/02/2019 11:25:55
487612 5 01/02/2019 11:26:14
487613 5 01/02/2019 11:26:35
487614 3 01/02/2019 11:26:55
487617 21 01/02/2019 11:29:28
487619 21 01/02/2019 11:29:50
487642 1 01/02/2019 11:30:12
487655 5 01/02/2019 11:30:42
487676 16 01/02/2019 11:31:04
487691 30 01/02/2019 11:31:27
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APPL NO CLASS REMOVAL DATE
487700 5 01/02/2019 11:32:00
487701 5 01/02/2019 11:33:33
487702 5 01/02/2019 11:34:01
487703 5 01/02/2019 11:34:26
487704 5 01/02/2019 11:34:53
487708 5 01/02/2019 11:35:29
487719 5 01/02/2019 11:46:10
487729 5 01/02/2019 11:46:33
487730 3 01/02/2019 11:47:18
487731 5 01/02/2019 11:47:41
487732 5 01/02/2019 11:48:01
487733 5 01/02/2019 11:48:25
487754 9 01/02/2019 11:48:45
487756 31 01/02/2019 11:49:08
487788 3 01/02/2019 14:30:17
487798 2 01/02/2019 14:30:38
487806 32 01/02/2019 14:31:02
487808 3 01/02/2019 14:31:30
487898 16 01/02/2019 14:32:02
504812 30 30/01/2019 15:01:00
504814 21 30/01/2019 12:22:31
504815 5 30/01/2019 12:23:27
504851 25 30/01/2019 12:24:09
504888 5 30/01/2019 12:24:43
504921 3 30/01/2019 12:25:30
504960 30 30/01/2019 12:26:36
504993 25 30/01/2019 12:27:17
505048 16 30/01/2019 12:27:59
505077 28 30/01/2019 12:28:54
505082 99 30/01/2019 12:29:34
505087 16 30/01/2019 12:39:21
505088 16 30/01/2019 12:35:29
505116 10 30/01/2019 12:33:23
505135 25 30/01/2019 12:34:45
505142 9 30/01/2019 12:36:23
505143 7 30/01/2019 12:36:57
505144 16 30/01/2019 12:37:42
505145 16 30/01/2019 12:38:28
505166 25 30/01/2019 15:29:47
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
505287 30 30/01/2019 15:30:15
505541 5 30/01/2019 15:30:43
505864 30 30/01/2019 15:31:22
506907 30 30/01/2019 11:46:43
507301 5 01/02/2019 10:25:02
507414 14 01/02/2019 11:50:23
507416 24 01/02/2019 11:50:46
525201 9 31/01/2019 11:27:38
568620 11 28/01/2019 14:23:46
569135 1 29/01/2019 15:11:38
569296 3 30/01/2019 11:04:19
569346 16 30/01/2019 11:05:16
569481 34 30/01/2019 16:08:22
569816 12 01/02/2019 10:26:51
569817 16 01/02/2019 10:27:53
569819 16 01/02/2019 10:28:17
589764 5 31/01/2019 11:28:21
589765 5 31/01/2019 11:28:52
589878 30 31/01/2019 11:29:51
590143 30 31/01/2019 11:30:28
590323 5 31/01/2019 11:31:28
592691 5 30/01/2019 11:55:47
622054 12 30/01/2019 11:56:16
622055 9 30/01/2019 11:56:43
657119 12 28/01/2019 11:34:07
657124 7 28/01/2019 11:34:32
657128 12 28/01/2019 11:34:51
657231 5 28/01/2019 11:35:10
657257 5 28/01/2019 11:52:31
657258 5 28/01/2019 11:52:56
657298 25 28/01/2019 11:53:22
657302 9 28/01/2019 11:58:04
657367 9 28/01/2019 11:58:34
657423 25 28/01/2019 14:37:55
657480 5 28/01/2019 14:38:19
657484 7 28/01/2019 14:38:42
657493 8 28/01/2019 14:39:03
657499 12 28/01/2019 14:39:23
657510 25 28/01/2019 14:39:47
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
657549 5 29/01/2019 11:44:42
657600 5 29/01/2019 11:46:26
657739 5 29/01/2019 11:47:04
657741 5 29/01/2019 11:47:28
657773 20 29/01/2019 12:00:03
657776 5 29/01/2019 12:00:29
657998 7 29/01/2019 12:06:48
658002 26 29/01/2019 12:07:11
658033 14 29/01/2019 13:00:06
658035 14 29/01/2019 13:00:31
658152 16 29/01/2019 13:01:04
658375 31 29/01/2019 15:12:07
658376 34 29/01/2019 15:12:30
658475 30 30/01/2019 11:33:20
658539 3 30/01/2019 11:33:46
658960 30 30/01/2019 16:08:49
659035 24 30/01/2019 16:09:10
659409 7 31/01/2019 11:19:27
659417 5 31/01/2019 11:19:57
659418 4 31/01/2019 11:25:23
659475 30 31/01/2019 11:25:49
659485 23 31/01/2019 11:26:12
659733 29 31/01/2019 11:26:34
659734 25 31/01/2019 11:27:02
659735 25 31/01/2019 11:27:26
659765 3 01/02/2019 10:28:40
659864 7 01/02/2019 10:29:28
659937 24 01/02/2019 10:29:59
659938 24 01/02/2019 10:30:28
660002 7 01/02/2019 11:37:23
660010 24 01/02/2019 11:37:49
660058 5 01/02/2019 11:52:31
660059 5 01/02/2019 11:52:53
660161 25 01/02/2019 11:53:29
660175 5 01/02/2019 14:33:41
660178 5 01/02/2019 14:34:04
660179 5 01/02/2019 14:34:42
660212 30 01/02/2019 14:35:26
660215 21 01/02/2019 14:37:24
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
660235 16 01/02/2019 14:37:49
660292 16 01/02/2019 14:38:20
661347 32 28/01/2019 15:56:50
661348 33 28/01/2019 15:57:13
697444 29 31/01/2019 12:31:34
697448 24 31/01/2019 12:32:33
697604 28 31/01/2019 12:33:06
697607 28 31/01/2019 12:33:43
697609 11 31/01/2019 12:34:33
697924 7 31/01/2019 12:35:40
697925 7 31/01/2019 12:36:38
697935 5 31/01/2019 12:37:24
697936 5 31/01/2019 12:37:54
697937 5 31/01/2019 12:38:29
697938 5 31/01/2019 12:39:04
697939 5 31/01/2019 12:39:36
697940 5 31/01/2019 12:40:08
697941 5 31/01/2019 12:41:07
697942 5 31/01/2019 12:41:44
697944 12 31/01/2019 12:43:27
698046 25 31/01/2019 12:44:26
698195 12 31/01/2019 12:45:20
698303 28 31/01/2019 12:46:00
698305 7 31/01/2019 12:46:36
698516 24 31/01/2019 12:47:21
698519 25 31/01/2019 12:48:08
698524 16 31/01/2019 12:49:35
698534 25 31/01/2019 12:54:14
698614 3 31/01/2019 12:55:24
698680 5 31/01/2019 12:56:35
698681 5 31/01/2019 12:57:38
698883 11 31/01/2019 12:58:29
698884 9 31/01/2019 12:59:26
698885 7 31/01/2019 13:00:08
699173 7 31/01/2019 13:01:01
699225 9 31/01/2019 13:01:40
699230 9 31/01/2019 13:02:37
699233 25 31/01/2019 13:03:15
699377 3 31/01/2019 13:03:46
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
699464 12 31/01/2019 13:04:24
699635 19 31/01/2019 13:05:01
699668 11 31/01/2019 13:05:44
699944 8 31/01/2019 13:06:30
700194 11 31/01/2019 13:07:34
842934 7 28/01/2019 11:07:00
842935 9 28/01/2019 11:08:32
842938 18 28/01/2019 11:08:58
842940 24 28/01/2019 11:09:26
842941 25 28/01/2019 11:22:14
842948 16 28/01/2019 11:09:54
842953 5 28/01/2019 11:10:18
842955 19 28/01/2019 11:10:44
842956 19 28/01/2019 11:11:18
842984 31 28/01/2019 11:11:57
842989 1 28/01/2019 11:12:26
843031 16 28/01/2019 11:13:11
843034 16 28/01/2019 11:14:01
843040 6 28/01/2019 11:14:29
843045 3 28/01/2019 11:15:02
843072 30 28/01/2019 11:15:44
843111 9 28/01/2019 11:16:43
843113 16 28/01/2019 11:17:09
843115 9 28/01/2019 11:20:54
843135 9 28/01/2019 11:21:18
843147 16 28/01/2019 14:40:24
843154 29 28/01/2019 14:41:04
843163 24 28/01/2019 12:19:41
843165 24 28/01/2019 12:20:07
843173 5 28/01/2019 12:20:27
843187 5 28/01/2019 12:20:48
843188 5 28/01/2019 12:21:15
843189 5 28/01/2019 12:21:42
843191 5 28/01/2019 12:22:04
843196 3 28/01/2019 12:22:29
843197 24 28/01/2019 12:22:56
843198 11 28/01/2019 12:23:19
843202 6 28/01/2019 12:23:45
843204 25 28/01/2019 12:24:23
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
843220 11 28/01/2019 12:34:48
843253 4 28/01/2019 12:35:27
843275 11 28/01/2019 12:41:41
843277 11 28/01/2019 12:42:06
843280 7 28/01/2019 12:44:26
843282 11 28/01/2019 12:44:52
843283 16 28/01/2019 12:46:05
843284 21 28/01/2019 14:41:35
843285 23 28/01/2019 12:46:51
843289 29 28/01/2019 12:47:16
843303 9 28/01/2019 12:47:39
843310 19 28/01/2019 12:47:59
843319 25 28/01/2019 12:48:26
843327 34 28/01/2019 12:48:51
843329 5 28/01/2019 12:49:12
843330 5 28/01/2019 12:49:32
843340 2 28/01/2019 12:49:53
843354 7 28/01/2019 12:52:06
843356 12 28/01/2019 12:55:58
843357 12 28/01/2019 12:56:20
843358 25 28/01/2019 12:56:46
843359 7 28/01/2019 12:57:13
843364 28 28/01/2019 12:57:38
843366 25 28/01/2019 12:58:01
843371 25 28/01/2019 12:58:29
843373 12 28/01/2019 12:58:50
843376 3 28/01/2019 12:59:17
843377 5 28/01/2019 12:59:51
843395 3 28/01/2019 13:00:24
843396 1 28/01/2019 13:00:47
843397 28 28/01/2019 13:01:19
843451 30 28/01/2019 14:53:00
843475 34 28/01/2019 14:53:56
843477 30 28/01/2019 14:54:53
843484 16 28/01/2019 14:55:21
843485 32 28/01/2019 14:57:26
843488 32 28/01/2019 14:58:02
843517 25 28/01/2019 15:02:38
843521 21 28/01/2019 15:03:31
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
843528 7 28/01/2019 15:03:52
843537 17 28/01/2019 15:04:15
843540 9 28/01/2019 15:04:42
843546 21 28/01/2019 15:05:06
843565 5 28/01/2019 15:05:41
843602 16 28/01/2019 15:06:11
843617 33 28/01/2019 15:06:37
843620 33 28/01/2019 15:07:28
843650 4 28/01/2019 16:04:48
843652 4 28/01/2019 16:05:09
843668 30 29/01/2019 10:34:28
843677 6 28/01/2019 16:05:37
843690 9 28/01/2019 16:05:58
843694 5 28/01/2019 16:06:25
843695 29 28/01/2019 16:06:49
843702 10 28/01/2019 16:07:11
843703 27 28/01/2019 16:07:30
843708 13 28/01/2019 16:07:52
843711 22 28/01/2019 16:08:16
843713 7 28/01/2019 16:08:36
843720 30 28/01/2019 16:08:58
843740 31 28/01/2019 16:12:37
843788 9 28/01/2019 16:12:58
843789 16 28/01/2019 16:13:19
843801 16 28/01/2019 16:13:40
843802 16 28/01/2019 16:14:01
843803 16 28/01/2019 16:14:23
843804 16 28/01/2019 16:14:43
843805 16 28/01/2019 16:15:04
843806 16 28/01/2019 16:15:27
843807 16 28/01/2019 16:15:50
843808 16 28/01/2019 16:16:11
843809 16 28/01/2019 16:16:35
843810 16 28/01/2019 16:16:52
843835 5 29/01/2019 10:36:20
843836 16 29/01/2019 10:36:41
843837 9 29/01/2019 10:37:00
843838 9 29/01/2019 10:37:24
843848 11 29/01/2019 10:41:08
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
843849 30 29/01/2019 10:41:32
843850 3 29/01/2019 10:41:55
843851 3 29/01/2019 10:42:19
843854 11 29/01/2019 10:42:40
843863 30 29/01/2019 10:43:13
843864 31 29/01/2019 10:43:36
843866 9 29/01/2019 10:44:02
843867 9 29/01/2019 10:44:23
843868 9 29/01/2019 10:44:44
843869 11 29/01/2019 10:45:05
843870 25 29/01/2019 10:45:29
843871 25 29/01/2019 10:46:07
843873 25 29/01/2019 10:46:47
843875 25 29/01/2019 10:48:21
843876 30 29/01/2019 10:48:56
843879 16 29/01/2019 10:49:56
843881 12 29/01/2019 10:55:29
843884 5 29/01/2019 10:55:53
843892 30 29/01/2019 10:56:17
843895 24 29/01/2019 10:56:41
843898 7 29/01/2019 10:57:03
843899 24 29/01/2019 10:57:28
843907 24 29/01/2019 10:57:54
843921 9 29/01/2019 11:01:34
843938 3 29/01/2019 11:09:54
843939 12 29/01/2019 11:10:17
843942 9 29/01/2019 11:10:47
843945 6 29/01/2019 11:02:07
843949 7 29/01/2019 11:02:40
843969 33 29/01/2019 11:03:15
843972 25 29/01/2019 11:03:38
843979 30 29/01/2019 11:04:01
844017 30 29/01/2019 11:04:38
844024 29 29/01/2019 11:05:12
844030 11 29/01/2019 11:05:43
844054 24 29/01/2019 12:12:52
844059 8 29/01/2019 12:13:30
844069 3 29/01/2019 12:13:55
844095 30 29/01/2019 12:14:21
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
844106 28 29/01/2019 12:14:56
844124 5 29/01/2019 12:15:39
844131 9 29/01/2019 12:16:00
844132 14 29/01/2019 12:16:23
844133 18 29/01/2019 12:16:44
844134 25 29/01/2019 12:17:17
844140 7 29/01/2019 12:40:26
844143 24 29/01/2019 12:17:49
844145 24 29/01/2019 12:18:14
844147 3 29/01/2019 12:18:35
844157 24 29/01/2019 12:20:42
844178 5 29/01/2019 12:40:58
844179 5 29/01/2019 12:41:35
844181 5 29/01/2019 12:42:02
844185 5 29/01/2019 12:42:42
844187 5 29/01/2019 12:43:09
844189 9 29/01/2019 12:21:19
844192 9 29/01/2019 12:29:22
844193 11 29/01/2019 12:55:24
844194 3 29/01/2019 12:29:57
844211 16 29/01/2019 12:30:27
844212 30 29/01/2019 12:30:49
844214 25 29/01/2019 12:31:24
844219 18 29/01/2019 12:31:53
844234 31 29/01/2019 12:35:09
844238 25 29/01/2019 12:35:34
844241 32 29/01/2019 12:35:58
844243 18 29/01/2019 12:36:32
844244 25 29/01/2019 12:36:54
844245 25 29/01/2019 12:37:29
844247 4 29/01/2019 12:37:52
844248 4 29/01/2019 12:38:13
844250 25 29/01/2019 12:38:35
844262 29 29/01/2019 14:19:33
844265 12 29/01/2019 14:19:57
844268 25 29/01/2019 14:21:11
844269 6 29/01/2019 14:25:22
844271 5 29/01/2019 14:26:39
844272 5 29/01/2019 14:27:06
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
844275 19 29/01/2019 14:27:29
844276 19 29/01/2019 14:27:56
844277 7 29/01/2019 14:29:13
844279 25 29/01/2019 14:29:42
844280 5 29/01/2019 14:30:02
844282 5 29/01/2019 14:30:29
844284 31 29/01/2019 14:30:52
844285 31 29/01/2019 14:31:14
844286 31 29/01/2019 14:31:37
844288 7 29/01/2019 14:31:59
844290 12 29/01/2019 15:13:28
844292 6 29/01/2019 14:35:14
844297 30 29/01/2019 14:35:38
844298 3 29/01/2019 14:36:07
844299 25 29/01/2019 14:36:29
844300 7 29/01/2019 14:36:53
844301 6 29/01/2019 14:37:18
844304 25 29/01/2019 14:38:10
844305 2 29/01/2019 14:38:49
844306 2 29/01/2019 14:39:11
844307 12 29/01/2019 14:39:32
844308 25 29/01/2019 14:39:56
844372 9 29/01/2019 14:43:31
844376 3 29/01/2019 14:43:52
844377 16 29/01/2019 14:44:13
844399 25 29/01/2019 14:44:37
844404 25 29/01/2019 14:45:00
844406 21 29/01/2019 14:45:24
844438 16 29/01/2019 14:46:07
844445 30 29/01/2019 15:13:59
844466 18 29/01/2019 14:46:34
844468 18 29/01/2019 14:46:58
844469 25 29/01/2019 14:47:23
844478 5 29/01/2019 14:48:28
844480 5 29/01/2019 14:51:27
844486 9 29/01/2019 14:51:49
844487 5 29/01/2019 14:52:13
844491 11 29/01/2019 14:52:38
844493 9 29/01/2019 14:53:06
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
844539 9 29/01/2019 15:18:04
844561 25 29/01/2019 15:18:38
844564 25 29/01/2019 15:18:59
844565 25 29/01/2019 15:19:20
844567 8 29/01/2019 15:19:45
844572 30 29/01/2019 15:20:30
844573 32 29/01/2019 15:20:54
844577 7 29/01/2019 15:21:23
844578 7 29/01/2019 15:51:12
844579 7 29/01/2019 15:51:45
844581 7 29/01/2019 15:54:55
844582 7 29/01/2019 15:55:22
844583 7 29/01/2019 15:55:44
844584 7 29/01/2019 15:56:06
844601 12 29/01/2019 15:56:33
844603 3 29/01/2019 15:56:56
844622 16 29/01/2019 15:57:39
844630 7 29/01/2019 15:58:01
844637 8 29/01/2019 15:58:21
844638 26 29/01/2019 15:58:44
844678 5 29/01/2019 15:59:06
844687 16 29/01/2019 15:59:33
844704 3 30/01/2019 10:35:28
844724 30 30/01/2019 10:40:25
844733 16 30/01/2019 10:40:58
844734 9 30/01/2019 10:41:42
844739 30 30/01/2019 10:42:07
844762 9 30/01/2019 10:42:27
844767 11 30/01/2019 10:42:53
844774 9 30/01/2019 10:43:16
844776 25 30/01/2019 10:43:40
844781 11 30/01/2019 10:48:17
844786 10 30/01/2019 10:48:48
844787 25 30/01/2019 10:49:12
844788 30 30/01/2019 10:49:32
844789 9 30/01/2019 10:49:54
844790 10 30/01/2019 10:50:19
844792 12 30/01/2019 10:50:57
844793 9 30/01/2019 10:51:19
 
 

 

7199



Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
844794 11 30/01/2019 10:51:41
844797 32 30/01/2019 10:52:01
844799 16 30/01/2019 10:52:28
844806 25 30/01/2019 10:53:54
844811 5 30/01/2019 10:54:21
844833 7 30/01/2019 10:54:44
844834 28 30/01/2019 10:55:39
844880 16 30/01/2019 11:08:02
844886 16 30/01/2019 11:08:28
844888 25 30/01/2019 11:08:52
844890 5 30/01/2019 11:09:16
844891 5 30/01/2019 11:09:49
844897 24 30/01/2019 11:10:14
844899 25 30/01/2019 11:10:43
844902 5 30/01/2019 11:12:46
844903 5 30/01/2019 11:13:22
844912 9 30/01/2019 11:13:58
844913 16 30/01/2019 11:14:58
844914 9 30/01/2019 11:15:43
844932 25 30/01/2019 11:16:17
844980 25 30/01/2019 11:17:40
844981 34 30/01/2019 11:18:01
844982 34 30/01/2019 11:19:40
844983 17 30/01/2019 11:20:01
844984 25 30/01/2019 11:20:22
844996 7 30/01/2019 11:20:42
845026 3 30/01/2019 11:21:07
845097 3 30/01/2019 11:59:14
845102 12 30/01/2019 11:59:37
845106 23 30/01/2019 12:00:06
845107 9 30/01/2019 12:00:27
845123 16 30/01/2019 15:55:54
845142 12 30/01/2019 12:01:05
845143 7 30/01/2019 12:01:30
845144 16 30/01/2019 12:01:53
845154 20 30/01/2019 12:04:06
845155 5 30/01/2019 12:04:32
845161 9 30/01/2019 12:04:56
845163 9 30/01/2019 12:05:18
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
845166 25 30/01/2019 12:05:41
845168 25 30/01/2019 12:06:06
845172 11 30/01/2019 12:06:29
845177 30 30/01/2019 12:06:55
845178 12 30/01/2019 12:07:22
845180 25 30/01/2019 12:09:10
845188 7 30/01/2019 15:57:26
845189 29 30/01/2019 12:09:41
845201 10 30/01/2019 12:10:04
845202 24 30/01/2019 12:10:26
845203 3 30/01/2019 12:10:47
845213 29 30/01/2019 12:12:43
845215 9 30/01/2019 12:13:23
845216 10 30/01/2019 12:13:58
845217 5 30/01/2019 12:14:22
845226 16 30/01/2019 12:16:40
845235 25 30/01/2019 12:17:02
845237 25 30/01/2019 12:17:24
845239 19 30/01/2019 12:17:49
845240 19 30/01/2019 12:18:13
845241 19 30/01/2019 12:18:36
845242 19 30/01/2019 12:19:01
845243 19 30/01/2019 12:19:26
845253 5 30/01/2019 14:13:55
845264 30 30/01/2019 14:14:27
845270 30 30/01/2019 14:14:54
845276 9 30/01/2019 15:58:11
845280 30 30/01/2019 14:15:22
845281 1 30/01/2019 14:15:48
845282 9 30/01/2019 14:16:15
845283 30 30/01/2019 14:16:40
845287 30 30/01/2019 14:17:10
845291 24 30/01/2019 14:19:29
845292 23 30/01/2019 14:20:17
845293 23 30/01/2019 14:20:40
845294 23 30/01/2019 14:21:09
845295 23 30/01/2019 14:21:40
845296 23 30/01/2019 14:22:06
845332 9 30/01/2019 14:25:20
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
845337 11 30/01/2019 14:25:47
845341 30 30/01/2019 14:26:12
845375 2 30/01/2019 14:26:34
845376 3 30/01/2019 14:28:04
845377 4 30/01/2019 14:28:27
845379 6 30/01/2019 14:28:56
845380 7 30/01/2019 14:32:10
845381 8 30/01/2019 14:32:36
845383 11 30/01/2019 14:32:59
845384 12 30/01/2019 14:33:30
845386 14 30/01/2019 14:33:50
845387 15 30/01/2019 14:34:16
845388 16 30/01/2019 14:50:11
845389 17 30/01/2019 14:50:39
845390 18 30/01/2019 14:52:59
845391 19 30/01/2019 14:53:29
845392 20 30/01/2019 14:53:50
845393 21 30/01/2019 14:54:14
845398 26 30/01/2019 14:54:37
845399 27 30/01/2019 14:55:06
845401 29 30/01/2019 14:56:04
845403 31 30/01/2019 14:56:27
845404 32 30/01/2019 14:56:51
845405 33 30/01/2019 14:59:11
845407 1 30/01/2019 15:02:03
845408 2 30/01/2019 15:02:26
845409 4 30/01/2019 15:02:52
845410 5 30/01/2019 15:03:12
845412 13 30/01/2019 15:03:33
845413 14 30/01/2019 15:04:00
845414 15 30/01/2019 15:04:25
845418 20 30/01/2019 15:07:26
845419 22 30/01/2019 15:07:48
845422 25 30/01/2019 15:10:07
845423 26 30/01/2019 15:10:34
845424 27 30/01/2019 15:10:54
845425 28 30/01/2019 15:11:18
845426 29 30/01/2019 15:11:41
845427 30 30/01/2019 15:12:06
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
845428 31 30/01/2019 15:12:36
845429 32 30/01/2019 15:12:57
845430 33 30/01/2019 15:13:22
845431 34 30/01/2019 15:13:44
845443 17 30/01/2019 16:11:31
845445 12 30/01/2019 16:11:54
845446 17 30/01/2019 16:12:20
845452 7 30/01/2019 16:12:41
845458 7 30/01/2019 16:13:03
845460 12 30/01/2019 16:13:23
845461 12 30/01/2019 16:14:54
845465 6 30/01/2019 16:15:16
845471 9 30/01/2019 16:15:39
845473 7 30/01/2019 16:16:03
845474 12 30/01/2019 16:16:27
845475 32 30/01/2019 16:16:51
845491 5 30/01/2019 16:18:34
845497 6 30/01/2019 16:19:00
845517 30 31/01/2019 11:09:13
845518 25 30/01/2019 16:19:39
845552 30 30/01/2019 16:22:27
845567 11 30/01/2019 16:22:55
845568 9 30/01/2019 16:23:18
845574 5 31/01/2019 10:33:50
845575 5 31/01/2019 10:34:25
845583 30 31/01/2019 10:35:01
845601 11 31/01/2019 10:37:14
845603 12 31/01/2019 10:37:39
845607 21 31/01/2019 10:38:04
845608 21 31/01/2019 10:38:26
845610 12 31/01/2019 10:38:49
845611 11 31/01/2019 11:06:41
845640 7 31/01/2019 10:46:14
845644 25 31/01/2019 10:47:00
845645 12 31/01/2019 10:48:31
845646 12 31/01/2019 10:48:56
845651 31 31/01/2019 11:02:32
845653 6 31/01/2019 11:03:00
845655 30 31/01/2019 11:03:31
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
845657 6 31/01/2019 11:03:54
845677 29 31/01/2019 11:04:18
845678 29 31/01/2019 11:04:44
845689 9 31/01/2019 11:05:04
845741 9 31/01/2019 11:07:44
845807 21 31/01/2019 11:30:38
845810 16 31/01/2019 11:31:07
845847 1 31/01/2019 12:13:00
845856 24 31/01/2019 12:13:28
845857 11 31/01/2019 12:13:52
845858 17 31/01/2019 12:14:15
845859 12 31/01/2019 12:14:37
845860 12 31/01/2019 12:14:58
845864 11 31/01/2019 12:22:21
845865 11 31/01/2019 12:23:21
845947 1 31/01/2019 12:26:15
845993 30 31/01/2019 12:33:34
846008 19 31/01/2019 12:34:36
846012 30 31/01/2019 12:34:58
846015 30 31/01/2019 12:35:19
846028 9 31/01/2019 12:35:59
846060 12 31/01/2019 14:29:03
846063 12 31/01/2019 14:29:22
846066 5 31/01/2019 14:29:44
846067 5 31/01/2019 14:30:05
846073 25 31/01/2019 14:30:31
846095 30 31/01/2019 14:30:55
846127 3 31/01/2019 14:33:19
846128 11 31/01/2019 14:33:47
846152 5 31/01/2019 14:34:09
846153 5 31/01/2019 14:34:30
846154 5 31/01/2019 14:34:51
846158 2 31/01/2019 14:35:14
846160 5 31/01/2019 14:35:36
846166 9 31/01/2019 14:37:38
846167 16 31/01/2019 14:38:23
846171 32 31/01/2019 14:39:00
846172 25 31/01/2019 14:39:47
846185 8 31/01/2019 14:48:37
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
846187 11 31/01/2019 14:49:00
846188 11 31/01/2019 14:49:30
846196 25 31/01/2019 14:50:08
846197 25 31/01/2019 14:50:37
846198 25 31/01/2019 14:51:02
846212 3 31/01/2019 14:53:45
846222 16 31/01/2019 14:54:44
846223 16 31/01/2019 14:55:08
846225 14 31/01/2019 14:55:33
846232 6 31/01/2019 14:56:05
846233 5 31/01/2019 14:56:36
846236 12 31/01/2019 14:57:02
846276 30 31/01/2019 15:00:51
846303 25 31/01/2019 15:01:20
846304 7 31/01/2019 15:01:44
846305 25 31/01/2019 15:02:13
846307 25 31/01/2019 15:03:10
846308 25 31/01/2019 15:03:38
846312 25 31/01/2019 15:04:48
846313 25 31/01/2019 15:05:15
846314 18 31/01/2019 15:08:05
846322 3 31/01/2019 15:08:29
846323 3 31/01/2019 15:08:53
846341 1 31/01/2019 15:09:19
846345 11 01/02/2019 10:36:30
846361 11 31/01/2019 15:09:55
846389 9 31/01/2019 15:10:43
846395 31 31/01/2019 15:11:11
846401 7 01/02/2019 10:36:56
846402 3 01/02/2019 10:37:26
846404 25 01/02/2019 10:37:53
846406 12 01/02/2019 10:38:18
846407 12 01/02/2019 10:38:42
846409 12 01/02/2019 10:39:11
846410 12 01/02/2019 10:39:44
846413 34 01/02/2019 10:45:47
846414 6 01/02/2019 10:46:14
846415 12 01/02/2019 10:46:37
846416 25 01/02/2019 10:47:00
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
846417 25 01/02/2019 10:47:25
846419 8 01/02/2019 10:47:49
846421 7 01/02/2019 10:50:21
846422 12 01/02/2019 10:50:50
846423 30 01/02/2019 10:51:21
846426 7 01/02/2019 10:51:55
846427 31 01/02/2019 10:52:18
846439 30 01/02/2019 10:52:40
846449 32 01/02/2019 10:53:03
846453 5 01/02/2019 10:53:50
846467 7 01/02/2019 11:55:25
846471 25 01/02/2019 11:55:49
846472 25 01/02/2019 11:56:13
846473 25 01/02/2019 11:57:46
846500 16 01/02/2019 11:58:06
846501 16 01/02/2019 12:00:07
846504 16 01/02/2019 12:00:31
846524 25 01/02/2019 12:01:21
846526 24 01/02/2019 12:01:48
846537 12 01/02/2019 14:39:41
846539 12 01/02/2019 12:02:15
846543 12 01/02/2019 12:04:49
846545 12 01/02/2019 12:05:17
846548 12 01/02/2019 12:05:41
846553 7 01/02/2019 12:06:16
846554 8 01/02/2019 12:07:14
846555 12 01/02/2019 12:07:40
846556 12 01/02/2019 12:08:30
846561 14 01/02/2019 12:11:20
846563 25 01/02/2019 12:12:42
846572 9 01/02/2019 12:13:06
846582 9 01/02/2019 14:41:35
846611 5 01/02/2019 12:13:46
846627 6 01/02/2019 12:14:08
846640 5 01/02/2019 12:23:43
846651 9 01/02/2019 14:42:07
846652 20 01/02/2019 12:24:09
846765 5 01/02/2019 12:24:36
846766 11 01/02/2019 12:25:01
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
846767 34 01/02/2019 12:25:23
846770 3 01/02/2019 12:26:01
846782 32 01/02/2019 14:44:10
846784 30 01/02/2019 14:44:38
846789 16 01/02/2019 14:45:05
846793 5 01/02/2019 14:45:30
846795 5 01/02/2019 14:45:58
846800 16 01/02/2019 14:48:26
846804 12 01/02/2019 14:48:52
846809 24 01/02/2019 14:49:30
846818 5 01/02/2019 14:49:54
846820 5 01/02/2019 14:50:22
846822 5 01/02/2019 14:52:25
846823 5 01/02/2019 14:52:50
846825 31 01/02/2019 14:53:14
846828 30 01/02/2019 14:53:43
846833 18 01/02/2019 14:55:58
846834 18 01/02/2019 14:56:27
846835 25 01/02/2019 14:56:54
846858 17 01/02/2019 14:57:43
846875 20 01/02/2019 15:01:24
846876 20 01/02/2019 15:01:57
846877 8 01/02/2019 15:02:22
846880 30 01/02/2019 15:02:55
846884 25 01/02/2019 15:03:18
846887 30 01/02/2019 15:03:41
846888 24 01/02/2019 15:04:04
846889 11 01/02/2019 15:04:28
846891 12 01/02/2019 15:06:59
846896 7 01/02/2019 15:07:23
846900 25 01/02/2019 15:07:50
846901 28 01/02/2019 15:08:46
846902 16 01/02/2019 15:09:14
846904 12 01/02/2019 15:10:10
846906 8 01/02/2019 15:10:33
846908 25 01/02/2019 15:10:56
846910 5 01/02/2019 15:11:22
846916 12 01/02/2019 15:13:07
846917 12 01/02/2019 15:13:33
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
846919 8 01/02/2019 15:13:54
846921 7 01/02/2019 15:14:16
846923 12 01/02/2019 15:14:49
846924 24 01/02/2019 15:15:14
846932 1 01/02/2019 15:50:59
846933 9 01/02/2019 15:51:28
846939 3 01/02/2019 15:51:53
846947 3 01/02/2019 15:52:20
846948 3 01/02/2019 15:52:46
846949 3 01/02/2019 15:53:11
846950 3 01/02/2019 15:55:21
846951 3 01/02/2019 15:55:44
846952 3 01/02/2019 15:56:07
846953 3 01/02/2019 15:56:31
846954 3 01/02/2019 15:56:52
846955 3 01/02/2019 15:58:31
846956 3 01/02/2019 16:00:16
846957 3 01/02/2019 16:00:38
846958 3 01/02/2019 16:01:00
846959 9 01/02/2019 16:01:21
846960 3 01/02/2019 16:03:26
846986 25 01/02/2019 16:04:32
846987 25 01/02/2019 16:05:02
846988 7 01/02/2019 16:05:24
846989 30 01/02/2019 16:05:46
846999 3 01/02/2019 16:18:44
847000 34 01/02/2019 16:19:08
847006 9 01/02/2019 16:19:28
847060 3 01/02/2019 16:19:52
847077 24 01/02/2019 16:21:37
847079 25 01/02/2019 16:24:16
847081 25 01/02/2019 16:24:46
854076 16 29/01/2019 11:07:55
896461 9 28/01/2019 10:49:10
896477 9 28/01/2019 10:50:07
896487 5 28/01/2019 10:51:20
896489 5 28/01/2019 10:52:25
896521 20 28/01/2019 10:53:23
896522 30 28/01/2019 10:54:20
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
896523 7 28/01/2019 10:56:48
896529 1 28/01/2019 10:57:48
896530 1 28/01/2019 10:58:57
896531 1 28/01/2019 11:00:00
896541 7 28/01/2019 11:01:04
896552 25 28/01/2019 11:02:00
896553 25 28/01/2019 11:02:56
896554 7 28/01/2019 11:04:32
896556 30 28/01/2019 11:05:31
896557 25 28/01/2019 11:06:29
896558 25 28/01/2019 11:07:19
896560 7 28/01/2019 11:08:15
896561 7 28/01/2019 11:09:00
896562 25 28/01/2019 11:09:50
896564 25 28/01/2019 11:10:50
896570 25 28/01/2019 11:11:53
896571 12 28/01/2019 11:12:42
896572 25 28/01/2019 11:13:36
896577 11 28/01/2019 11:14:31
896578 25 28/01/2019 11:15:31
896580 14 28/01/2019 11:17:51
896582 16 28/01/2019 11:19:02
896605 3 28/01/2019 11:20:03
896694 20 28/01/2019 11:21:10
896695 11 28/01/2019 11:22:17
896696 11 28/01/2019 11:23:44
896697 11 28/01/2019 11:24:47
896698 11 28/01/2019 11:25:37
896704 34 28/01/2019 11:26:42
896713 9 28/01/2019 11:27:45
896717 9 28/01/2019 11:28:50
896718 25 28/01/2019 11:29:58
896719 30 28/01/2019 11:30:45
896721 9 28/01/2019 11:31:48
896722 9 28/01/2019 11:32:36
896733 7 28/01/2019 11:33:24
896734 30 28/01/2019 11:34:31
896735 7 28/01/2019 11:36:16
896736 9 28/01/2019 11:42:08
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
896746 4 28/01/2019 11:43:16
896766 5 28/01/2019 11:47:13
896767 4 28/01/2019 11:48:21
896782 10 28/01/2019 11:49:06
896783 32 28/01/2019 11:50:33
896787 7 28/01/2019 14:44:55
896789 25 28/01/2019 14:47:16
896791 24 28/01/2019 14:48:37
896792 11 28/01/2019 14:49:50
896794 29 28/01/2019 14:51:20
896809 7 28/01/2019 14:52:37
896810 17 28/01/2019 14:53:31
896811 7 28/01/2019 14:54:27
896812 24 28/01/2019 14:55:51
896823 11 28/01/2019 14:57:21
896827 16 28/01/2019 14:58:17
896828 25 28/01/2019 14:59:14
896831 9 28/01/2019 15:00:32
896837 31 28/01/2019 15:01:30
896875 25 28/01/2019 15:02:26
896878 25 28/01/2019 15:03:21
896888 25 28/01/2019 15:04:13
896890 25 28/01/2019 15:05:13
896895 25 28/01/2019 15:06:14
896909 25 28/01/2019 15:07:30
896917 24 28/01/2019 15:08:17
896919 24 28/01/2019 15:09:06
896922 16 28/01/2019 15:10:01
896924 24 28/01/2019 15:10:56
896932 34 28/01/2019 15:11:47
896947 6 28/01/2019 15:15:00
896948 12 28/01/2019 15:16:11
896950 32 28/01/2019 15:17:51
896968 12 28/01/2019 15:19:02
896969 17 28/01/2019 15:20:18
896975 30 28/01/2019 15:21:12
896977 17 28/01/2019 15:22:06
896979 9 28/01/2019 15:23:12
896981 14 28/01/2019 15:24:03
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
897037 9 28/01/2019 15:25:00
897039 18 28/01/2019 15:25:57
897044 30 28/01/2019 15:26:57
897045 30 28/01/2019 15:27:43
897047 31 28/01/2019 15:29:51
897048 31 28/01/2019 15:30:32
897077 7 28/01/2019 15:31:20
897080 7 28/01/2019 15:35:57
897084 11 28/01/2019 15:37:10
897086 5 28/01/2019 15:37:55
897090 12 28/01/2019 15:38:42
897093 7 29/01/2019 10:34:37
897095 3 29/01/2019 10:39:02
897103 30 29/01/2019 10:41:40
897110 1 29/01/2019 10:42:24
897111 1 29/01/2019 10:43:07
897112 28 29/01/2019 10:44:02
897113 21 29/01/2019 10:45:06
897117 12 29/01/2019 10:46:44
897126 17 29/01/2019 10:47:43
897127 12 29/01/2019 10:48:46
897129 25 29/01/2019 10:49:44
897132 4 29/01/2019 10:51:24
897133 16 29/01/2019 10:53:22
897135 11 29/01/2019 10:54:22
897137 28 29/01/2019 10:56:52
897139 3 29/01/2019 10:59:49
897140 3 29/01/2019 11:00:29
897174 5 29/01/2019 11:01:53
897175 5 29/01/2019 11:02:52
897176 30 29/01/2019 11:03:59
897181 5 29/01/2019 11:04:42
897250 5 29/01/2019 11:24:41
897254 9 29/01/2019 11:25:25
897258 16 29/01/2019 11:27:05
897288 24 29/01/2019 11:28:15
897301 30 29/01/2019 11:31:11
897367 24 29/01/2019 11:32:57
897372 16 29/01/2019 11:34:20
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
897373 16 29/01/2019 11:36:13
897374 16 29/01/2019 11:38:14
897383 9 29/01/2019 11:39:24
897400 3 29/01/2019 11:40:23
897403 5 29/01/2019 11:41:30
897425 9 29/01/2019 11:43:01
897427 29 29/01/2019 11:43:46
897430 9 29/01/2019 11:45:05
897436 5 29/01/2019 11:46:25
897454 5 29/01/2019 11:47:34
897462 9 29/01/2019 11:51:12
897463 16 29/01/2019 11:53:04
897470 14 29/01/2019 12:12:44
897479 29 29/01/2019 12:14:34
897480 7 29/01/2019 12:15:56
897481 16 29/01/2019 14:52:21
897483 19 29/01/2019 14:53:38
897484 19 29/01/2019 14:54:36
897485 19 29/01/2019 14:55:31
897489 7 30/01/2019 10:25:42
897491 7 30/01/2019 10:26:51
897492 7 30/01/2019 10:27:42
897504 4 30/01/2019 10:28:26
897505 8 30/01/2019 10:29:08
897519 25 30/01/2019 10:30:15
897520 2 30/01/2019 10:31:23
897532 3 30/01/2019 10:32:10
897533 3 30/01/2019 10:33:01
897535 3 30/01/2019 10:33:44
897537 3 30/01/2019 10:34:54
897538 5 30/01/2019 10:35:39
897541 5 30/01/2019 10:36:47
897543 5 30/01/2019 10:38:22
897546 5 30/01/2019 10:39:03
897548 31 30/01/2019 10:39:58
897549 31 30/01/2019 10:40:39
897550 19 30/01/2019 10:41:26
897551 25 30/01/2019 10:42:09
897557 12 30/01/2019 10:42:56
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
897559 8 30/01/2019 10:43:42
897561 12 30/01/2019 10:44:27
897563 11 30/01/2019 10:46:11
897564 11 30/01/2019 10:46:56
897565 11 30/01/2019 10:48:25
897566 20 30/01/2019 10:49:18
897570 25 30/01/2019 10:49:59
897598 25 30/01/2019 10:50:51
897617 9 30/01/2019 10:51:44
897628 6 30/01/2019 10:52:26
897629 30 30/01/2019 10:53:21
897630 30 30/01/2019 10:54:01
897680 5 30/01/2019 10:54:48
897687 7 30/01/2019 10:55:39
897701 16 30/01/2019 10:56:17
897704 5 30/01/2019 10:57:07
897708 4 30/01/2019 10:57:47
897709 25 30/01/2019 10:58:41
897711 6 30/01/2019 10:59:40
897716 7 30/01/2019 11:00:18
897719 9 30/01/2019 11:01:06
897721 5 30/01/2019 11:01:54
897728 24 30/01/2019 11:02:58
897744 9 30/01/2019 11:03:44
897751 11 30/01/2019 11:06:01
897752 9 30/01/2019 11:06:52
897777 7 30/01/2019 11:07:41
897780 7 30/01/2019 11:08:37
897782 34 30/01/2019 11:09:20
897815 25 30/01/2019 11:10:08
897819 12 30/01/2019 11:10:51
897824 25 30/01/2019 11:11:28
897827 12 30/01/2019 11:12:14
897828 7 30/01/2019 11:12:59
897829 7 30/01/2019 11:13:49
897830 7 30/01/2019 11:14:29
897831 25 30/01/2019 11:15:17
897832 7 30/01/2019 11:16:17
897834 25 30/01/2019 11:17:01
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Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
897835 12 30/01/2019 11:17:47
897836 12 30/01/2019 11:18:32
897837 12 30/01/2019 11:19:13
897839 12 30/01/2019 11:21:07
897840 5 30/01/2019 11:21:53
897841 5 30/01/2019 11:22:58
897842 5 30/01/2019 11:23:51
897851 11 30/01/2019 11:24:33
897857 30 30/01/2019 11:25:25
897863 30 30/01/2019 11:26:50
897871 7 30/01/2019 11:29:04
897872 9 30/01/2019 11:29:53
897874 6 30/01/2019 11:30:32
897875 7 30/01/2019 11:31:17
897876 9 30/01/2019 11:32:07
897910 31 30/01/2019 11:33:31
897913 11 30/01/2019 11:34:12
898003 5 30/01/2019 11:35:37
898004 1 30/01/2019 11:37:48
898013 30 30/01/2019 11:38:31
898014 34 30/01/2019 11:39:39
898020 21 30/01/2019 11:40:39
898028 32 30/01/2019 11:43:06
898030 33 30/01/2019 11:44:59
898032 8 30/01/2019 11:46:34
898034 16 31/01/2019 10:22:52
898036 16 31/01/2019 10:24:07
898038 21 31/01/2019 10:25:06
898039 21 31/01/2019 10:25:51
898040 29 31/01/2019 10:26:31
898044 31 31/01/2019 10:27:11
898045 31 31/01/2019 10:27:53
898047 32 31/01/2019 10:28:41
898053 33 31/01/2019 10:29:25
898067 2 31/01/2019 10:30:00
898081 9 31/01/2019 10:30:37
898086 26 31/01/2019 10:31:18
898087 25 31/01/2019 10:32:04
898104 25 31/01/2019 10:32:43
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898121 15 31/01/2019 10:33:25
898123 13 31/01/2019 10:34:00
898128 8 31/01/2019 10:34:32
898132 4 31/01/2019 10:35:18
898134 2 31/01/2019 10:36:01
898151 9 31/01/2019 10:36:36
898152 16 31/01/2019 10:37:32
898161 9 31/01/2019 10:38:17
898175 32 31/01/2019 10:39:11
898184 19 31/01/2019 10:39:56
898192 30 31/01/2019 10:40:37
898217 5 31/01/2019 10:41:11
898219 5 31/01/2019 10:42:10
898220 5 31/01/2019 10:42:44
898222 5 31/01/2019 10:43:26
898232 9 31/01/2019 10:44:03
898247 16 31/01/2019 10:44:56
898254 25 31/01/2019 10:46:07
898255 25 31/01/2019 10:47:57
898259 12 31/01/2019 10:48:47
898268 9 31/01/2019 10:49:22
898269 11 31/01/2019 10:50:02
898270 11 31/01/2019 10:50:33
898273 29 31/01/2019 10:51:23
898275 32 31/01/2019 10:52:05
898286 5 31/01/2019 10:52:44
898306 8 31/01/2019 10:53:18
898380 30 31/01/2019 10:54:04
898383 19 31/01/2019 10:54:40
898388 25 31/01/2019 10:55:17
898399 29 31/01/2019 10:55:57
898400 30 31/01/2019 10:56:37
898402 16 31/01/2019 10:57:12
898410 32 31/01/2019 10:57:49
898421 1 31/01/2019 10:58:43
898422 2 31/01/2019 10:59:19
898424 4 31/01/2019 10:59:57
898426 6 31/01/2019 11:00:32
898427 7 31/01/2019 11:01:15
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898428 8 31/01/2019 11:01:56
898429 9 31/01/2019 11:02:36
898430 10 31/01/2019 11:03:08
898431 11 31/01/2019 11:03:47
898432 12 31/01/2019 11:04:21
898434 14 31/01/2019 11:04:58
898435 15 31/01/2019 11:05:31
898436 16 31/01/2019 11:06:10
898437 17 31/01/2019 11:06:47
898438 18 31/01/2019 11:07:21
898439 19 31/01/2019 11:07:58
898440 20 31/01/2019 11:08:42
898441 21 31/01/2019 11:09:18
898442 22 31/01/2019 11:09:53
898443 23 31/01/2019 11:11:48
898444 24 31/01/2019 11:12:28
898445 25 31/01/2019 11:13:15
898446 26 31/01/2019 11:13:59
898447 27 31/01/2019 11:14:42
898448 28 31/01/2019 11:15:21
898449 29 31/01/2019 11:15:56
898450 30 31/01/2019 11:16:33
898451 31 31/01/2019 11:17:17
898452 32 31/01/2019 11:17:52
898453 33 31/01/2019 11:18:28
898454 34 31/01/2019 11:19:02
898493 5 31/01/2019 11:19:45
898494 30 31/01/2019 11:20:28
898509 17 31/01/2019 11:21:13
898542 16 31/01/2019 11:21:53
898573 9 31/01/2019 11:22:36
898574 9 31/01/2019 11:23:27
898582 31 31/01/2019 11:24:07
898596 30 31/01/2019 11:24:47
898626 10 31/01/2019 11:25:34
898674 12 31/01/2019 11:26:13
898675 20 31/01/2019 11:26:47
898692 25 31/01/2019 11:27:20
898698 1 31/01/2019 11:27:59
 
 

7216



Trade Marks Journal No: 1887 ,   04/02/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
898699 2 31/01/2019 11:28:31
898701 4 31/01/2019 11:29:20
898708 8 31/01/2019 11:30:03
898718 21 31/01/2019 11:30:41
898719 12 31/01/2019 11:31:18
898722 31 31/01/2019 11:43:40
898723 7 31/01/2019 11:44:42
898738 18 31/01/2019 11:46:49
898741 12 31/01/2019 11:47:59
898742 12 31/01/2019 11:49:07
898743 19 31/01/2019 11:51:22
898744 19 31/01/2019 11:53:12
898745 30 31/01/2019 11:54:22
898746 30 31/01/2019 11:55:38
898750 9 31/01/2019 11:56:14
898751 9 31/01/2019 11:57:42
898753 9 31/01/2019 11:59:00
898754 12 31/01/2019 12:00:19
898755 18 31/01/2019 12:01:22
898756 25 31/01/2019 12:02:32
898757 25 31/01/2019 12:03:07
898758 25 31/01/2019 12:03:55
898759 25 31/01/2019 12:04:32
898773 22 31/01/2019 12:05:05
898774 22 31/01/2019 12:05:53
898775 22 31/01/2019 12:06:37
898779 11 31/01/2019 12:07:28
898780 17 31/01/2019 12:08:20
898782 30 31/01/2019 12:09:25
898784 30 31/01/2019 12:39:32
898785 9 31/01/2019 12:56:07
898792 7 31/01/2019 12:59:12
898794 14 31/01/2019 13:02:42
898801 5 31/01/2019 13:04:40
898804 11 31/01/2019 13:08:42
898805 7 31/01/2019 13:10:33
898812 25 31/01/2019 13:12:10
898813 9 01/02/2019 09:52:37
898814 7 01/02/2019 09:53:39
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898815 11 01/02/2019 09:59:40
898820 16 01/02/2019 10:01:03
898827 25 01/02/2019 10:02:12
898839 5 01/02/2019 10:03:06
898840 5 01/02/2019 10:03:58
898843 1 01/02/2019 10:04:33
898847 5 01/02/2019 10:05:28
898872 5 01/02/2019 10:06:13
898875 16 01/02/2019 10:07:07
898891 5 01/02/2019 10:07:52
898903 25 01/02/2019 10:09:05
898913 3 01/02/2019 10:09:43
898915 30 01/02/2019 10:10:25
898918 34 01/02/2019 10:11:13
898920 30 01/02/2019 10:11:51
898926 28 01/02/2019 10:12:38
898951 30 01/02/2019 10:13:20
898954 32 01/02/2019 10:13:57
898959 25 01/02/2019 10:14:35
898963 16 01/02/2019 10:15:17
898964 3 01/02/2019 10:16:00
898965 5 01/02/2019 10:16:38
898966 29 01/02/2019 10:17:15
898968 32 01/02/2019 10:18:02
899024 25 01/02/2019 10:18:53
899067 17 01/02/2019 10:19:49
899079 25 01/02/2019 10:20:29
899082 31 01/02/2019 10:21:05
899111 28 01/02/2019 10:21:58
899118 9 01/02/2019 10:22:50
899123 25 01/02/2019 10:23:34
899128 14 01/02/2019 10:24:13
899144 9 01/02/2019 10:24:55
899145 3 01/02/2019 10:25:34
899159 19 01/02/2019 10:26:10
899164 21 01/02/2019 10:27:39
899166 32 01/02/2019 10:28:23
899180 25 01/02/2019 10:29:25
899181 25 01/02/2019 10:30:50
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899191 9 01/02/2019 10:31:32
899192 16 01/02/2019 10:32:11
899194 5 01/02/2019 10:33:00
899195 5 01/02/2019 10:33:50
899249 26 01/02/2019 10:34:42
899250 25 01/02/2019 10:35:41
899262 28 01/02/2019 10:36:25
899278 9 01/02/2019 10:37:06
899279 16 01/02/2019 10:37:39
899280 11 01/02/2019 10:38:20
899283 2 01/02/2019 10:39:07
899284 2 01/02/2019 10:39:48
899289 7 01/02/2019 10:40:35
899294 12 01/02/2019 10:41:10
899297 9 01/02/2019 10:41:56
899298 7 01/02/2019 10:42:38
899301 9 01/02/2019 10:43:26
899303 6 01/02/2019 10:44:33
899304 7 01/02/2019 10:47:19
899305 25 01/02/2019 10:48:04
899306 17 01/02/2019 10:48:54
899308 12 01/02/2019 10:49:26
899314 6 01/02/2019 10:50:03
899320 6 01/02/2019 10:50:35
899323 11 01/02/2019 10:51:27
899326 20 01/02/2019 10:52:06
899328 2 01/02/2019 10:52:41
899335 12 01/02/2019 10:53:14
899339 24 01/02/2019 10:54:00
899342 24 01/02/2019 10:54:52
899344 24 01/02/2019 10:55:48
899345 5 01/02/2019 10:56:31
899389 21 01/02/2019 10:57:05
899390 31 01/02/2019 10:57:39
899391 16 01/02/2019 10:58:23
899392 16 01/02/2019 10:59:01
899411 5 01/02/2019 10:59:41
899423 9 01/02/2019 11:00:37
899424 16 01/02/2019 11:01:19
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899432 9 01/02/2019 11:02:23
900808 9 31/01/2019 13:08:13
900815 24 31/01/2019 13:09:06
900830 6 31/01/2019 13:10:26
900834 34 31/01/2019 13:11:05
900859 5 31/01/2019 13:11:38
900869 31 31/01/2019 13:12:12
900873 12 01/02/2019 10:57:15
900874 10 01/02/2019 10:58:14
900888 24 01/02/2019 10:58:53
900891 34 01/02/2019 10:59:33
900892 34 01/02/2019 11:00:20
900894 31 01/02/2019 11:01:03
900895 31 01/02/2019 11:01:42
900896 31 01/02/2019 11:02:31
900897 34 01/02/2019 11:03:35
900898 34 01/02/2019 11:04:13
900933 33 01/02/2019 11:05:00
900934 33 01/02/2019 11:05:35
900935 33 01/02/2019 11:06:12
900937 33 01/02/2019 11:06:56
900940 33 01/02/2019 11:07:25
900941 33 01/02/2019 11:08:22
900942 33 01/02/2019 11:08:59
900944 33 01/02/2019 11:09:29
900945 33 01/02/2019 11:10:05
900949 33 01/02/2019 11:10:39
900951 33 01/02/2019 12:38:56
900954 33 01/02/2019 12:39:47
900955 33 01/02/2019 12:35:39
900956 33 01/02/2019 12:36:22
900958 33 01/02/2019 12:36:55
900959 33 01/02/2019 12:37:36
900960 33 01/02/2019 12:40:48
900961 33 01/02/2019 12:41:41
900962 33 01/02/2019 12:42:38
900967 33 01/02/2019 12:43:17
900968 33 01/02/2019 12:43:49
900969 33 01/02/2019 12:44:27
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900970 33 01/02/2019 12:45:01
900971 33 01/02/2019 12:45:55
900972 33 01/02/2019 12:46:31
900974 33 01/02/2019 12:47:19
900975 33 01/02/2019 12:48:02
900976 33 01/02/2019 12:48:37
900986 5 01/02/2019 12:50:21
900987 5 01/02/2019 12:50:52
900988 5 01/02/2019 12:51:23
900990 5 01/02/2019 12:51:57
900991 5 01/02/2019 14:26:21
900992 5 01/02/2019 14:27:38
900993 5 01/02/2019 14:28:10
900994 30 01/02/2019 14:28:48
900995 12 01/02/2019 14:29:29
901000 16 01/02/2019 14:30:10
901001 9 01/02/2019 14:30:53
901006 11 01/02/2019 14:32:06
901013 3 01/02/2019 13:07:44
901014 1 01/02/2019 13:08:17
901017 16 01/02/2019 13:09:00
901025 16 01/02/2019 13:13:58
901031 9 01/02/2019 13:02:25
901033 9 01/02/2019 13:03:17
901035 11 01/02/2019 13:03:50
901036 1 01/02/2019 13:04:34
901037 3 01/02/2019 13:01:27
901039 25 01/02/2019 13:05:22
901040 29 01/02/2019 13:06:33
901041 30 01/02/2019 13:10:02
901042 32 01/02/2019 13:10:48
901058 12 01/02/2019 13:11:36
901068 17 01/02/2019 13:12:14
901083 29 01/02/2019 13:12:51
901118 16 01/02/2019 16:09:02
901124 19 01/02/2019 16:08:29
901159 18 01/02/2019 16:07:58
901161 14 01/02/2019 16:07:31
901162 22 01/02/2019 16:05:30
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901164 12 01/02/2019 16:06:15
901165 19 01/02/2019 16:06:49
902800 9 01/02/2019 14:57:16
902828 3 01/02/2019 14:58:39
902831 5 01/02/2019 15:06:01
902835 1 01/02/2019 15:08:04
902888 25 01/02/2019 15:00:16
902953 1 01/02/2019 15:09:58
903001 3 01/02/2019 15:11:31
903016 25 01/02/2019 15:12:34
903049 3 01/02/2019 15:13:41
903080 33 31/01/2019 15:17:56
903081 33 31/01/2019 15:19:59
903084 33 31/01/2019 15:21:03
903086 33 31/01/2019 15:22:22
903089 33 31/01/2019 15:24:29
903091 33 31/01/2019 15:30:04
903092 33 31/01/2019 15:31:28
903098 33 31/01/2019 15:28:50
903099 33 31/01/2019 15:27:04
903100 33 31/01/2019 15:33:07
903101 33 31/01/2019 15:41:07
903104 33 31/01/2019 15:38:01
903106 33 31/01/2019 15:34:53
903109 33 31/01/2019 15:36:51
903110 33 31/01/2019 15:40:03
903111 33 31/01/2019 16:09:35
903113 33 31/01/2019 16:10:58
903114 33 01/02/2019 14:34:34
903115 33 01/02/2019 14:36:24
903117 33 01/02/2019 14:37:59
903118 33 31/01/2019 16:13:26
903119 33 01/02/2019 14:46:23
903121 33 31/01/2019 16:14:29
903124 33 31/01/2019 16:12:13
903126 29 31/01/2019 16:15:31
903131 3 01/02/2019 14:42:15
903149 30 01/02/2019 14:40:21
903197 16 01/02/2019 14:50:10
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903211 9 01/02/2019 14:48:11
903299 29 31/01/2019 16:18:00
907066 16 30/01/2019 15:10:26
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     Trade Marks Journal No: 1887,   04/02/2019

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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